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The Lok Sabha met at Eleven of rhg
) Clock.

(MR, DEPUTY SPEAKER: In the Chaiy)

ORAL ANSWERS TO QUESTIONS

(Translation)

“National Average of Length of Pucea Roads

%123, SHRI K.N. PRADHAN: Will
the Minister of SURFACE TRANSPORT
be pleased to state.

(a) the National average of length of
pucca roads per bhundred square kilometres ;
and

(b) the names of States which are below
this National average ?

[English]

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TR'ANSPQRT
(SHRI RAJESH PILQT) : (a) Tone National
average of the surfaced length for the

_Country is 22.24 Km per 100 8q. Km of

area.
(b) The States of Arunachal Pradesh,

A , Bihar, Himachal Pradesh, Jammu &
K:l:;:n:nlr. ~ Madhys Pradesh, Manipur,

e,

. to a State,
* which

Megbalaya, Mizoram, Nagaland, Orisa,
Rajasthan, Sikkim and Tripura are below tha
National Average.

(Translation)]

_ ~ SHRI PRATAP BHANU SHARMA :
!'Mr' Deput

wnker, Sir, the hoa. Member
sivked (¥ question in Hindi,

SHR! RAJESH PILOT : 1 would

answer the Supplementary in Hindi.

SHRI K.N. PRADHAN : Mr. Deputy
Speaker, Sir, the hon. Minister bas said that
the national average of the surfaced length
is 22.24 kms. Madbya Pradesh has the
lowest gverge of 12.8 kms. amonyg all States
except the hill States although it bas the
largest area. According to the provisions of
the Seventh Five Year Plan, there will only
be 1 per cent increase in the average of
Madhya Pradesh. Does not the bon,
Minister realise as to what would happer
which has tbe )arcest area,
is' dacoit-infested, where the Adivasi
areas are predominant and where the groath
centres have no provision for roads as yet,
in case such imbalances remaipr even after
‘the Sevent Five Year Plan ?° Would the
bon. Minister consider the proposals sent by
the Government of Madhya Pradesh regar-
ding the growth centres and the dacoit
infested areas 7 Similarly, the condition of
the coal mine areas is also deplorable. The
Coal Cess has also not been released. In
the Sixth Five Year Plan separate allocations
were made for the Adivasi areas. Would
#ou consider further allocations for all these
things 7

SHRI RAJESH PILOT : Mr. Deputy
Speaker, Sir, the hon. Member is right in
saying that the average of Madhya Pradesh
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is very low. However, the areas which he
has mentioned i.e. the dacoit infested areas,
the tribal areas, are all ynder the Department
of Rural Development. Only National
Highways come under my Department.

..... (Interruptions) .....

SHRI MURLI DEORA :
the dacoits...(Interrupttons)

Regarding

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI]
MADHAVRAQ, SCINDIA) : All are not
dacoits. There are dacoit infested areas, . ..
o oo o (lareruprion). o« . <.

SHRI RAJESH PILOT: The Madhya
Pradesh people have clarified. Mr. Deputy

Speaker, Sir, it is a State subject. The rou!s_ ;
in the States are constructeddiiiy the Stmte

Governments. All Central Government
programmes are also formulated in coordi-
pation with the State Govsroments.
However, 1 would certainly convey the

cancern expressed by the Member to the-

Government and we would try to provide
whatever assistance the Central Government
cap provide in this regard.

SHRI K.N, PRADHAN : Mr. Deputy
Speaker, Sir the hon. Minister has said that
only National Highways come under him. 1
would like to ask about the samo. There
was one National Traffic Policy Committee
which bad recommended 8 National High-
ways for Madhya Pradesh  In the last 20 to
22 years the roads in the State have not been
declared as Highways especially. the road
from Ubhyadullagianj 1o Nagpur about which
the Centre had given assurance that it will be
declared as a Highway. It is not going to
cost . arything as well. Would the bon.
Minister kind declare it as a Highway ?

SHKI RAJESH PILOT : Mr. Deputy
Speaker, Sir, it is true that we do not have
adequate number of Natioral Highways in
our courtry. After independence we have
pot reacbed evan an average of 32 kms.
when our country’s requirements are mych
more. Every State has its own requirements,
It is also true that Madhya Pradesh has
jequested for 8 Highways. But the main
difficulty before the QGovernment is the
shortags of resources, It is possible that the
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Planning Commission may pay attention to
this Department this time A proposal is
under the consideration of the Goveroment
in this connection which has been forwarded
to our Department for mobilisation of
resources. We are thinking of setting up a
National Highway Authority for mobilising

" resources and wa are trying to bring a Bill

in the House, very soon in this regard :0
that the Government has .not to bear the
entire burden of Highways and we may
geonerate additonal resources from other
sources.

So far as Madhya Pradesh is concerned,
it is true that a request for 8 Highways is
pending with us. But due to resource
constraints we have not been able to do
anyth¥ig for “any State. This applies not
only'fo Madhya Pradesh. In Andhra, Tamil

. adu, Uttar Pradesh and also cliewhere the
" ‘sltoation is the same.

[English)

SHRI P. KOLANDAIVELU : Sir, with
regard to tbe pational average you have
stated it is 22,24 kilometres per hundred
square kilometres area. What is the inter-
patiopal average with regard to this ? I
understand that it is more than 40 km. But
we are not up to the standard of the inter-
pationrl level and some of States are not
even up to the national average, My sub-
mission is that thers are so many roads
waich are being - maintained by the State
Governments, there are State roads, highway
roads, rura] roads and also weather-proof .
roads and roads which are being maintained
by the States, Are these also included in
the 22.24 kilometres 7 That is one.

Secondly, is there any programme of

laying express roads, just like in foreign

countries with the Government now ?

SHRI RAJESH PILOT : As far as the
icternational figures are concerned, 1 have
two figures, ope for the developed countries
and ths other for developing countries. In
the developed countries the figure is roughly
about 60 km per hundred square kilometres
arca, From 1881 to 2000 we have also
projected a scheme the Government and if
that plan is executed, if the reasources are
given, we will also touch 47 kilometres per
hundred square kilometres area.
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As far as the express way are concerned,
we have already initiated tbe Baroda and
Abmedabad express ways ; we tried with
some private entre-prencurs and - some other
psople who could take up this and charge
the toll tax. If the Government does not
bave the resources we did open up the
sector to otber people who could come up
with their offers. But unfortupately no
significant offers have come from anywhere.

SHRI P. KOLANDAIVELU : ‘Are you
offering to the private people ?

SHRI RAJESH PILOT : We are offering
even to them. We could not afford, from
own resources. We said that they could
charge toll tax, but they sbould give better
facilities to the public. Even that offer has
also not been very encouraging. The
Government i8 very anxi>us about it and
worried about it.

We are coming out .’v-vith the National
Highway Authority. We may have some
additional resources to the Department and
we will gome out with some more schemes
which will be beneficial to the citizens.

[Trasslation]

SHR1 PRATAP BHANU SHARMA :
Mr, Deputy Spcaker, Sir, no one can deny
the growing importance o¢f roads in our
country whether it is from the point of view
of national unity, the development of
tourism or the develupment of the means of
transport for the progress of our country.
I want to know from the hon. Minister as
to what is the position of roads in the
Goverament’s list of priorities and what
schemes have been formulated for the future
‘under the Seventh and the Eighth Five Year
Plans ? The hon. Minister bas said that
the Central Government is concerned - with
the National Highways. The Central
Government has a scheme uonder which it
gives 50 per cent of the amount as grant
and 50 per cent as credit for the develop-
ment of the Highways which are important
from the economic point of view. In this
connection, | would ask as to how many

proposals have been sent by Madhya
Pradesh and how many have becn
sanctioned uoder the above mentioned

scheme during the Seventh Five Year

Plan ?

PHALGUNA 14, 1908 (SAKA
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SHRI RAJESH PILOT: According
priority to an item in itself donotes its
importance.

So far as roads are concerned, I bave
myself safd that it affects the economy of
our country a great deal. We are also
making efforts to reduce the pressure on
by providiog inland waterways for
which we do not require much resources.
However, so far as priorities are concerned,
we.are trying to mobilise maximum _possible
resources and we want to utilise the amount
for the roads under some or the other pro-
gramme be it E and 1 scheme or the Rural
Development Programmme. You can ‘your’
self see that more funds bhave been allocated
for this purpose under ths [ R,D.P. and
N.R.E.P. programmes. The hon. Member
has enquired sbout those schemes for which
50 per cent of the amount is given as credit
and the remaining 50, per cent as graots,
Ioformation regarding Madhya Pradesh is
oot with me at present, 1 would inform the
hon. Member separately.

[English)

SHRI AJOY BISWAS : Tbe average
roads per 100 sq. kms. in North Eastern
Region is 6 kms when the national average
is more than 20 kms. So the North Euastern
Region has been neglected in rcpard to
construction of roads. In Tripura there is
only one National Highway i.c. 44 Assym-
Agartala National Highway. The State
Government has been writing to the Minpistry
time and again to repair this road. Recently
even the Vice-Chairman of the Planniog
Commission has written to the Ministry to
take up this matter. So my specific question
is : what are the plans and programmes in
the Seventh Plan for the construcuon of
roads in the North Eastern Region and

" what tbe Mipistry is doing to rcpair the

44 National Highway ?

SHRI RAJESH PILOT : As 1 have
mentioned, the idea is to have good roads.
The idea is not to declare every road as a
national highway. Government has dccided
that whatever national highways we have,
they should be of standardised national
bighways. There is no idea to declare
every road as a national highway when it
does not give facilities to the citizens The
hon, Member has put the* questicn that the



.Rewa via Khajuraho.

T Oral nswers

North Eastern Region has less pumber of
national highways. That is why, North
Eastern Council has been given extra funds
and it bas taken some of the decision in
recent months. Whatever decisions NEC
has taken on this and whatever proposals
Government have in the S:venth Plan, |
will supply that information to ‘the hon.
Member.

[Translation)

SHRIMATI VIDYAVATI CHATUR-
VEDI : Mr. Deputy Speaker, Sir, the bon.
Member who spoke before me has mentioned
that the Government of Madhya Pradesh
has sent a proposal for declaring 8 to 10 of
its roads as National Highways. One of
these roads is the road from QGwalior to
This is a very
important road. Khajuraho is a world
famous fourist spot and Gwalior too is a
famous tourist place. Further, there is a
similar demand for a road from Rewa to
Allahabad. | want to submit that none of
the proposals for this road and for the
roads in some areas, which have a more
acute problem of dacoity like Chattarpur
and Tikamgarh 1in Bundelkhand district for
which there is a Centrai scheme to provide
special facilities for read constructions, has
been accepted 1 want to know whether
after considering our proposal sympatheti-
cally, some roads in thesz areas would be
declared as National Highways ?

SHR]I RAJGESH PILOT : Mr. Deputy
Speaker, Sir, as the earlier hon. Member
has been told, the hon lady Member would
alsio oe informed separately about the
decisjon on the proposals of the Govern-
ment of Meadhya Pradesh regarding those
8 roads. 8> far as the dacoit infested
areas are concerncd, the Department of
Rura! Development is dealing with this
subject at present. 1 would inform as to
how many roads have been sanctioned after
getting the  information  from that
Department,

SHRI CHARANIJIT SINGH ATHWAL:
Mr. Deputy Speaker, Sir, I want to submit
that there i3 only one line for transportation
of 'goods from Ludhjana to Delhi. The
probiem of Himachal Pradesh, Haryana,
f'unjab and Jammu and Kashmir is that of
Wansportation, Wheat has accumulated

MARCH 5, 1987
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in-the godowns of Punjab and MHaryana.
But there is only one road and one railway
line as a result of which it cannot be
transported to this side. Similarly, in
Himachal Pradesh and Jammu and Kashmir
also from fruits s1e lying in abundance
but there cannot be ment here due to
inadequate transportation facilities, It is
time for the next rabi crop in Punjab and
Haryana but it “ would be difficult to store
fresh grains. I want to submit- that wheat
canpnot be transported to places where it is
required. Io the absence of trapsporation to
places where it is required. In the absence
of transportation, the fruits in Himachal
Pradesh and sammu and Kashmir are
getting damaged.

I want to know whether the road linking
Punjab with Delhi would be doubled and if
there is any such proposal, then when would -
this task be completed ? This would help in
the speed tr¥hsportation of wheat and fruits
different pasts of India.

SHRI RAJESH PILOT : A proposal is
under the consideration of the Government
to expand this roxd four fold in stead of
doubling it because the Highway between
Delhi and Amritsar js very important. The
Plapning Commission is considering over
the above proposal. I cannot aay by when
it would be completed. I would, however,
tell you about the targets which have been
fixed. It is an important road link and the
Government is getting it completed.

1 English]

SHRI SURENDRA PAL SINGH : Sir,
may I know from the hon. Minister as to
what percentage of this national average
comprises of those which serve as the village
libk road. Does it serve entirely and
exclusively or what percentage of rural
segment or our population is served ?

SHRI RAJESH PILOT : Sir, as I have
said, I have the figures of the total eountry.
For giving information for each sector, 8 |
separate notice will be required. But 1 will |
supply this information to the hon. Member |
if he is interested in knowing it.

MR. DEPUTY SPEAKER ; Next|

question. Shri R.M. Bhoye.
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[Translation)

‘SHRI GIRDHARI LAL VYAS: Mr.
Deputy Speaker, Sir, 1 have not bz:en
permitted to ask a question.

[English)

MR. DEPUTY SPEAKER : 1 will give
you some chance. I cannet give chance to
all now. How can I? ’

[Tran.rlat!on]

SHRI GIRDHARI LAL VYAS: Asl
have not been permitted to ask a quesrion
I am walking out. :

[The hon. Member then left the House] .

[Engtish}
Programme to Control AIDS
+ )

*128. SHRI UTTAMRAO PATIL :
PROF. RAMKRISHNA MORE :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state ;

(a) the number of AIDS cases so far
reported and which Stares ;

(b) whether any national level pro-
gramme bas been launched by Union
Government to control AIDS cases and if
so, what are the details thereof stating the
Central allocation for the implementation of
the programme and the amouant actually
speat alongwith result achieved ; and

(c) if not, the difficalties- in launching
of AIDS control strategy ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a8) to (c) A statement is
given below.

Statement

6 cases of AIDS have
reported, as under :°

so far been
Gujarat

J&K

Andbra Pradesh
Maharashtra
Delbi

[ L
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»

Five persons detected as full blown
cases of A1DS have died. 1he surveillance
figures have so far indicated 86 cases of
AlIDS infection.

The steps being taken by the Govern-
ment are as uader :—

(1) 27 Surveillance centres have been
established in the country to screen high
risk group. in addition, 4 referral centres
where higher level diagnostic facilities for
AID are available, have been set up.

(2) Restrictions have been imposed for
import of blood and blood products without
AIDS Clearance Certificate.

(3) All the State Health authorities/
Hospitals/STD clinics have been alerted to
look for AIDS cases.

(4) All the blood banks have
instructed to screen
donors.

A heen
the professional blood

(5) All the State Health authorities have
been advised to ensure strict sterilisation
practices in hosp tals and clinics or to use
pre-sterilised disposable syringes and needles
as far as possible. '

(6) Guidelincs have been sent to all the
State Health authorities for health care

personuel,

(7) All the mass media channels have

been involved in educating the people
on AIDS, its nature, transmission and
prevention.

(8) Instructions/guidelines to the State/

Union Territory health authoritizs have
been  issued for medical examination
including that Tor AIDS for foreign
students being  admitted to Indian

Universities.

These activities are periodically reviewed
and appropriate remedial and intervention
measures arc taken,

There is an allocation of Rs. 50.00 lakhs
for the programme during the year 1987-88.

So far, the following expenditurc has
been incurred by the government on AJDS
control programme ;
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1. Purchase of Elisa
teats kits, chemicals

and reagent US § 394276
(Rs. 51,25,588)
2. Health education
activitics Rs, 40,85,(00
Rs. 92,10,588
[Translation)
SHR1 UTTAMRAO PATIL: Mr.

Deputy Speaker, Sir, at ihe end of the
reply it has been stated that iostructions
have been issued for medical examination of
the foreign students who come here for
education. 1 want to know whether this,
medical examination is for the A_frican'
students oonly or it is applicable to all
foreign students ? 1Is it compulsory for
foreign tourists -also ? Are those Indians
who return from abroad also examined or.
not ? : :

L English]

KUMAR! SARQOJ KHAPARDE ; Sir,
the bhon. Member was asking certain questions
about the African students. 1 would like
to téll him that the Goveroment is not
biased to Airican students Evep Indians
are subjected to AluS test. So far about
32,000 cases have been screened and there
only 1,000 African students.

With regard to his second suppléementary
that he was asking, 1 would like to answer
that we do pot take apy bhasty decision

while ¢xamining this question frem all
" angles. I may add that pational interest is
always kept in mind.

DR. DATTA SAMANT : Sir, it is not
8 question of ULeing biased to anybody
it is a question of such a bermful discase
spreading in our couniry, Whenever any
Indian goes to any other country, |l think
there is always testing for tuberculosis and
othor disease and it » a compulsion to bring
certain certiticates. Bven for yeliow fever—
it is a compulsion in order to controlit. I
mean this disease should not spread in the
«ouniry. Any foreigner coming over here,
w.uer he should brnng a certificate, or

MARCH 5, 1987 . .
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whenever he comes here the test should be
conducted. In quarantine, you can keep
him for one day and then you can do it.
Therefore, it is not the question-—who likes
and who does not like. But if such
disease spreads in our country, I think it is
going t& be so much chaos, I think it is
more than Africa here because here there
is so much population and illiteracy
regarding sex relationship.

MR. DEPUTY SPEAKER : Not oaly
Africa. What about the United States
also. It is the_same thing. Why are you
discriminating against African pcople only ?

DR. DATTA SAMANT : That is why
I am asking.

(Inzerraptions)

MR. DEPUTY S?YEAKER : That is
why 1 am saying also—do not bring io
Africans only. :

DR. DATTA SAMANT : For any
student coming from any country it should
be compulsory.

(Inserruptions)
THE . MINISTER OF HUMAN
RESOURCZ DEVELOPMENT  AND

MINISTER OF HEALIH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO) : I hav' clanified myself, There is no
question of any discrimination. Many
students are coming from one country or
another, onc continent or another. All
students coming from outside for studies here
are subjected to exactly the same test.

" MR. DEPUTY-SPEAKER :
tourists.

Regarding

SHRI- P.V. NARASIMHA RAO :
About tourists chere are some difliculties.
WHO itself is ot th: opinio that we cannot
really spread it to all over the tourists
because this will bave iepercussions on our
tourists going abrvad. This is a8 matter
which needs turther consideration. It is not
that the question is ¢jused. We are starting
with the siuacots because they come and
stay here for one yeur, \wo years, three years.
Therefore, the danger 1n the case ol studentd
appears to be a lutle more.



13 Oral Answe-s

In the case of tourists it is & reciprocal
matter. We have to look into it more
carcfully. WHO has told us that this has
pot been done by any cther couptry so fur
We bave to be a little more cautious about

it.

DR. DATTA SAMANT : Tourists
coming from abroad can spread yellow fever.

SHR] P.V. NARASIMHA RAO : But
pot AIDS. Yellow fever and other things,
we are all insisting. But this question
pertains to AIDS. :

PROF. MADHU DANDAVATR
What is reciprocal, Sir ?
SHRI G. G. SWELL: 1 am sure the

Minister is aware that the question of
contracting AIDS does not depend on the
length of time that a person stays at a parti-
cular place. One casual. contact is.enough
to transmit AIDS. The Minister of State
says that she was not biased to the Afric.n
students. I think she is pot biased against
the African students.

SHRI P.V. NARASIMHA RAO : That
is what she meant, :

SHRI G.G. SWELL : I am happy that
the Minister has clarified thet he is not
making any discrimination.

KUMARI SAROJ KHAPARDE: 1
would like to give information to the House.
Just a couple of days ago the African
students—three persons delegation-—came
to me and they met me. At that time I
also told them that there is no bias agaiost

them.

SARI. G.G. SWELL : 1 am happy
that she has reiterated what the Minister has
stated. 1 would like to know why is it that
these boys—tho African students—feel so
agitated about it that it that they went to
the extert of accusing us of beiog racists,
If you do pot have aoy bias, therc is some-
thing wrong in the way in which you are
admipistering this policy.

SHRI P.V NARASIMHA RAO:;

Why are they feeling about it, why are they
-saying that —- to these the answer is supposed

to come from me !

PHALGUNA 14, 1908 (54K4)
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SHRI G. G. SWELL : There are other
They do not feel
agitated. Why do the African students feel
agitated about it ? There must be some-
thing about it., If the Minister says, he
does not know, then it is time that he should
know :

(Interruptions)
SHRI G. G. SWELL : There is an
AIDS care all over the world. But the

way in which you go atout it has to be

" weighed against other things—our relations

with the African States.

NARASIMHA RAO:
On the one

SHRI P. V.
This is very strange situation.

- side we are told that we have to tighton up

everything it is a very deadly discase, We
have to do everything to see that it is
screened properly.  On the other side, when
some screening is done, this is what we hear.
It is also a fact that the largest number of

. students come frogn Africa, so the largest

pumber of tests would be done on African
students. So far as the duration of stay is
concerned, I know that a casual -contact can
also infect -a person. But over a longer
period, the possibility of the number of
casual contacts also increases. That is what
I also wanted to say. 1 mean there is
pothing more than that. The point is that
we go step by step. Here is a case where
students can come, where students come and
stgv here for some length of time, there is
a greater possibility. The W H.O. says that
it has not been done against tourists any-
where. So we are also considering whether
we should still do it or not. It is a matter
to be considered at the pational level and a
decision is to be taken.

AN HON, MEMBER : Over a lopger

* period or time, the contact does not remain
casual.
(Interruptions)
{Translation]

SHRI MADAN PANDEY : Mr. Deputy
Speaker, Sir, AIDS seems to be a new term
and a new disease. There are possibilities
of contacting this disease bacause the people
are ignorant about it,. Keeping the aforesaid
in view, has the Government formulated any



15 Oral Apswers

plan to educate the people so that th eymay
bscome consclous about it and are able to
protect themselves from becoming its
victims ?

KUMARI SAROJ KHAPARDE :
Deputy Speaker, Sir, efforts are on to
educate the people on this subject. We are
making every effort to educate people from
time to time. I request you that keeping
in view its seriousness, efforts may be made
to{convincc the people in this regard apd
they nfay be take pecessary precautions
against it.

Mr.

SHRI BALKAVi BAIRAGI: Mr.
Deputy Speaker, Sir, 1 woulde request hon.
Shri Rao to change its name and call it
‘Madan disease’.

[{English)

SHRI DIGVIJAY S$INHv- Sir, we are
fortunate that this disease has not prevailed
in this country and it not originated, not
prevailed in this country. I am sure of this.
But we have all the possibilities: because of
the socicty being poor and perhaps not so
strong in resistance that if ever it came, we
would be the most susceptible persons,
Therefcre, may 1 know from the Government
whether special initiative will be takn by the
Government on the platform of the WHO
to create an impact internationally of putting
better controls on the movement of all the
people, whether they are tourists or students
or whatever from those 10 countries from
Africa plus the United States of America
where this disease has spread, to control
their movement round the world.

SHRI P. V. NARASIMHA RAO: 1
think the W.H.O. is seized of this matter.
We will also discuss with them. We are in
the process of discussion, But the only
thing is that this cannot be traced only to
poverty. We know while poor countries
are affected, rich countrics are cven more
affected. So this is something in the realm
of research still—what exactly are the factors
of infection, ope seems to be sexual
jntercourse and the other seems tn be even
casual contacts, etc. So, it is still largely
a matter for rescarchers and naturally oo
cure has been found so fur. The W.H.O.
and all the comntrics cuncerned would have
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to continue
aspects.

their efforts—on all these

{Translation}

DR. CHANDRA SHEKHAR TRIPATHI:
Mr. Speaker, is prevalent Sir, many people
of Buropean originate living in India and
this disease on .a large scale in FEurope.
Hence, would the Government examine them
medically so that those who are affected by
this discase are sent back ? Otherwise this
discase can spread rapidly in our country.

SHRI P. V. NARASIMHA RAO:
Mr. peputy Speaker, Sir, fortunately this
disease has not spread as yet. There is
apprehension of its spreading. Efforts are
being made to prevent that,

{English]

SHRI CHINTAMANI JENA :_ The
hon. Minister in her statement has stated
that all the State Governments and the
Health Department are advised to take
preventive measures on this issue.

May I know which are the States which
bave not yet taken up this programme and
also may T know whether there are some
States who have expressed their inability due
to constraint of resources to implement it,

and may | ulso know from the hon. Minister

?vhz.t are the age groups in which this diseage
it mostly contracted ?

- SHRI P. V. NARASIMHA RAO : Sir,
guidelines have been given. Literature like
this, very well brought out, well documented
giving all the details, has been sent to all
the States. Now, we will have to take up
with each State-if they have any difficulty
in implementing it, how they can be helped.
But at the moment I do not have the figures
or the details of which State has said that
they do not have the money for it. It does

not really require a very large amount of
money to start with. :

(Interruptions)

PROF. MADHU DANDAVATE : Sir,
AIDS has affected the House for 15 minutes!

MR. DEPUTY-SPEAKER : That

i
why they want some aid ! !



17 Oral dpswers

PROF. N.G. RANGA : Wby don"t
you distribute the literature to all the
Members ?

(Interruptions)

SHRI P. V. NARASIMHA RAO: 1
take the message, Sir. Prof. Ranga has
said that 1 must distribute it to =all the
Members. :

(Interruptions)

[ Translation)

DR. PRABHAT KUMAR MISHRA :
Mr. Deputy Speaker, Sir, sccording to the
reply Jaid on the Table of the House, cases
of this disease haye been reported from
Gujarat, Jammu and Kasbmir, Andhra
Pradesh, Maharashtra and Delhi. Is the
Government aware that a case had been
reported in Bilaspur in Madhya Pradesh
which was investigated. by a police team
from Calcutta? It was reported that a
woman was suffering from AIDS but we
‘have no further information about the case
because that woman has been missing and
has not been traced so far, Has the Central
Government any information regarding this
case and have the whereabouts of that
woman been known ?

SHR1 P.V. NARASIMHA RAO: So
far wé have no information about this case
and that is why it bas not beean mentioned
in the reply. I would make efforts to find
out about it. Whatever information we
bave is complete in itself, We get reports
every day. I would try to look iuto the
details of the case which you have mentioned
just now. '

[English)

SHRI SARAT DEB: I want to kpow
from the hon. Mi ister that instead of only
the contact, whether it is a fact that this is
also apprehended through transmission of
blood. If this is so, then what measures
the Government proposes to take in order
to test tbe blood which comes from Lhe
blood banks. *

. SHRI P.V. NARASIMHA RAO: Sir,
this is also one of the elaburate guidelines
given to blood banks through the State
Governments, but it will be apprecifated that
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this has to be done, the AIDS test has to be
done when the donor comes for donating
Now, we have what are called
professional donors in this couatry, they go
on donating blood. Now, those are high
risk groups, they are already being covered,
For a carual donor what needs to be done
is still under consideration, 1 believe that
even for cosual donors seme kind of reugh
and ready tests would have to be taken,
All  these things are under  active
consideration.

So far as e ccedles 2zre concerned. as
we krow., ihe ncedles and  Syriopes can
We capnot
really switch over to the new disposable
needles which are vsed onlv once and then
thro®¥n away. All over the country it
cannot be done.  So, until such time the
country can afford it, we will have to think
of much better, much mor. effcctive methods
of sterilization. Those guidciines alho have
been elaborated, and 1 brlieve that thee -
a iot of improvement in stanizing the
needles zfter the guidelin  bave been given,

"SHRI DINESH GOSWAMI : I do not
think we should get scared of AIDS. But
as the hon. ‘Minister has 5.id that coatact is
also a source. llas it comge to the notice
of the hon. Minister that a lsrge _pumber of
second-hand garments, particuiarly worn by
the foreign people, ate being sold in the open
market and if they create some problems,
is the Govc.rnmen( contemplating some
rzgulations regarding this ? .

SHR] P.V. NA'"-ASIMHA RAO : Sir,
this is a very rich source of scare.

PROF. MADHU DANDAVATE: Do
not take away everybody’s garments,

tnterruptions)

SHRI P.V. NARASIMHA RAO: I do
oot think we can stort with the garments,
known, throogh what sources the
infection spreads and 1 think we should
concentrate on those few sources rather than
garments. second-hand garments, at ths
moment. 1 am not sure—nobody has told
us 8o far—that second-hand garments can
bring in A1DS.
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SHRI G.G. SWELL : By casual contact, (b) if so, what were their demaads ;
I mean, casual sexual contact. '

(¢) whether their demands are still
SHRI P.V. NARASIMHA RAO : That pending decision and no action bhad bogn
ia right ; absolutely right. taken in the matter ;

Decision on Demands of Nurses

+
- (c) if not, the details of the decision
*129. SHRI P.M, SAYEED : taken ?

SHRI SODE RAMAIAH :

(d) if so, the reasons thereof ; and

-

THE MINISTER OF STATE IN THE

Will the Minister of HEALTH AND ’
FAMILY WELFARE be pleased to state ; MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)

(a) whether Nurses in most of the KHAPARDE) : (a) Yes, Sir.
Government hospitals in Delhi went on :

strike in the second half of January, 1987 ;

(b) to (¢) A Statement is given below.

Statement

The following tabular statement indicates the demands of the nurses and the decision
taken by tbe Government on thoge demands ;

DEMANDS - DECISION OF THE GOVERNMENT
1. Revision of scale of Pay already .

recommended by 1V. Pay Not accepted.

Commission : '
2. Allowances /

() Non- Practising Allowance : (i) Not accepted.

(i) Enbancement of Uniform Allowance ; (ii) Rate of Uniform Allowance has been

increased from Rs. 300/- per annum to
Rs. 1500/- per annum.

(iii) Eobancement of Washin, (i1i) Rate of Washing Allowance has been raised

Allowance ¢ from Rs. 25/- per month to Rs. 75/- per
month.

(iv) Grant of Risk /Messing/night (iv) All these have been taken care of by

Weightage Allowance - grant of Nursing Allowance at the rate of

Rs. 150/- per month keeping in view the
duties of Nurses. '

(v) Granat of Qualification (v) It has been decided in prin:iple to grant
Allowance ! two increments (non-absorbable) for ecach
approved gualification. The details and
+  modalities about the implomentation of

this scheme are being worked out.
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DEMANDS
(vi) Grantof Special Pay ,

(vii) Grant of Over Time Allowance ;

(viil) Increase of Student Stipend :

Cadre Revlew of Nurses :

Family A ccomodation and
Transport Facilities :

SHRI P.M, SAYEEBD : Sir, it is clear
from the statement that the Goveranment
has honestly tried to satisfy the demands of
the striking nurses. Out of the genuine
demands that have been mentioned in the
reply, there are 4 major demands. The first
one is revision of scale of pay. That has
. not been accepted by th® Government. Noo-
practising allowance also has not been
accepted. But in the case of uniform
allowance, that has been iacreaged from
Rs 300 to Rs. 1500, And aiso the washing
allowance has been increased from Rs. 25 to
Ra. 75. Also, the grant of nursing allowance
has been given at the rate of Rs. 150/- per

month.

Now, in order to solve their problems,
after giving this kind of concessions to them,
& committee has already been set up to
identify the specialised areas. May I know
from the hon. Minister whether any time-
frame has been already fixed to give the
fndings of the committee to the Govern-
ent ! If not, will the Government come

PHALGUNA 14, 1908 (S4K4,

(vii)

(viii)

Oral Answers 22

DECISION OF THE GOVERNMENT

+ (vi) A Committoc has been set up to identify

the specialised areas, in addition to the
existing ones, where this benefit can be
extended.

It has been decided that as and when the
géneral schemo of grant of Extra Work
Allowance get finalised, the same will be
made applicable to the Nurses also.

Rate of stipend to the student nurses

undergoing general nursing and midwifery
courses has been enhanced to Rs. 500,-
per moanth uniformally for' all the three
years.

3. A Committee has been et up for looking
into the restructuring of cadre of nurses,

4. It has been explained to the Nurses that it
would not be possible for the Government
to provide family accommodation to all
the nurses. Nor would it be possible to.
provide_! . exclusive transport facilities to

them.

forward and say that within such and such
time, the outstanding issues wil) be settled
cven if the committee has not given its
Joport to the Government ?

THE MINISTER OF AN
RESOURCE DEVELOPMENT HUL/'\II?III;‘
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.v, NARASIMHA
RAO) : We have not fixed any rlgit time-
fran_:e for the committee, But I am sure
the |ul'ention is to bave the views of tht;
commut.ee and come to certain conclusions
and decisions as quickly as practicable,

SHRI P.M. SAYEED : Sir, my second
supplementary s, unfortunately g our
country, about the Essentia| Services, what.
ever the Government’s sincere intent'ion t
solve tha. problem, time and again, we se:
whether it is doctors’ strike Or nurses strike
or some other essentigl ssIvico, irrespoctive
of whatever emoluments and allowancces that
bhave been giveq to tbem, whenever the
general elections are fapt approachiog the

umicrupulous political organisations gnd
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- e
"

politic'any try 'o cr:ata problzns,  Anl,
from now on this manace wiil bs frequently
coming to the forefront, Therefore, 1 would
like to ask th: Governmant whether the
Government is contemplating some sort of
measure to ban such essential services to go
on strike.

. SHRI P.V. NARASIMHA RAO : This
is a very important question. We canoot
shout either ‘yes® or ‘no’ and dispose of the
matter. It is a matter of human life, 1}
remember to have raised this when we were
facing a strike but [ thought that was pot
the propar time pursue it. It is open to
this House to the hon. Membhers o raisetla
debate to the lev.! where we are concerned
with human lives: whatzver the other factors,
whoever is wrong, whziher it i1s the employzr
or employee we could raise the debats do
that lofty lzvel. We can cerfainly discuss it.
I am open to discussion. 1 am opin to
conviction. 1 am not jum.ing the gun by
sayingz that I want this to be done or that

pot to be donz But cn some  suitable
occasion | would be very bappy. if you
could permii, f the hon. Speaker could

permit, a discussion on the subject.

PROF. MADHU DANDAVATE ; In
UK, thero is an independént machioery to
setile such disputes in essuntial  services so
that they are not roquired 0 go on surike at
gll.  That is how they uvoid i1,

SHRI P. V. NARAsSIMiA R0 I
entirely agrec. Un the one side 'if you say
thers shouid be no sike, on the other sid=.
(hefe must be 8 machi ory which s diTeetive.
whi h s tioely, and which is expedtiions,
both po wogether—1 entirely agree wtih  that
approach.

(Traaslati 1) :

SHRI RAM NAGINA MISHRA @ Mr,
Deputy Spraker Sir, 1 want to su.‘:n_}il to
the hon. Mioister tht it is often sesn Iiﬂ the
Central as well as in thc State Governments
casc that when 1he cm_p!uyem demand
something, it is noi accepied at the flrst
instence but when lh§y go on a strike and

the Strike takes a violent furn then the
Government gives in and accepts their
demands. The employees. arc encouraged

to resort to s:nik.s [(or they feel that 1bis
approach forces the Goveroment to  accept
their demands  This disease has infected
both the Central and the Siate Goverment
employees, Lence, 1 wouid ask the hon.
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Minpister whether he would frame a rule by
which genuine demands would be accepted
inehe beginning and the ones which are nots
genuine would not accepted under any
circumstances regardless of whether they go
on a strike or thecy resort to any other

measure so that thay do not get encouraged
in future at all-?

SHRI P.V. NARASIMHA RAOQ : Sir,
1 also want that we should say whatever we
have to say before the stiike is called and
we should not change our position later.
But the strikers and the organisers of the
strike make efforts 10 call a strike when
something i3 an the verge of being accepted
50 that could take the credit of it and
cunvi ce the people that it is on account of
the strike that the Government has accepted
their demands. There is always a race by
both sides which must bz guarded against.
In the case of the Dzpartments with which
I have heen connected I have always tried
10 do the s2me and have found out whether
so and so demand can be accepted or not
and have then tried to stick to a certain
stand but when pzcple resort to strike, thep
it becomes difficult 1o say arything.

SHR1 RAM NAGINA MISHRA : Mr.
Deputy Spe.ker, Sir, when the striking
nurses were demonstrating the police had -
cordoncd off the area but when their number
incrensed, the police removed the cordon
and they entered the premises and went on
a iampag+. This way they get encouraged.
Hence 1 was saying that a solid policy

- should be framed under which the genuine

demands should be accepted and those
which are pot gemuine should not be
accepted undsr any circums tances. :

[ Engilish]

DR. V VENKATESH : Just now the
hon. Minigter said that he wants to have a
complete discussion on tHis subject. When
there is a strike 1n one State, that demand
will be met by that particular Government.
Gecenerully, the Government of India is going
on enhancing the pay structure of those who
are agitating at the Centre at the cost of the
common man’s revenue and, due to this, the
State Governménts are sufferiog much more
and, very recently, the doctors of Delhi
here. had gone on strike acd due to that
strike, the Government of India has
enhanced their stipend and everything. Due
to this, throughout the country from

-
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Kapyakumari to Kashmir, every junjor

doctor is demanding higher pay structure. .

Therefore, by raising these scales of pay,
Government. is not going to ' solve the
problem. .

At the cost of the common man, the
Government of India is spending here and
the problem is on the State Governments,
on the other side. Therefore, 1 want to
know from the Government of ‘India whe-
ther you are going to have a uniform pay
structure and education policy of the
Government of India or whether you are
going to take up this health programme as a
pational one. I want to know from the
Government categorically.

SHRI P. V. NARASIMHA RAO 1
wantzd a discussion on this subject. 1 -dld
not know that the hoa. Member would start
the discussion straighiway. But one thing
I would like to say. I am approaching this
question from the other end. What is the

idea of the Central Government runniog

hospitals ? We have got very few cmploye:s.
Sometines the tendency is  somehow to
square up matters bv giving them whutever
we think they want or they descrve or
whatever., The State Governmenis may not
think so and similar demands bring made
at the State level would cost su much to the
State Governments that they have a grievance
or a complajnt against the Central
Goverpmient,

All these difficulties can be pot over by going
to the root question whether we should rum
any hospitals at all ourselves. That ayain
15 matter for discussion.
points so that all these matters can be
discussed in a dispassionate marner and not

under the threat of strike or strike goes on .

or while the strike is going on but rcally on
their own merit.

‘Traaslation)
Steps to.Check Cancer

+
¥130. DR. PRABHAT
MISHRA :
SHR1 NIRMAL KHATTRI :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleaszd to state :
(a) whether cabncer cases arc on
increase and if so, the number of known
cases in the éountry, during the last three
Yyears ;
(b) the preventive m:zasures taken so
far to protect people from this dreaded
disease ;

KUMAR

PHALG UNA 14, 1908 (SAKA4)

1.am raising these

Oral Angwers 26

(c) whether cancer control programme
bas been launched throughout tbe country
to detect cencer at carly stages ; and

(d) if so, the achievement so far ?

{English]

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMAR! SARO]
KHAPARDE) : (a) to (d) A statement is
given below,

_ Statement

It is roughly estimated that there are
about 1.5 million cases of cancer in India
and the incidence of cancer is generally on
the increase. The number of known cancer
cases in specialised canczr hospitals in India
during the years 1983 to 1985 year-wise,
for which the figures are available, is given
below —

Yeat No. of known cancer
cascs

1983 44,020

1984 44,345

1985 36,768

A National Cancer Contro! Programme
bas been launched in India for primary
prevention of cancer, diagnosis and treatment
and distribution and extension of services
through Regional Cancer Centres and
Maedical Colleges. Non-governmental organi-
sations bave aiso been involved in the
programme, Realising that one third of the
cancers are preventable and another one
third c:n be cured with a high percentage of
survival if detected early, the emphasis of
capcer research has _been on primary
prevention of tobacco related cancer and
secopdary prevention of cancer of uterine
cervix. The preventive measures include
educating the masses, statutory warping on
Cigarette packets and advertisements,
promuligation of laws by several State
Governments prohibiting smoking in closed
areas like cincmas, buses, educational
institutions, hospitals etc. An allocation
of Rs. 20.00 crores has been made for the
National Cancer Control Programme for
the 7th Five Year Plan. A Natiopnal Cancer
Control Board has also been set up so guide
thz activittes of the programme. The
Government provid=s financial assistance to
the 9 Regional Cancer Centres for their
devclcpment and grants to State Govern-
ments/voluntary institutions for setting up
of Cobalt Therapy Units and Early Cancer
Detection Centres, '
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DR. PRABHAT KUMAR MISHRA :
Mr. Deputy Speaker, Sir, in the reply the
Government has accepted the fact that
incidence of cancer {is gen erally on the
increase and at present, there are 15 lakh
such patients in the country. According to
the figures provided, between 1983 and
1985 on'y 1.25 lakhs of such Cases have
been reported in the hospitals. In 1983,
44 thousand cases were registered, in 1984
another 44 thonsand were reported and in
1985 the Bumnber decreased to 35 thousand.
The fgures show that cancer cases are on
the decline while the Qovernment is stating
that incidence of caocer i8 genecrally on the
increase. I want to enquire from the hon,
Minister as to what !s the basis of compila-
tion of these figures because throurh hos-
pitals only jnformation about 1.25 lakbs
cases has becn reccived. Secondly, it has
been clearly mentioned in  the reply that
one third of the cancer cascs ale prevene
table if rensons are known and aunother onc
third can be cured with a bigh percentage
of survival if detested early. I want to
enquire whether one-third of” the 15 lakh
cases have been prevented and what steps
have be-n taken in this regard ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT. AND MINI-
STER OF HE AL TH AND FAMILY WEL-
FARE (SHRI P V, NARASIMHA RAO):
Mr. Deputy Speaker Sir, firstly, I do not
accept the fizures which are with us as
final. We keep on receiving and submit-
ting fipures.
reporting system is pot so foolproof that we
may depend upoo it. Hence, we can' thirk
of these fipures only as illustrative of
certoin things, They are oeither exhaus-
tive nor are they final- According to our
survey, the figures keep on cbanging but
{hat doss not mean that the disease has
been cobtrohied. It m:ght also imply that
there is rome lacuna in our own reporting.
There might bave been sirikes in certain
hospitals or due fo some rcason or the
other, the figures may not be reachiog us
and there should be other reasons as well
for the decreuse in the cancer figures.

Therefore, first of all, I emphasise that

we cannot consider these figuces as Amal.
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Again, it has been est'mated that about
one-third of the cases are preventable if
they are properly diagonsed. Some casies
canpot huJe an ¢arly cure, They have to
wait. Only their pain can be reduced. All
these things are being looked into. Itfis
true that only recently more attention is
being paid to it and I think that we will
try to remedy the situation further in the
coming years. I am aware that all cancer
cases are not reported from the areas, I
myself know that there are many cases in
the villages about which the villagers are
pot aware that they are sufferine from
cancer. When they come to know of it
and are sent to the dispensaries or to the
district headqarters hospitals, it becomes
too late for proper treatment, It is
difficult to provide a solution to such
gituations, We have to do a lot in this
reyard and I am prepared to admit it,

DR. PRABHAT KUMAR MISHRA :
Mr. Depu‘y Speaker Sir, I agree with the.
hon. Minister’s views regarding figures byt
the difference between 1.25 lakhs and 135
lakhs is a bit too much. Such vast
diff.rence is quite Strange. We put
question on the basis of figures presented
h:re.

Secongdly, as the hon. Minister has said
that cancer cises in the rural areas not
detected. Cancer is“8uch a disease that it
is not 'c'ected easily and u ti! the patient
reaches the hospital or suffers physical pain
he himself remains unaware of the disecase
by which he has been affected. He con-
tinues to suffer in this manner and when he
reaches the hospital, as the hon. Minister
has mentioned, then it is too late for effec-
tive tieatment. I want to know as to how
the pecple in rural areas aro informed about
this disease¢ and what scheme has been
drawn in this regard ? It"h1s been atated
that warni.g is written on the cigareite
packets. It is not written on the packets
that cigareite smoking causes cancer. The
word cancer is not meationed at all, The
statutory warning is that it fs injurious to
health. But the word ‘cancer’ has not been
used in that,

(English]
MR. DEPUJIY SPEAKER : They are
utting ‘‘injurious to health”, that is



29 Oral Answers

enough. . Injurious to health means cancer

also. They cannot put the names of ali the
diseases. .
[ Translation]

DR. PRABHAT KUMAR MISHRA :
I am talking about the 15 lakh people.
I wanted to know as to what are the
methods of informing the people about this
disease in the rural areas and the preventijve
measures that they should adopt against it.
People have to spend much on the treat-
ment of this disease. What are the medla
op which Govt., is spending money on
educating the pzople about this disease ?

SHRI P.V. NARASIMHA RAO =1
bave already said t(hat there are many
shortcomings in it as this discase is not
notifiable. It is not @ contagious disease.
As it is not notifiable, it is not necessary
that we may be getting full information
about this disecase. We have recently star-
ted some new programmes. The figures
which have just been 'presented in this
connection cannot be taken as final. I
have said that so far as I am aware, it is
written on the cigarette packets that it can
cause cancer...... (Interruplions).......1  will
ascertain that. That much is certainly
written that it is injurious to health. You
want that it should also be written that it
causes cancer Then the person who
smokes cigarettes should know about this
disease. {The word injurious can be under-
stood easily but perhaps the word ‘cancer’
may not be understocd by mapy people.
However, . the QGovernmeiit is actively
considering the proposal and perbhaps the
word ‘cancer’ may be added to it. There
is no difficulty in it, we will consider it.

SHRI NIRMAL KHATTRI : Mr.
Deputy Speaker, Sir, it is clear from the
hon. Minister’s reply that he has properly
understood this d-sease. Its t:eatment is
very expensive and he may be knowing that
it is not possible for & poor man to bear
the expenses of a ful' course of its treat-
ment. One-third cates can be cured if
detected 10 thé¢ early stages and one-third
of the cases can be treated even after the
carly stages are over. I want to ask

-
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whether any scheme is being considered tn
supply the medicines used for 1he treat-
ment of cancer free of cost or at subsidised
rates ?

supplementary is whether
fhe research work is being done in this
regard in the Homeopathic and the Ayur-
vedic systems of medicine also and if so,
whether it has yielded any results 7

My second

SHRI P.V. NARASIMHA RAO :1I
want to inform the hon. Member that when
this programme was formulated, we made
efforis to spre d it as far and wide as
possible. Earlier it was fimited to the
cities but pow it has spread to the block
level. Training is being imparted to the
workers, They are being trained to detect
this disease in people., The people are
told that if certain symptoms appear in
them, then they should immediately rush to
the doctor. It i possibie that you are pot
able to understand this disease and may not
be as ord inary as you may be thinking.
We do not say at once that it ijs cancer
because it would not be proper to say so.
Hence, we try to give warnings in that
regard. .

So far as other systems are concerned,
a specialist in the Homeopathic System of
Medicine has come ¢to us and has claimed
that he has found a cure of cancer and bas
cured many people of it. 1 have referred
him to the 1.C.M.R. for verification. After

" they make an estimate of its effectiveness, a

programume for making it popular will be
worked out. I would reilerate that {f a
medicine for the cure of cancer is available
under any system, it would be ront for
examination and if it turns out to be S.S.P; -
then we are prepared to encourage it*
fully.

SHRI NIRMAL KHATTRI : What is
the reply to my question as to what ig
beivg done to supply those two medicines,
which are being used, as free of cost or at
rubsidised rates to the people 7

SHRI P.V. NARASIMHA RAO : As
in the case of other diseases, here too we
are taking similar steps. We do not want
that all the patients should purchase all
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the medicines rn their cwn., Tt is  not so.
In the Gove nment disnenraries and hospi-
tals cancer is treuted like any othet discare.
Bven C.T. Scanning facilities are availabl:
to them free of cost and thz patients have
pot to face mich diffi -ulty io treatmient.

SHRI RAJ KU'1AR RAI : Sir, ore
hour has passed in answerfng jist ""irec
questions......(Interruptions)

(Bnglish]

~RISHNA IYER : S, in
my censtitucnev, nemely. ! angalore ihere
is a capcer irsti'ute, There the number of
patients comirg from rural arcas is 99 per
cent. A nun b1 f volrntary orpanisations
and even the cancer institute chiry on
cancer detection camp: but for want of
resources they have not been able to carry
out cemps reguisrly in Jarge numbers and
particu’arly in rural areas May T know
from (he Government whether they can
extend financizl suppoit to voluntaiy
organi<ations and also «cancer d:tection
camps to carry .»n delectivn pariicularly In
rural arcas 7

SHRI V.S.

SHRI P.Vv. NARASIMHA RAO : With-
in our own constraint: we : re Joiig every-
thig If tlere is suythine more which
could be done 1 will certainly look into it,
I cannot give a specific answur to & question
like this because theie are eye camps and
cancer camps. Tnere ar: <o many detec-
tion camns going on and they are being
conducted by voluntary org.nisaticns. We
are going to their help You know thai we
are helping them but the help is not ade-
quate. This is well-known.

[ Translation]

SHRI SHANTI DHARIWALUL : Mr.
Deputy Speaker, Sir, would the hon.
Minister provide that much -of finaucial
support to thé States so that Cuncer treat-
meot methods like radio-therapy, chemo-
therapy eic. are made available at the
district hospi'als ?

SHRI NARASIMHA RAO : First let
us know the therapy which is most effective,
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If we find out the onc. the-, asI have
nlready stid, any system of therspy would
be encouraged fully. . :

[Fnglish]

SHRIMATI BASAVARAJESWARI
Sir, T want to know . ... '

[Translation]

SHKiI RAJ KUMAR RAI: Sir, the
whole bour hzs passed in just thrre ques.
tions. We are tkankful to you for such
generocity but when wounld others get a
chenee 7. -

[English]

MR. DEPUTY SPEAKER : I haye
_called Shrimati Bisivarajeswari. This is

all .bout

: diszases, They want to drscuss
in detail. '

Now, the Question Hour is over,

WRITTEN ANSWERS TO QUESTIONS
[English]

Guldelines to leprosy rbntrol and
welfare service advisory boards

*124. SHRI R.M. BHOYE : Wil
the Minis'er of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether the results of survey con-
ducted about the incidence of leprosy have

been analysed ani jf 80, the broad conclu.
sions thereof ;

(b) whether 1he incidence is more in
rural areas ; if so, which particular sections

are more prone (o this disease and the
causes identified therefor ;

(c) whether Government bave {ssued
*ome new guidelines to the Leprosy Con-
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teol a1l Walfare decrvioa Alvieorry Boards ;

and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR-
DE) : (a) Yes, Sir. The surveys conducted
under the Leprosy Eradication Programme
indicate that there are 76 districts in the
country with a prevalence rate of more
than 10 per thousand and 1285 districts
with prevalence between $ and 10 per
thousand and the remaining districts have a
prevalence of less than 5 per thousand.
More men suffer from leprosy than wemen.
20% of the cases are among chi'dren.
209 of all the cases are infectious, 15%
of the casee have deformities,

{b) Yes, Sir. Poor soclo-economic
sections are more prone to leprosy on
account of poor personnal hyglene, mal-
putrition and crowding.

(c) and (d) Yes, Sir. Guidelines have
been issued to the fleld workers on the
National Leprosy Eradication Programme.
These guidelines explain classification of
the disecase, the important objectives of

the programme; the contents of the Multi-

Drug Therapy, the features of case detec-

tlon, detailed aspects of
criteria for case dischaage, surveillance of
cases: action in the case of relapse and

precautions for drug ucage.

Sarvey on Heart Patients

SHRI MOHANBHAI PATEL :
SHRI AMARSINH RATH-

AWA :

%125,

Will the Mipister of HEALTH AND
FAMILY WELFARPF be pleased to state :

(a) whether a survey was conducted
by the Indian Council of Medical Reserch
to find out the number of heart patients

in the country ;

(b) if s0, when and what is the pum-
ber of heart patients per thousand in the
coyotry and their number, State-wise §
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(c) whether the meximum number of
beart patients are in urban areas; and if
80, the main reasons therof ;

(d) whether an International Conferen-
ce was held in New Delhi recently In regard
te the rising incidence of heart disen<es in
India and particularly in the nrban cernires
and

(e) if so, what suggestions were made
to check the rising trend of the diseasc ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELARE (KUMARI SAROJ KHAPARDRE :
(@) to (c) There have beem no suyveys
on incidence of heart disease conducted by
the ICMR. The ICMR bhas carried out
studies on prevalence of rheumatic faver,
rheumatic hear¢ dicease and bype:tension.
RHD was ohserved to occur in 1.8 per
1000 children at Bombay and 11.1 per
1000 children at Delht in school children
eged 5-16 years. Hypertension was
9bserved to range from 2.5 per thousand
at Srinagar in population aged 20 years
and above. The ICMR bas planned to
initiate studies on the occurence of coro-
nary heart disease and its associated risk
factors.

(d) No, Sir. However an Internuational
Conference on update in Cardiology and
a Workshop on conventional and Colour
Doppler Echocardiography was held in
December, 1986.

{(¢) The
its atwention

Conference mostly devoted
to sharing of experiencrr

about the various technologies and Inv esti=
gative devices available to treat | eart
discases,

Operations of Helicopter Cerporation of

India
*126. SHRIMATI N.p, JHANSI
LAKSHMI : Will the Minister of CIVIL

AVIATION be pleascd to state :

(n) the arsa being covered by ‘Halicop-
ter Corporation of India at Present ;

(b) what is the expansion programme
ofdthe Corporation for the yeoar 1987.88 H
a0
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(c) the target fixed for the Seventh
Plan period and what {s the target for
Andhbra Pradesh ?

THE MINISTER OF STATE OF THB
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) The Helicop-
ter Coporation has presently deployed 7
helicopters jo the Oil Sector and in the
Non-oil Sector its four helicopters are
operating op wet-lease in Jammu & Kash-
mir, Sikkim, Andaman & Nicobar and

Lakshadweep.

(b) and (c) In the next financlal year
the Corporation will complete .acqulsition
of 42 helicopters, After mecting the
requirements of Qil Sector fully, the remain-
ing helicopters will be made available on
wet-lease terms to the ~ State Govern-
ments/Union  Territory  Administrations
or for other services as per demands, The
Corporaticn will concentrate on achieving
optimum utilization of its fleet _durinz the
r emaining part of the current plan period.

Agitation by DTC Employees for Application
of Fourth Pay Commission’s Report

SHRI KAMAL NATH :
SHRI SUBHASH YADAYV :

*127.

Wil the Minister of SURFACE TRANS
PORT be pleased to state-: - :

* (a) whether employces of Delhi Trans.
port Corporation have been agitating for
application of the Fourth Pay Commission’s

Report to them ;

(b) if so, the action taken by Qovern-
ment in this regard ; and

(c) the reasons for not implementing
the recommendations of the Fourth Pey
Commission’s in Dclhi Transport Corpora-

tion so far ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) ¥es, Sir.

(b) and (¢) Revision in the pay scales
of public sector undertakipgs having Cen-
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tral pay pattern has been referred to the
High Power Pay Committee set up under
the directions of the Supreme Court. The
claim of DTC employees has been for
applicability of pay pattern recommended
by the IVth Pay Commission (o Central
Governmert employess. The matter is
under consideration,

Empowered Committee to Examine the
Recommendations of Naélopsl Commission
on Teachers

*131. SHRI RAJ KUMAR RAl :
SHRI AJOY BISWAS :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state ’

(a) whether the Empowered Committee
set up under tbe Chairmanship of Shri
Anand Sarup to advise Government on the
recommendations of National Commission
on Teachers-I (Cbattopadbyaya Commission)
inclyding those oD pay-scales of
school teachers has submitted its repért H

(b) if s0, the salient features of the
report ; and v

(c) if not, when the teport is likely
to be submitted ? ‘
>

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MIN]STRY OF HUMAN
RESOURCE DEVELOPMENT (SHRIMATI
KRISHNA SAHD : (a) to (c) The Govern-
ment had appointed an Bmpowered Com-
mittee under the Chairmanship of the Bduca-
tion Secretary to examine the recommenda-
tions made by the Natiopal Commission on
Teschers-I. The Empowered Committee has
submitted its proposals concerning the pay
scales. As soon the final decisions are taken
in the matter these will be brought to the
notice of the Sabbh:.

.

National Youth Policy

SHRI ANAND SINGH :
SHRIMATI MADHURI
SINGH :

Will the Minister of HUMAN RE-
:O'UICB DEVELOPMENT be pleated to
ato

*132,
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(a) whe'her Gova'nmat p-opoie to
lay down National Youth Policy ;

(b) if so, the broad features on the
basis of which such a policy is being laid
down ;

(c) whether the views of tbe youth
organisations have been arcortaired and
if so, the response of these organssations ;
and

(d) the stens taken so far in the matter
and the time by which'the policy is likely
to be laid down ?

THE MINISTER OF STATE IN THE

DEPARTMENTS OF YOUTH AFFAIRS

AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE MINIS-
TRY OF HUMAN RESOURCE DBEVE-
LOPMENT (SHRIMATI MARGARET
ALVA): (a) Yes, Sir.

(b) to (d) After consulation with
young persons in two national seminars,
a draft youth policy incorporating the
ideas of the youth has been prepared and
is now under circultation to the State
Governments and different  Ministries/
Departmentsin the Government of India for
comments. The draft policy has also been
circulated amongst the voluntary orgainisa-
ations deailng with youth activities and
also discussed in the Cectral Youth Advi-
sory Committee. It i8 proposed to discuss
the draft youth policy at a conference of
State Ministers in charge of youth affairs
and thed finalise {t fo. being placed before
the Parliament.

Agltation by Delhi Teachers’ Organlsations

Against Implementation of 4th Pay Comml-

ssion’s Recommendations

*133 SHRI MAHENDRA SINGH :
SHRI KRISHNA SINGH :

Will tbe Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
itate :

(a) whether the Delhi Teachers’
Oigenisations went on a strike from 13
February, 1987 ;
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(b) if so, the reasons thereof ;

(c) whether one of their grievances is
about the implementation of the recom-
mendations of the Fourth Pay Commission ;

(d) if so, thelr precise grievances and
demands ; and

(e) Government’s reaction thereto and
the steps taken or proposed to be taken to
bring about a settlement ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVEBLOPMENT
(SHRIMATI KRISHNA SAHI) : (a) Yes
Sir. ‘

(b)to (¢) The teachers working iIn
the schouls run by Dclhi Administration
snd Municipal Corporation of Delhi have
been agitating since 13.2.87 for restor-
ation of Selection QGrade and for giant of

_ higher pay scales based on the recommend-

ations of National Commi sion on Tea-
chers-I. The Qovernment is considering
this matter and a decision is expected
shortly,

Participation of Indian Teams in Sports
Abroad

*134, SHRI HM. PATEL :
SHRI G.S. BASAVARAJU :

Wiill the MINISTER OF HUMAN
RESOURCE DEVELOPMENT be pleascd
to stale :

(a) whether Qovernment have taken
note of the reported remarks of tie Presi-
dent of the Indian Oiympic Association
(IOA) on Sports Policy of GOvernment ;

(b) if so, the reaotion of Government
in this regard ;

(c) whether. participation of Iodian
teams in Sports abroad was banned as
reported in tha Press ;and

(d) whetaer Government bave asscssed
the performancs of Indian teams iz Asiad
QGames at Seol ?
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THE MINISTER OF STATE IN THE
DBPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND CHILD
DEVELOPMVENT IN THE MINISTRY OF
HUMAN RFRIDURCE DEVELOPMENT
(SHRIMAT{ MARGARET ALVA): (a) to
(d) While certain press items have come
to the notice of government purporting to
report certain remarks mide by president
IO A, on sports policy of Governmen!, the
104 have officially indicated that no re-
marks on thz sports policy of the Govern-
ment as such were, in fact, made by him.
The IOA have futher indicated that the
remarks of the president, TOA, were mis-
reported by news agency concerned and
that on the mattcr being taken up by the
IOA with the coicerned news agency, the
agen:y has expressed regrets to president,
10A, for the same. The reaction of the
Government to the pre s reporis, mentioned
above, was, bowzver, given to the press
and was carried by certain daillies on the
18th December, 1986.

Government decided in Noveinber,
1986, that pandinz ceview of the procedure
to be adopted in the future for sending
sporispersons abroad, such visits would
be susp:nded except i1 cases which had
already been cleired by them. The [OA
has promised that it woild discuss with
the national sports federations, detailed
plan of actiop for the disciplines falling
within ity purvicw and would submit to
Government  concrete proposals in  this
regard. Meanwhile, individual cases of
disting sished sportspeisons are being consi-
dered individually Government on merits
for such visils.

Government have constituted an EBxpert
Groap under the Chairmanship of Dr. Amrik
Singh to study the ieport of the Indian
Olympic Association (IOA) on the perfor-
mance of the Indian Contingent at X Asiad
at Seoul and other allied matters and to
make suit.itable recommendations to the
Goaveroment in this context.

New Scheme for Women’s Welfare

*;35. SHRI PARASRAM BHAR-
DWAJ 1 Will the Minister of HUMAN
RE3OURCB DEVELOPMENT be pleased
1o state .
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(a) Whether Government have recently
prepared any. new scheme for the welfare
of Women ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
& SPORTS AND WOMEN AND CHILD
DEVELOPMENT IN THB MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI MARGARET ALVA): (a)
Yes, Sir.

(b) A statement is given below.

Statement

The details of the new schemes started
by the Department of Women & Child
Development are as under ¢

1) Support to Training and Employment
Programme for Women (STEP)

The objective of this Programme is to
render support to employment programmes
for women in large employment sectors
such as Agriculture, Dairying, Small
Apimal Husbandary, Fisheries, Khadi and
Village Industries, Handlooms, Handicrafts,
Sericulture ctc  These projects would
provide techoical, institutional, organisa-
tional and social support to women belong-
ing to the poorer economic groups, who are
working In these large employment sectors.
The proposed programme covisages adop-
tion of “‘communaity organisation approach®”.
The thrust of this approach will be to work
through the poor and for the poor like the
landless labourers, the fisherfolk, the

village artisans etc.,, who would be
encouraged to form their own orga-
nisations. The role of the voluntary

organisations wil] be that of a catalyst, to
help them to analyse their own situation
and help to unite and work together.

The project proposals would be formu-
lated by the Corporatsons, Boards, Non-
Governmental Organisations, Universities,
Central Social Welfare Board, State Social
Welfare Boards, other semi-government

agoncies and agencies funded by Govera-
ment,
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The outlay of Rs. 45.00 crores has been
made in the Seventh Five Year Plan for
this programme. An amount of Rs, 10.00
crores has been proposed for the year
1987-88.

2) Women’s Development Corportions

The Women’s Development Corpora-
tions are to be sot up in all States with the®
objective of promo'ing employment genera-
. ting activities amongst women. These
Corpcrations would actively support and
promote schemes for women®s groups and
women from the weaker sections of society.
Necessary safeguards wouald, however, be
provided to ensure that the advantages
under this scheme are mot appropriated by
women, who are relatively better off, by
way of benami transactions,

The Corporationa would act as catalytic
agents for generating economic activities
among women. The functiops of the Cor-
poration would include :

Idcntifieation of potential areas of

employment ; assistance of project .

formulation and rgisin® required
finance ;

arranging raw material for work-
ing women In multiple, occupa-
tions ;

to provide training consultancy
facilities ; and to provide infras-
tructure for marketing the
products.

The Centre would provide funds to
all the States for setting up or runoing

the Corporations through equity
participation in the ratio 49 :351. In
other words the Decpit. of Women &

Child Development wolild give upto 4974
of the paid up capital as financial assistance.
The Corporations would also obtain credit
under the differential rate of interest
scheme or any other concessional scheme.

1t has been proposed to make a budget
allocation of Rs. 3.50 crores for the
scheme for the year 1987-88. .
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Renova tion of Khajupaho Temples

SHRI G RHOOPATHY :
SHRI MANIK REDDY :

*136.

Will the Minister of HUMAN RES0-
URCE DEVELOPMENT be pleased to
state : ’

(a) whether it is a fact that due to
poor upkeep, encroachments and vibration
caused by the flying of aircrafts over the
complex, cracks have developed in KHajus
raho Temples ; and

(b) if so, whether Government have
prepared any scheme to 1enovate the
Kbajuraho temples aad prevent encroach.
ment and theft of priceless sculptures in
the temples ?

THE MINISTER OF STATE IN THB
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHIJ) : (a) Cracks
are primarily due to aging, continuous
weathering and corrosion «f iron dowels
and cramps used by the origi-al builders in
the masonry.

(b) Khajuraho temples are included
under Seventh Five Year Plan scheme for
structaral repairs, chemical preservation
and enviroomental development.

For warding off encroachments and
ensuring security, barbed wire fencing in
all the temples, ex:epting two, staff for
watch and ward round the clock in the
monuments and security lights in the
western group and armed guards at the
open air archaeological museum have been
provided.

Constructlon of Over-Bridges 1in
Madras and Madurai Divisions

*137, DR. S. JAGATHRAKSHAKAN:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether Government are aware of
the widespread reseniment in the bu.ness
communi'y in Madras/Madurai Division of
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Southsra Railway 01 33010t of the dalay
In the construction of over-bridges in these
Divlsions :

(b) whether any ecogineering surveys/
feasibility surveys of the over bridges at
various Junctfion level crossiags like
Paiavantangl/Chrompet/ Mecerambakkam
etc. in Madras Divislon have been con.
ducted ; and

(c) if so, the steps taken in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Represen-
tations from a number of essociations bave
been received ip this regard.

(b) Yes, Sil: .

(¢) There are 11 works sanctioned for
Madras and Madurai Division. Five works
are in progre.s. For another six works,
the estimates/plans/preliminary arrange-
ments have not been final:sed so far by the
State Govt./concerned authority.

Bridges on National Highways Pending
Completion in Andhra’ Pradesh

*138, SHRI V. TULSIRAM : Will
the Minister of SURFACE TRANSPORT
be pleated to state :

(a) the nun~ber of bfidges on National
Highways pas.ing through Andhra Pradesh,
pending completion beyond their schedule
time ;

(b) the time since when these are pen-
ding without execution ;

(c) tbe main reasons for delay in the
execution of the works ; and

(d) the steps contemplated by the
Union Government for their immediate
execution to avoid hardship ?

THE MINISTER OF STATRE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJEBSH PILOT): (a) Thete are
16 bridge works pending completion bey-
ond their schedule time on various
National Highways passing tbroush Andhra
Tiadesh,
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(b) Out of these 16 bridge works; 1
works are in progress, Three bridge orks
are p:nding without execution since June,
1988 and two bridge works are pending
without execution since December, 19835,

(c) Main reatons for delay in the exe-

cution of these works are @ '

(i) slow pace of ovrogress by the con.
tractors ;

(ii) default by Contractors leading to
termination of contract.

(d A time bound programme with
dates of completion varying from 6/87 to
3/88 for these bridges has beea given to
the State P.W.D. for strict compliance,

[Translation]
Hydrological surveys for water
sources &
*139. SHRI MOOL CHAND DAGA :

. Will the Minister of WATER RESOURCES

be pleased to state :

(a) tbe expenditure incurred so far on
hydrological surveys ; and

of the States/Union
surveyed and
whelher a survey has been conducted in
Rajasthan and if so, the details thereof ?

(b) the pames

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) :
(a) Ap expenditure of sbout 'Rs. 80 crores
has been iocurred on hydrological survey
80 far by the Central Government.

(b) The national survey covers all the
river basins extending over almost all the
States and the Union Territories of Delhl
and Goa, Daman and Diu.

In Rajasthan, the survey is golog on
through a hydrological network of 19
stations.

-

{English]

Restrictions on Remittances
Earpings of Alr India

*140. SHRI AKHTAR HASAN:
Will the Minister of CIVIL AVIATION be
pleased to state

from
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(a) whether restricitions on remittances
from the carnings of Air India in some oil
exporting countries have led ta huge
accumulation cf funds in those countries :

(b) if ro, the names of be countries
and the amount involved ;

(c) whether this accumulated monev can
be adjusted towards our oil imports from
those countries ; and

(d) if so, what action is being contem- _

plated in this regasd ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER):
there appears to be no formal restricitions
imposed by some oil exporting countries on
remittances, the accumulation of funds of
Alr India in those countries is due to the
acute foreign exchange position of these
Governments. Nimes of the oil exporting
countries, where Air-India fund: have
accumulated and the amoun!s jnvolved as
on 31.12,.1986 are given below :(—

Countries Rs. in orores
Nigeria 27.22
Iraq _ 23.46
Iran 5.93
Libya 4.63

(c) and (d) Several suggestions includ-
jng import of crude oil from thes: countries
in order to utilise the blocked funds of Air-

India have becn consldered

Rail Link between Bargarh-Ralpnr

*141. SHRI RADHAKANTA
DIGAL : Will the Minijster of RAILWAYS

be pleased to state :

(a) whether the State Governme_nt. of
Orissa has requestod the Railway Ministry
to sanction Bargarh-Raipur rail link ; and

(b) if so, the steps taken to implement
the above proposai ?

" PHALGUNA 14, 1908 (S4KA)

(a) and (b) While

" (a) and (b) Yes, Sir.
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THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a} Yes, Sir.

(b) Bargarh-Raipur alignment is ex-
pected to be very costly and is therefore
not favoured. Government of Ortgra was
accordingly advised.

Perforirance of Tubewells in Orissa

*
1323. SHRI JAGANNATH PAT.
NAIK : Will the Minister

of WATER
RESOURCES be pleased to state : -

(a) whether Union Government have
sought information from the Government
of Orls:a regarding the unsatisfactory pere
formance of public tubewells due to paucity
of funds ; and

(b) if so, the details in this regard ?

THE MINISTER .OF WATBR RE-
SOURCES (SHRI B. SHANKARANAND) :
Orissa Lift Irrigation
Co:poration informed that proper
tion and maintenance cou!d not be under-
taken. due to inadequate resources.
Moreover, Government ‘of Orissa has stated
that during 1985-86 and 1986-87, Rs. 5.91
crores and Rs. 7.27 crores have been
provided agzinst requirement of Rs. 9.07
crores and Rs. 11.89 crores resppctively
for operation and maintenance. -

Replacement of SDFC

1324, SHRI MULLAPPALLY

" RAMACHANDRAN : Will the Minister of

SURFACE TRANSPORT be plealed to
state :

(a) whether the Shipping Development
Fund Committee (SDFC), for the promo-
tion of shipping has been replaced by any
public sector financial institution ; and , _

(b) if so, the details thereof ?

THE MINISTER OF STATB OF THB
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) and (b) A
decirion bas been taken to abolish the

opera-
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Shipping Development Funi Commlttee
(SDFC). The SDFC (Abolition) Act, 1986
bas been enacted. As per the provisions
of the Act, a notification is to be jssued
specifying the dite from which SDFC would
stand abolished.

A new company, the
Investment Corporation of India (SCICD,
which has been flouted by the Industrial
Credit & Investmert Corporation of JIndia
(ICIC1) alongwith financial ipstitutions/
banks under the overall control of Ministry
of Finance, has been set up w.e.f.
8.12.1986 to handle the ship financing of
the private sector shipping companies,

The main objectives of the bpew com-
pany would be financing by way ol rupee
and foreign currercy term loans as well as
by providing guarantees to other Ienders,
for acquisition of ships, fishing trawlers and
for other allied activities like ship construc-
tion and repairs, ship breaking and port
repairs, etc. The guiding principles of the
company would be development of the
industry and it would finance projects on
the strength of their commercial viability
after a careful evaluation of each project.

Lensed Properiles of Bombay Poré
Trust

13%25. SHRIMATI PATEL RAMA.
BEN RAMIJIBHAI MAVANI : Will the

1. Long Term Leascs

2. 15 Monthly Lease
(Short term lease)

3. Monthly Tenancy

Compiling of details of all these Tenancies/Leases including the name of the
the amount of rent and the locations of such sites etc is & voluminoys job
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Mianister of SULFACE TRANSPORT be
pleased to state : .

(a) whether Bombay Port Trust has
rented out some of its lands, buildings and
other premises to importers, exporters,
cleariog or warehousing agents or any
other parties ; and

(b) if so, the details thereof including
the names of the lessees, the amount of
ren' and the locations of such sites ?

THRB MINISTER OF STATE OF THE
MIRISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) Yes, Sir.

(b) Bombay Port Trust owns 72.84
-lakh square meters of land. Of this,
13.17 lakh sq. srs. have been let out to

Government and Public bodies and about
20.82 lakh sq. mtrs. to private parties
including importers, exporters, clearing

agents, warchounsing agents.

As on 31.12.1986, there we:ie 3190
Tenancies/Leases of land and structures

granted by the Bombay Port Trust. The
details arc as under :—
- Land Structure
668 17
327 1
1467 710
2462 728
lesseos,
apd the

beneflt will not be commensurate with tbe cfort involved.
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P

Afrport for Moradabad

1326. SHRI HAFIZ
SIDDIQ : Will the Minister
AVIATION be pleased to state :

MOHD,
of CIVIL

(a) whether many Arab and European
businessmen come to Moradabad to meet
cupper, brass, tobacco and silverwafe mer-
chants but because of no airport at
Moradabad they cannot fly to Moradabdad
from Bombay ;

(b) if so, whether there is any proposal
to establish an airport at Moradab:d to
belp trade grow in Moradabad and fetch
more foreign exchange : end

(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION_ (SHRI
JAGDISH TYTLER) : (a) There is no such

complaint.

(b) and (¢) Construction of 8 new air-
port depends upon verious factors like
traffic potential, demand from scheduled
airlines and availability of funds. In the
absence of demand from airlines for air-
linking Moradabad and also due to gevere
constraint of resources, there is no plan to
construct an airport at Moradabad.

{Translation] -

Unauthorised occupation of Railway
Land by M/s. Pore Drinka

1327.
Will the Minister of RAILWAYS be pleased

to state :

(a) whether M/s. Pure Drinks have
occupled railway land near Connaught
Place, New Dclbi ia violation of relevant

rules ; +

(b) if so, the steps taken to Bget the

land vaceted ; and

¢c) the details of o her sueh railway
land similar'y occupied by M/s. Pure
Drinks or its associale companies/persons ?

PHALGUNA 14, 1908 (SAKA)
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THE MINISTER OF STATE OF THR
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, S1.

(b) Necessary administrative and legal
action is being taken.

(¢) No other piece of railway lznd s
under their occupation.
[English]

Bxteirslon of Metro-Line fram

Tollygun] (o Garla

1328. KUMARI MAMATA BANER-
JEE : Will the Minister of RAILWAYS be
pleased to state :

(a) whether Governmest bhave any
proposal to extend the metro-line in
Calcutta from Tollygunj to Garia ; and

(+) if so, by when the work Is likely to
be started ?

- THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) ¢ (u) No, Sir,

(b) Doct not arise.
New Railway Line from Rayalaseema
, to Nellore (A.P.)

1329. SHRI P. PENCHALATAH :
Will the Minister of RAILWAYS be pleased

SHRI JAGDISH AWASTHI: '©°®%'¢F

(a) whether any survey had been con-
ductea to construct 8 new railway line trom
Rayalaseema to Nellore in  Andhra
Pradesh ; and

(b) if so, the .esult thereof alongwith
the time when the construction work is
likely to start ?

THE MINISTER OF STATE OF THH
MINISTRY OF RAILWAYS (SHRI
MAUHAVRAO SCINDIA): (a) and (b)
No, Sir.
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[ Translation] ) -
Concession In fare to Physically

Handlcapped persons

1330. DR. CHANDRA SHEKHAR
TRIPATHI : Will ihe Minister of RAIL-
WAYS be pleased to state @

{a) whether the Ministry have given
. permission to the blind and lame persons
to travel with one attendant by pavirg one
fourth of the actual fare ; '

(b) if so. whether Government have not
given this fucility to the deaf and domb
persons ;

_ (c) if ro, the reasons therefor and «
whether Governmiont proposz to give this
facility to these persons also ; and

(d) If so, by what time and if not, the
reasons therefor ? :

THEB MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir,
The concess:on permissible is as urder:

G) To Orthopaedically = Handicapped
persons : Only such of the ortho-
paedically bandicapped persons
who cnwnot travel without an
cccort ara enlitled Tor the con-
c-ssion. The element of- con-
cession is 78% in first and second
clas: single journey ticket faros
for both the orthopaedically handi-
capped person and his escort.
50%, concessionin first and <scond
clasg scason ticket fares is also .
given to the orth2xpaedically handi-
capped persons and their c:corts, .

"(ii) To Blind personsz : They are entitled

for copcession beth.while travell-
i'g rlore and when accompsanied
by an escort, The elzment of
concession is 785% in first and
arcond class single journey ticket
fares. 50% concession n first
and seeond class season ticket
fares is also given to the blind
- persons and their escorts.

MARCH 8§, 1987
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(b) to (d) Consideripg the nsture of
affliction, the deaf & dumb persons (both
afflictions together) only, have been given
509 concession in first and second class
singie jourpey ticket fares. It is proposed
{o cxtend the same ¢lement of concession
in first and second class season ticket fares
to the deaf & dumb persors from 1.4.1987.

[English]
Bilaspur-Bhopal Snperfagt Traln .

1331. SHRI SHIVENDRA BAHADUR
SINGH : Will the Minister of RAILWAYS
be pleased to state :

(a) whether the Bilaspur-Bhopal super-
fast train is making uny profit ;

_(b) if so, the details thereof ; and

(c) if not, the rensons for its introduc-
tion ? )

THE MINISTER OF STATE OF THE

MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (c)
Trai-wise statistics of s=ale of tickets is

pot maintaine-, It is, therefore, not
possible to make an assestment of profita«
bility of Bilaspur-Bhopal Superfast train.
It was introduced due to pasrenger demand.

Stady of Water Flow of Rivers

1332, SHRI H.B. PATIL : Wil the
Minister of WATER ' RESOURCES be
pleased to state :

(a) whether Government have obtained
the views of experts or have appointed any
expert body to discuoss the possibility of
establishing a Commission to study the
water flow of oll the rivers in the country
for the proper utilisation of water flow by
ths respective States ; and

(b) if so, the details thereof ?

-

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND) :
(a) No, Sir.

(b) Does not arise,
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Resgervation aod Engolry Office at
Kharagpar Railway Station
L ]

1%33. SHRI NARAYAN CAOUBEY :
Will the Minis er of RATLWAYS be pleased

to state :

(a) whether Government are aware
that the old bus stand at Kharagpur, South
BEastern Riilway near the bonking office at
the south side of the railway station has
been shifted to a new place near another
new booking officc at the north side of the

rallway station ;

(b) whether it i- a fact thut the reserva-
tion and enguiry office still remain ai the
old- place and ‘that passengers coming by
bus have to waltk more than one kilometre
to come to reszrvation and enquiry office ;

-

and

(¢) if so, whether a new reservation
and enguiry office will be set up near the
new bus stand to avoid hardship to

‘passengers ?

THE MINISIER OF STATIE OF THE
MINISTRY OF RAILWAYS (sH«I
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) Itis a fact thit the ressrvation and
enquiry offi ‘e remurns a2t the old place.
it i+, however, conzectcd to the ntw bus

stop throuzh u f< ot over bridge.

(c) There is no praposal at present.

PHALGUNA 14, 1908 (SAKA!
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Fstablishment of Mnseams

1334. SHRI CHINTAMANI JENA :
Will the Mioister of HUMAN RESOURCE

DEVELOPMENT be pleased to.state :

(a) the number of museums have been
established in the country with their
locations ;

(b) whether there is any proposal to
establish some more museums in the coun-
try in the near future ;

(¢) if so, the sites selected and the
names of the cities where these arc likely
to be established and by when ; and

(d) whother there is any proposal to
establish a musoum in Orissa, if so, by
when aod where ?

THE M}NISTER OF STATE IN THAH
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY .OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD : {a) to (d)
““Moseum®’ is a State subject However,
a statement of museums established by
the Department of Culture and sites/period
museums, established by Archaevlogical
Survey of Indio is given below  The
Archaeological Survey of Iadia is also
constructing a site muscum al Ratnagiri,

- Orissa, in addition to one already establie

squ at Konark in 1986.

Statement

(1) Museums Under the Department of Culture

1. National Museum, New Delhi

2.' National Gallery of Modero Art, New Delhi

3. Indian Museum, Calcutta
4, Victoria Memorial, Calcutta
4. Salar Juag Museum, Hyderabad

6. Allahabad Museum, Allahabad.
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(ii) Sites!Period Museums E-rablished by the Archaesological Survey of

India
.S, Name of the museum State Year of Remarks
No. . Bstab-
lishment
1 2 3 4 5
1. Archaeological Museum Andhra Pradesh 1951 —
Amaravati
2. Archaeologicil Museum Andhra Pradesh 1952 —_
Kondapur
3. Archaczologicat Museum Andhra Pradesh 1949 —
Nagrjon :konda
4. Archaeologzicil Musenm Andhra Pradesh —_— Being organis ed
Chandragiri .
S. Archaeological Museum Bibar 1945 —_—
Vaishali '
6. Archacological Museum Bihar 1917 —
Nalanda
7. Archaeological Museum Bihar . 1956 —
Bodhgaya
8. Archaeological Museum Delhi 1909 —
Delhi Fort Museum
9. Indian war Memorial Delhi : 1982 —
Museum, Red Fort .
10, Archaeological Mugeum Goa . 1964 —
Velha Goa
11. Archaeological Museum Gujarat ' 1976 —
Lorhal
12. Archaeological Museum Karnataka 1962 —
Halebid '
13. Archaeological Museum Karpataka 1912 —
Bijapur
14. Archaeological Museum Karnataka 1953 —
Hampi
15. Tipu Sultan Museum Karnataka 1959 -—

Sri.ancapatpam
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1 2 3 4 5
16. Archacological Museum Madhya Pradesh 1910 —_—
Khsjuraho
17. Archacological Museum Madhys Pradesh - Being orgapised
Gwalior Fort
18. Archaeoltogical Museum Madhya Pradesh 1919 _
Sanohi
19. Singhpur Psalace, Madhya Pradash —_ Being organised
Chanderi
20. Archacological Museum New Delhi 1972 —_
Puraona Qila -
21. Aschaeological Museum Orissa —_ Building is
Ratpagiri Junder
construction
22.  Archaeovlogical Museum Orissa 1968 —
Konark
23. Archacological Musecum  Punjab - Building is
Ropar under
construction.
Z4. Archaeological Museum Rajasthan — Buildiog is
Kalibangan ' under
conslruction
25, Archaeological Museum Tamilnadu 1948 —
Madras
26. Archaeological Museum Uttar Pradcsh» 1904 —
Sarnath i :
27. Archaeological Museum Karnatka 1974 —_
Badami
28.  Archbacological Museum Kerala - Kept ready for
Mattancherry opening to
public
29. Archaeological Musecum Karnataka 19758 —
Aibole
30, . Taj Musceum, Agra Uttar Pradesh 1982 —_
31« Hazar Duari Palace, Wost Bengal -— Bein
Murshidabad. & ecganiscd
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Computerised Freight Operatioa Information
: System

1335. SHRI INDR \JIT GUTA :
SHRI NITYANANDA MISRA :

Will the Minister of RAILWAYS be
pleased to state 3

(a) whether the National Informatics
Centre (NIC) of the Department of B'ectio-
nics has offered a new design which is
expected to drastically cut the eost of the

computerised freight operation information

system ; and
*
(b) if so, the-details and Government’s
reaction thereto 7'

THREB MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI MADH-
AVRAO SCINDIA) : (a) Director General
of National Informatics Centre (NIC) has
offered to give a proposal for a new cost
effective design for compagterised Freight
Operations Information System.

~ (b) The proposal has gpot yet been
received, '

ﬁlst}lhdtion of Free Text Bookd to Cnildren

'1336. SHRI SRIKANTA DATTA
NARASIMHARAJA WADIYAR : Wil

ths Minister of HU.IAN REBSOURCE
DEVELOPMENT be pleased to state :

(a) whether some State Governments
have launched welfare sche.nes of distribu.
tion of free text books to the children
studying In primary schools ;

(b) if so, the details thereof ;

(c) the Central help extended to those
State Governments to lunch such schemes ;
and

(d) the details thereof ?

THE MINISTER OF STATE IN THE
DEBPARTMENTS OF ED JCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
SHRIMATI KRISHNA SAHI) : (a) and (b)
Most of the States and Union Territories
have launched a scheme for distribution
of free'text boroks to thc . hildren studying
in primary schools. A statement indicating
the coverage urder the scheme is given
below io the statement. ’

(c) and (d) The Centeral Government
allucates printing paper to the State Govern-
ments and Unpion Territory Administrations
for the production of text books for primary
schools and for Non formal Bducation,

. ' Statement

(Figures in lakhs)

Ceverage under the programme for supply of
free text books and stationery for primary
schools chiidren

SI. No. State/UT .~ 1985-86 © 1986-87

1. Andhra Pradesh 27.48 27.48 _

2. Assam 2.00 : 1.03

3. Bibar From academic session 1983, all stndeats

upto class V get text books athalf prige,
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1 2 3 . 4
4. Gujarat 10.00 10.00 )
5. Harynna' 4.00 4.00
6. Himachal Pradesd - 0.27 0.21
9. Jammu & Kashmir 1.20 1.20
8. Karnataka 52.68 52.68
9. Kerala 1.00* NA
10. Madhya Pradesh 18.79 19.25
11. Maharashtra 1.20 1.40
12, . Manipur NA NA
13. Meghalaya 0.08 0.05
15." Nagaland _ This scheme has been transferrd to non-plan
since 19885.
15. Orissa " Programme discontinued since 1982-83,
16. Punjab NA NA
17. Rajasthan 3.32 3.32.
18. Sikkim 0.62 0.68
19. Tamil Nadu NA NA
20. Tripura NA®* . NA®®
2t. Uttar Pradesh 0.19 0.19
22. West Bengal Free text books are bein'g supplied to all
primary stuodents Bengali and Nepali
medium. Some text books in Hindi, Urdu
and Santhall (Alchiki scripts) are also being
supplied.
23. Arunchal Pradesh 1.05 1.13
24. Andaman & Nicobar 0.41 0.42
Isl.nds
25. Chandigarh NA NA
26. Dadra & Nagar Haveli 0.15 01.5
27. Delhi 5.76 - 591
28. Goa, Daman & Diu 0.15 0.16
29. Lakshwadweep 0.08 0_ 09
30. Mizoram NA NA
31. Pondicheiry 0.24 NA

Data is based on the information given by the
annnal plan discussions for 1986-87.

*Information pertains to supply of note books.
*#Rs.1.35 lakhs during 1685-85 and Rs. 2.33 lakhs during 1986-87 have been

provided for supply of free text books amd stationery.

State Governments at the time of
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[ Translation]

‘Reduction in size and nomber of
Stalls at Railway Stations

1337, SHRI KAMLA PRASAD
RAWAT : Will the Minister of RAILWAYS
be pdeased t> state :

(a) whether Government have taken
steps to reduce the size and number of
stalls provided at platforms ;

(b) if s0, the pumber of the stalls at
New Delbi a-~d Delhi Main Railway
Stations teken vp for reducing the size for
which orders have becn issued ; and

(¢) if no.aciion bhas been taken, ibe
reasons for no' complyiog with the orders
immediately together with the details in
this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (a) Zonal
Railways have instructions to rcduce the
size and number of stalls, wherever warran-
ted and feasible, to reduce congestion on
platforms.

(b) Four stalls have been taken up for
reduction of size at New Delhi Station.

(¢) Does not arisc.

[English] .

Appointment of Private  Secarity
Guards by Metro Rallway Authority

1338. SHRI SANAT KUMAR
MANDAL : Will the Mipister of
RAILWAYS be pleased to state :

(a) whether the Calcutta Metro
Railway Administration proposes to appoint
private Security guards for partial manbing
of its securlty wing ; and

(b) if so, the reasons therefor and the
reasons why the Railways Protection Force
is not being given this job 7

THE MINISTER OF STATE OF THE
MINISTRY OF BRAILWAYS (SHRI

-
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MADHAVYRAO SCINDIA) : (a) ard (b)
The proposal of Metro Railway, Calcutig
is for utilising guards from recognsisd

- private ageacies for manning of eniry gales

of Metro Stations for functions which are
rot the normal duties of Raiflway Protec-
tion Force.

Working of N.C.E.R.T. Organisgation

1339, SHRI D.L. BAITHA : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the programme and functions of
Research
and Training organisation ;

(b) whether any study has been made
of the working of this organisation as to
how far it has been successful in achieving
its objective ;

(c) if so, the details thereof ; and

(d) the action
thereon ?

taken' by Government

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE 1IN THEB MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) The
National Cuouncil of Bducational Research
and Training functions as an academic
adviser to the Ministry of Human
Resource Development in formulating
and implementing policies and pro-
grammes in the field of education,
particularly school education. To realize
the above objectives, it undertakes the
following programmes ;—

Conducts, aids, promotes and
coordinates research in all
branches of school education ;

Orqanizes pre-service and in-service
training of teachers, mainly at an
advanced level ;

Qrganizes extension services for
institutions, organisations and

agencies engaged in educatiopal
reconstruction ; )
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=— Develops and experiments wilh
improved educational techniqu :s,
practices and innovations ;

— Collects, compiles, processes and
disseminates educational informa-
tion ;

—  Asgsists the States and the State-
Jevel institutions, organisations
and agencies in developing and
implementing proframmes for
qualitative improvement of school
education ;

— Collaborates with international
organisations  like UNESCO,
UNICEF, etc., and with national-
level educationsl institutions of
other countries ;

— Bxtends facilities for training and
study of educatiopal personnel
from other countri¢s ; and

— Serves as the ncademic secretariat
of the Nstional Council for Teacher
Education (NCTE).

(b) The Government had set up a Task
Force on National Council of Bducational
Research and Teaining in 1984 to 1ecomm-
end organisational reforms. The Task
Force submitted its report in 1985.

(c) and (d) The decisions of the
Government on the recommendations of the
Task Force are contained in the Ministry
of Bducation’s Resolutions No. 24-1/84.
Seh. 4 dated the 20th December. 1985
appended as Annexure). [Placed in Library.

See No. LT 3907/87]

Dificultics faced by Alrlines due to
Restrichons on Remittances

1340. SHRI SRIBALLAV PANI.
GRAHI : Will the Minister of CIVIL

AVIATION be pleased to state :

(a) whetber the Financial Cemmittee
of the International Air Tramsport Associa-
tion (IATA) in its annnal report has ex-
pressed concern over the difficulties being
faced by airlines owing to restrictions on
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remiitances by sume Arab, African znd
Latin American couniries which have led
to a huge accumulation of funds in thsse
countries

(b) if so, the details rezarding t(he
reports as well as the difficulties stated
therein, being experienced, the amount of
money still remaining blocked and tie
names of such countries ; and

(c) tho steps taken by Goverpment in
this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLFR) : (8) to {c) The
IATA Financial Commzttiee in i's repor: to
the 1986 Annual Gencral Meceting « f JATA
have mentioned tha* airifnes are facing
increasingly difficult remittance situation.
The total amouwnt oui-tanding on st
August, 1986 was approximately US § 816
million compared to US $§ 900 mi'lion at
th> same timec one vear previously.
Despite this improvement, many countries
are currently sufferinz from a general
deterioration in their ccon mic siluation.
As a consequence, airlincs are again [aciog
increasingly difficult remittapce situation.
The countries involved a:e in Africa and
Middle-East. The Government ha: consie
dered several suggestions incruding 1mport
of crude oil for release of such funds,

Preservation of Anclent Manuscripts
In Adyar Library and Research
Centre, Madras

1341. SHRI C. JANGA REDDY :

DR. AX. PATEL :

Will the Minister of HUMAN RE.
SOURCE DEVELOPMENT be pleased to
state :

(a) whether the Advar. Library and
Research Cen're at Madras reputed to be
one of the best on Indology znd Oriento’ogy
in the world has a pumber of invaluable
palm-leaf ancient wanvacripts in varfoug
languages on a variety of subjects ;

(b) if s0, tha details thereof ;
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(c) the steps being taken to preserve
them safely for posterity and make them
available for widc circulation for scholars
all over the world ; and

(d) the names of countries whose
scholors have shown Interest in the Adyar
Library as yet ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURKE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI): (a) and
(b) The Adyar Library and Research Centre
is a non-Gov ernmen! voluntary organisation,
The Library claims to possess an ecxtensive
collection of books periodicals end un-
published manuscrip's. It is repo:ted to
have palin-leaf and paper manuseripts and
transcripts nnmbering aboet 20,000,

(c) To enzure better .preservation,
mannseripts are reported to be kept in air-
conditioned rooms and as per technigoes
recnmmended by the National Archives of
India. Purther, the Governmeut of India,
under the scheme of finarcial assistance
for pretervation of manuscripts, has given
grants during the last six years to this
Library for prevervation/printing of manu-
scripts and also for purchase of equipments.
Indira Gandhi Niticnal Centre ¢f Airts is
preparing a computer vata-base of all the
Manuscrips and al:o bas programme for
their microfilming  etc. subsequently.
Manuszcr-pts etc. are made available for
studv to *cholars accordin: to the rules of

the Library.

(d) Information in this regard Is pot
readily available.

Waiting Hall at Pa'va Janction

1342. SHRI vIJoY KUMAR

YADAV : Will the Minister of RAILWAYS

be pleased to state :

(a) whether Government propose to
got the sccond class wairing hall at Patna
Juoction vacated from the Bihar Military
Police, in order to provide the facility to

the public ;
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(b) if so, the time by which
done ; and

it will be
(c) if not, the reasons thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (c)
Yes, Sir. A part of the Sccond Class
Whaiting Hall at Patna is occupied by them.
The matter has already been taken up with
the Government of Bihar for getting the
same vacated at the earliest,

Recommendations of Railway Reforms
Committee

1343. PROF. NARAIN CHAND
PARASHAR : Wil the Minister of
RAILWAYS be pleased to state ;

(a) whether Government have taken
any decision for implementing the recom-
mendations of the Railway Reforms
Committee on the Administrative R eorgani-
sation viz. the cresticn of pew Zones/
Divisions ;

(b) if so, the names of the new Zones/
Divisions created since the report was gub-
mitted ad the time schedule drawn up for
creating the remaining Zones/Divisions ;
and

(c) if not, the reasons therefor and the
likely date by which a definite time
schedule would bs drawn up ?

-

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVR AO SCINDIA) : (a) Yes, Sir.

(b} and (c) After the receipt of the
repo:t of the Railway Reforms Committee,
two Divisions with headquarters at Malda
and Bhopal bave started functioning and
work Is in progress in respect of threc
Divisions witlr headquarters at Ambals,
Sambalpur and Nanded. Duc to Severe
constraint of rcsources it has not been
possible to take up formation of any addl-
slogal Divisions,
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Formation of Rehabilitatioa Counci]

1344. SHRI LAKSHMAN MAL.
LICK * Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state &

(a) whether it is a fact that a nsumber
of Physiotherapists and Occupational
Therapists all over the country bave
informed Government regarding the recently
formed Rehabilitation Council without their
consent ;

{b) if so, the details thereof ; and
{(c) the reaction of Government in this
regard ?

THB MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR-
DE) : (a) Yes. This Ministry have
received representations from some
Physiotherapists and Occupational Thera-
pists’ Associations requesting that Physio-
therapy and Occupational Therapy should
pot be clubbed in the proposed Rehabilita-
tion Council by the Ministry of Welfare.

(b) and (c) The Ministry of Welfare
have set up a Rehabilitation Council as an
apex body to enforce uniform standards for
manpower training programme in the field
of rehabilitation of the disabied in the

countrv. The categories of Occupational
Therapists and Physiotherapists were also
brought within the purview of the
Council. However, considering the

representations from the Associations of
these categories of the personnel, the
Ministry of Welfare has been requested by
this Ministry to exclude tbcmw from the
proposed Rehabilitation Council.

Existence of Legendary River
Saraswati

1345. D.R. B.L, SHAILESH : Will
the Minister of HUMAN RESOURCE

DEVELOPMENT be pleased to state :
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(a) whether the existence of legendary
river ‘Saraswati” has been traced by the
‘eam of archaeologists, hisioriansg, experts
in Vedic literature and other scbolarswho
charted the nearly 4,000 kilometres course
of this extinct river sometime; and

(b) if so, their findings ?

THE MINISTER OF STATE IN THR
DEPARTMENTS OF EDUCATION &
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMEN1T
(SHRIMATI KRISHNA SAHI) : (a) and
(b) Government is aware of some press
reports regarding such an expedition spon-
sored by a private organiiation. No
authentic report on the expedition as such
has yet been published in any scientific/
archaeological journal,

Exploitation of Ground Water
Resources

1346. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of WATER
RESOURCES be pleascd to state :

(a) whether Government have been
laying emphagis on the exploitation of
ground water resources in the country as it
is less expensive ;

(b) if s0, the funds earmarked for
explo tation of ground water resources in
different States ; and

(c) the details thereof ?

THE MINISTER OF WATEiX RE-
SOURCREs (SHRI B. SHANKARANAND) :
(a) Yes Sir,

(b) and (¢) Gr und Water development
in the country is being undeitaken through
funds provided from pubiic outlay. and
intstitutional  finance. The State-wise
details for the 7:h Plan are giver in the
stalement glven below,
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for the e-tire Minor Irrigation Programme

(Rs, in crores)

72

S. No. State Plan Outlays Institutional
Finaoce
1. Andhra P:adesh 44.96 509.3
2.  Assam 43.07 53.2
3. Bibar 106.09 323.2
4. Gujarat 55.96 144.5
S. Harvana 12.17 96.4
6. Himachal Pradesh 2,20 0.6
7. Jammu & Kashmir 8.67 0.9
8, Karpataka 7.59 181.4
9. Kerala 7.00 - 76.8
10. Madhya Pradesh 79.10 467.0
11. Mgharashtra 27.06 279.6
12. Maiipur 0.22 —
13. Merhalaya 0.95 —_—
14. Nagnland - —_
15. Orissa 6.33 557.2
16. Punjab 11.00 151.0
17. Rajasthan 2.35 107.8
18. Sikkim 0.12 _
19 Tamil Nada 40.65 57.1
20. Tripura 5.23 4.0
21. Uttar Pradesh 450.45 301.4
22. West Bengal 22.28 201.6
23. Aruachasl Pradesh * »
24, Mizoram * *
Total S'atcs 933.45 " 35130
23, U.Ts 46.87 ""'—:
Total States/UTs 980.32 35170
Central Sector 116.00 ———-:
) 1090 32 T 3513.00

e g

*lacluded under Union Territories.
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Reduction in fael Cost in Inter-
nationa) Market

1347. SHRI ARUN KUMAR
NEHRU : Will the Minister of CIVIL
AVIATION be pleased to state :

~ (a) whether it 18 a fact that fuel cost
has gone down in the International market ;

(b} if so, the extent of shortfall in cost
and its impact on the Indian Airlines and
Air India ; snd

(c) what aro the additional avenues
generated by Air India and Indian Airlines,
separately during the last two years, as 4
result thereof ?

THB MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATI ON (SHRI
JAGDISH TYTLER) : (a) Whereas fuel
prices in international market had goae
down till Deccmber 1986, it has usgain
gone up from 15th February 1987,

(b) While, for Air InJia, the extent of
shortfuli in fuel cost is approximately
Rs. 41 crores durinz 1986-87, the reduc-
tion in fuel cost has no significant impact on
Indian Airlines.

(c) Because of reduction in fue! price,
the fuel cost shows a redaction. It does
pot entail generation of more revenue.

Joint Study of Brahmaputra
Tributaries

1348. SHRI NITYANANDA MISRA :
Will the Minister of WATER RESOURCES

be pleased to staie @

(a) whether it is a fact that a joint study
was undertaken to assess the volume of
water flowing through tho tributaries of
Brahmaputra so that it can be tapped for
the mutual bensfit of the three neighbou:ing
countries of Nepal, India ana Bangladesh ;

(b) if so, at what stage the matter
rests ;

(c) what are the findings of the survey
already made ; and
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(d) by what time this is going'o be
completed ?

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND) :
(a) No, Sir.

(b) to (d) Do not arise.

Bombay-Kodal Vayudoot Service

1349, PROF. MADHU DANDAVATE ;
Will the Munister of CIVIL AVIATION be
pleased to state :

(a) whether there is a proposal for
iniroduction of Vayudoot service from
Bombay to Kudal, the district headquarter
of the Sindhudu g district of the Korkan
region in Maharashtra ; and

(b) ¥ so, what is the response of
Governmei:it to this propos.} ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYILER) : (a) No, Sir.

(b) Does not arise.

Allotment of of Bookstull to M/s. A.H.
Wheeler

1350, SHRI DHARAMVIR SINGH
TYAGI : Will the Minister of RAILWAYS
be pieascd to stale :

(a) whether it 15 a fauct that several
Members of Parliament had esuggested the
nllotment of a bookstalli to M/s. A.H.
Wheeler & Compiny (Private) Limited at
the new!y constructed platfrom at Allaha-
bad, Uttar Pradesh in lieu of surrendering

ano".her station-bookstall to be mutually
decided belween the Company and the
Railways ;

(b) whether such requests have been
made_ keeping in view their very long
experience as the KRaiiway books.ail
contractor ;
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(c) whether it is also a fact that the
fre:h allotment at Al'ahabad Station is
not likely to exceed the limit of the
pumber of their present holdings ; and

(d) if <o, the action taken/proposed
to be taken in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI MA-
DHAVRAO SCINDIA) : (a) Yes Sir.

"(b) This was mentioned in tbe letters.

(c) Any frech allotment will exceed their
present holding.

(d) The suggestion was not agreed to,
and the Members of Parliament w: e advi-
89d accerdingly.

Decentraligation of DTC Management

1351. DR. G. VIJAYA RAMA RAO :
Will the Minis..r of SURFACF TRANS-
PORT be pleased tostate :

(a) whether it is a fact that the Mange-
ment of the Delhi Transport Corporation is
going to be decentralised into four zones :

(b) if s0, the time by which it is
Jikely to be implemenied ; and

(¢) the bencfit- which the staff and
pssscngers are likely to get as a result
thereof ?

THE MINISTER OF SYATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) and (b)
Functional decentra'ization for operations
thbrough four regions has bheen ecffective
since 10th December, 1986.

{(c) The decentralization envisages
working autoncmy at regional level, while
the corporate office would concern itself
with policy and monitoring and co ordina-
tion. The advantages to the staff would
be through quicker disposal of individual
personnal cases at the Regional Jevel, As
for passsnger, mince the General Managers
ig charge of the regions are vested with
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powers of operations and maintenance, aim
of more efficient service is expected to be
achieved.

Anganwaris/Adult Edocation Centres in
Orissn

1352. SHRI ANADI CHARAN DAS:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the action taken to open Angan-
waris/Adult education centeres and num-
ber of such centres opened district-wise in
Ori<sa during 1985.86, 1986-87 and propo-
sed to be opened in 1987-88,

(b) whether it is a fact that the motto
of the programome (as per plains) is to accord
priority to opening of such centres in the
areas inhabited by Scheduled Castes/Sche-
duled Tribes ;

(c) if to, the reasons fut not extending
the programme to all the blocks under
Jaipur sub-division which has majority of
Scheduled Castes/Scheduled Tribe popula-
tion ; and

(d) the pumber and places of such
centres proposed to be opened in 1987-88
in Cuttack District ? :

THE MINISTER OF STATE IN THRE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMTI KRISHNA SAHD : (a) A state-
ment showing district-wise Anganwaris/
Adult Education Ceotres opened during
1:85.80 and 1986-87 and number of Aduyl
Education Centres proposed Lo be opened
duiring 1987-88 is given below. The ques-
tion of ICDS Projects for 1987-88 j; yet
to be decided.

(b) Yes, Sir.

(c) Rural Functional Literacy Projects
are opened in cne or 'wo eontiguous blocks
in a district and can be shifted after

itliteracy 10 the age group 1535 is removed
in that area.

(a) 600 Adult Bducaiion Centres have
been p.oposed in Cuttack District duriog
8987'88.
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Statement

S1. Name of the District No. Of Anganwaris/Adult Bducation Centres (ABCs)

No. operned during
1985-86 1986-87 1989.88
Anganwaris ABCs Apganwaris AECs AECI_
1 2 3 4 5 6 7
1. Balasore R-115 380 - 600 600
2. Bolangir R-. 57 600 - 600 600
3. Cuttack. R-256 600 R-14 600 600
4. Dherkanal R- 69 - - 980 600
3. Ganjam T- 72 - T-109 1200 600
6. Kalahandi R- 75 - - 1200 600
T-201 - - . -
7. Keonjhar T-1913 600 T-209 600 600
8. Ko aput T- 39 300 T-501 900 600
9. Mayurbhanj T- 74 600 T-283 600 600
10. Puri. R- 89 380 - 600 600
11. Phulbani : T- 54 oo T- 80 600 900
12. Sambalpur T- 93 380 T- 97 600 600
13. Sundargarh T- 91 - T-255 680 300

Note : R and T stands for Rural and Tribal Projects.

Plan Submitted by Kerala to Constract Primary Scbools in Tribal Beld of

Check Dams Cbhota Nagpar
1353. SHRI P.A. ArNTONY: will 1354, SHRI SIMON TIGGA : Will
the Mipister of WATER RESOURCES the Mipister of HUMAN RESOURCE

be pleased to state :

(a) whether the Kerala Government
has rsubmitted a plan for constructing
Check Dams on various rivers of the State
to make use of water flowirg to the ocean ;
and

(b) if so, the dctails of the
and the action taken thereon ?

proposal

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) :
(a) No, Sir.

{b) Does not arise,

DEVELOPMENT be plcased to state :

(:) whether Upion Government have
given instructions (o the Stite Government
to set up primary schools in the interior of
tribal belt of Chho:a Nagpur for the edus
cational development of tribals ;

. (b) if s0, the detalls of the proposal and
tbe amount sanctioned ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURB IN THE MINISTRY OF
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AUMAN RFSOURCE DEVELOPMENT
(SHRIMAT!I KRISHNA SAHD: (a) No,
Sir.

(b) Doe not arise,

(c) The Programme of Action drawn
up to implement National Policy on BEduca-«
tion, 1986 srates ihut ‘“All State Govern-
ments will cnsure that all hahitations with
a population of 300 (200 in the case of
tribal, billy end drs-rt areas) will be pro-
vided a primaty school within 7¢h Plan'’.
State Governments set up primary Schools
taking into account thcir ned and location.
A letter hns becen sent to all the States/
Union Territorics reauesting them to initiate
action to open new scko 12 in this maoner

as carly as possible.

Fake Working Women Hostels In
J_amshedpur

1355. SHRI HARIHAR SOREN :
Will the Minister of Huoman Resource
Developmert be pieased tcstate:

(a) whether som= fuke working women”’
hostels at Jameh:douf in Bibar have
drawn money from Union QGovernment ;

(b) if s0. the delaily thereof and the
amount drawn by sauch hostels ; and

(c) the action initiated against  (he
persons respoositle therofor ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMIN AND
CHILD DEVELOPMENT IN  THE
INISTRY OF HUMAN RESOURCFS
DEVELOPMENT (SHRIMATI MARGA-

RET ALVA): (a) No, Sir.

(b) and (c) Docs rot arise.

Jmplementation Of Opemtion
Blackboard

1356. SHRI SYED SHAHABUDDIN :
Wil the Mioister of HUMAN RESOURCE
pBV: LOPMENT be pleased to state :
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(a) whether Goveroment have prepared
eslimates of the cost of implemcenting the
Oreration  Blackboard throughout the
country ;

(b) if so, the breakup by msajor items/
objectives;

(c) the extent to which funds will be
availab'e during the current and lhe coming
financial years ; and

(d) the pattern envisaged for the
divicion of the, cost of the Operation
between the Central and ihe State Govern-
ments under each major item?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN TBE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD : (a) to (d)
A scheme for implementing the ‘Operation
Bluckb-ard’® as envisaged in the National
Policy on Education 1986 is being
finalised by the Ministry. The scheme
would provide finaociol assistarce to
States/Urion Territcries for implemeniing
this programme in a phased manner and
will naturally include estimated cost of
va:ious compornents and the whole scheme.
The costs of various components of the
scheme and the pattern of assistance (o
States/Union Teriitories would become
kiown after the scheme is approved,
Some budget proposals for implementation
of the schume have been made for 1987-88
and thete would become known after the
budget js passed by the Parliament.

Muiti-purpOSe Irrigation  Project
Awafting Clearance From World Bank

1357. SHRI BRAJA MOHAN
MOHANTY : Will the Minister of WATER
RESOURCES bc plcased to state:

{a) whether ary multi-purpose irrigation
proiect is awa ting clearance from the
World Bank Agency for financial assictence;
and

(b) if so, the details thereof ?

THE MINISTER OF
RESOURCES (SHRI B,
NAND) : (a) No, Sir.

WATER
SHANKAR A-

(b) Does not arise,



81 Written 4Answers

Depletion of Ground Water Resgerves In
India

1358. SHRI MURL]I DEORA : Wil
the Minister of WATER REBSOURCES be
pleased to atate :

(a) whether Government have made an
cvaluation of the ground water rese(ves io
the country ; '

(b) whether it is a fact that the ground
water'levels are depleting very rapidly ;
and

(c) if so, remedial measures proposed
to be taken ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) :
(a) Groundwater resources of the counsry
have been assessed at about 42 million
hectarse metres.

(b) and (c) Some fall in ground water
Jevels has been observed in certain areas.
Artificial recharge of ground waler in
selected arcas is proposed to be taken up
shortly.

L]

Setting ap of Expert Committee to Reassess
Danger to Taj From Pollution

1359. SHRI BANWARI LAL PURO.
HIT : Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state : .

(a) whether the Union Government
have received any suggestion to constitute
a committee to experts to rcassess the
danger to Taj Mabal posed by pollution ;

(b) if so, the details of the representa.
tions/suggestions recelved by the Union
Government during the past six months ;

(o) whether Government prop:se to
et up a committee of experts to reasscss
the danger to Tal Mahal pased by pollu-
tion ; angd
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(d) if so, when and if co'. reisous
therefor ?

THE MINISTR OF STATE IN IHE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THB MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) to (d)
No Sir, Since the Govirnment hae already
constituted in 1984 a HIyh Pow r Expert
Commitee for looking inte the problems
connected with the preservation of the Taj
Mabhal including the effect of po!luticn, tle
question of setiing up uny new committees
does not arise  AJl suygetions/represents-
tions are dully considered by the commitige
which bold its regular meetings,

Uniform Wage Policy for Doctors

1360. SHRIMATI GEETA MUKHER.
JEE : Wijll the Minster of HEALTH
AND FAMILY WELFARE be Pleased to
state 3

(a) whether ths Indian Medica Associa
tion has requested Government (o COnstin
tul.caNatlonaI Wuge Boarg o evelve a
uniform wage policy for doctors emplo-
yed under various categorjes ; and

(b) if s0 the detrils thei vof and Goverg.
ment’s reaction therc'o ?

THE MINISTER OF STA'E IN 1HR
MINISTRY OF HBALTH & FAAMILY
WELFARB (KUMARI SAROJ KHAPA.
RDB) : (a) Yes Sir.

(b) The Indian Mdic | Associcrion
hg§ requested the Government to evelve @
umfgrm Pay structure for Junior Dcclors
scrv:_cc doctors in  wvarioys Govcxn!mc'ntg
public :ector, remi-government servicel’
and medical tiechers, The Stite
Government lay dowrn the pay
gtructure of their tmployees includ-
In doclors keeping in viow their financial
rcnou_rces and connecte factorr, Ac of
Diiw Il appears difficul: to formulato a

cto
p d
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Restoration Work of Urga Narasimha
Statoe, Hampi

1361. SHRI V.S. KRISHNA IYER :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether the restoration work of
the 22 fe:zt colossal monolithic Urga
Narasimba statue at Hampl was taken up

by the Archaeclogica! Survey of India ;

(b) whether it has come to the notice
of Govenment that the original statue had
been disfigured In the process of restora-
tion ;

{c) whether the international suthori-
ties on Sculpturc were consuolted before
this work wa. taken up ; and

(d) whe h r Government would suspend
the work and consult the international
authorities on Sculpture if oot done so

far 7

THE MINISTER OF STATE IN THR
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCBS DEVELOPMENT
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Schemes sanctloned uader Central
Soclal Welfare Board

1362. DR. V. VENKATESH : Wil
the Mini-ter of HUMAN RE~OURCE
DEVELOPMENT be pleased to state :

(a) whether any schemes have been
sanctioned by the Central Social Welfare
Bard for socio-economic programmes’ig
1984 85, 1985.86 =and 1986-87 in
Karnatakn ;

(b) if s0, the details thereof ; and

of women banefited
during 1985.86 and

(¢) the number
under each scheme
1986-87 ?

THE MINISTE¢ OF STATE IN THR
DBPARTMENTS OF YOUTH AFFAI]RS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THR
MINISTRY OF HUMAN RESOURCES
DEVELOPMENT (SHRIMATI MARGA-
RET ALVA) : (a) Yes, Sir.

(b) The information is given in the
statement given below.

I):
(S-HRIMATI KRISHNA SAHI) : (a) Yes, (cy Name of the No. of beneficiaries
Sir. scheme
(b) to (d) Restoration and Coase:vation
of Urgy Nuirasimha statu: at Hampi was 1985-86 1986-87
undertauken by Archaeological Survey of (upto
India which jias now been stopped pending 31.1.87)
the findings of a Commiitee set up by
Goveramuent of Indla. For unde(hking Produciion 116 43
such conycrvation work, consuhaupn of Unit
internatiomal experts was not considered
l:e:::-l-]cary. Dairy Unit 185 38
Statemenf'
Schamas Sanctioned under Central Social Welfare Board
List of Inssitutions in Karnataka to which graots werc¢ sanctioned/released,
1984-85 Productiom Units
s1. No. Name & Address of the ScL.eme Amount Sanctioned/ No of
. instiiution Relcascd Bepefi-
' ciaries
1. Jyothi Women Welfare Mfg. of 1,33,680/— 25
Association, Regd No. Et_nvelopeu,
150, 8tb Cross, 4tb Main Rd  Files Folders
p & for

Chamarajpet, Bangalore

Priating work
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Raw Silk

| 2 3 4 5
2. Swavalamban, Unit of Wollen 50,400 13
Hundu Seva Prathisthana knotted
87/4, Padmasaden, Gandhi garments
Bazar Main Road, Banbalore
3. Vaunitha Seva Mandire, Printing Press 69,910 15
682/A. 4th Biock,
Rajajinagar, Bangalore
4. Srec Akkamahadevi Mabiia Mfe. of 51.170 12
Samaja (R) Cond ‘ments &
Akkamahadevi Road, Vermicilli
2nd Main P J. Extension
Devangore, Chitrandurge Dt.
§. The Ranebennur Taluka Cane and 63,450 30
Khadi Workers’ Bus Stand Rd Bamboo .
Ranebennur, Dharwar Dist. articles
6 Shri Karnataka Education Printing
°  Society, Markel Yard, Press ¥,02,1¢0 20
Mzahitma Basavoshwar Nagar, :
Dharwar Dist.
7. Avyas Industrial Association, Mfg. of
Door No 61, Venkatagiri Charaka
Kote, Chintamani, Kolar Dt.  Raw Silk 90,700 28
8. Buddap Industrial Garment 1,61,720 41
Association Door No. 991, Making
Cornation Rd, New Town,
Bao-arpet, Kolar. Dist.
9. Sri Venkateawa:a I:tingo
Karmikara Sangha,
Channasandra Grama, Mfg. of 46,470 2
Vemagally Hobli. Kyalanur Charaka
Post, Kolar Dist. Raw Silk
10. Gramabhivrudhi Mandala,
Dibburahalli, Sidlaghatta Bricks
Tq , Kolar Dist. Manufecture 13,170 20
11. Modi Match Industries
Association, Harobande, Safety
Manchaneble, Chickbaliapur Match 1,00,000 40
Tq. Kolar Dist. Boxes ’
12. Taz Welfare Association,
No. 115, Port, Sidlagatta, Mfg. of
Kolar Dibst. Charaka 64,940 25
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13,

10.

11.

Sri Uma Maheshwari Haiifan,
Industrial Training Society. Country
Bapoojinagar, Chickkballapur, liricks
Kolar Dist. Mg,

AGRO BASED UNITS

Sree Sujana Seva Mahila
Mandali, Thavanige, Chanagiri Dairy *
Tq. Shimoga Dist,

Mauhila Samaja,
Bingadasalli-Trikora Tq. -do-
Chickmagalar Dist,

Chikkodi Taluka Kasiuiba -do-
Mahila Mandali, Chikkodi,
Belgaum Dist-

Beiguam In' egrated Rural

Development Scciety, -do-_
Naganoor, Gokak, Briyuam

Dist. Kni.

Mahila Mandali,
Vapda:i Tq. B-Bagewadi, =do-
Dist. Bijapur

S:-ec Basaveshwar Seva Maodir,
Basuwan Baeawadi, Dist. Bijapurc
Di«t. Bijapur -do-

Shri Satya Saibaba Bducation
Secciety, R.D. Rngi House, -do-
Bijapur, Dist. Bijapur.

H:ngal Taluka Muhila -do-
Mandali Akk: Alur, 581102,
Dbarwad Dt.

Mah'la Mundal,
Hosavcerapur Tq. =-do-
Hir ckerur, Dist. Dharwad.

5ri Honnamma [Devi Mahila
M wodal, Honnathi Tq. ~do-
Ranideennur, Dharwad,

The Pon Town Taluka Milk
Producers Co-op. Society -do-
Ltd , Ron-Taluk. Ron

Pharwad Drt,

39,000

83,480

20,870

83,480

83,480

83,480

83,480

20,870

41,4%0

62,610

83,480

41,470

40

20

20

20

20

20

10

13

20

10
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12,

13.

14.

15.

16.

17.

18.

19

20.

21.

22.

23.

24.

Mahila ManJjai, Payapal
Hubli Tq. Dharwad Dist.

Kasturba Mabila Seva
Samaja, Desai Galli Old
Hublis Dharwad Dist.

Ak kamabadevi Mahila
Mandali, Kanan, Siddaqeuri,
P.O. Rattelialli Taluk
Hirekerun, Dharwad Dist.

Stl Bhavani Mahila Samaja,
No. 12 (10) K.V. Lane

I11rd Cross Akkipet,
Banagglore.

Karnataka State Cauncil for

Child Welfare, 135 Ilird
Cross Mandiduya Rd.
Jayamabel. Bangalore Dist.

-do-

Saraswathi Sangitha Sangha,
Ashrama Chickaikana Halli
P.O. Tumkur Dist.

Bharathi Mahila Samaja,
Kurabarahalli-57720
Dist. Chitradurga, Knat.

Rajarajeshwari Mahila Samaja,

Davanagera Tq. Chitra
Durga Dist.

Buddan Industrial associu-
tion, No. 991, Carmatin
Road, Raith Block,
Bangarpet, Kolar Dt,

Sri Lakshmi Narasimha High
School Society, Sedall,
Sidleghatta Tq. Kilar Dist.

Romal QOrababhivrudal
Sangha, Peresandra Chick-
ballapur Tq. Kolar Dis}.

Kasthuriba Mahila Samaja,
Haradanhalli Chamaraj
Nagar, Mysore Dist,

-do-

Dairy

Self
BEmployment
(S. Machine)

Dairy

-do-

=-do-

«do-

-do-

41,470

20,870

41,470

62,610

20,000

83,480

83,480

20,870

20,870

20,870
20,870
41,470

62,610

10

10

13

20

20

20

10

13
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25. T.A. Pal Institute for Rural
Development Perampalli -do- 83,480 20
(Via) Kunji Batty, Udipl Tq.
South Kanara Dist,
26. Gramabhivrudhi Mandali
Dibburahalll, Kolar Dist. -do- 20,870 5
27. QGokllam Bducation Centre, :
No -12-Kalppa Block, -do- 20,870 s
Basavagudi, Bangalore.
1983-86
Prodoction Units
1. Sumana Halli,
(Leprosy Rehabilitation Tr,
Research Centre) 99 Rest- Sericulture
dency Rd, Magadi Rd Unit 85,400 23
Sajjapalya Village, (Opp. P.H.
Beggers Colony), Bangalore
2. -do- Building grant - 25,000 25
(for const. of (P.H)
workshed)
3. The Women's Welfare
Society H. No. 1079, Printing &
Acheryg2lli, Shahapur, Book-binding 26,450 16
Belgaum-590003
4. Prashanth Industrial
Society, H. No. 281 Kuru- Mfg. of
bara Oni, Haribar Agarbatbi 74,100 41
Chitradurga Dist,
5, Mahila Mandal of Mundargi
Mundargi, Dharwar Dist. Mfg. of
Bardan Bags 1,93,200 14
AGRO BASED UNITS
§. Sree Shubadaya Mahila
Samaja, Karnataka Sangha Dairy 83,400 20
Building, Channagir,
Shimoga Dist.
2. Shiva Iodustrial Assooiation,
Kagathur Pat, Channagir »do- 62,610 1
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8-

10.

12,

13,

Devangi Mahlla Mandali,
Devangi, Thirthahalli
Taluk Shimoga Dist.

Taluka Level Tunga Mabhila
Manda!, Thirthahalli, Taluk,
Shimoga Dt.

Srce Sharada Mahila
Samaja, Midigesh Madbugiri,
Tumkur Dist.

Jagacamba: Mahiia Mandal,
Melivala (P & V) Malur,
Hubli & Tq. 562130 Kolar
Dist.

Sree Raghavendra Education
Society 296, Kadrappa Street,
(Sid'agahat'a-562103)

Kolar Dt.

Seetha Mahila Mandal
Gangapandra (Village) Masth
(Pst) Malur (tq) Kolar Dist.

-

Padmavathi Mahila Samaja,
Ctikkathirupathi, Malur Tq.
Kolar Dist,

Sri Sbankareshwara Swamy
Mahila Mandal, Mangala
Cbhamraja Nagar Tq. Mysore
Dist.

Shri Sarada Mahila Samaja,
Belagera-(Post) Challakere
Tq-Chitradurga Dist.

Jai Hanuman Khadi Gramo-
dyoga Kaigarika Sangha,
Santhi Nagar, Kamal,
Bijapur Tq & Dist.

Mahila Mandal,
Novilgon Honavar Tq,
North Kanara Dist,
Karnataka.

-do-

~do-

Dalry

20,870

20,870

20,870

20,870

L

20,870

20,870

20,870

62,610

83,780

83,480

83,480

13

20

20

0
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14; Bhartiya Adimajati Sevak
Sangh, Brach Office IT Cross
Sadashiva Nagar, Belgaum -do- 83,480 20
Dist,

15. Mahila Seva Samaja,
Jagslar, Chitradurga Dist. «do- 83,480 20

1986 87 (Upto 31.1.87)

Produetion Units

1. Vig~awdharna Mahila Matha
Makk:1a Shikshan Seva Printing
Sham S mti Veerapru Press 1.18,350 18 .
Oni H..b!i.580020, Dharwar ;
Dist,

2. Saraswall Silk Reelars
Gramodyoga Sangha, Sericulture
Chanoa Sandra, Kyalaoor Charaka Raw 64,958
Pst, Kolar Taluk, Kolar Silk
Dist.

23

AGRO BASED UNITS

1. Rudrambika Mahila
Mandal, Tq. & Dt, Bldar, Dairy 41,470

0
Karpataka !

2. Mahila Mandal.
Halligudi' At & Post-
Halligudi Mundargi Tq.
Dharwar Di-t. -do- 41,470 i 10

3. Adarsh Yuvak Sargha,

Nyamath Sangolli Rayanoa,
Extensior, Honnalli Tq.
Shimoga (Dt.) 577228. -do- 41,470 10

4. Mahalakshmi Mahila
Mandali, Thirumani. -do- 20.870
Perasandra (Via) Gudibanda. ’ 5

Tq. Kolal Dist. '

— v N
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Taeft of Antignes

1363. SHRI C. MADHAV REDMDI :
will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased (o sta‘e :

investigations hove
been made by the police aogainst the per-
sons responsitle for thefis and aitempts o
send out of the country a larve rumber of
antiques detected in January, 1987 ;

(a) whether any

(b) if so, the outcome of the investiga
tions8 and whether the porsons invelved
have been prozecuted in a Court of Law

and

(c) the details of the art pieces recover-
ed by the police ?

THE MINISTER OF STATE IN THE
DBPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISIRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD : (a) to (c)
Police recovered 214 art pieces during
Janvary and February, 1987 comprising
sculptural and structural fragmenis of
gtone, ferracotta and m.tal. The investiga-
tions are s8till in progress.

[Tramslation)

Rehabilitation of Prostitutis

1364. SHRI DILEEP SINGH
BHURIA : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased

state :

(a) whether Government have any
schemes for rebhabilitation of prottitutes in
the country and to pr- vide education and
medical facilities to their children ;

(b) if =0, the detaila thereof . and

(¢) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENTs OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE MINI®
STRY OF HUMAN RESOURCE DBRVE.-
LOPMENT (SHRIMAT! MARGARET

PHALGUNA 14, 1908 (S4X4)

- fucilities are to be provided.

B ritten Answars 9%

ALVA): (a) and (b) Urder the precsivine g
of the Immoral Traffic (Preven'on) act,
1986, the State Governmert and Unign
Territary Administiation: have esiahlished
profective homes in which women and girls
who are in nred of carc and protectin:,
may be kegt and where uppropriate tech: j-
eal qualified perscns, cquipmon’ ord oiler
Women 1 d
uirly, who ore in need of correctic'n, are ‘o
be deta'ned in coneclive i stituticns un ler
the said Act, There nie 120 Piofec jve
Homes District shelters in various States/
Union Territory Adminisirations  and their
irstitutional capaciy ic 6158,

(c) Qucstion does rot atise.

(English]

Permancnt Commission on Women

1365. SHRI DHARAM PAL S§!NGH
MALIK ;
SHRI SUBHASH YADAYV :
Will the Minster of HUMAN RE.

SOURCE DEVELOPMENT be jleased lo
to state

(2) wreiher therc is any propcsal un er
con~ieration of Gover mert 13 appoint a
pe aane t Commission on women 0 the
conutry ;

(M) if so, when such a commi son is

to bz appointes ; and

(c) whether Givernmen' have taken
note of the demand- made a: th Al India
Women’s Coreress held recently at Gwalior
and the action tvker, if any ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AF~AIRS
AND SPURTS AN WOMEN AND
CHILD DEVELOPMENT 1IN THE MIN].
STRY OF HUMAN RESOUKCE DEVE-
LOPMENT (SHRIMATI  “'ARGAKET
ALVA) : (a) No, Sir.

(b) The question does not arise.
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(¢) Ya., Sir.  Th:1esolutions relate to
atrocitizs committed on women. Uniform
Civil Code promotino of women’d  literacy
etc. wihich are under already consideration
of Governinent.

Worklne of Kendriva Vidyalaya
Sadpgathan
1366. CH. RAHIM KHAN :
SHRI] v1JOY KUMAR
YADAVY

SHRI C. JANGA REDDY :

Will the Min'ster of HUMAN : RE-
SOURCE DEVFLOPVIENT bte plcascd to
statc :

(a) whe'her Government have been
receiving sceveral 1ep. esentations during the
past few monihy  akout the alleged ma'-
funciionu ¥ of the Xendriya Vidyalaya
Sangathan  earticobirly in matters of
recruirmen’ premouon (nd  transfer  of
tenche:s ; -

(h) if a0, whether thess complaints have
been ~xamisad z2nd  problems identified ;
and

(c) the remedial
propnced to he t ken !

action taken or

THi MINISTER CF STATE IN THE
DEPARTMENTS OF E .UCATION AND
CuUuLTuU ' IN THRE MINISTRY OF
HUMWN RBSOURCE DEVELOPMENT
(SHRIMATI KRISHNA $AHT) : (a) Yes.
Sir.

(b)Y and /¢) The representations received
were ex ‘nined. Some f e sprafic
measures i jated to further imprave
obj ctivi'y ind promptness in  menagcraent
ar® (1) .e-eximiislion of management
ayaterm : nd increased usz « f computera (i)
ratioralisation nds mp'ification of transter
pohicy from 1987 (iii) c'early defined
dalegati. n of powers ‘o regionul Jevels ;nd
Conmtuution/ :tfa:tive fuirctioning of scho 11
and fegionn! level commilteds.

MARCH 5, 1987
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[Translation)

Revislon of Pay Scales of Nurses

1367, SHRI BALWANT SINGH
RAMOOWALIA :
SHRI TEJA SINGH DARDI :
Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to state :

(a) the justification for not revising the
pay scales of nurses by Government as per
ré@ommendations of the Fourth  Pay
Commission ;

(t) whcther Goveroment propose to
take a decision in (he matier now ; and

(¢) if so, when ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AnND FAMILY
WELFARE (KUMARI SAROJ KHAPAR-
DE) : (a) Government have already accep-
ted and implemented the recommendations
made by (he Fourth Pay Commission on
the Pay Scales of nurses

(b) and (¢} Da not arige.

[English]

Steps for Economic Independence of
Women

1368. DR. KRUPASINDHU BHOI :
Wih the Minister of HUMAN REBSOURCE
DIIVBELOPMENT be pleascd to state :

(a) the oteps taken  for
independence of women ;

economic

tb) the steps social organisations arc
taking 10 this dorection aond the help ex-
tended to 'hem by Government ; and

(c) the details of further steps envisag-
ed in cthys direction ?

THB MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
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CHILD DEVELOPMEBNT IN THR “{INIST-
rY OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI MARGARET ALVA) :
{a) to‘c) The undzrmentioned schesmes are
being implemented by the Depirtment of
women and Child Deveiopment and the
central Social Welfare Board for the
ecoromic development of women —

(i) Setting up of Employment and
Income Generating Training cum-
Production Centres ;

(ii) Support to Traising-cum-Employ-
ment Programme for Women ;

(i) Women’s Development Corpora-

tion.

(lv) Socio-economic Programme for the
needy beirg implemented by the
Central Social Welfare Board ;

(v) Hostels for Working Women; and

(vi) Women's Training  Centres/
Insiitutions for Rehabilitalion of
Women in  Distress (Welfare of
Destitute Womren and Childi en).

The schemes n cationed :t (i), fiv), (v)
and (vi) above are becing  implem.p.od
by the Sociil otganisations/insiitutions
with fina..cial a.sietance frem tha
Central Goverrmen! and  the State
Governrments. The schemea 1enfioned at
(ii) s3pd (iii) abave re new “chemes taken
up this year 2s further steps in this
direetion.

[Translationi

Propesal to Open Kendriya Vidyalaya In
Tonk District of Rajasthan

1369. SHRI BANWAKRI LAL BAIRWA:
Will the Minister of HUMAN RESOURCE
DEVELOPMBNT be pleased to state :

{a) whethir Government aie consider-
iug a proposal to open & Kendriya Vidya-
laya in Tonk District of Rajasthan ;
and

(b) if so, the decision taken 1n the
Watter ?

PHALGUNA 14, 1908 (S4KA4)
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THE M!NISTFR OF STATE IN THE
DEPARTMENTS OF EDUCA 'ION AND
CULTURE IN THE MIMITRY OF
HUMAN RESODURCE DEBVE! OPMENT
SHRIMATI KRISHNA SAHI) : (1) a~d (b}
A new Kendriya Vidyvalavh hzv  aiready
been opened urine 1986-87 in 1ne Camp-
us of Centra] Sheep & Wool Rescrch Instis
turte, Avikanaugar, District Tonk, K jehan,
No. other proposal for Tonk is uinder congie
deration.

Indentity Cards to Priva‘e Bus ()wners

Under DTC
1370. SHKI JAGANNATH PASAD:
SHRI KAaMLA PRASAD
SINGH :
Will  the Minister of SURFACH

TR ANSPORT be pleased to state

(a) whether a proposal to 1sue inden-
tity cards to the owners of priv.te buses
plying undzr Delbi Traosport  Curporation
is under consideration of Goveimuent |

20, the r1easons rnrrefor and
cards aig iikcly to be

(b) if
when 1he iden.hiy
issued to them ,

(c) whether most of whe praovate bus
owners have gwven wrong zddresses (o the
Corporation ; and

{(d) the number of Luch bus owners
and the action proposed to be taken by
Government agatiisi them ?

THE MINISTER OF STATE OF THR
MINISTRY OF SURFACE [&AN3SPORT
(SHRI RAJE>H PILOT) : (a) and (b) The
practice Is a.r sudy in vogue. [ne 1dentity
card 18 iedULG 1O nuwotify e bLupufide
owper of the bus to cisuie «be very day-
10-day dealing 18 done wilh tuc booufide
uwaoer,

(c)and (d) 11 cases cume 1o the
noticc where bonaide owner:iy, with
1cference to the addrs ses given by the
operators in the documents tanviid with
DTC, was not fuily establifhed. 1he DTC
intimated them i1s declsion ne+ (o cootis
ouc with * uch private operatuiy,
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[Englisk]

Landing and Take Off Eqnipment at Delhi
and Bombay Aiwrports

1371. SHRI RAM DHAN :
SHR1 YASHWANTRAO
GADAKH PATIL :
SHRI HAFIZ MOHD. SIDDIQ:
will th: Mivister of CIVIL AVIA-

TION be pieased (0 state :

(a) whe'her it is a fact that the instru-
ment landing sy-tem which provides for
landing and take off even in advirse wea-

ther c¢.nad tions Ins'alled at Delhi ad Bom-

bav Airpo:t~ at 3 h=avy cost are nat func-
tioning properly resulling in delay of
large rumber of flighis during winter
montbhz ; and

(b) if 8o, what action i+ being taken
to improve the situailion to remove incon-
venience to passengers ?

THE MINISTER OF iTATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYIER): () No, Sir. The

Instrum:n! Landing Systems provided at
Bomb1y and Delhi Aiwrports are working
satisfctorily.

(b Docs not aiise.

Proposal to Improve Eye Camp Suorgery

1372, S5HK] K. RAMACHANDRA
REDDY : Wil the Miaister of HEALTH
AND FAMILY WELFARE be pleased to
stute '

{:) whether
for Picventing Blwndo o
u set of proposals 1o the
ment for imp» ovia> ey:
the country ;

‘he Interndtional Ageacy
has recomm nded

Diion Govern-
cam: sy.gery in

(b if s0 the details of the propusals ;

and

(c) whe bet the Unon G iveinmest
contemplate any morms or gmdelines based
ol the pioposalt of Ja'crpationa;  Agency
'‘or Preventiag Blindness to be followed
white eye camps are conducted for opera-
Voo @l gatsracts ?
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THE NINISTER OF STATE IN THE
MINISIRY OF HEALTH AND FAMILY
WELF..RE (KUMARI SAROJ KHAPAR.
DE) : (a) No., Sir.

(b) and (¢) Do rot arise. However,
guidelines have siready been laid down
by the government for cunducting eye
camps.

[ Translation)

Sub-Centre of North Zane Culitaral Centre
at Almora

1373. SHRI HAKRISH RAWAT : Wil
the Min ster of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether he has received represent-
ations for opening a Sub Centre of North
Zone Cultural Centre at Almora In Uttar
Pradesh ; ard

(b) if 8o, the action being taken by
Government thereon ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF BDUCATION AND
CULTURE IN THE MINIsTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD : (a) No,
Sir.

(b) Does not arise.

[ Englisk]

Expenditare on Navodaya Vidyalayas

1374. SHRI D.B. PATIL :
PROF. SAIFUDDIN SOZ :
Will the Minister of HUMAN RBE.

SOURCE DEVELOPMENT be pleased
to stite ¢

(a) the number of Navodaya Vidyaleyas
in the ccun'ry, State-wise ; and

{b) the estimated expenditure
to bz incurred during 1986-87 ?

THE MINISTER OF STATE IN THBE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHID : (a) The
numbes of Navodaya Vidyalaya: opened
to fur S:ate-wise IS5 given in the Statement
given below.

likely

(b) Re. 20 ciores are likely.to be spent
during 1986-87.
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Statement

5. Name of the State/UT
MNo.

No. of
1986-87 as oh 31.1.87

Navodaya Vidyalayas started In

Andhra Pradesh
Bihart

Dadra & Nagar Haveli
Goa, Daman & Diu

1

2.

3.

4.

5. Gujurat
6. Harysma

7. Himachel Pradesh
8. Jammu & Kashmir
9 Karnataka

10. Kerala

11. Madhya Pradesh
12. Mahacashtra

13 Ouissa

14. Pondicherry*

15. Punjab

16. Rajastban

17. Uttar Pradesh

P.S. Two Vidyaiayas—One at Jbajjar (District Rohtak,

N

NN W e AL

A

10

— — ey S—

71

e i i i

Haryana) & other at

Amrav.li (Maharashtra)—are already functioning w e.f. 5.3.1986.

Bombay Baroda Flights of Indian Airlines on
10th Januvary, 1987

1375. SHRI SHARAD DIGHE : *

DR. DATTA SAMANT :

SHRI BALASAHEB VIKHE
PATIL :

Will the Minister of CIVIL AVIATION
be pleaced to sta'e :

(a) whether any enquiry was made
10 fix 1esponstbility in the incident where
tte Indian Airlincs Bombay-Baroda Boe-
ing flight on 10 January, 1987 hung on
five wheels ;

(b) if so0, what
and

are the flodings ;

(c) the steps QGovernment propese to
take or bave 1aken to avoid recurrence
of such it cidents ?

THE MINISTER OF STATE OF THB
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) and (b) Inves-
tigation intoe the incident is yet to be
compleied.

(c} Remedial steps to prevent recurre-
nce of such incidents o futurc dJdepend
upon the findings of the invest:gation,
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Bomb Explostons Ia Traio Coaches

1376. ‘HRI CHIRANIJI LAL
SHARMA : Will the Min!ster of RAIL-
WAYS be pleased to state :

_ (a) the pumber of persons killed
"'during the last threce years due to bomb
explosions in train coaches ; and

(b) the remedial steps proposed to be
taken ? '

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (a) The
pummber of persons killed during the last
three vears due to Bomb explosion in
Train Coaches are as under :—-

Year No. of persons killed
1084 Nil
1985 9
1986 1

* (b)) The following remedial measures
are being taken in this regard -~

1. Random checks of passengars
luggage are conducted by tbe
Railway poiice at  sensitive .
stations.

2. Regular announcements are being
made on public address system
informing public not to carry
inflamable and explosive articles
w the trains and the passengers
are alsu advised not to touch/pick
up aoy unitdeatificd/unclaimed
objects in trains or at station and

prompily inform the  Police/
Raiiway Officials about such
objects,

3. Joiut checking ot coaches in the
washing lincs, yards and statiou
platforms is done by Railway
Police, RPF snd Railway staff
to guard against planting of
#xpiosives in the coaches.

MARCH 5, 1987
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4. Escoriing of important Mailf
Bxpress/Passenger Trains is under-
take: by Railway Poli.a and RPF
in sensitive area/sections.

5. Co-ordination meetings are held
with the Police authoritics where
law and order problems including
prevention of explosions in trains
are discussed and preventive
measures taken.

Setting op of More Hospilals in
Cosmopolitan Citles

1377. SHR]I GURUDAS KAMAT :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Union Government are
planning to set up more Central hospitals
in cosmopolitan cities of the country
during the Seventh Plan ;

(b) if so, the details thereof with
special reference to Bombay ; and

(¢) if not, how Government propose to
effeet the growing needs of medical care of
the people living in cosmopolitan cities ?

THE MINISTER OF STATE IN THE
MINISTRY OF HUEALTH & FAMILY
WRELFARE (KUMARI SAROJ KHA-
PARDE) : (a) There is no proposal for
setting up of morc central hospitals by tha
Government of India in the cosmopolitan
cities of the country.

(b) Does nnt arise.

(c) Health is a Stat: subject, Providing
of medical facilities/opening of new hos-
pitals etwc. is the responsibility of tha
concerned State Governments. '

Madarai-Thirunelvell or Madurél-

. Taticorin Vayudoot Service

1378. SHRI KADAMBUR JANAR-
THANAN : Will tha Minister of CIVIL
AVIATION be pleased to ttate ;
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(a) whother thers is any proposal to
copnect <¢ither  Madural-Thirunelve!i or
Madurai-Tuticor:n by Vayudoot szrvice for
the southern most regicn of Tamil Nadu to
be connected with the capital ; and

(b) if so, the details thercof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) and (b) Subj:ct
to development of an airport, provision of
{nfrastructure, availubility of aircraft
capacity and economic viability of opera-
tions, Vayudoot has plans to airlink
Taticoriv with Madras duriog the current

Plan period.

Indlan Physicians in US to donate
Sophisticated Equipments for Indian
- Hospitals

1379,
SHRI R M. BHOYB :

Will the Minister of HEALTH AND
FAMILY WELFARE b¢ sleased to state @

(a) whether Indian Physicians settled in
US have desired/approached the Union
Government to donate sophisticated
squipments and diagnostic aids for the
Indian hos~itals ;

(b) whether the offer bas been accepted
by Government ; and

(c) if :0, the names of the hospitals
where such sophisticated equipments will
be put into use ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA.-
PARDE) : (2) The American Ascocia'ion
of Physicians from India bas offered to
donate used medical .Quipments for utilisa.
tion by hospitals in India.

(b) The Government have designated
the Medical Courcili of India as the nodal
Authority to collect and pass on the demand
of various medical institutions for such
equipment to the American Association of
Physicians from India.
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(c) The Mcdical Council of India has
addre:sed the various medical Institutions
regarding their requirements of cquipment,
which is being furnished to the American
Association of Physicians from India. The
final allocation of equipments to specified
hospitals will be nade only after the
complete list of donated equipments is
received from the American Association
of Physicians from India.

Survey for Rail Link Betwcen
Dumka and Jasidih In Bihar

1380. SHRI SALAHUDDIN : Will
the Mirister of KAILWAYS be pleased to
state :

(a) whether a survey has been conduc-
ted to lay a railway line for introducing
direct rail service between Dumka and
Jasidih in Bihar ; nd

(b) if so, the details of the survey
report and the reasons for not constructing
this rail line ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS , (SHRI
MADHAVRAO SCINDIA) : (a) add (b) A
Broad Gauge rail line already exjsts from
Jasidih to Baidyanathdhum. Survey for a
new rall line from Dumka to Baidyana-
thdham (lepgth 67 kms.) was carricd out
in 1982-83. The cost of the project was
estimated at Rs. 27 crores and il was
assessed to be financia ly unremunerative.

[Translation]

Licences of vending units for SC/ST
Contractors

1381. SHRI RAM BHAGAT
PASWAN : Will the Minister of RAIL.
WAYS be pleased to state ;

(a) the number of persons who have
been granted licences for undertnking con-
tracts of catering under the North Eastern
Ruilway and the Ba<tern Railway ;

(b) the number of Scheduled Tribe and
Scheduled Caste contrectors out of them ;
and ’
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(c) whether SC/ST contractors have not
been given licences in accordance with
their reservatior quota and the steps taken
by Goverrment in this rega:d ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO ¢CINDIA) : (a) and b)
Out of 944 ca:icrirg/vending conrracters
on North RBeastern and Eastern Railways,
114 are SC/ST.

(c) No quota, as such, has been pre-
scribed. However, as per extant instruc-
tions, new cater:ng/vending centracts upto
1 unit bave bzun rescrved for 8C and ST
candidates, and others are considered when
SC/ST candidatcs are not foithcoming. In
the allotmcot «f larger wi its also, SC and
ST eandidates are given preference. These
instructions are being followed by the
Zonal Railways.

Privatisation of TA & Al

1382. SHRI MADAN PANDEY :
SHRI RAM SWARUP RAM :

Will the Minister of CIVIL AVIATION
dbe pleased to state :

(a) whether there is a proposal to
bring both the Indian Airlines and Air
India in the private sector partially ;

(b) if so. by what time and the reasons
therefor ; and

(c) the details of the action taken so
far in this regard ?

THBE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (8) to (c) The
Planning Group on Civil Aviation, appoin-
ted by the Government, made this sugges-
tion as one of the measures to meet the
resource requirement of Civil Aviation
Sector.

The rzcommendation of the group Is
being considered by the Pla: ning Com-
mission with a view to preparing s long
term p! n for the development of tranaport,
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New Kendriya Vidyalayas

1383, PROF. CHANDRA BHANU
DEVI ; Will the Minister of HUMAN
RESOURCE DEVELOPMENT be picased
to state :

(a) whether Government are consider-
ing to increasc the number of Kendriyu
Vidyalayas ; ind

(b) if 50, the detai's in regard thereto ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) and
(b) Yes. Sir. The Government has
approved, in principle, the opening of 100
Kendriya Vidyalayas per annum in civil and
defence sectors during the four-year period
1986-90. Kendriya Vidyalayas have been
opened during 1986-87 as below :

(i) Defepce Sector 33
(ii) Civil Sector 48
(iit) Project Sector 14
o5
(Englisk]

Ameuat Spent on Setting np of
Navodaya Vidyalayas

1384. PROF. SAIFUDDIN SOZ:
Will the Mimister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the number of Navodaya Vidye-
layus which huave been set up duting the
year 1986 87 ;

(b) the amount of money which was
required to be apent on the opening of
Navodaya Vidyalayas ; and

(c) tbe amount of money that has
actually been spent on the Navodays
Vidyalayas including construction of buil-
dings by the end of February, 1987 ?
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THE MINISTER OF STATR IN THE
DBEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SABI) : (a) 81
Navodaya Vidyalayas bave been sanctioned
for catablishment during tbe year 1986-87,

out of wbiech 71 Vidyalayas have started .

functioning as on 3 1st January, 1987,
(b) Rs. 23 crores in 1986-87.

(c) Rs. 7,64,33,368.28 as on 28th
February, 1987, The Navodaya Vidyalaya
Samiti Is yet to take up the construction
of its own buildings at each Vidyalaya
premises,

[ Translasion)

Development and Protection of
Checbar, Bibar

1385. SHRI KALI PRASAD
PANDEY : will the Minister of HUMAN
RESOURCE DEVELOPMENT be picased
to state :

(a) whether the attention of Govern-
ment has been drawn to the development
and protection of Checbar, a forgotten
place of pilgrimage in district Vaishali
(Bihar) and an oldest place of archaeolo-
gical importance of Ganga valley civiliz-
ation;

(b) if s0, the amount spent after 1980
till now on tbe development of this place
of pilgrimage and the details of other
steps taken in this regard ;-

(c) whether gold and ralics and idols
of various gods and goddesses made of
various precious metals have been found
there and if so, whether excavation of this
place will be undertaken ; and

(b) if so, by what time, and if not,
the reasona therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISYRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) ¢ (a) and (b)
Yes, Sir. She guestion of protection of the
puclent site at Chechar pud it°a adjoining
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villages under the Ancient Monum.n's and
Archaeological Sites and Remains Act,
1958 Is under consideration of the Govern-
ment,

(¢) and (d) The excavations under.
taken bv the Archacological Survey of
India at the ancient si'e of Chechar-Kutub-
pur vyielded 8 cultural sequence fiom
Neolithic times to Kushaba period based
on antiquities and pottery found at the
site as reported in Indian Archaeology— A
Review, 1977-78 (pp.17-18). As the
cultural sequence of the ‘site has been
established. no further excavations are
considered necesmary at present,

[Enelsh ]

News Item Captioned ‘100 Million
May Die of Aids by Year 2000’

1386. SHRI MUKUL WASNIK :
DR. G.S. RAJHANS:

Will tbe Minister of HBALTH AND

- FAMILY WELFARE be pleased to state :

(a) whether tbe attention of Govern-
ment has been drawn news-item captioned
‘“100 million may die of AIDS by year
2000 as reported in the Indian Express
dated 21 Janvary, 1987 ;

(b) whether according to a study
conducted by the World Health Organisat-
ion, it has been found that the victims of
AIDS discase are mounting day by day;

_ and

(c) if so, the stsps contemplated by
Government in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEBALTH AND
FPAMILY WELFARE (KUMARI SAROJ
KHAPARDB) : (a) and (b) Yes Sir.

(c) The following
taken:

steps are baing

(1) A cell bas been established in tha
Dte. Qancral of Health Services to
coordinate AIDS Control activity in the
couutry.

(2) 27 surveillacce centres have been
established in the country (o screen high
risk group. In addition, 4 referral centres
where bigher level diagnestic facilities for
AIDS aro availadle; Mave beca set up.
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(3) Restrictions have been imposed
on import of blnod and blood products
without AIDS clearance certificate.

(4) A!'l the State Health authorities
Hospital's/ STD clinicc have been alerted
to 1ook for AIDS.

(%) AN ‘hz blnod banks have been
instructed to scree the nrofewsional Blood
Donors.

(6) All the State health authorities
bave been advised to ensure strict steri-
lisation practices in hospitals and elinics
and to uye pre-sterilisad disposable
syringe and necdles as far as possible.

(7) All the mass media channels have
deen involved in educating the people in
AIDS, its  nature, transmission  and
prevention,

(8) TInstractions have been issued to
State/U T. QGovernmeat/ Al univeriities
for screening of all foreign students—New
and old admissicns for AIDS.

{(9) Thes [foreign students should
subject themselves fo: health check to
the nearest civii  surgeon/Chicl medical

MARCH 3, 1987
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Clearance of Major and Medium
Irrigatlon Projects of Orissa

1387. SHRI SOMNATH RATH :
SHRI JAGANNATH PAT-
NAIK :

Will the Minister of WATER RBSOU.
RCES be pleased to state @

(a) the names of major and medium
frrigationr proiects for which clearance, has
given to the Orissa Government during the
Sixth and Seventh Five Year Plans;

(b) out of the projects which bave
been given clearance, construction of how
many projects has started and the amount
which has been spent so far ;

(c) whetber any target haa been fixed
to complete the projects and whether
some projects have been completed in time;
if not, the time by which the projects are
expected to be completed ;: and

(d) what is the estimated expenditure
on these projects projects-wise and funds
so far made available” for these projecta
and from which source ?

THE MINISTER OF
RESOURCES (SHRI B. SHANKARAN.
AND) : (a) to (d) During the Sixth and
Seventh Five Year Pluns following four

WATER

Ofcer/3uperintendent of district hospitals medium irrigation projects have been
for the purpose. approved.
(Rs. in crores)
Name of Project Latest Anticipated Target for
estimated expenditure completjon
cost by 1986-87,
from State
Plan resoutces
Bankbahal 26.95 16.71 VII Plan
Badanalla 38.87 12.24 VIII Plan
Kansabahal 16.29 12.90 VII Plao
Upper Jork 24.71 662 VIl Puap
DTC bus routes in Delhd THE MINISTER OF STATE OF THE
1388. SHRIMATI D.XK. BHAN. MINISTRY OF SURFACE TRANSPORT

DARI : Will the Minister of SURFACE
TRANSPORT be rleased to state the
total number cf bus routes under the Dethi
Transport Corporation being operated in
the city of Delhl as on 31 January,
1987 *

(SHRI RAJESH PILOT) : As oo 3!
January, 1987, the Delhi Traneport €CoF
poration is operating 6§76 city routes, Thes®
include 8 Mini bus routes and 31 pight
servige Routes,
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Dependence on nature for Irrigation
purposes

1389. SHRY ANANTA PRASAD
SETHI : Will the Minpister of WATER
RESOURCES be p'eased to state :

(a) whether it is a fact that even now,
our country depends mainly on nature for
frrigation purposes ;

(b) if so, whether any research has been
made or any expcr! advice has been ob ain-
¢d from foreign countries in this regard ;
and

(c) if so, the details thereof ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) :
(a) to (c) A majo- vart of the cultivated
area in the country is still dependent upon
rainfall, although irsigation facilities bave
been provided to about 67.5 m. ha. of area
by the end of VI Plan with the available
resources, It is proposed to develop the
ultimate irr'gation potential assessed to be
113 m. ha. shortly after the turn of the
centyry.

Rise in Smoking Habits

1390. SHRI PRAKASH V. PATIL :
Will the Migister of JdEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether World Health Organisation
has warned that *huere has been a steep
rise in smoking habits as is reflected in the
phenom nal expunsiao of tobacco industries
in the Third Werld countries ;

(b) whethe: smokirg has beea rising in
higher percentage than the growth of
population ;

© if so', what is the position n India
durtng the last three yeais, year-wise ;

(d) how does the tar, nicotioe and
carbon monoxide conternt of Indian cigaret-
tes and bidis compare with those in other
Asian coantries and alsoin some of the
advanced couniries of Burope ; and

(e) what steps are being taken to
reduce them either through manufacturue,
sale or through other improved methods ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KRUMA®I SAROJ KHAPAR-
DRB) : (a) Yes, Bir.

PHALGUNA 14, 1908 (S4K4)

Written Answers 118

(b) and (c) While therc is no compara=
ble data about the growth of smoking
babits vis-a-vis growth in  population,
available data indicates that the smoking
rate is fairly high in the country. It was
estimated in 1973 that approximately 70 %
of the tobacco produced in tbe country was
used for smoking purpos:s.

(d) The average Tar and Nicotine Jevels
in Indian cigarcttes and bidis are muzh
higher than the corresponding levels in
USA, UK anod some other FEuropean
countriecs. Details regarding carbon mono-
xide level: im cigareties frem various
countries are not known. However, bidi
yields three times more carbon monoxide
as compare toa non flterated cigatette.
India, bidi accounts for 34 %, of all tobacco
consumption.

(e) The Indian Council of Medical
Research is planning studics on tocacco
related health hazards with focus on (i)
infervention strategies; (ii) research in
tobacco economic with special emphasis on
health costs ; and (iii) apalysis of tar and
vicotine content, including gases and
particulate matter. In addition, a com-
pretensisc Plan of Action against tebacco
use In the coumtry has been prepared and
the folluwing mea ures in this direction
have been recent!y approved by the
Goveroment for further action :

(i) For making statutory warning
more effcctive in the mind of
consumers, ust of other i(clling
slogans in addtion to present
warning and using a utjversally
known dangcr signal like *'Cross-
ed-bones and a Scull’’,

(il) Printing of statutory wardig in
two languages viz., Buglish and
Hindi or the Regiupal lamguage.

(i'i) Enfofcement of no smoking
measures in different places such
as Rauilway Sistions, RIrports,
Goveroment Oflices, educational
institutions, officiul confecrcnces,
symposia, meetings etc. Display
board such as “INo Smoking-1hank
You'" at the enterance to the
conference rooms ete.

Neceasary action has been initixted for
both statutgry actiom and other meusures,
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Commission to stedy preblems of
self-employed womean

1391. SHRI K. RAMAMURTRHY
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the terms of reference and the
composition of thc Commission - et up to
study the problems of sclf-employed
women ; and

(b) whether the self-employed women
category refers only to tbe women in urban
and semi-urban areas or whether it includes
sclf-employed women In ruial crafis in
rural azcas also?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SFORTS AND WOMEN AND
CHILD DEVELOPMENT |IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMAT] MARGA-
RET ALVA) : (2) The composition and the
terms of reference are as under @

1. Smt. Ela R. Bhatt Chairperson
2. Dr. Amaiti Desaj Member
3. Dr. Tharorajakshi Member
4. Smt. Mrinal Pande  Member
5. Smt. Jaya Arunacha- Member

lam

6. Smt. Veena Mazumdar Member

The Commission has been assigned :

() To examine the present slatus of
wcmen in  the Self-Employed
Scctor with special reference te
employmen!, health, education
and social status ;

(li) To assess the {impact of various
labour legislallon on the self-
emgployed-specielly in respect of
ma'ernity bencfits, health insu-
rance, etc.

(ii) To identify the constraints on
increase of productivity of self-
employed women aud ibe gaps in
training, credit, upgradation of
skills, markeling ete.
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(iv) To survey employment patierns,
including production relations and
assess their impact on the wages
of the ulf-emgloyed womnen.

(v) To undertake a survey of the
eHects of macro policies relating
to investment, production, techno-
logy, otc. on the status of self-
employed women.

(vi) To consider the link between the
productive and re-productive roles
of the s¢lf-employed women, with
special reference to their heslth
siatus ; and

(vii) To suggest mecasures relating to
all sectors for removing the cons-
traints which adversely effects the
integration of s.lIf-employed women

in the npational development
process.
(b) The terms of reference of t(he

Commission cover all women in the infor-
mal or unorganised scctor in bothPrural
and urban areas.

Mehrotra Committee Recommenda-
tions

1392. DR. AK., PATEL :

SHRI C. JANGA REDDY :
SHRISYED SHAHABUDDIN :

Will the Minister of HUMAN RB-
SOURCE DEVELOPMENT be pleased to
state :

(a) whether the Empowered Committee
constituted to contider recommendations of
the Mehrotra Committee on *° revision of
pay scales of teachers in  Universities and
Colleges’’ bas submitted its report ;

(b) if so, the main recommendgtions
thereof ;

(c) to what extent these recommends~
tions mest the demands of the University
and College teachers ; and

(@ the action taken by Government I0
the matter so far ?
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN TRB MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) and
(b) Tbe Empowered Committee bas almost
completed the consideration of the
Mehrotra Committee’s report on revision of
pay scales of teachers in Universities and
Colleges. The decisions of the Government
oo the recommendations of the Mechrotra
Committee have not however, been finalised
so far.

(c) and (d) The teaehers have been
demanding an early decision on the revi-
sion of their pay scales, They have .lso
exprossed some reservations against certain
recommendations of the Mehrotra Com-
mittee. Al these have been taken note of
by the Government while considering the
report of the Committee.

Int oduction of more Saburban
Trains in Bomnbay

1394. SHRI FPRATAPRAO B.
BHOSALR : Will the Minister of RAIL-
WAYS be pleased to state @

(a) the details of suburban trains which
weto in operation in Bombay as on 31
January, 1987 with categorisation of
compartments, speed, numher of coaches of
each such train and to‘al earnings during
January, 1987.

(b) whether Government propose to
focrease the number of suburban trains
k.eping in view its popularity aod to de-
congest th= crowds: of the city ; and

(c) if not, the reasons therefor ?

THB MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS3 (SHRI1
MADHAVRAO SCINDIA) : (a) 1748
BMU trains per day were in opseration.
Bxcept 18 services with  12.cars, the rest
are all 9.car trains with first and zecond
¢lass accommodation, separately for ladics
and gents. The maximum permissible
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speed for suburban truios i« upto 90 Kmph.
Total earnings during January, 1987 were
approximately Rs. 13.55 crores.

* (b) and (c) The number of (rains s
reviewed every six months, when all aspscts
are taken into consideration.

Measures to Implement Famlily

Planning Schemes

1395. SHRI H.N. NANJE GOWDA :

~ SHRI S.M. GURADDI :
SHRI JITENDRA PRASADA :

Will the Mioister of HEALTH AND
FAMILY WELFARE be pleased to state :

{a) whether much publiciced new strategy
to give the family planning shot bas failed
to get off the ground for nearly four months
Bow ;

the main reasons

(b) if so, what are
schemes/

for not implementing the
programmes ;

(c) which are the States which have not
implemented the schemes ¢ and

being
scheme

(d) what other measures are
considered to implement the
fully 7

THE NINISTEKR OF STATE IN THB
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR-
DE) : (a) to (d) A report on action taken
on different components of the Revised
Strategy is given in (be statement given
below. New schemes like Bonds Scheme
for acceptors having upto two children and
tho schems of Community Health Super-
visors could not be implemented becauee of
financial constraints, The scheme for
Hoooured Citizen Card could not be finalis
ed so far because of the administrative
difficulties in suggesting a package of
incentives under the various devalopmental
and welfate programmes of the Govern-
ment,
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DEPARTMENT OF FAMILY WELFARE

Imporiant Components of the Draft Revised Srrategy and the Latest Position of
the Action Taken

Component

1. Beyond Family Planning measures :

It was recommended that certain soeio-
economic co-relates such as mean age at
marriage of women, status of women, female
literacy, enhancing child survival, old age
security and link-ages with poverty allevia-
tion programmes should be monitored.

2. Infrastructure :

Steps have to be taken to ensurc that
inadequacics relating to poor quality of
services, non-availability of staff, poor quality
of management resulting in  sub-optimal
utilization of existing infrastructure are
removed.

3, Upgradiong technical service :

The technical quality of services will
have to be improved, all Block-level PHCs
will have to be equipped to render family
welfare services, training of madical officers
will be taken up on a continuing basis, the
existing curriculom for medical and para-
medical eourses to be suitably augmented to
give more emphasis to family welfare
component with special reference to techoiques
and social and demographic implications of
population.

4. Voluntary Action

Promotion of non-Governmental sector,
including the organised sector, industrial
sector, cooperatives, etc.

Action Taken

For raising the age of marriage and for
giving a higher status to women as equal
partners in decision making, the nobal
responsibility falls on the Department of
Women Welfare.

For economic linkages with pro-
grammes of other Ministries/Departments
inter-sectoral Coordination Committees
are proposed to be set up.

States/UTs have been advised to fill up
all vacant posts, to set up Cabimet
Committees to mcenitor the implementa-
tion of the Family Welfare Programme.
For strengthening the structure, a
revised staffing pattern has been formu-
lated and the State Governments have
been given sufficient flexibility to suggest
their own requirements of staff with an
upper budgetary ceiling of 7.5% for
expenses on Direction and Adminis-
tration.

Laparoscopic training facilities are being
extended and sanctious for four
laparoscopic training centres for the year
1986-87 have been issued. Proposals
for training of all PHC doctors in
tubectomy, mini-lap and vasectomy and
of paramedical workers in IUD
insortions are under consideration. A
committce was set up to po into the
Syllabus for M.B.BS. Course witha
view to eosuring that all aspects of
Family Planning/Welfare are included
therein. The Committee has given its
report and the same has beem sent to
Medical Council of Idia for imple-
mentation.

A number of mectings have been held
to work out the modal ties for involving
the industrial sector, cooperative sector,
non-governmental organisations, trade
unions, various ministries of the Govern-
ment of India in the Family Welfsr¢
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s, Community Particlpation :

Setting up of Popular Committees and
the Village level Women Volunteer Corps.

6. Improving mobility, Streamling snpplies
and equipments :
7. Eligible Couple Register :

8. Research, Management and Evaluation :

Family Planning Research peiority to be
given to operational research etc.

Management Information System :

Concutrent Evaluation of Programme :

Spacing methods ¢

Programme. As a result of the
discussions held, action points have been
identified and action initiated thereon.
With a view to securing effective
involvement of voluntary organisations.
a Standing Committee on Voluntary
Action has already been constituted in
the Ministry,

Instructions for sctting up of Popular
Committee have already been issued and
we are now following up with the States
in regard to the implementation of the
Scheme. States/U.Ts. of West Bengal,
Haryana, Andhra Pradesh, Gujarat,
Bihar, Maharashtra, Punjab, A & N
Islands, D & N Haveli, Mizoram,
Pondicherry and Karnataka have already
constituted/are  constituting  pepular
committees at various levels. A scheme
for setting up of women voluntear corp.
on a pilot basis is under consideration.

The Planpging Commission has agreed to
the proposal to provide vehicles for new
PHCs, subject to availability of fuonds
within the dudgetary allocations for
VIIith Plan. The data on vehicles under
the Family Welfare Programme bave
been computerized,

States have been instructed to wupdate
eligible cquple registers during April-
May, 1987.

While formulating proposals for studies
on Family Welfare Programme imple-
mentation, need for giving focus to
operational research area is kept in view.

A committee under the Chairmanship
of Adviser, Planning Commission, has
been coonstituted to study the imple-
mentation of Integrated Health Infor-
mation Sygtem and recommend step
required for its successful implementation.

A scheme to involve selected independent
institutes to undertake evaluaiion of
Family Welfare Programme both on
qualitative and quantitative aspects on
the lines of IRDP evaluation is under
finalisation. Questionnairs for the
evaluation have since been devioped
and processed.

Efforts are boing made to achieve a
higher level of performance under
Specing Methods,
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Rall-cum-steamer service from Bhagalpur
to Bllapur

1396. SHRI VIJAY KUMAR MISHRA:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Government have entered
into a deal with private steamer owner and
bave suspended Rail-cum-stcamer service
from Bhagalpur-Barari-Mahadeopur Gbat-
Bilapur ;

(b) if so, the details thereof ;

(c) the reasons for this change ; and

(d) whether the local population has
started Rail-Roko agitation against this
change ?

THER MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (c) The
Railways bhave not entered into any deal
with private steamer owners. The ferry
service plying between  Bararighat and
Mabadeopurghat was discontinued  with
effect from 8.7 1986 in view of poor traffic
and earnings and uneconomical cost of
operation. However, alternative ferry service
licensed by the State Government is
available to meet the traffic requirement.

The train services between Bhagalpur
and Barari on the South bank of river
Ganga were cancelled from 9.9.1986 as good
road and adequate road transport scrvices
were available. The train services from
Thanabibpur to Mabadeopur on the North
bank of river Ganga are still in operation.

(d) No °‘Rail-Roko’ agitation has been
reported.

Plan for lncreasing Production of Inland
Water Vessels

1397. DR. D. N, REDDY : Will the
Minister of SURFACE TRANSPORT . be

pleased to state @

(a) whether any specific place has been
formulated for increasing the production of
inland water vessels 1o increase the iniand
water transport of men and meterial ; and

(b) if so, the details thereof ?
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THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) and (h) Ap
outlay of Rs. 24.67 crores bhas been
carmarked - in the Seventh Five Year Plap
for modernisation and augmenting the
shipbuilding and ship repair capacity partj-
cularly for inland vessels, of the Rajabagan
Dock-yard of Central Inland Water Trana.
port Corporation Ltd., Calcutta, Further.
an outlay of Rs. 4.00 crores has beu;
earmarked in the Seventh Five Year Plap
for the on going scheme of grant of interest
subsidy to IWT entrepreneurs for purchase
of new inland water vessels.

Divisional Headquarter at Purna Junetion

1398. SHRI UTTAM RATHOD : Will

the Minister of RAILWAYS be pleased to
state

(a) whether there is a consistent demand
from the ptople of Marathwada for creation
of Divisional Headquarters at Purna Junction
of Hyderabad-Manmad to look after the
railway functioning and the broad gauge
work in this region ;

(b) whether the infrastructure like the
availability of land at a cheaper rate vis-a-
vis other places, staff quarters and locoshed
are available there ; and

(c) if so, the decision of Government in
the matter ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a)to(c) A
demand for formation of a Divisional
headquarters at Purumn was received in the
past. Proposal was examined but was not
found feasible.

Central Port Authority and Ports
Deyelopment Fund

. 1399. SHRI SRI HARI RAO : Will the
Minister of SURFACE TRANSPORT be
pleased to state :

(a) whether a decision has since been
taken to set up a Central Port Authority
Ports Development Fund to streamline the

functioning of the variows ports in the
country,; and
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(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) No, Sir.

(b) Does not arise.

{rrigation Projects Behind Schedule

1400. SHR1 ARIF MOHAMMED KHAN:
SHR] UTTAMRAO PATIL :

SHRY SRIKANTHA DATTA

NARASIMHARAJA WADIYAR:

SHR]I] RAMASHRAY PRASAD
SINGH :

Will the Minister of WATER
RESOURCES be pleased to state :

(a) the names of the irrigation projects
whose completion has been behind schedule
and the projects whose ¢ ommissioning has

been delayed ;

(b) what are the main reasons for the
delay in the completion/commissioning of
these projects ;

(c) the extent to which the escalation in
the cost of these projects is anticipated
because of the delay in their completion/
commissioning ; and

(d) the steps taken by Government for
their expeditious completion/commissioning ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) Most of the 434 ongoing
major and medium projects which were start-
ed before the Sixth Plan are running behind

schedule.

(b) The main reasons, amopng others,
include inadequoate investigations of projects
at the formulation stage, prolifaration of
projects, scarcity of resources, difficulties in
land acquisition and change in the scope of

the projects.

(¢c) The cost es-alation varies from
project to project and depends among others
upon the period of completion.

(d) The State Governments bhave been
advised to priorities the projects for optimal
allocation of the available resources and lay
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stress on the completion of ongoing projects.
They have also been advised to strictly
follow the guidelines with regard to project
formulation. Further, the Union Govein-
ment is carmarking the plan outlays for
important projects and is also arranging
external assistance wherever possible, to step

up resources.

Improvement of National Highway Nos.
31 and 32 in Bibar

1401. DR. C. P. THAKUR : Will the
Minister of SURFACE TRANSPORT be

pleased to state :

(a) whether Government are aware that
tbe condition of National Highway Nos.
31, 32 and Patna byepass in Bibar is very
unsatisfactory ; and

(b) if so, the remedial steps being taken ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) and (b) The
condition of N.H. 31 in Bihar was generally
satisfactory prior to monsoon of 1986.
However, in the monsoon of 1986, this
National Highway was damaged in several
stretches. Essential repairs to make it traffic
worthy are already in band.

The condition of N. H. 32 passing
through Bihar is generally satisfactory except
in built up portion of Kendu-Karkend
villages in Km. 17-19 of Dhanbad-Chas
section. Estimates for repairs including those
for built up areas bave recently been received
and are being processed for approval,

The condition of Patna Byepass Phase I
is satisfactory but the condition of Patpa
Byepass Phase II has deteriorated. The
estimate for 1st stage strengthening of Patna
Byepass Phase-I1 amounting of
Rs. 1,06,39,000/- is being sanctioned for the
work to be taken up in hand.

Conversion of Yelahanka-Bangarpet
Raillway Line

1402. SHRI V. KRISHNA RAO : Wil
the Minister of RAILWAYS be pleased to
state .

(a) whether there is any proposal to
convert tkbe railway line between Yelahanka
to Bangarpet via Chikkaballapur in Karna-
taka into broad gauge line )
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(b) if so, by what time this Twork is
likely to be completed :

{c) the amount earmarked for this work
during the current financial year ; and

(d) details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) to (d) Do not arise,
Telugu Ganga Project

1403. SHRI V. SREENIVASA PRASAD:
SHRIMATI BASAVARAIJESWARI]
SHRI 5. M. GURADDI :

SHRI V. S. KRISHNA IYER :
SHR1 G. S. BASAVARAJU :

will the Minister of
RESOURCES be pleased to state :

WATER

(a) whether Union Government have
recently framed concrete proposals to pnarrow
down the differences between the States
concerned with Telugu Ganga Project ; and

- (b) if so, the details of the proposals
and when a final solution in the matter is to
be achieved ?

THE MINISTER OF
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) and (b) Efforts are being
continued to resolve the differences.

WATER

Development of Trivandrum Alrport

1404, SHRI K. MOHANDAS : Will
the Minister of CIVIL AVIATION be
pleased to state :

(a) whether there is any proposal to
further develop the Trivandrum Airport ;
and

(b) if s0, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) and (b) Ygs, Sir.
At present, work on the construction of
visitors gallery is in progress. The National
Airports Authority has plans also to extend
the departure holding area of the domestic
wing inclading provision of air conditioning.
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Autonomous Colleges in States

1405. SHRI VIRDHI CHANDER
JAIN: Will the Mipister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) whether the University Grants
Commission proposes to set up autonomous
colleges in some States in the country ;

(b) if so, the names of thcse States ;
and

(c) the nature and functions of the said
colleges and the ohjectives thereof ?

. THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SMT. KRISHNA SAHI) : (a) and (b) The
National Policy on Tducation—1986
envisages the development of autonomous
colleges in large numbers. In pursuance of
this, the UGC bhas formulated detailed
guidelines for conferring autonomous status
selected colleges by the Universities to which
they are affiliated. The guidelines also
indicate the criteria for identification of
colleges, the procedure for conferment of
autonomous status, the mechanics for imple-
mentation of autonomy, the governance. and
the pattern of assistance available from the
UGC. .

These guidelines have been circulated to
all the State Governments and Universities
in January, 1987, requesting them to identify
suitable colleges in consultation with the
UGC.

(c) The objective of the scheme of
autonomous college is decentralisation of
academic admirnistration, promotion of
creativity and higher standards. Autonomous
colieges will have the freedom to undertake
innovations, design their own course of
study, frame curricala and the methods of
teaching, and conduct their own examina-
tions. Each autonomous college will have
its own governing body, Academic council,
Boards of studies and other Advisory
Committees to advise it on academic as well
as management matters. The degrees will
be conferred by the parent University.
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Engine Failure of Dornier Planes acquired
by Vayudoot

SHRI YASHWANTRAO
GADAKH PATIL :

SHRI SUBHASH YADAV:

SHRI DHARAM PAL SINGH
MALIK :

1406.

Will the Minister of CIVIL AVIATION
be pleased to state :

(a) the number of Dornier plan acquired
by Vayudoot and the cost thereof ;

(b) whether have been a number of
cases of engine failure of these aircrafts ;

(c) if so, the details thereof and ibe
reasons therefor ;

(d) the financial loss suffered ;

(¢) whether these planes are to be
deployed cisewhere as well ; and

(f) if so, what safeguards are being

taken for such use ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) to (f) Vayudoot
bas acquired 10 Dornier aircraft at a total
cost of Rs. 30.34 crores. There shave been
cases of engine, failure due to bird ingestion,
foreign object damage. bearing engine defects
and over temperature. The cost towards
repairs of these engine is cstimated at
Rs. 1.37 crores., However, Vayudoot will
be getting reimbursement from the insurers
for engine damage due to bird ingestion and
engines involved in incidents.

One Dornier aircraft has been acquired
by Oil & Natural Gas Commission, and
National Airports Authority may acquire
two such aircraft.

‘The engine fhilures have been iovesti-
gated and efforts are b:ing made to bring
about necessary improvements,

Alrlinking Port-Blair with Visakhapatnam
and Bhubaneswar
1407. SHR] E, AYYAPPU REDDY :
Will the Minister of CIVIL. AVIATION be

pleased to state :
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(a) whether there is a proposal to
connect Port-Blair with Visakhapatnam and
Bhubaneswar by an airlink ; and

(b) if so, the detalls thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) and (b) Indian
Airlines has no proposal at present to
connect Port Blair with Visakbapatnam and
Bhubaneswar. However, Indian Airlines
proposes to acquire additional lease aircraft
capacity. After induction, Indian Airlines
would consider connecting Delhi with Port
Blair via Bhubaneswar if the traffic demand
oa this sector so warrants.

Retirement benefits to Employees of
Sonpur Divisten

1408. SHRI MOHD. MAHF0OOZ ALI
KHAN : Will the Minister of RAILWAYS
be pleased to state :

(a) whether the Commercial Branch
under the Sonpur Division of the North
Eastern Railway has been restructured ;

(b) if so, whether it will benefit the
employees who retired on or before 31
December, 1986, if so, the dectails therzof ;
and

(c) if not, the reasons for such

restructuring ?

THE MINISTER OF STATE OF THBH
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) Sixty one cmployees who retired on
or before 31.12.1986 were given benefit of
upgradation arising from the restructuring.

(c) Does not arise.

Backlog of Reserved Posts In Indian
Airlines

1409. SHR1 K. D. SULTANPURI:
Will the Minister of CIVIL AVIATION be
pleased to state :

(a) since when the Presidential Directive
on reservations In recruitment and pros
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motions in favour of Scheduled Castes and
Scheduled Tribes was made applicable in
Indian Airlines ;

(b) what is the backlog of reserved posts
meant for Scheduled Caste and Scheduled
Tribe candidates in Indian Airlines category-
wise and the reasons for the backlog ;

(c) what efforts have been made during
the last three years to fill the backlog ;

(d) whether Goverament propose to
chalk out any tim: bound programme to fill
the backlog of reserved posts during 1987-
88 ; and

(e) if not, how this backlog is proposed
to be cleared ?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) The Presidential
Directive was made applicable with effect
from 23rd July, 1975,

(b) A statement giviog information
regarding the backlog of the reserved
vacancies for Scheduled Castes and Scheduled
Tribes as oa 31st December, 1986 is given
in the Statement given below. The vacancies
could not be filled duz 10 non-availability of
SC/ST candidates.

(c) to (e) Tt is the constunt endeavour
to fill the maximum pumber of vacancies
reserved for Scheduled castes and Scheduled
Tsibes by candidat.s from persons belonging
to these communjtics. Some of the steps
taken are.

(i) exclusive recruitment for SC/ST
candidates from time to time.

(ii) sending of employmenpt notifications
inviting applications for vacancies
reserved for SC/ST to various
SC,ST organisations for giving
widest publicity.

(iii) giving relaxation in percentage of
marks in written tests as well as in
interviews to SC;ST candidates.

(iv) association of SC/ST officers with
the Promotion/Selection Boards
with a view to safeguarding the
interests of SC/ST candidates.
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(v) separate interviews for
candidates,

SC/sT

(vi) The minimum qualifying period for

promotion is not insisted upon in
the case of Scheduled Castes/
Scheduled Tribes employess pro-
vided they fall within the zone of
consideration,

Statement
Backlog of Reserved Vacancles for

Scheduled Castes/Scheduled
Tribes as on 31,12.1986

Category SCs STs
A 128 87
B 480 394
c 30 74
D 58 124

Road Cccidents

1410, DR. DATTA SAMANT : Will
the Minister of SURFACE TRANSPORT
be pleased to state :

(a) the number of road accidents in the
country during each of the years 1985 and
1986 and the pumber of persons killed and
injured in these accidents ;

. (b) whether there has been an increase
in the road accidents and if so, the reasons
for such iocrease ; and

(c) the measures taken to reduce the rate
of accidents ?

THE MINISTER OF STATE OF THB
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) Statistics on
road accidents for the year 1986 are not
available. Figures for the year 1985 are
given below : —

1985

No. of Road Accidents ... 208392

Persons killed in there
accidents e 40232
Persons injured in these ... 167737

accidents (Provisional)
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(b) Comparison of road accidents per

one thousand vehicles declined from 24 io
1984 to 23.7 in 1985.

(c) Some of the steps taken on a conti-
nuing basis to reduce accidents are tightening
of rules and regulations for issue of driving

licences, strict medical tests, vehicle
certification tests, enforcement of safe axle
weights, geometric inter-section imporve-
ments.

Provision of Infrastructure for Sport,
in Towns of Kerala

1411. PROF, K.V, THOMAS: Wil
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government of Kerala has
recommended for construction of thirty-two
Stadia in Municipal towns ;

(b) whether financial assistance has also
been requested for construction of swimming
pools at Alleppy and Trichur for laying
synthetic tracks and construction of sports
complexes at Cochin, Trivandrum and
Calicut ; and

(c) if so, the reaction of Union Govern-
ment thereto ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
& SPORTS AND WOMEN & CHILD
DEVELOPMENT IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
SHRIMATI MARGARET ALVA): (a) to
(c) Government of India have received from
the Kerala State Government certain pro-
posals for creation of sparts infrastructure
in the State including construction of thirty-
two stadia in Municipal towns. swimming
pools at Alleppy and Trichur, laying of
synthetic tracks and construction of sports
complexes at Cochin, Trivandrum and
Calicut. Government of India  have
sapetioned Rsa. 5 lakhs each for a swimming
pool at Trivandrum, a multi-purpose indoor
stadium at Cochin and for a multi-purpose
indoor stadium at Trivandrum, detailed
proposals regarding which bad also been
received. Details regarding the other pro-

. posals mentioned above bave not yet been
made available by the State Goveroment,
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Death of Women Due to Complications
of Pregnancy

1412 SHRI RAMASHRAY PRASAD
SINGH :

SHRI BANWARILAL PUROHIT:

Will the Minpister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) the average number of deaths of
women ecach year due to complications of
pregnancy ;

(b) whether the causes of such desths
have been identified ;

(c) whether Government propose to
mainiain such statistics and study the causes,
if not already being done ; and

(d) the steps taken or being taken to
ensure safe motherbood ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI - SAROJ
KHAPARDE) : (a) According to a sample
survey of causes of death (rural) by Registrar
General of India, the maternal deaths
(deaths relating to ch,ld birth and pregnancy)
as percentages of all female deaths are 2.4,
2.7 and 2.2 in 1982, 1983 and 1984
respectively.  In urban areas, the estimated
percentages arc 2.8, 22 and 2.2 in 1981,
1982 and 1983 respectively.

(b) and (c) The main causes of maternal
deaths are abortion, Toxaemia, Apaemia,
Haemorrhage, malposiiion of child and
puerperal sepsis.

(d) The steps taken by Government to
ensure safe motherhood include exransion
of existing health iofrastructure, training of
health manpower, provision of antenatal,
intranatal and postratal care. adoption of
risk approach, bealth education, prophylavis
against nutritional apaemia, immunisation
with tetous toxoid, expansion of MTP
(Maedical Termination of Pragnancy) facilities
and supplementary nutrition under ICDS
scheme.

Admission of Hilly and Tribal Students
in Navodaya Vidyalayas

1413, SHRI1 P. NAMGYAL : Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state ;

-
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(a) the State-wise pumber of Navodaya
Vidyalayas which have been opened so far
to implement the new Educatioa Policy ;

(b) whether it is a fact that in many
hilly and tribal areas of the country the
required number of students could not be
found for admission due to low standard of
education and the candidates could pot
qualify and match the All India standard
fixed for admission into such schools : and

(c) if so, the steps Government propose
to take to solve such problems being faced
in the hilly and tribal arcas of the country ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION AND

CULTURE IN THE MINISTRY OF

HUMAN RESOURCE DEVELOPMENT
(SHRIMAT! KRISHNA SAHI): (a) The
pumber of Navodiaya Vidyalayas which have
been opened so far Stateswise in given in
the Statement given below.

(b) In some of the billy and tribal areas
of the country required number of students
were not found eligible because they could
pot qualify in terms of criteria evolved for

the purpose.

(c) To some extent, some relaxation in
th: norms was rnade in the eligibility criteria
for such institutions where requisite number
of candidates diid not qualify. Attempts ure

being made to make the test as ‘class
peutral’ and ‘culture free’ as possible.
Statement
Sl. No. Name of the No. of Navodaya
State/UT Vidyalayas start-
ed in 1986-87 as
on 31-)-87
1. Andhra Pradesh 3
2. Bihar 7
3. Dadra & Nagar
Haveli 1
4. Goa, Daman & Diu 1
5. QGujarat 2
6. Haryana 2
7. Himachal Pradesh 4
g. Jamwu & Kashmir 6
6

y, Karoataka
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10. Kerala 4
11. Madhya Pradesh 7
12. Maharashtra 6
13. Orissa 3
14, Poadicherry 2
15. Punjab 2
16. Rajasthan 5
17. Uttar Pradesh 10

71

P.S. Two Vidyalayas —Oane at Jhajjar (Distt.
Rohtak, Haryana) & other at Amravati

(Maharashtra) —are alrecady functioning
w.c.f. 5.3.1986.

Unlcef-Namedia Colloquium on the Child

1414. SHRIMATI BASAVARA)JE.
SWARI : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state ;

(a) whether UNICEF-Namedia Collo-
quivm on the child on 6 December, 1986
urged Government to put an immediate and
to the exploitation of the child and its image
in television media in disregard o0 the
Television advertising code which officially
bans the practice ;

(b) if so, whether it has also urged
Government to strictly implement the
advertising code which had been framed
by it ; and

(c) if so, the dctails of the other
recommendations made by the Colloquium
and the steps Government are taking in this
regard ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOU1H AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT 1IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MARGARET
ALVA) : (a) Yes, Sir,

(b) Yes, Sir.

(c) Major recommendations are given in
the statement given below, Complete report
of the Colloguium is being printed by

UNICEF for circulation to all concerned.
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Stafemont
Unicef Namedia Colloquium on the Child

1. Media * should fully and a-dequately
reflect the fact that the development of
the child was closely linked with overall
national development.

2. The Press should make a special
commitment to educating itself on issues
concerning children and give cont:nuing
priority to reporting these issues.

3. There should be no exploitation of the
child for propaganda and advertisement
purposes in the media and the press
should keep a watch on the portrayal of
the child in the media

4. The government shuuld strictly enforce
the Advertisement Code in respect of use
of children for propaganda purposes in
the media.

5. A study must be undertaken of the
print, audia visual media and films for
detero.ining tneir response and reach
among the targets in respect of these of
development of the child.

6. There should be facilitiecs for training
media persopal in this subject in various
professional training institutions.

7. There should be a central coordinating
monitoring body to monitor media
performance in the treatment of the
subject. The monitored reported reports
should be publicly debated and discussed
by the media at npational and regional
levels, to create public awareness and
strengthen media consciousness.

8. An award should be instituted for over-
all best
subject.

Purchase and disposal of alrcrafts by
Indian Alrlines

1415, DR, CHINTA MOHAN : Will
the Minister of CIVIL AVIATION be
Pleased to state :

(2) whether it is a fact that Indian
irflines is o acquire on lease or by
Purchase 19 aircrafts til) 1985 and if so, the
details of the contract indicating financial
Sitlayg ;
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(b) whether Indian Airlines has finalised
plans for quick disposal of cxisting fleat t©
foreign/Indian  buyers and if so, th®
details thereof ; and

(c) whether disposals are to be made
through global tenders ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) Indian Airlines
bas signed an agreement on the 15th March,
1986 with M/s Airbus Industries for the
purchase of 19 Airbus A-320 aircraft at a
total cost of Rs. 1238.37 crores (with foreign
exchange component of Rs. 1142.23 crores).
19 aircraft will be delivered between April,
1989 and March, 1990. The sgreement inter
alia provides for an option to India Airlines
for purchase of 12 additional Airbus A-320
aircraft for delivery in 1990-91. As a part
of the agreement M/s Airbus Industries has
agreed to provide on lease Airbus A-300-B
and B-737 aircraft to meet the interim
capacity requirements of Indian Airlines,
both before and during induction of A-320
aircraft ip its fleet from 198" onwards.

(b) No, Sir.

(c) Dogs not arise.

Increase in Death Rate and to Heart
Diseases

1416. SHR] BHATTAM SRI RAMA
MURTY : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether the surveys conducted by
the Indian Council of Medical Research has
pointed out to an incidence of 36 to 38 per
thousand of heart diseases in different parts
of the country ;

(b) whether the death rate has increased
du= to heart diseases and that comparatively
younger persoas are being sfflicated by these
diseases ; and

(c) whether Government intend to set
up special heart camps in the country to
scresn the peopie and educate them ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FsaMILY
WELFARE (KUMARI SARQJ
KHAPARDE) : (a) and (b) There havg
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been no surveys on incidence of
disease conducted by the ICMR. The ICMR
however has carried out studies
on prevalerce of reheumatic fever,
reheumatic heart disease, and hyperten-
sion. RHD was observed to occur

in 1.8 per thousand children at Bombay and~

11.1 per thousand at Delhi in school
children aged 5-16 yrs. Hypertension was
observed to range from 2 5 per thousand st
Delhi to 8 per thousand at Srinagar in
population aged 20 ycars and above. The
ICMR haas planred to initiate studies on the
occurence of ccronary heart disease and its
associated risk factors, It is not possible
to state with any degree of finality as to
whether the death rate has increased due to
heart diseases and that comparatively
younger persons are beinn afflicated by these
diseases.

(c) There is no such proposal with the
Government at present.

Harmful Lffects of Caffeine in Coffee
Drunk by Expectant Mothers

1417. SHRI SHANTARAM NAIK:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government are aware of
the opinion of a Children's specialist of
Sweden regarding harmful effects of caffeins
in the coffee drunk by expectant mothers ;
and

(b) if so, the reaction of Governmert
thereto and whether Government propose to
bring awareness amongst expectaht mothers
in the country regarding potential danger
from caffeine ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE) : (a) and (b) The Govern-
ment is pot aware of the Swedish report
regarding barmful effects of caficine in the
coffee drunk by expectant mothers. However,
the level of coffee consumption as observed
in India among the expectant mothers are
unmlikcly to posc a danger to the health of
the expectant mwother or the developing
fetus. The amount o! caffeine consumed,
due to few frequency of intake of coffee, is
seen much less as compared to the Western
countrics. Further, on account of addition
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of may and sugar to coffes. the concentra-

tion of coffeine is also regard to a large
extent.

Annual turnover of Vayudoot

1418. SHRI K. PRADHANI :
CH. RAM PARKASH

Will the Minister of CIVIL. AVIATION
be pleased to state

(a) the details of annual turnover of
Vayudoot ;

() what is the proposed autlay during
the Seventh Plan period ; and

(c) the profit and loss account for this
year ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIV.L AVIATION (SHRI
JAGDISH TYTLER): (a) The total
estimated revenue of Vayudoot during the
period April, 1986 to January, 1987 is
Rs. 12.69 crores.

(b) The outlay projected to Plapning
Commission for Vayudoot in the Seventh
Five Year Plan was Rs. 32.21 crores.

(c) The anticipated profit of Vayudoot
for tbe period April, 1986 to Japuary, 1987
is Rs. lakhs approximately.

Setting up of Regional Cancer Hospitals

1419, SHRI V. SOBHANADREESWARA
RAO : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether an Expert Committee on
cancer bas recommended to set up Regional
Cancer Hospitals at Six place in the
country ;

(b) whether it is & fact that Hyderabad
is one among the six places ;

(c) The action taken on the recommend-
ations of the Expert Committee ; and

(d) whether Government propose .to
provide CT Scanner to the Cancer Hospital
at Hyderabad ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) to (c) The Cancer
Assessment Committec headed by Dr. P.N.
Wahi, former Director General, Indian
Council of Medical Research visited 12
Cancer institutes in the country including
Mchdi Nawaz Jung Cancer Hospital and
Radium Institute, Hyderabad, The
Committee recommended that some of the
fnstitutes may be upgraded as Regional
Cancer Centres for Research, Treatment and
Training. Keeping in view the recommenda-
tions of the Committee, Carcer Research
and Treatment Programme was initiated in
the year 1975. During the 5th and 6th Five
Year Plans. 9 Regional Cancer Centres have
been set up in the country at various places
but Hyderabad is not one of them. Thbe
Government have decided not to set up or
tecognise any Regional Cancer Centre during
the Yth Five Year Plan, due to paucity of
fesources.

(d) Possibilities of obtaiming some C.T.
Scanners through bilateral assistance pro-
grammes are being explored by the
Government. -There are no indications as
yet as to whether any scanners would be
available in the near future.

Natlonal Workshop on Hospital Planning
and Design

1420. SHRI MURLIDHAR MANE :
Will the Minister of HEALTH AND
PAMILY WELF_AR_E be pleased to State :

(a) whether a National workshop on
hospital planning and design was recently
beld in Delhi ;

(b) if so., what are the ten major
recommendations made by the Workshop
to Government in regard to herith care
planning and design ; and

(c) whether the recommendations are
under consideration of Goveroment ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARL SAROJ
KHAPARDE) : (a) Yes, Sir.

(b) A Statement in brief constaing the
major recommendations obtained from All
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Iodia Tustitute of Medical Sciences whe:e
the Workshop was organised iy given
below.

(c) The recommendations have not yet
been formally sent by the Organisors 10 the
Government for its ccnsideration.

Statement

The National Workshop on Hospital
Planpivg and Design held from the 4th to
6tb February, 1987 at New Delhi has made
the following major recommendations :—

1. Fensibility Study

Detailed feasibility study must be carried
out to lay down planning policy, over all
size of the hospital, total capital and running
cost of the hospital. This must be approved
by the funding agency before proceeding
further in the matter.

2, Architects brief

Preparation of the feasibility study as
well as the dJetailed brief should be the
responsibility of the health planner. He
could be a qualified hospital administrator
or hospital architect or a person from
medical profession who must possess requisite
skill and experience in all aspects of hospital
functioning. He will have the responsibiiity
to coordinate with the architecis, engineers
and the wusers, to process and monitor the
whole programme right from its beginning
to the completion of the hospital.

3. Team Approach to Hospital Planning

All professionals including medical staff,
health planners, architects. engincers as well
as Cost Accountants etc must be Associated
from the very start of thz project,

4. Need for Norms

Facilities of super specialist services
should not over-lap in the same region as is
bappening at present in cities like Bombay,
Delhi and other metropolis.

5. Education and Training

Specific course shall be offered in
Schools of Architecture and Engineering to
students to understand the intricacies of
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hospital planning and design. A full time
graduate programme may be offered leading
to a Master's degree in Hospital Design.
Institutes such as All India Institute of
Medical Sciences, currently offering post-
graduate study in hospital administration
could expand their programme to offer a
Master's degree in hospital planning.

6. Role of Health Ministry (National Level)

To set up a Commission consisting of
professionals in the field of Health care
planning and design under the aegis of
AlIMS to develop a comprehensive Data
Bank for the design of hospitals.

7. Role of Health Ministry (State Level)

To develop an accredition and approval
body that wili examine and authorise each
new hospital project. )

Leprosy Victims in Singhbbum

1421. SHRIMATI KISHORI SINHA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whetber Government’s uttention has
been drawn to the news item which appeared
In the ‘Hindustan Times® dated 1 February,
1987 under the caption ‘‘Four lakh leprosy
victims in Singhbhums’;

(b) if so. whether adequate treatment
facilities bave been provided there under
Central programme against leprosy ; and

(c) whether multi-drug’ therapy is being
tried there to reduce the iacidence of this
dreaded disease ?

THR MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARF (KUMARI SARO]J
KHAPARDE) : (a) to (c) Yes Sir, District
Singhthum is opoe of the high endemic
districts with leprosy prevalance rate of
1041000 population.  As in October, 1986,
there were 44, 771 leprosy cases in
Singhbhum District. It bas been decided
to introduce Multi-Drug-Therspy in that
District duwiing 1937-88 to reduce tbhe
incidence. Government of India provides
{n-puts including anti-leprosy drugs for
Multi- Drug-Therapy.
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Import of Locomotives
1422, SHRI BALASAHFB VIKHR
PATIL ;
SHRI SANAT KUMAR
MANDAL :

Will the Minister of RAILWAYS be
pleased to state :

(a) Whether there is a proposal to
import both electric and diesel locomotives,
if so, their number separately ;

(b) whether it is a fact that Chittaranjan
Locomotive Works engineers could produce
5,000 h. p. (Horse Power) locomotives of
‘advanced technology’ at half the price of
similar imported ones ;

(c) if so, the reasons for such import;
and

(d) whether there is a proposal to
mapufacture ancillary items needed by the
Chittaranjan Locomotive Works in coopera-
tion with West Bengal Government, if so.
the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) Yes, Sir.
The particulars are :—

(i) Orders have been placed for 18
Prototype electric locomotives of
6000 Horse Power—12 from M/S.
Hitachi, Japan and 6 from M/S.
ASEA, Sweden.

(ii) Global tenders for the import of
diesel-electric locomotives of 4000
Horse Power-25 in fully assembled
condition and 15 or 25 in knocked
down condition are under
evaluation.

(iif) Provision bhas becen made for the
import of 60 locomotives—40
electric and 20 diesel-incorporatiog
3 phase A.C. Traction Technology.

(b) No comparison is possible because
no tonders have been invited for the import
of 5000 HP. electric -locomotives of
“advanced technology®’.
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(c) The limited import referred to are
for experience with state-of-the-art techno-
logy that may be adopled for the locomotives
to be manifactured in the Railway’s own
locomotive manufacturing  plants. The
benefits expected to accrue are energy
conservation, higher operational efficiency
and service reliability, easier and reduced
maintenance, reduced ineffectives and higher
availability for traffic use.

(d) West Bengal Government has been
requested by Chittaranjan Locomotive
Works to consider the proposal of setting up
an Industrial FEstate at Chittaranjan for
manufacture of ancillary items. A final
decision is yet to be conveyed by the West
Bengal Government.

Setting up a third Ahrline in Joint Sector

1423. SHRI1 SATYENDRA NARAYAN
SINHA : Will the Minister of CIVIL
AVIATION be pleased to state :

(a) whether Government are consi-
dering a proposal to set up a third airline
in the joint sector as ieported in the
*Hindustan Times’ issue of 8 Fabruary, 1987;

(b) if so, whether the civil aviation
sector is to be opened to the private sector ;

(c) whether resources for such an airline
would be made available from private
sources ; and

(d) whether such resources would also
include help from financial institutions ?

THE MINISTER OF -STATE OF THA
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) There is no
such proposal.

(b) to (d) Do pot arise.

Tokea Strike of Delbhi Transport Corporation

1424, DR. G. S. RAJHANS :

SHRI1 BALWANT SINGH
RAMOOWALIA :
Will the Minister of SURFACE

TRANSPORT be pleased to state
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(a) whether the entire fleet of the Delhi
Transport Corporation buses was off the
road on 14 Japuary, 1987 ;

(b) whether the commuters had to face
immense inconvenience due to Delhi Trans-
port Corporation token strike ;

(c) whether the strike was banned by
an order issued under the Essential Services
Maintenance Act ;

(d) if so, the reaction of Government ;
and

(c) the further steps Government propose
to take to keep off such token strikes in
future ?

THE NINISTER OF STATE OF THE
MINISTRY OF SUREACE TRANSPORT
(SHRI RAJESH PILOT): (a) to (c) Yes,
Sir.

(d) The strike was illegal., *‘No Work—
No Pay” bas been_enforced.

(c¢) Efforts are made by the management
on a continuing basis to maintain harmonious
industrial relations.

Modificatlon of Existing Rapid Transit
System

1425, SHRI THAMPAN THOMAS :
Will the Minpister of RAILWAYS be pleased
to state :

(a) whether Government proposs to
modify the existing ‘Rapid Transit System’ H

(b) whether there is any proposal to
run suburbap trains with twelve car rakes
instead of the present nine car rakes 4

(c) whether according to the report on
“Third Terminal at Ballard Pier’ (Bombay
Westero  Railway), the mass transport
facilities are grossly inadequate for providing
travel at a time ; and _

(d) if so, the details of the oiher pro-
posals to case the overcrowding in Suburban
trains particularly in Bombay and Howrah ?

THB MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHR1
MADHAVRAO SCINDIA) : (a) and (b)
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A few suburban trains in Bombay arvea are
being run with 12.car rakes as a trial
measure.

(c) and (d) There is need for additi~nal
accommodation and subject to constraint of
resources efforts are made to provide as
much accommodation to suburban travellers
as possible.

School Students to Study Contemporary
Soclal and National Issues

1426. SHR1 S. M. GURADDI :
SHRI G. S. BASAVARAJU :

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether the Union Government
have decided that school children all over
the country will begin studyiog from the next
academic season contemporary social and
national issues with a view to make them
enlightencd citizens ;

(b) if so, from which class these courses
will be undertaken ;

(¢) whether this would not be an
additional burden on the studcnts who are
already burdened to study various subjects ;

(d) whether the Srate Governments
have agreed to this proposal ; and

(2) if not, whether Guvernment propose
to chanoge the patiern of study in schools in
future ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI): (a) The
National Policy on Education 1986 envisages
coming into being of a National System of
Education based on a national curriculur
framework which contains a common core.
The common core will include history of
freedom movement, tho Coanstitutional
obligations and other elcments necessary to
nurture national identity. It will promote
valuss such as India’s common cultural
heritage, ecgatilarianism, protection of
environment, removal of social barriers,
observance of small family norm etc.
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(b) The instruction in accordance with
the National Core Curriculum will start
from the Primary classes. In the Curriculum
Framework prepared by the NCERT, it has
heen recommended that at the Secondary
level History and Geography may be iotro-
duced as separate disciplines while the
elements of Civics, Economics and Sociology
may be included in an integrated manner
and introduced as a part of a new and
independent course titled ‘Contemporary
India’.

{c) While introducing this course, it
will be ensured that the depth and coverage
of information is kept at appropriate level
and does not increase the total information
load in different subjects.

(d) and (¢) State Governments have
been involved in the process of development
of National Policy on Bducation 1986. The

- Government does not expect any difference

of opinicn with the States in this regard.

Opening of CGHS Dispensary at Vasant
Vihar, New Delhi

1427. SHRI BEZAWADA PAPI REDDY:

Mipister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether there is any proposal under
consideration of Government to open a
CGHS Dispensary at Vasant Vibhar Govern-
ment colony, New Delhi where allotment of

Government accommodation has been made
recently ;

(b) whether Government have received

aoy representation from the . allottecs/depart-
ments in this regard ; and

(©) if so, by when Government propose
to open CGHS dispensary there ?

THE MINISTBER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI] SAROJ
KHAPARDE) : (a) No  proposal to open
a C.G.H.S. dispensary in Vasant Vihar is
under consideration as the area is already

covered under existing dispensaries R.K.
Puram III and 1V.

(b) One request for opening a C.G.H.S.

dispensary in Vasant Vihar has been
received.
() Does not arise in view of (a)

above.
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{Translation)

Disappearance of Arabic and Persian
Manuscripts from Research
Institute of Tonk

1428. SHR1 SHANTI' DHARIWAL :
will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to staie :

(a) whether it is a fact that rare Arabic
and Persian manuscripts have disappeared
mysteriously from the Research Institute of
Tonk ;

(b) whether Government have conducted
any ioquiry into the disappearance of the
said documents : and

(¢) if so, the details thereof and if not,

the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND.
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEV:ELOPMENT
(SHRIMATI KRISHNA 'SAHI) : (a) to (c)
Facts received from  Government of
Rajasthan are as follows :—

On the basis of available information,
two documents viz. Scroll atid Farman,
reportedly private property of the Smt.
Azizum Nisan Begum, borrowed for
displaying in the Rajasthan Arabic &
Persian Research Institute Tonk, were
given to onc Shri Azizulhaq temporarily
by the Directdr of the Iastitute oo a
written permission of the owner of the
documents after obtaining proper receipt.
Since these two documents were not
being returned to the owner, an F.I.R.
was lodged in the Police Station, Tonk.
The matter is under is under investiga-
tion of the police and both the articles
mentioned above are in the custody of
police.

{English)
Delay In Indian Airlines flights
1429. SHRI D. P. JADEBJA : Wil the

Mioister of CIVIL AVIATION be pleased
to state ;

(a) whether Government afe monitoring
dolays in flights of Indian Airlines ;
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(b) whether it is a fact that all our
major airports are inadequate to accommo-
date passengers when flights are delayed ;
and

(c) whether any directions bave been
issued to Airport Managements to sort out
public problems in such instances ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) Flights are
regularly monitered and analysed with the
objective of minimising delays

{b) No, Sir. However, on a few occasions
there is congestion at major airports arising
out of delayed flights

(c) Yes, Sir.

Lessons in Schools on Harmful Effects of

Smoking
1430. SHRI N. DENNIS : Will the
Minister of HUMAN RESOURCE

DEVELOPMENT be pleased to state :

(a) whether Government propose to
introdnce lessons at middle, higher secondary
and senior higher secondary courses
regardiog the barmful effects of smoking and
smack ; and

(b) whether Government would also
include lessons which would impart
Gandhian ideas to the children at the
primary, middle and higher secondary
levels ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI): (a)
Lessons higblighting the harmful effects of
smoking, alcoholism and drug addiction
already exist in the science curricula for
Secondary and Senior Secondary stage,

(b) Gandhian ideals are empbasised in
the syllabus for schools in History, Civics
and language text books. The Gandhiam
ideals are also covered under the value
education.
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Sardar Savovar Peoject

1431. SHRI VIJAY N, PATIL: will
the Minister of WATER RESOURCES be
Pleased to state

(a) the total amount earmarked by
Gujarat Government and contributions from
the other participant States including Union
Government towards Sardar Sarovar Pro-
ject on thc Narmada ;

(b) whether therc is delay on the part
of Union Government to sanction financial
aid and also contribution from World Bank
for this project ; and

(c) if so, the reasons for delay ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (2) to (c) An outlay of Rs. 178.35
crores is earmarked for Sardar Sarovar
Project for the year 1986-87 as under :—

Rs. 85.30 crores
Rs. 59.78 crores

Gujarat
Madhya Pradesh

Maha,ashtra: Rs. 28.32 crores

Rajasthao Rs. 4.95 crores

TOTAL Rs. 178.35 crores

No financial aid is involved from the
Upion Government and DO delay bas
occured in obtaining re-imbursement from
World Bank against expenditure incurred.

Trial of Pentoxyfilline Drug

1432. VISHNU MODI: will  the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether the new drug Pentoxyfilline
bas been successfully tried to treat paticnots
suffering from intermittent claudication and

angips ;

(b) whether any investigation has been
made to see that this new drug can replace
conveational drug ; and

{c) ¥ oot, the reasons thereof ?

MARCH S, 1987

Written Answers 136

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

WELFARE (KUMARI SAROJ
KHAPARDE): (2) to (¢) The drug
Pentoxyfilline, a vasodilator: has  been

clinically tried to treat patients suffering
from peripheral vascular diseases including
intermittent claudication. However, to
the best of our knowledge, there is no
study to show that tbhe drug can replace
conventional vasodilators. The drug has
been approved for marketing in tbe country
in the year 1975.

Supply of Rakes of Tank Wagoas to

Gujarat
1433. SHRI RANIT SINGH
GAEKWAD Will the Minister of

RAILWAYS be pleased to state :

.(a) whether during the year 1986
Railways provided rakes of tank wagons to
Gujarat State for the transport of water to
famine hit Rajkot City in the State ;

(b) if so, the number of rakes operated
per day and the number of days for wbich

water bad been transported to Rajkot;
and ’

'(c) the total freight charged by the
Railways for the purpose ?

THE MINISTER OF STATE OF THB
MINISTRY OF RAIJLWAYS (SHRI
MADHAVRAO SCINDIA): (a) Yes, Sir.

(b) 1.8 rakes per day on the broad-
gauge for 56 days and 2.2 rakes per day on
th'e metre gauge for 46 days were loaded
with water for Rajkot City.

(c) Freight charges for this movement
amounted to Rs. 1.23 crores.

{Transiation)

Goods Parcel handling socleties In
Allahabad Division

1434. SHRI BALRAM SINGH YADAYV:

Will the Minister of RAILWAYS be plelud
to state .

(a) the number and pames of goods
parcel handling societies functioping iD
Allahabad Division ;
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(b) the names of socicties out of them.
if any, which have already been black listed;
and

(c) the names of societies doing excellent
job and other details in this regard ?

THE MINISTER OF STATE OF THE

MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) The
following three societies are, at present,

having goods/parcel bandling contract on
Allahabad Division :—

(i) M/s Janta Labour Coop. Society
Ltd., Kanpur ;

(i) M/s Railway Sahkari Shram
Samvida Samiti Ltd., Tundla ;

(lii) M/s Gursar Sarpati Sahkari Shram
Samvida Samiti Ltd., Mirzapur,

(b) No society out of (a) above is, at
prosent, black listed on Allahabad Division.

(c) All societies have to function
satisfactorily, as otherwise action is taken
against them.

(English)

Shortage of wagons to move coal to
Tutlcorin Thermal Power Plant

1435. SHR1 S. SOUNDARARAJAN :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Tuticorin Thermal Power
Plant, Tamil Nadu, is not getting required
quantity of coal, owing to non-availability of
wagons ; aed

(b) if so, the steps taken by Government
to ensure adequate supply of coal by rail to
the abov~ said Thermal Power Plant ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Does not arise.
Trans-ladia Aeromodel Flight 1987

1436. SHRI MANIK REDDY : Wil
tbe Minister of CIVIL AVIATION be
Pleassd to state ;
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(a) whether Trans-India Aeromodel flight
1987 has been successful as per original
project and programme (Hindustan Times
1 Febroary, 1987) :

(b) whether tbe feasibility or experience
could not be gained within shorter distances
round any one testing centre in order to

*save on developmental costs of this project ;
and

(c) the expected benefits of this project
and what has been the total expenditure,
direct and indirect, incurred so far and
whether this is considered worthwhile by the
Department of Science and Technology ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER)t (a) As per the
original project and programme, the Trans-
India Aero-modelling flight 1987, organised
under the auspices of the Aero Club of
India, was from kanyakumari to Jammu.
However, due to the withdrawal of approval
by the Ministry of Defence for tbe expedi-
tion to fly beyond Delhi, the expedition
was re-routed from Delhi to Jaipur. This
change did not, in apy way, alter the
objectives or the character of the expendi-
tion. The expedition was successful.

(b) The expedition has already been
conducted on an experimental basis from
Hyderabad to Pune earlier and because of
its successful results, the flight across the
country was undertaken.

(c) The objectives of this project are
spreading airmindedncss and the promotion
of sporting aviation in the country. The
Trans-India  Aeromodelling flighr - was
financed mostly by private funds. Depart-
ment of Science & Technology d: not have
an expertise in Aeromodelling and Avionics.

Glidiag Cinbs

1437. SHRI AMARSINH RATHAWA ;
Will the Minister of CIVIL AVIATION be
pleased to state :

(a) tbe number of gliding clubs which
are functioning at present and their tocation;

(b) whether there is aoy proposal to
establish more such clubs in the country to
sducate the youog people about flying ;
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(c) if 50, the names of the places where
auch clubs are likely to be established during
the Seventh Five Year Plan : and

(d) whether there is any proposal to
establish such a club in Gujarat State also,
If so, its location ?

-
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THE MINISTER OF STATE OF Tgp
MINISTRY OF CIVIL AVIATION (SHR;
JAGDISH TYTLER): (a) There are j¢
Gliding Clubs/Wings as per statement given
below.

(b) There is no such proposal for the
time being.

(c, and (d) Do not arise.

Statement

List of Gliding Club/Wing Location
1. Ahmedabad Gliding and Flying Club Abmedabad
2. Delbi Gliding Club Ne\;v Delhi
3. Birla Glidiog Club Pilani (Rajasthan)
4. B.M.P, Flying aed Gliding Club Raipur (Madhya Pradesh) -
5. Deolali Gliding Club Nasik
6. Gliding and Soaring Centre, 1.1.T. Kanpur Kanpur
7. Agra Gliding Cludb Agra Canptt.
8. Central Gliding Club Hyderabad

Patpa

9. Bihar Flying Institute, Gliding Wing
10. Northern India Flying Club, Gliding Wing

11. Hissar Aviation Club, Gliding Wing

12. Patiala Aviation Club, Gliding Wing

13. Amritsar Aviation Club, Gliding Wing

14. Rajasthan State Flying School, Gliding Wing
15. Ludhiana Aviation Club, Gliding Wing

16. Pinjore Aviation Club Gliding Wing

Delbl-Gujarat Air Links

1438. SHRIMATI PATEL RAMABEN
RAMJIBHAI MAVANI : Will the Minister
of CIVIL AVIATION be pleased to state :

(a) whether there ia a proposal to
connect Rajkot with Delhi and other
important cities of Gujarat by sir services ;

and

(b) if o, the details of steps taken in
this direction and tentative programme

as to when these services will become
anerative 7

Jallandhar Cantt.
Hissar

Patiala

Amritsar

Jaipur

Ludhiana

Pinjore

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) Yes, Sir. Indian
Airlines proposes to connect Rajkot with
Delhi.

(b) After induction of additional B-737
aircraft capacity, Indian Airlines will con-
sider connecting Rajkot with Delhi.

Petition filed against Iadian Alrlines for
fare increase
1439. SHRIMATI PATEL RAMABEN
RAMIJIBHAI MAVANI : Will the Minister
of CIVIL AVIATION be pleased to state :
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(a) "whether it is a fact that a petition
was fiied against Indian Airlines for raising
tariff in the past in Gujarat High Court, if
so, what is the outcome of that petition ;

and

(b) in view of the above, whether the
fresh raise In fares by Indian Airlines is in

order ?

THE MINISTER OF STATE. OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) Yes, Sir.
case is still pending in the Gujarat High

Court.

(b) Yes, Sir. Increase in fares, if any,
by Indian Airlines is implemented by them
on'y after obtaining the clearanes of the
Gujarat High Court,

Late Ruonning of Delhi-Moscow Flight

1440. SHR1 MOHANBHAI PATEL:
Wil the Minister of CIVIL AVIATION be

pleased to state :

(a) whether the replacement of Boeing
707 with Airbus-310 on Delbi-Moscow route
has thrown the service totally out of gear as
on many days it has been 24 to 36 hours

late ;

(b) when the replacement of Boeing 707
was made with Airbus-310 and what were
the reasons for the late arrival of the service;

and

(c) what measures are being considered
to run this service punctually ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) Due to restric-
tions under Extended Range twin engine
operations and adverse weather conditions
in Moscow and enroute, schedules of some
of Air India flights on the Delhi-Moscow
route were disrupted.

(b) Earlier flights on the India-USSR
1oute were operated with Boeing 707 aircraft.
It was found necessary to replace theso aged
aircraft, which had outlived their designed
service life. Airbus A310-300 type of
sircraft were¢ chosen as replacoment to the
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Boeing 707 aircraft. Dclhi-Moacow op;ra-'
tions with Airbus A310 aircraft were started
from September, 1986.

(c) To ensure punctually, flights to
Moscow are now being operated with a
Techgoical balt in Sharjah. Since Jabuary,
1987 there have been no delays Moscow
flights. )

Narmada Project

1441. SHR1 MOHANBHAI PATEL :
SHRI AMARSINH RATHAWA:

SHR1 C. D. GAMIT :
« Will the  Minister of WATER

RESOURCES be pleased to state :

(a) whether the construction work of
Narmada Project is being delayed ;

(b) if so, the reasons thereof ; and

(c) what steps are being taken to solve
the problem so that the construction of the
project does not suffer further ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) to (c) The Sardar Sarovar
Project and 'Narmada Sagar Project are
under examination in respect of clearance
from environmental apngle and under tbe
Forest (Conservation) Act, 1980,

Loan Agreement with Japan for Pur-
chase of Airbuses

1442, SHRI K. PRADHANI: Will
the Minister of CIVIL AVIATION be
pleased to state :

(a) whether it is a fact that Air India
has signed a loan agreement with ecight
Japapese Bank for $ 80 million for the
purchase of nine airbuses ; and

(b) if so, the details in this regard ?

THE MINISTER OF STATE OFR THRE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) and (b) Air
India has signed agreement for US § 80
million with a consortium of ecight Japabpese
banks led by M/s. Yasuda Trust and
Bankirdg Company, Singapore. This is to
partially finance the undrawn balance of $
130 million from the Export Credit Loan of
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$ 220 million which was obtained for the
aoquisitign of six A-310-300 Airbus ajrcraft.
The agreement for § 80 milllon which is
based on LIBOR flat is envisaged to be
awapped into fixed interost loan.

Five A-310-300 aircraft have already
been delivered to Air India and the sixth
aircraft will be delivered shortly.

Theft of 1dols

1443. SHRI K. PRADHANI : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleascd to state :

S. No. State/U.T.
1. Andhra Pradesh
2. Assam i
3. Arunachal Pradesh
4, Bibar
s. Delhi
6. Goa, Daman and Diu
7. Gujarat
8. Haryana
9. Himachkl Pradesh
10. sammu and Kashmir
il. Karnataka
12, Kerala ’
13. Madhya Pradesh
14. .Maharashtra
15. Manipor
16. Meghalaya
17. Mizoram
18. Nagaland
19. Orissa
20. Punjab
21. Pondicherry
22. - Rajasthan
23. Sikkim
24, Tamil Nadu
25. Tripura
26. Uttar Pradesh
27. West Bengal
28. Chandigarh

MARCH 35, 1987
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(a) the number of idol thefts which took

place in the country, Statc-wise since
October, 1986 ; and
{b) the amount of forecign exchangs

drain due to smuggling of idols out of India?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI): (a) As
per available information, 54 cases involving
theft of 106 idols have been registered simce
October, 1986. The details are as under :—

Noa. of case No. of Idols

11 24
Nil Nil
Nil Nil
Nil Nil
Nil . Nil
Nil Nil
Nil Nil
Nil Nil
Nil Nil
Nil Nil
1 1

Nil Nil
2 2
2 2
Nil Nil
Ni} Nil
Nil Nil
Nil Nil

5 13
Nil : Nil
1 2

8 17
Nil Nil
6 16
Nil Nil
11 19
) 9

Nil Nil
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(b) The figures shown above are of theft
of idols in the conntriy. Thereforo, the
question of foreign exchange drain does wnot

Withdrawal of Four-Rupee Ticket by
Dalhi Tragsport Corporation of Non-
Holldays

1444, SHRIMATI MADHUREE
SINGH : Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) the reasons for withdrawal of four-
rupee ticket scheme by the Delhi Transport
Corporation on non-holidays ; and

(b) whether the scheme is likely to be
reintroduced ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHR1 RAJESH PILOT) : (a) The
difficulties in issuancd of these tickets by the

Conductors, particularly during peak hours
of the " facility by the

and the misuse

commuters resulting in fall in earnings of

D.T.C., were the main reasons for

discontinuing these Tickets. .
(b) No, Sir.

Navodaya Schools In Madhya Pradesh

1445. SHRI K. N. PRADHAN : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

_ (a) the names of districts in Madhya
Pradesh for which proposals for opeaing
Navodaya Schools have been received ; and

(b)

THE MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION AND
CULTURE IN° THE MINISTRY OF

the progress made in this regard ?

HUMAN RESOURCE OEVELOPMENT -

(SHRIMATI KRISHNA SAHI): (a) The
Government of Madhya Pradesh have sent
proposals for oponing of Navodaya
Vidyalayas in the following districts during
the years 1986-87 and 1987-88 : -

1986-87

1. Jabalpur
d. Jhabua
3 Tikamgarh

N e

25,
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Vidisha
Hoshangabad
Bargioar
Raipur
Panpa
Narsingpur

1987-88

Chhatarpur
Dewas
Shahdole
Durg
Bilaspur
Khandwa
Chhindwara

Wristen Answers

Pachmi Nimad

Damoh
Rajgarh
Sagar
Sehore
Satna
Datia
Shivpuri
Sivani
Balaghat
Guba
Mureba

. Mandla

Mandsore

Rajnandangaon

Indore
Khargone
Sidhi

166

(k) Out of the above 9 districts proposed
for 1986-87, 7 Navodaya Vidyalayas have
been opened in the following districts :

1.
2.
3.
4.
3.
6.
¥.

Jhabua
Tikamgarh
Hoshangabad
Jabaipur
Raipur
Panns

Namningpur
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The proposals for 1987-88 have yet to he
approved.

Assistance to Awa rd-Winning Sportsmen

1445. KUMAR]I MAMATA BANERJEE:
Will the Minister of HUMAN RESOURCE
. DRVELOPMENT be pleased to state :

(a) whether Government have made
any survey regarding the present financial
condition of the sportsmen who once
brought many laurels to the country and
were the recipients of gold medals and
Arjuna and other prestigious awards ;

(b) if so, whether
satisfied with their lot ; and

Government are

(c) if not, the steps Government propose
in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
~AND SPORTS AND WOMEN AND

CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI
MARGARET ALVA): (a) to (c) While

no such survey has been made, Government
recognise that sportspersons, who brought
glory to the country in the past by their
performance and who are now disabled or
where they or their families are in indigent
circumstances, requirz to be supported. In
view of this, the Government have already
set up the Nationa! Welfare Fund for
Sportsp:rsons which provides for financial
assistance to such sportspersons or to their
families in case the concerned sportsperson
is no muore.

»

Waltlng Hall at Kharagpur Rallway
Statlon

1447. SHRI NARAYAN CHOUBEY:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the, waiting hall pear the
old booking office, in between the two
‘platforms at Kharagpur Railway Station in
South Eastern Railway has since been closed
down ;

{(b) whether Government are aware of
the much hardebip the passengers bave ‘to
face due to non-ayilability of waiting hall
facility ; and
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.

(c) if so, whether there is any proposal
to construct a new waiting hall for second
class passengers . near the new booking
office 7.

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI]
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) and (¢) Do not arise.

Natlonal Seminar on ‘Women and Rural
Develapment’

1448. SHRI CHINTAMANI JENA :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT he pleased to state :

(a) whether a pational seminar on
‘Women and Rural Development’ was held
recently : and

(b) if so, the details of the steps
sugeested for the development of women ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
* AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT 1IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MARGARET
ALVA): (a) No, Sir.

(b) The question does not arise.

“National ATIDS Control Strategy Scheme

1449. SHRI JAGNNATH PATTINAIK :
Will the Minister of HEALTH' AND
FAMILY WELFARE be pleased to state :

(a) whether the Ministry of Health and
Family Welfare has submitted to the
Planning Commission a Rs. 6 crore National
AIDS Control Strategy Scheme’ ; and

(b) if so, whether the clearance of the
Commission has been obtained ?

THR MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARQJ
KHAPARDE) : (a) and (b) Yes, Sir. No
formal communication has yet beon received
from the Planning Commission. However
Rs. 50.00 lakbs have been kept earmarked
for the programme during tbe year 1987-83.
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Setting up Flying Tralning School at
Mangalore v

1450. SHRI SRIKANTA DATTA
NARASIMHARAJA - WADIYAR : Wil
the Minister of CIVIL AVIATION be

pleased to state :

(a) whether Government bave a pro-
posal to set up a Flying Training School at
Mangalore ;

(b) whether one Cense Traiper Aircraft
is proposed to be imported tor that Flying
Training School ; and

(c) if so, whether Union Government
have released foraeign exchange for importing
one Cense Trainer Aircraft ?

THT MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) There is a Govern-
ment Flying Training School located at
Jakkur Aerodrome, Bangalore, with a branch
at Mangalore. Both the centres are treated
as on¢ for the purpose of subvention by the
Director General of Civil Aviation.

Cessna Trainer aircraft has
been given to the Government Flying
Training School, Banzalore, by Aero Club
of India, which can he used in its Mangalore
branch also.

(b) One

(c) Does not arise.

Infrastructural Facilities by the Academy
of Sanskrit Research at Meclko
" Karnataka

1451. SHRI SRIKANTA DATTA
NARASIMHARAJA WADIYAR Will the
Minister  of HUMAN RESOURCE
DEVELOPMENT be pleased to state ;

(a) the pattern of assistance being given
by the Union Goveroment to develop the
infrastructural facilities by the Academy of
Sanskrit Rescarch at Melko in  Karnataka ;

(b) whether the proposal to implement
the second phase of the above institute is
awaiting the approval .of the Union
Government ;

) (c) If 0, the expenditure involved in
implementing the second phase programme
of the above Institute ; and

PHALGUNA 14, 1508 (SALA)

Written Answers 170

(d) the Central assistance sanctioned by
Union Government for that Institute ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI): (a) The
Union Government, Ministry of Human

-Resource Development gave a total grant of

Rs. 25/- lakh during 6th Five Year Plan to
Government of Karnataka for infra-
structural facilities to Academy of Sanskrit
Research at Melkote in Karnataka.

(b) to (d) Thr proposal to give grant to
Government of Karnataka fur the ahove
Institute during the second phase is under
consideration of the Union Government.
The total expenditure involved in imple-
menting the second phase of infrastructural
facilities is Rs. 84/- lakh and they have
requested Union Government to give a grant
of Rs. 26.00 lakh.

[Tra:siation]

Congestion at New Delhi Railway
Station Platforms

1452. SHRI KAMLA PRASAD
RAWAT : Will the Minister of RAILWAYS
be pleased to state :

(a) whether Government are demolishing
the stalls at New Delhi Railway Stetion
Platforms because of over-crowding :

(b) if so, whether Government are con-
sidering to run some of the trains from
widened platforms which are being run from
the narrow platforms at present ;

(c) if sc, the time by which it will be
done ; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Some
stalls on platforms No. 6 and 7 at New
Delhi Station have been reduced in size, and
some have been re-sited with a view to
incrcase the area available for the movemeat
of passengers oa the platforms,
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(b) to (d) As it has not resulted in
widening of platforms, the question do not

arise,
(English)
Slitation at Calcutta Port

1453. SHRI SANAT KUMAR
MANDAL : Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether the Calcutta Port is fast
becoming pon-operational ‘due to its
blockade by excessive silting ;

(b) whether dredging too is hampered
by problems of waste management ;

{c) whether the secdimentation of parti-
. culate matter increases after dredging ;

(d) whether any pew technigues aimed
at preventing sedimentation in order to keep
the barbour open to shipping are being
developed ;

(e) if 80, the dctails thereof ; and
) if‘ not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
L (SHR1 RAJESH PILOT) : (a) No. The river
t Hooghly is, however, affected by siltation
but the available draught at the Calcutta
Port is considered adequate for the nature
and volume of traffic handled at the Port.

(b) and (¢) No, Sir.

(d) to (f) To improve the overall
pavigability of the Hooghly Eastoary,
including smelioration of the
problem of Balari Bar, a comprehensive
schemes is underway. The comprehensive
schemes includes : (i) a guide wall near the
porthern end of Navachara Island (ii) capital
dredging at Balari Bar including shore
disposal arrangement for the dredged
material (jii) bank protection measures ;|
(iv) instrumentation for hydrometric data
collection.
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Proposal to Convert Imterest Dues amd
Defaults in Repayment of Shlcrplng Loans
ijoto Zero-Based Bonds

1454, SHRI SANANT KUMAR
MANDAL : Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether Government propose to
convert intercst dues and defaults in repay-
ment of principal amounts against loans
taken by the shipping companics into Zero-
based bonds ?

(b) if so, the reasons therefor ;

(c) the pames of the defaulting shipping
companics against whom the loans and
penal interest thereon are outstanding ;

(d) who will hold the bonds ; and

(e) what will be tbe fate of the Shipping
Development Fund Committee ?

THE MINISTER OF STATE OF THE
MINISTRY SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a), (b) and (d)
On abolition of SDFC, the assets and
liabilities of SDFC would be taken over by
the Government and managed through
SCICl. Suilable rehabilitation packages
would be drawn by the SCICI for the sick
shipping companies on the basis of their
potential viability which could involve
conversion of part of overdue interest and
defaults into various instruments such as
shares and debentures Including 7Zero-based
bonds. This is being contemplated because
the compabies are unable to service the
outstanding loans owing to continucd
recession in the international freight market.
These 'instruments resulting from the
aforesaid convers,on would be held by the
QOvernment or its agent.

() A list of defaulting companics
against whom loans and penal interests ar¢
outstanding, is given in the statem:nt givea
beolow.
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(¢) A decision has been taken to abolish
the Shipoing Development Fund Committee
(SDFC) and SDFC (Abolition) Act, 1986
has been enacted. As per the provisiors of
the Act, a notifications is to be issued
specifyiog the date from which SDFC would

be abolished.

Improvements in Operational Service of
. Indiap Airlines Corporation

1455. SHRI SANAT KUMAR
MANDAL ;: Will tha Minister of CIVIL
AVIATION be pleased to state :

(a) whether it is a fact that the Indian
Airlines planes have filthy toilets, dad ground
services, indifferent in-flight services and
chronic delays 1o arrival and departure of

its_scheduled services j and
|

(b) if so, while raising the basic fares,
what steps Government propose to take to
improve the overall operational conditions
of this domestic carrier ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL ‘AVIATION (SHRI
JAGDISH TYTLER): (a) and (b) No.
Sir. However, it is the constant endeavour
of Indian Airlines to improve their overall
operational conditions. .

Repair of Natioral Highways In Bihar

145¢. SHRI D. L. BAITHA Will
the Minister of SURFACE TRANSPORT

be pleased to state :

(a) the amount spent for the
maintenance and repair of the National
Highways in Bibar during 1986-87 (upto
January, 1987) road-wise ;

{(b) whether it is a fact that some of
the National Highways have been badly
damaged by floods last year but no repair
was made till date ; and

(c) whether Government propose to
allot sufficient funds for repair of flood-
damaged National Highways ?

THE MINISTER OF STATE OF THE
MINISTRY OF SUKFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) An

MARCH S, 1987

Witten Answers 176

expendituré of Rs. 311.30 lakhs is reported
to bave been incurred by the State so far
on the maintenance and repairs of Natiopa]
Highways in the State during 1986-87 (upto
Janvary 1987). The Highway-wise expen-
diture is' indicated below :

(Rs. in lakhs)

Natiopal Highway Bxpenditure incyrred

No. " so far

2 42.547
6 0.145
23 11.376
28 17.729
28-A 9.373
20 72.347
31 103.315
32  11.898
33 36.067
311,297

(b) Some stretches of National Highways
were damaged due to floods last year and
emergent works have arleady been taken up
in band.

(c) During 1986-87, an amount of Rs.
279.77 1ekhs has so far bheen released for
Flood damage Repairs in the State.

Development of Infrastructure of Sports
in Kerala

1457, SHRI T. BASHEER : Will the
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state :

(a) whether Union Goveroment have
recgived any project from the Kerala
Government for developing the infra-
structure of sports in Kerala ;

(b) if so, the details thereof ;

(c). whether Kerala Government has
requested for any financial assistance from
Union Government for the projects ; and

(d) if so, the details tbercof and the
steps Union Government have taken in this
yegard ?
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THE MINISTER OF STATE IN THE
DEPARTMENTS YOUTH AFFAIRS AND
SPORTS AND WOMEN AND CHILD
DEVELOPMENT IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI MARGARET ALVA):
(a) to (d) The Government have heen
receiving from time to time proposals for
central financial assistance from Government
of Kerala for development of sports infra-
structure in the State. The State Govern-
ment have made certain proposals which
jnclude construction of 32 stadia in
Municipal towos, construction of 6 indoor
stadia, two swimming pools, three synthetic
tracks and two sports complexes, hesides,
upgradation of existing infrastructure
facilities and setting up of one NIS Training
Centre and have sought central financial
assistance to the tune of Rs. 27.50 crores in
this context. In respect of the propesals,
for which the required details have been
rececived from the Government of Kerala,
an amount of Rs. 120 lakhs in 1986-87 has
been sanctioned.

Unit cost of Operation on Broad Gauge

1458. SHRI C. JANGA REDDY:
Will the Minister of RAILWAYS be pleased
to state the unit cost of operation on
Broad Gauge with electrical, diesel and
stcam engines separately, in passenger and
goods traffic (on an average) during each of
the last 3 years and the current year and
also the target planned for the next year
(1987-88) ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : The cost
of operation and maintenance per 1000
Gross tonne kilometres on Broad Gauge in
tespect of electric, diesel and steam engines
passenger and goods traffic (on an average)
during each of last three years i.o. 1983-84,
1984-85 (actuals), and 1985-86 (estimated)
and the current year 1986-87 (estimated)
is indicated in the statement given below. .

The likely unit cost for the next year
(1987-88) can be arrived at only after the
Budget Estimates for 1987-88 are approved
by the Parliament. :
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Comparative cost of Operating Elec.ric
i iesel and sieam Engines on bBroad
Gauge

(Unit Cost io Rs. per 10L0
Gross Tonne Kilometres)

Passenger Goods
Traffic Traffic
1983-84
Electric 27.24 13.84
Diesel 28.06 18.75
Steam 66.02 126 54
1984-85
Electric 30.86 15.06
Diesel 30.08 18.35
Steam 90.71 186.69
1985-86 (Bstimated)
Eleetric 33.59 15.93
Diesel 32.75 19.4)
Steam 98.75 197.52
1986-87 (Bstimated)
Electric 38.10 18.24
Diescl 37.13 22.23
Steam 111,98 226.16

National Rallway Users Consultative Council

1459. PROF. NARAIN CHAND
PARASHAR Will  the Minister of
RAILWAYS be pleased to refer (0 the reply
given to Unstarred Question No. 2598 on
20 November, 1986 regarding National
Railway Users’ Consultative Committce and
state :

(a) whether the National Railway Users
Copsultative Council has since been
coostituted ;

(b) if so, the composition thereof along-
with the date on which it was constituted ;

(c) if not, the reaons for delay along-
with date from which the previous Committee
ceased to function ; and

(d) the likely date by which the National
Railway Users’ Consultative Counci! is likely
to be coostituted 7
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THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) to (d)
The composition of the National Railway
Users' Coosultative Council is uader
finalisation at present.

Completion of on-going Rallway Projects

1460. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
RAILWAYS he pleased to state :

(a) whether Government would accord
any priority to the completion of on-going
projects taken up for construction in the
, Sixth Five Year Plan on a national basis
taking into consideration the clsims of all
regions and States, rather than by preferring
one region to another ;
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(b) if so, the® names of the on-going
projects which ware taken up for construction
in the Sixth Plan for each Zonal Railway
alonpgwith tha progress regarding land
acquisition and construction as om 3}
Decomber, 1986 ; and

(c) the priority accorded to each project
in the Seventh Plan ; if not, the reasons
therefor 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) Priority
is given to specific New Line projects to
serve major industrial projects, strategic and
operational needs irrespective of any region
or State. Priority Is also given to new lincs
in North Eastern region.

(b) and (c) A statement is given below.

Progress of construction including land acquisition in approved on-going New Line
projects taken up in VIth Five Year Plan is as under : '

S. No. New Line %age progress of construction including
land acquisition as on 31.12,1986
1 2 3
Central Rallway
1. Mathura—Alwar 8

Eastern Rallway

2. Lakshmikantapur-Namkbhana

Northern Rallway

(Final location survey work just
being completed).

3. Nangal Dam-Talwara 6 (7 kms. ready to open)
4, Jamu Tawi-Udbampur 7
5. Bhatinda—Byepass line 27
Northeast Frontier Rallway
6. Rail-com-road bridze at Jogighopa 1
’ with BG line from Jogighopa to Guwahati
7. Bklakhl-Balurghat ) 3
Southern Rallway
8. Karur-Dindigul-Madural-Maniyachl/ 35 (53 kms. opened in 5/85 11 km.

Tuticorin/Tirunelveli,
9. Chitradurg-Rayadurg
10. Alleppey-Kayankulam

siding ready in 6/86)
11
3
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1 2 3
South Centra! Rallway

11. Motumari-Jaggayyapetta 78

12. Telapur-Pattancheru 6

13. Adilabad-Pimpatkutti 15

South Eastern Rallway

14, Koraput-Rayagada
15. Talcher-Sambalpur
16. Tamluk-Dighsa

Western Rallway

17. Bhuj—Naliya
18. Kota—Chittaurgarh

l.3 (20 kms. opened in 12/85)
' 7
1

27
26

Prio}ity is given to projects as per crite ia indicated in reply to part (a) of the Question.

Model Railway Stations

1461. PROF., NARAIN CHAND
PARASHAR : Will the Minister of
RAILWAYS be pleased to state tbe features
of the scheme prepared fo dovelop the
existing railway stations into model railway
stations including the details of passenger
amenities proposed to be provided at such
railway stations ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) :

The Minister of Railways have sclected
67 stations to be developed as Model
Stations.

These stations will be provided with all
basic passenger amenities such a platforms
and platform covers, waiting balls, drinking
water facilities aad benches etc. as per the
prescribed norms during the VIIih Five Year
Plan,

Survey for Eye Diseases Among Children

1462, PROF.  NARAIN CHAND
PARASHAR : Will the Minister of
HEALTH AND FAMILY WELFARE be
Pleased to stats ;

(a) whether any National Survey for the
detection, prevention and cure of the various
eye discases like trachoma amosng school
children bas been undertaken by Govern-
ment during the Sixth or the Seventh Plan ;

(b) if so, the findings of the survey and
steps taken proposed to be taken for
prevention and carly cure of eye discases ;

(c) if not, the reasons therefore ; and

(d) whether Government propose to
conduct such a survey and if so, when ?

THE MINISTER OF STATLE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) to (d, Population based
survery on blindoess inciuding trachoma,
Vitamin A deficiency, cataract is being
carried out all over India by Dr. R. P.
Centre for Ophthalmic sciences at the All
India Institute of Medical Sciences.
School going children are also coversd under
this survey as members of ths house-hold.

Survey is in progress and the resuited
arc expecied to be available by the end of
1987,
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Committee to evaluate turbo-prop alrcraft for
Vayudoot etc

1463. DR. B. L. SHAILESH : Will the
Minister of CIVIL "AVIATION be plsased
to state : -

(a) whether his Ministry has constituted
a Committee to evaluate a number of latest
generation turbo-prop aircraft for the use of
tbe feeder airline Vayudoot and other users
like Coast Guards ;

(b) if so, their findings ;

(c) whether it iz a fact that last year
some of the foreign manufacturers offered to
sell their aircraft on barter terms ;

(d) if so, how thgse terms are proposed
to be worked out ; and

(¢) the type of aircraft offered with the
pames of the manufaciurers concerned, and
Ministrie’s is reaction thereto ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) and (b) The
Comnmittee set up by Voyudoot for this
purpose, is in the precess of studying various
aircrafts available in the market.

(©) to () No firm offers have yet been
received from the foreign manuf.clurers.
Terms of counter trade, if any, offered on
firm basis, will also be evaluated.

Use of Steel Sleepers in Railways

1464, DR. B. L. SHAILESH: Will
the Minister of RAILWAYS be pleased to
state :

(a) whether the Indian Railways are
recelving steel Railway slecpers aod high
speed track from the British Steel Corpora-
tion as & part of the grants made available
by the British Government under the Indo-
United Kingdom Railway sector projects
agreed in 1983 ;

(b) if so, whether part of this high speed
track is proposed to be used on the Delhi-
Allahabad route, and if not, the reasons
therefore ; and

(c) which are the routes or sections of
the Indian Railways were these slecpers and
high-speed track will be used 2 .
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THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYL (SHR|
MADHAVRAO SCINDIA) : (a) Steel Slee-
pers are being imported from British Stee]
Corporation, U. K. against free foreign
exchange and rail against UK /India. Railway
Sector Projects Grant 1983,

(b) and (c) These materials are for yse
on Broad Gauge routes and have not beep
specifically allocated for amy particular
location,

Setting up of Cancer Research Institute
at Bhubaneswar
1465. SHRIMATI JAYANTI PATNAIK;
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :
(a) whether Government have a pro-
posal to set up Cancer Research Institute at
Bhubaneswar ;

(b) whether the proposal is likely to be
implemented in 1986-87 ; and

(c) if so, the steps taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE) : (a) No, Sir.

(b) and (¢) Do not arise in view of (a)
above,

Water Logging and Soll Salinity in Command
. Areas

146 . SHRIMATI JAYANTI PATNAIK:
Will the Minister of WATER RESOURCES
be pleased to state :

(8) whether Government are aware
of the increasing water logging and soil
salinity in command areas ;

(b) if so, the causes thereof ; and

(c) the remedial measures taken to check
water logging and soil salinity in the
command areas ?

THE MINISTER OF
RESOURCES (SHRI B. SHANKXARA-
NAND): (a) to (c) Water logging and
shlinity have been experienced in somo
command areas for want of afficient distri-
bution system and sciontific water manage-
ment. The remedial measures taken UpP
include introduction of efficient irrigation
menagement, conjunctive use of aurface and
ground water, minimisation of seepage lo1s¢s
py lining of canals in vulnerable reaches aod
improvement of drainage.

WATER
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National Book Poticy

1467. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state ;

(a) whether Government have finali-

sed the National Book Policy
(b) if so, the details thereof ;

(c) when the National {Book Policy is
likely to be introduced ; and

(d) the steps taken in this regard ?

THE MINISTER OF SFATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) to (d)
Yes Sir. The Working Group c¢onsii-
tuted by the National Book Develop-
ment Council submilted a repoit ‘Towards
a National Book Policy’. Recommenda-
tions made by the Working Group have
been taken iito consideration while formu-
latlng the National Policy on Education-
1986.

Natjoral

International

Harmful Effects of Soft Cola Drinks

1469. SHRI MANIK REDDY : Will
the Minister of HEALTH AND FAMILY
WE1 FARE be pleascd to state :

(a) whether Government have 8eed
apnalysis of scieniific data on barmful _eﬂectl
of soft Cola drinks ete. and if so, tbe
details there of and re:ults of studies
conducted abroad and in the country ;
and
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Indira Gandbf International Airpord

1468. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of CIVIL
AVIATION be pleased to state :

(u) the original estimated cost of Indira
Gandhi Internztional Airport;

(b) the amount actually spent on the
construction of the airport ;

(c) the capacity of that airport ; and

(d) the details thersof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) The original
estimated cost of the New International
Pacserger and Cargo Terminal Complex of
the 1.G.1 Aijrport was Rs. 63.95 crores.
The Revised Cost of the Project amounts
to R=, 95,C0 crores.

(b) The amount actually spent on the
project upto January, 1987 is Re, 92.80
croren,
present

(c) and (d) The peak-hour

- c.pacity of the 1. G. 1. Airport is as
under :
Arrival Departure Transit
1500 3000
(includes 1200
available from
Marcb, 87)
1100 1100 1100

(b) whether as a first step a!ll TV/AIR
advertisements about such drinks will be
stopped ?

THE MINISTER OF STATE IN THRH
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARISAROJ KHAPARDBE):
(a) Scientific studies conducted on the
possible effects of soft drinks have revealed
tbat consumption of soft drinks conforme
ing to prescribed standards under PFA
Rules, 1955, are unlikely to caus: any
harmfal efect,
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(b) There is po such proposal.

*School Clusters’ Scheme

1470. SHRI RADHAKANTA DIGAL :
Wil! the Mipister of HUMAN RESOURCEB
DEVELOPMENT be pleased to state :

(a) whether Government have started
the ‘Schoo! Clusteres’ Scheme ;

(b) if so, the names of places where
such clusters have been formed ;

(c) the objective "of intrcducing such
a scheme ; and

(d) the details thercof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SMT. KRISHNA SAHD : (a)
and (b) Some School Complexes have been
set up carlier in states like Maharashtra,
Rajasthan, Uttar Prudesh, Tamil Nadu,
Bihar, Haryana, Orissa and QGuiarat with
varying degree of success. Und:r the
Natfonal Policy on Education 1986, howe-
ver ‘Schoo! C mplexes’ (School Cluste-s) will
be promoted which will seive as the lowest
viable unit of a-+a planning and will form
a cluster of 8.10 institulions in which
different irstitulions can reinforce each
other by exchanging resources, personnel,
mate-ial, teachit g ails etc. and using them
on a sharing basis.

(c) and (d) The objectivis of introduc.
ing "Schbool Clu:ters’ Scheme are :
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(i) optimal utilization of resource,
through  sharing of personel,
material, teaching aids and other
facilities as well as exchange of
experiences ;

(i) bringing about qualitative impro-
vement through strengthening of
supervision at the school eomplea
level ; and

(1ii) making school co nplex the lovest
viable unit for planning through
close iovolvement of the communj-
ty.

Drive Against Tlcketless Travel

1471, SHRI RADHAKANTA DIGAL :
DR. V. VENKATESH ;

Wwill the Winister of RAILWAYS be
pleased to state :

(a) whether Government have lanus.
ched drive against ticketiess travel in

trains ;
(b) if so, the pumber of ticketleas
travellers apprehended during 1986-87,

Zone-wise, and the fines collected From

them ; and

(c) the future course of action p-oposed
to be taken to stop ticketless travelling ?

THE MINISTER OF STATBE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) and (c) A Statement
below.

is given

Statement
Drive againss ticketless travel

The number of persons detected without and with improper tickets and the amount

of raiiway dues and fines realised from them during Aprll-December

1986 were as

under :

Railways No. of Amount of Amount of
persons Railways dues Judicial
detected reeliced fine realjsed
(in lakhs) (in 'akhs (in 1akhs)

Rs. Rs.

(i) (ii) (iii)

Central T 5.93 134.59 6.09
Eastern 0.49 137.8¢ 5.87
174.99 5.40

Northern - 5.98
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() )] (i)

N, Eastern 2,48 40,90 6.43

" N. Frontier 1.21 43.33 0.21
Southern 270 81.77 0.86
S. Central 3.19 116.96 1.87

S. Bastern 6 53 110.89 1.56
Westcrn 6.90 148.67 3.10

hdl

In addition to normal checks. following
measures are proposed to be taken on
scction prone to ticketless travel @

(1) Massive coucentrated checks by
deploying large number of TTEs,
RPF and GRP staff with a vicw
to ensure hund:ed per cent check
of passengers in trains.

(ii) Magisterial checks.

(it}) Cross country checks i.e.
checks conducted by engaging
buses and intercepting (rains in
mid-eection ; and

(iv) Ambush checks.

[Transiation]

Proposal to Set up National Institate
of Adventarous Games

DR. CHANDRA SHEKHAR
Will the Minister of HU-
1DEVELOPMENT be

1472,
IRIPATHI :
MAN RESOURCE
pleased to state :

(a) whether Government  propose
10 set up a national institute for adven-
turous games ;

(b if so, the time by which this
institute is likely to be se( up ; and

(c) the total amount of expenditure

likely to be incurred on the setting up of ~

this institute ?
. .

THE MINISTER OF STATE IN THE
DEPARTMEBNTS OF YOUTH AFFAIAS

& SPORTS AND WOMEN AND CHILD
DEVELOPMENT IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI MARGARET ALVA): (a) A

suggesision to set up a National Institute
of Adventure has been received, No final
decision bhas yef been taken.

(b) and (c) Do not arise.
(Engltsh]

Constraction of Dam on Subarnarekha

Rlver
1473. SHRI NARAYAN CHOUBEY:

Will the Minister of WATEBR RESOUR-
CES be pleased to state ©

(a) whether West Bengal Government
had sent a proposal for construction of a
dam on the Subarparckha in Midnapers
district ;

(6) whether sanclion bas been given
to the proposal ; and

(c) if not, the reasons therefor ?

THE MINISTER OF WATER RESO-.
URCES (SHRI B. SHANKARANAND) :
(a) to (c) The Government of We+t Bengal
submiticd a propesal for construction
¢f a barrge actoss Sub rnarekha River in
Midoapur District. The modified proposal
as per the suggestion of 'he Tec nical
Advcicory Committee of Planpirg Commi.
ssion bas bcen received in Cuntral Water
Commission during November, 1986 and is
under examination,

State CapMals of South Directly
Cennected by Internattonal Flights

1474. SHRI v.S. KRISHNA 1YER :

Will the Minisier of CIVIL AVIATION
be pleased to =tatp ;
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(a) whether all the State capitals of
South sre connected directly by inter-
pationel Bigh's; and

(b) ‘if not, the State capitals of the
South which aie rot directly connected by
internatioral fizhts ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER): (a) No, Sir.

(b) Bangali re—the capital of Karna-
taka is not c:erved by an international
passenger flight at p-esent.

CBI Report oo Rajni Parasher

Sulcide Case
1475. SHRIMATI GEETA MUKHER-
JER : '

SHRI
SINGH :

KAMLA PRASAD

Wil the Minister of HUMAN RRESO-
URCE DEVELOPMENT bo plcased to
state

(a) whether the Central Bureau of
Investigation (CBI) hus submitted its report
after probine the suicide case of Rajni
Pararher, a research scholar of Delhi
University’s Botany Department ; and

(b) l.t' so, the findings thereof and
Government’s reaction thereto 7

THE MINISTER OF STATE IN THB
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SMT. KRISHNA SAHD : (a) Yes, Sir.

(b) The CBI has suggested disci-
plinary actiop awainst some police pe son.
nel, Doctors of Hindu Rao Hospital and
University Teache:s.

Reconstitution of Aligarh Muslm Ual-
versity Execative Councll

"+ 1476. SHR1 SYED SHAHABUDDIN :

will the Minister of HUMAN

RESOURCE DEVBLOPMENT be pleased
to state ;
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(2) whether the Executive Council of
the Aligarh Mauslim University has com-
pleted its term but has not heen recons-
titu‘ed as required under the Act ;

(h) whether the Court of the Univer-
sitly has not met since ecarly 1986 ; and

(c) if so, the steps being taken by
Government in this regard ?

THE MINISTER OF STAWE IN THE
DEPARTMENTS OF EDUCATION -AND
CULTURE IN THE MINISTRY OF
HUMAN. RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) No,
Sir. The Executive Council of the
University conaists of 4 ex officio members,
and 23 others who are elected, appointed,
or nominated for a period of three years
fiom the date of the election, appointment
or nomination. Although casual vacancies
in the membership of the Council could
ari:0 from time to time due to the expiry
of the tern of office of individual members,
the Council as a body continues to fun-
ction irrespective of such casual vacancies,

(b) and (c) The la:t meeting of the
Court of tbe University was held on 27th
Aprily, 1986. The next meceting of the
Court is scheduled to be held after second

week of August, 1987.

Repair and Maintenance of Calcutta-~
Bombay National Highway No, 6

1477. SHRI NARAYAN CHOUBEY :
Will the Minister of SURFACE TRANS-
PORT be pleared to state :

(a) whether Government are aware
that the present condition of the National
Higyhway No. 6 (Csalcutta-Bombay Road)
is very bad in Midna;ur District of West
Bengal leading to frequent accidents ;

(b) ifso, the reasons therefor ;

(¢) whether regular annual repairs are
carrizd out on this road and whether the
same is monitored by Goverment ;

(d) the amoannt allotted for maipten-
ance and repair for the portion passing
through Midnapur distriet during the years
1984-33, 1983-36 and 1986-87 ;
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(¢) whether the ‘entire amount had
peen fully utilised in all these years ;

(f) if not, the rearons therefor ; and

(8) whether there is “¥ny pioposal for
a thorough repair of this busy road in
this year or next ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANS-
PORT (SHRI RAIJESH PILOT) ; (a) and
(b) Yes, Sir, Different stretches of this
Natonal Highway got damaged during
rains of 1986. The situation became
worse as repairs could not te done due to
“Cease Work Apitation” by the State
Engineers for a long time. The road is
now in traffic worthy condition,

(c) Yes, Sir. Regular repairs are done
every year and these are monitored also.

(d) The allotment figures for mainte-
pance and repair are Rs. 16.92 lakhs, Rs.
22,43 jakhs and Rs. 40.36 lakhs res.

pectively.

(e) For the years 1984-85 and 1985
86 the entire amounts had been fully
utilised. For 1986-87 the works are
still in progress and the final fiBure will be

known later,

(f) The question does rot arise.

(g Some improvements will be car-
ried out within the constraints of very

limited Plan provision.

[Tra-slation)

Fllms Pending with Censor Board for
Approval

1478. SHRI MOOL CHAND DAGA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the pumber of films pending
approval by the Censor Board §

(b) sidce when these films are pending
and the time by which their cases arg
likely to be decided ; and
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P ritten Answers 194

(c) whether there is any time-limit for
taking the decision and the criteria laid
down for taking decisions by the Cen-or
Board ? -

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
{SHRIMATT KRISHNA SAHJ) :(a) to
(¢! Information is being collected and
will be placed on the table of the Housc as
soon as possible.

[ English]

Demands of Faculty Members of
National Schoo! of Drama

SHRI AKHTAR HASAN :

SHRIMATI GEETA MUKHRER.
JEE:

1479.

Will the Minister of HUMAN RESO-
URCE DEVELOPMENT be pleaced to
state :

(a) whether it is fact that the Ffaculty
members of the National Scheeol of Drama
abstained from classes due to indecision of
Government on their demands :

(b) if so, what are tbeir demands ; and

(c) the. steps taken/proposed -to be
taken by Government in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI1) : (a) and
(b) Yes, Sir. The faculty members sub-
mitted two demands for : '

(i) The appointment of regular
director ; and

(if) grant of UGC pay scales

(c) (i) Shri Ratan Thiyam took over as
Director, National School ef
Drama on a regulay basi?t with
effect from 3,2.1987,
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(it The demand for the UGC pay
scales is  presently being
examinzd by Soclety of National
School! of Drama with reference
to the criteria in this regard.

[ Translation)

. Voluntary Organisations for Lepers

1480. SHRI MOOL CHAND DAGA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(») the number of voluntary organisa-
tions bei g 1un to look after lepcrs in each
State and Union Territory in tha country
indicating the number of leper:s in each
organisation ; and

(b) the annusl expenditure Incurned oe
each ruch organisation and the annua!
assistance given to each of them ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA.
PARDE) : (a) Voluntary organisations are
actively participating in the Leprosy
Bradication Programme =aclivities in the
country. The particmars of the cases
detected and c:8es under treatment in res-
pect of 81 voluntary organisations State-
wisec are given in Annexure-I. [Placed in
Library. See No. L.T. 3908/87]. )

(b) The Annual Budget of the Voluntary
orgonisations is given in Annexure-IX. All
the voluntary organisations do not approach
the Government for financial assistance
released to the Voluntiry organisations

upto 31st January, 1987 is given in
Annexure-II1. [Placed in Library, See No.
LT 3908/87]. .

Low Budget Schemes to Promote

Unani System of Medicine

1481. SHRI K.N. PRADHAN : will
the Minister of HEALTH AND FAMILY
WELFARB bs pleased to state :

(a) whether @Qovernment have for-
mulated recently any new low budget
sghemes to promote the Unpani System of
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Medicine which can particularly cater to
the needs of poor ; and

(b) if so, the details thereof ?

[ 3

THE MINISTER OF STATE IN THR
MINISTRY OF HEALTHR AND FAMILY
(KUMARI SAROJ KHaA.
PARDB) : (1) and (b) Promotion of Unpani
System of Medicine particularly to cater
to the needs of the poor as in medicars
programme is mainly a State subject.
According to information available in this
Ministry there are 100 Unani hotpitais,
1356 hospital beds and 861 dispecnsarieg
in wvarious States rendering medical
services. So far as the Ministry of Health
and Family Welfare is concerned all
efforts are made ‘o devclop the requisite
infrastructure in research on Unani
Mcdicine and partly Post-Graduals
education,

[English]

Cleaning work In Afr Indfa and
Indian Airlines throngh contractors

1482. SHRIMATI N.P. JHANSI
LAKSHM[ : Will the Minister of CIVIL
AVIATION be pleased to state

(a) whether it is a fact that cleaning
work in Air Inda and Iodian Airlines is
being done through contractors ;

(b) if so, the reasons therefor ?

(c) whether it is a fact that the con-
tractors are not glving (he Safai Karam-
charis even the minimum wages and the
practice of bonded labour is being per-
petrated through contractors ; and

(d) if so, the reasons for not making
recruitment of Safai Karamcbharis o0
regular basis ?

THE MINISTER OF STATE OF THB
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLBR) : (a) and (b) As the
cleaning werk is not & full-time job in Air
India, the same has been cntrusted by ths
Corporation to the contractors. A3
regards Indian Airlines the cleaning Wwork
Is being done departmentally.
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(c) Yhe contract entered into by Air
Jndia with the ‘comtraclors provides that
the latter will pay to the labour minimum
wages fixed from time to time by the
Government urnder .the Minimum Wages
Act. As the principal employer, Air India
ensures tbat labour employed by the con-
tractors is pald wminimum wages and the
labour emgaged by contractors is not
treated as bonded labour. In sp far as
Indian Airlines is concerne., the question
docs not arise.

(d) The cleaning of Air Iadla premises
pot beiog a full time job, it is not consi«
derod necessary to employ staff on &
regular basis.

Nationa! Highway Authority

SHRIMATI N.P. JHANSI
LAKSHMI :

SHRI P.M. SAYEED :
SHRI CHINTAMANI JENA :
SHRI ANADI CHARAN DAS :

1483,

Wi'l the Minister -f SURFACE
TRANSPORT be plcased to state :

(a) whether th: proposal to set up a
Natjonal Highway Autho ity has since
Leen finalised ; and

o
(b) if so, the details thereof 7

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) No, Sir.

(b) Does not arise.

Indlan Airlines Flights to Siogapare

1484, SHRI KAMAL NATH : Wil
the Minister of CIVIL AVIATION be
Pleased to state :

(a) whether Indian Airlives will be
ODeFating i's services to Siogapore in
tddition to flight by Air India ;

(b if so, whether any mgreement has
Deen reached in this reyard ; and
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(c) when the services of Indian Airlines
will be resumed ?

b ]

THB MINISTER OFSTATE OF THR
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) to (c) In the
Agreed Minutes of the Air Talks held in
Japuary 1987, there is a provi-ion for
Indian Airlines also to operate to Singa-
pore temporarily ; however, Indian
Airlines have not yet been allowed to do
s0.

Increase in fares of Iadian Airlines
and Vayudeot

1485. SHRI KAMAL NATH :

SHRI DHARAM PAL SINGH
MALIK :

SHRI PRAKASH CHANDRA :
DR. DATTA SAMANT :
SHRTMATI KISHORI SINHA :

SHRIMATI PATEL RAMABEN
RAMIJIBHAI MAVANI ;

Will the Minister of CIVIL AVIATION
he pleased to state :

(a) whether it is pro.posed to raise the
fares of Indian Airlines and Vayudoot from
1 April, 1987 ; and

(b) if so, the details and
thereof ? :

reasons

THB MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION.(SHRI]
JAGDISH TYTLBR/J : (a) whereas Indian
Airlines bas submitted a propo.ai for
raising the basic fares,” no such proposal
has been received by the Goveronment from
Vayudoot,

(b) Iadian Airlices have proposed to
increase basic rupce fures on domestie
sectors by 109%, revision of ditferential
between the Executuive Class and  ec.nomy
class fare from 12.5%, to 207, and to ftix
cxcess baggage rates at 1.1 of the total
passcnger fares as against 1.06 % of the
basic fare. »

The revision is to meect partially the
jocrease in the cost of operations ‘oiher
than ATF).



199 Written Answers

Shortage of Trained Pilots fa Air
India

1486. PROF. RAMKRISHNA MORE :
Will the Minister of CIVIL AVIATION be
pleased to state :

v

(a) whether a number of retiring Air
India pilots have beengiven extension
because of the non-availability of trained
pioits to replace them ;

(» if so, the number of Air India
pilots who have been given extension
stating :h: period of their extension of

service ;

(¢) what ars the reasons for not takiog
timely steps to train sufficient number of
pilots in advance ; and

(d) what steps have been 1ake: by
Government to formulate future course of
training programme for smooth taking-
over from the refiring pilots ?

THE MINISTEXR OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) and (b) No, Sir.
At preient, no pilat of Air India has been
given extension beyond the age of superan-
puation. Howeve-, with a view t0 meet the
shortage of trained pilots, Air India has
been aljawed to re-employ retired B747
commandzrs of Air-Indie/A310 retired
check pilots/Examiners of Indian Airlincs
on contract basis for a period of one year
subject to their medical fitness and other-
wise found suitable,

hd

(c) and (d) Safficient number of
qualified pilots with requisite flying exper-
jence within the siipulated age limit are not
available for recruitment from the open
market. Air-India ha , thcrefore, during
the years 1985-1986 recruited 64 pilots,
maialy fr. m the Indian A:r Force. Some
of these pilots do not possess Airlines
Transport Pilot Licence and Air-lodia
jmparts further training to enable them to
get the ALTP licences. This results In
delay in the final absorption of the pilots.

Leral Lacnna Regarding
Dangerous Drugs

Ban on

-

1487. PROF. c AMKRISHNA MOBABE :
\V. | the Migister of HEBALTH AND
FAMILY WELFARE be picased to state
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(a) whether sometime in November,
1986 the Supreme Court of India passeg
strictures against tha Union Heallh Mipis.
try, the M=dical Counci! of India and the
Indian Medical Association for not enfor.
cing the 1983 ban on “‘dangerous™ drugs
maosufactured in the country ; and

(b) if so, the steps taken by Goverp-
ment to find out the causes or the weakn.
csses in the Law enforcing machinery for
effective implementation of the bamn on
*‘dargerous’® drugs stating the measures
taken by Government to enforce ban on
the production and marketing of such drugs
by the multinationals in the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELPARE (KUMARI SAROJ KHA-
PARDE) : . (a) Tbe Supreme Cou:t in its
judgement in November, 1986 bhas stated
that there was some delay on the part of
the Central Government in preparing more
copies of the amendment writ petition, to
supply paginated paper books and to file
counter-affidavit. The Supreme Court has
not pass=d any adverse remarks against the
Union Health Ministry for not enforcing
the 1883 ban on dangerous drugs manu
factured in the country. The views of
Supreme Court ia respect of tbe Medical
Council of India and the Indian Medical
Association are given in the Statement
given below.

(b) Governmen) has acquired power for
baanning drugs considered harmfui/irrational
by experts by amending Section 10 (A)
and 26 (A) of the Diugs and Cosmetics
Act. However some of the firms obtained
stay orders from various courts of law,
against the ban order on accounmt of which
some drugs coveied by the prohibitory
order are available in the market.

Statement

Throughout the period that this case
has been pending we find that therc is
gross indiffercnce on the part of (he cob-
cerned department of the Central Goverd-
ment in taking various steps neceasary fof
tbe purpose of sccuring proper implement
atien of the directions given by this Cosst
from time to time. We directsd by o9f
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order dated 2od February, 1984 thit this
Central QGoverament will prepare copies of
the amendment Writ Petition and <erve
them on the other respondents in Writ
Petition No 3492 of 1983 and the res-
pondents will file their cogater affidavits
with foour weeks from the date of that
order and within threz weeks thereaflter
affidavit in rejoinder, if sDy, may be filed
by the Petitioner. Though this direction
was given by us as far back as 2nd Febru-
ary, 1984 we find that no steps have been
taken by the Central Government to pre-
pare copics of the amended Writ Petition
and to serve them oOn other respondents.

despite the faot that more than two years
and nine months have elapsed since then.
It seems that tbe concerned Department of
the Central Government is for some in-
explicable reason not interested in early
di pora! of the Writ Petition, though the
Writ Petition filed by the petitioner is inten-
ded to safeguard and protect the un-sus-
pecting public against drugs which, accor-
ding to the petitioner, are banned in the
developed countries but which are sought
to be dumped og Third World Countries
by the Multi-Nationals It may be pointed
out that since no steps were taken by the
Central Government to carry out the
directions given by us on 2nd February,
1984, we gave further time to the Central
Gov :rnment by our order dated 5th Sep's
ember, 1986 to wmake the pap:rs books
ready with proper pagination before 4th
November, 1986 and to file their Coun-er
Affidavit within three weeks fiom the date
of that orJer. But we find that this direct.
jon too has not been carried out by the
Central Government.

Though we directed by our order dated
i1th April, 1983, when we admitted the
Writ Petition that notice should go to the
Indian Medical Council, Indian Medical
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Assnciation and the Drug Controllers of all
States in India eXcept the Drug Centroller
of the State of Kerala, to answer the
averments made in the Writ Petition and
such notice was issued to them we fiod
that none of them has cared to file an
afitavit in this Court though more than
3% years have clapsed.

[Translation]
Ancient temples and Idols in Bilaspar,
M.P.
1488 DR. PRABHAT KUMAR

MISHRA : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) the number of ancient temples and
idols with their locitions in Bilaspur district
in Madhya Pradesh ;

(b) whether they are being p.operly
maintained ; and

(c) if so, the details of measures being
teken in this regard 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI): (a) The
number of centrally protected tewpies/
idols with their Jocations in Bilaspur
District in Madhya Pradesh is given as per
8 atement give below.

(b Yes, Sir. .

(c) Besides regular maintenance and
upkeep of the monuments waltertightening of
structures and removal of  vegetation,
wherever necessary, has been carried out,

Statement

Cantrally Protect:d Monuments in the District of Bilaspur, (M P.)

S. No. Name Locality
1. Arbbar temple Arbhar
2. Temple Belpan
3. Temple Gatera
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1 2 3
. .
4. Larg® Vaishoav temple . Janigir .
Small temple Janigir .

6. Brick temple of Saveri Kharod

7. Small Brick temple Kbharod

8. Surya temple . Kharod

9, Patalesvara Mahadev temple complex | Mallar
10. Mahadev Temple . Pali
11. Kanthi Dewal temple Ratanpur
12. Half ruined teu_;ple of Kesava Narayan Sheorinarayan
13. Sheorinarayan temple ‘ Shearinarayan
14. Rema'n of the very ancicnt temple Tuman

Central cl arance fto Irrigation .
projects of Madaya Pradesh

1489. DR. PRABHAT KUMAR
MISHRA : _ .
SHRT PARASRAM BHARD-
WA)J :

Will the Minister of WATER RE-

SOURCES be p'caced to state :

(a) the moposals for mujor and medium
frripation projects submitted by Madbya
Pradesh Government to the Unjon Govern.
ment for approval ;

(b) the namcs of proposals approved ;
and

(c) the time by which work is likely (o
start thereon 7

THE MINISTER OF WATEBR RE-
SOURCES (SHRI B. SHANKARANAND) :
(a) to (c) 17 mzjor and 3 medium irriga-
tion projects susmitied by QGovernment of
Madhya Pradesh were pending clearance at
the and of Sixth Pian. Subsequently, 3
major and one medium irrigation projects
have been received. The Jobat Mediom
Irrigation Scheme has been approved by the
Planning Commission. The construction of
this project will bo taken up after clearsnee
wou ¢ Forest (Conservation) Act, 1980,

Direct Bas Service between Boradi
Village and Kendriya Terminal

14%0. SHRI RA)J KUMAR RA}I :
Will the Minister of SURFACE TRANS-
PORT be plcasced to state :

(a) whether adequate bus fucility is not
available o thousands of commuters coming
to new Deihi areas every Jday fiom Buradl
Village, Sant Nagar and in zdjoining areas
in Delhi ;

(b) whether
service from
Tumhd;

there is no direct
these places

bue
to. Kendriya

(c) if so, when a direct bus scrvice
from Buradi village to Kendriya Terminal
is proposed to be introduced ; apnd

(d) if not, the reasons therefor 7

THE MINISITBEX OF STATE OF THE
MINISTRY OF .SURFACE TRANSPORT
(SHRI RAJESH PILOT; : (a) to (d) Buradi
Village and Sunt Nagar are disectly linked
with [.S,B.T. and Guru Tegh Bahadur Nagar
fron_: where the commuters can regch other
destipations by  availing change-over
facilities uvailable at these points. ' In
addision. for the convenience of commuters,
two "Ltd. S8top® Trips ai 0800 nrs and 900
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hrs have also been provided from Buradi
village to Kendriya Terminal and vice.
versa at 1715 and 1800 hours, '

kY

CGHS Disp nsary In Buradl Viilage
and Sant Nagar Colony, Delhl

1491. SHRI RAJ KUMAKk RAI:
Will the Minister of HEALTH AND

FAMILY WEBLFARE be pleased to state :

(a) whether there is no C.G.HS.
Dispensury in Buradi Village and Sant
Nagar Colony, Delhi where .thousands of
Government employees reside ;

(b) if so, whether Government propose
to open CG.H.S. dispencaries at the said
places ; and

(¢) if so, by what time and if cot, the
reasons therefcr ?

THE MINOSTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR-
DE) : (a)to (c) A bausic norm of 2000-
2500 Central Government employees
residing within a radius of 3 km is required
fer opening a new CGHS dispcnsary in an
area. The question of opening CGHS
dispensarics in Buradi Village and Sant
Nagar will be coosidered after the basic
norm is fulfilled, and subject further, to the
availability of resou-ces.

[ English]
Vacant posts of Libraries in Kendriya
VY dyalaya
1492. SHRI RA) KUMAR RAI:

Wil the Minister of HUMAN RESOURCE
DEVELOPMENT b pleased to state :
' 4
(a) wbeth.r a pumber of posts of
librarians are lying vacant in many

Kendriya Vidyalayas ;
(b) if so, the total - number of such
vacant posts ; :

(c) the percentage of vacant posts to
the total sanctloned puosts ;
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(d) the reasans for these vacancies ;
and

(e) the action taken/proposed to fill up
the vacancies so far ?

THE MINISTER OF STATE IN THE
DEPARTMENTs OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEV:LOPMENT
(SMT KRISHNA SAHD : (a) Yes, Sir.

(b) 77 as on 28.2.1986.

() 17‘7.'

(d) Due to creation of new posts,
resignation/retirement/promotion of exist-
ing librarians. ..

(e) After the selection process the
panels bave alrcady been drawn up to £l
the vacant posts of Librarians,

Irregularities in various Construction
projects undertaken by Kendriya
Vidyalaya Sangathan '

1493. SHRI RAJ KUMAR RAI :
Will the Minister of HUMAN RESOURCH

DEVELOPMENT be pleased to state :

(a) whether the  Comptroller and
Auditor-General of India in bis Report for
the yoar 1984-85 has pointed out a number
of irregularities in various construction
projects undertakan by Kendrlya Vidyalaya

Sangathan ;

(b) If so, the dectails of the irregularities
and the amount of losses incurred ; and

(¢) the action G.vernment have taken
or propose to lake against the erring
officers responsible for these losses 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCEB DEVELOPMABNT
(SMT. KRISHNA SAHI) : (2) and (b) The
Comptroller and Auditor-General of India
in the report for the year 1984-88, whioh
bas already been laid on the Table of the
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gabha. has pointed out instances of d=lays
feading to escalation in cost, and ip some
cases infructuous expenditure.

s (¢) The systems and procedures pertain-
ing to Construction Works are b:ing
streamlincd in the light of the observations
made by the Comptroller and Auditor-
Gencral of India.

Cancellation of Tralns on 26.1.1987

1494. SHRI ANAND SINGH :
SH&I SODE RAMAIAH :
Will the Minister of RAILWAYS be

pleased to state :

(a) whether a number of mail, express
and passenger trains were cancelled on
January 26, 1987 ;

(b) if so, the details thereof ;
(c) the resscns therefor ; and

(d) the time by which these are l.kely

to be resumed ?

»

THE MINISTER OF STATE OF THR
MINISTRY OF RAILWAYS (SHRI
MADHAVR A0 SCINDIA) : (2) to (d) Yes,

MARCH 8, 1987

-one year for

ir. Certain frains had to be eancelled gy
to unavoidable operational exigencies,
These will te restored gradually.

Necw  Railway line/Facilitits in
Madbya Pradesh '

1495. SHRI MAHENDRA SINGH :
Will the Minister of RAILWAYS be pleased
o siate : .

(a) the details of
copstruction of new railwey lires or ex.
pansion of railway faeilities in Madhya
P.adesh at present under different stages of
examination or consideration of Govern-
ment ;

the proposals for

(b) in which cases surveys have already
been conducted indicating the outcome
thereof and the steps being, taken to
allocate funds and to implement the
proposals ; and

(c) the prosress wmade so far in regard'
to other proposals ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (c)
Surveys have been completed during last
the following New Lines/
expatsion of rail facilities -

S. No. Projects Sutvey Length Cost (Rs.
(kms.) in crores)
() Dalli Rajhara-Rowghat New 98 61.80
Line (Part of Dalli-Rajhara
Jagdalpur New Line)
.(ii)) Kbandwa-Khargaon New Line 84 4 48.01

For S. No fi) we are baving a dialogue with Ministry of Steel and Mines and

Planning Commission.

S. No. (ii) is asscised to be fnancially unremunerative.

2. Barvey for the following New Lines/espansion of rail facilities are is

peogres.
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PR

8. No. Project

% age progress of
Survey upta 12/86

NEW LINES

1. Final Location Survey for Rewa
Beohatrl BG Line -

2. Reconnalssance Survey for
Bilaspur-Jabalpur BQ line
3. Reapprisal Survey for Rowghat-

Jagdalpur BG line (part of Dalli-
Rajhara-Jagdalpur)
DOUBLINGS

Engioeering cum Traffic Survey
for 3rd line between Godhra-
Ratlam sec'ion, BG Bye-Pass

line at Ratlam and douhbling
of singlc line stretches.

Coach Pactory .t Kapuorthala

1496. SHRI MAHENDRA SINGH :

.  Will the Minlster of RAILWAYS be pleased

to state :

(a) the progress made fo far ip the
getting up of the Coach factory at
Kapurthala ;

(b) the expenditure incurred so far,
item-wise ; and ' '

(c) by what
commissioned ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The
physical progress of the facto:y struciures
“for the Rall Coach Factory at Kapurthala
@8 on 31.1.87 is 23 %.

(b) Expendiiure iacurred ﬁpto 31.1.87
ie Rs. 25.03 crores. The item-wisc dotalls
are as follows'—

Bxpenditure on
(i) Land

(ii) Civil Bngg :
(iii) Mech : Engs :
(iv) Blect. Eng :
{v) Others

time the factory will be

Rs. 2.79 crores
Rs. 18.39 crores
Rs. 1.95 crores
Rs. 1.39 corers
Rs. 0.51 corers

» S ——— r— ——

Rs. 25.03 corers

P e ——— S — ——

" eorps,

92

93

60
(Survey for
3 single
line stretches
completed
and work
approved in
1986-87
Budget).

(c) The factory is likely to be commis.
sioned by March 1988.

District Level Committees for Family
Welfare Progiammes

1497. SHRI PARASRAM BHAR.
DWAJ: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased (o state @

-~
(a) whether Uniom Government have
secently relegsed funds to consfitute

committees at district level in the States
to seek populer sssocialion of masses in
family welfare programmes ; and

(b) if so. the deiails regarding the pew
initiatives in the stratcegy fur the implemen-
tation of the prégramme 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEFALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR-
DE) : (a) Yus, Sir. :

(b) The ncw initiatives under the draft
revised . stratepy irciude; . ecpharcing
community participatior by setting up
Popular Committces at Stute, District and
Block level® raising village level woluntesr
providing wmmsistanee (o rrassroot

level voluntsry  organisations through
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Standing Commitree on Voluntary Action ;
adopting improved communication appro-
aches by launching special communication
campaigns for ideniified tirgest groups,
and professionalising the production of
communication m1terials ;  improving
programme mangement and supervision
by . strengthening the existing ~ staffing
pattern for direction and administration,
updating of eligible couple registers and
restructuring of the Headquarters orgmnisa-
tion the Department; improving the quality
“services by undertaking 1eachnical training
programmes for medical and para-medical
workers and provinding recanalisation
services by establishment of micro surgery
recanalisatlon centres ; intensifying popula-
tion education and enhanciog child survival
rates through the Unpiversal Immui%ation
Programme,

Machinery for Evaluation and Conserva-
tlon of Priceless Art Dbjects

SHRI G. BHOOPATHY :
SHRI K. RAMAMURTHY :

SHRI AJ.V.B. MAHESH.
WARA RAO:

1498,

Wil the Minister of HUMAN RE-
SOURCE DEVELOPMBNT be pleased to
state :

(a) wtether any maochinery has been
set up by Government for evaluation and
conservation of priceless art objects and
to decide about sopecific art objects which
will not be sent out of the country for

exhibition ;

(b) the specific steps being taken to
prevent damages to the art objects which
are proposed to be sent for the Festival
of India in Soviet Uniop ; and

(c) the detai's of five broad sections
of the fesivals to be held in several Soviet

ecitics ?

THE MINISTER OF STATE IN THB
DEPARTMENTS OF EDUCATION AND
CULTUREB. IN THE MINISTRY OF
HUMAN RESOURCE DBVELOPMENT
(SHRTMATI KRISHNA SAHD : (a) Two

MARCH 3§, 1987

Written Anw. ;s 212

Committecanamely Expert Evaluation Cop.
‘mittes and Conservation Committee have
been set up for making recommendations
for sending art objects for exhibitiony
abroad. Quidclines have also been for
mulated for sending of exhibitions of gr¢
objects abroad.,

(d) Great care is taken when the art
objects are packed with best quality pack.
ing meterial uoder strict supervision of
experts. Art objects are photographed
from different angles for proper record
at each stage. Each consignment when
transported abroad is accompanied by a
courler at the time of sending and bringing
them back to India. The art objects are
insured on ‘‘wall to wall”’ basis.

2

{¢) Seven broad sections proposed for

the festivals in the Soviet Union are :
]

(i) Performing Arts in more than 40
cities ;

(1) 20 exbibitions will be held in more
than 40 cities ;
(lii) 18 Seminars in different cities ;

(iv) 8 mejor ilm festivals jn different
cities ; .

(v) Youth
Youth in three groups will
to various cities

Programme=—about 500
travel

(vi) about 225 sportsmen will travel
under Sports activities ; and

(vit) 6 food festivals will be bheld in

various cities.
i

Avaliabllity of Wagons for Goeds
Traffic »

'1499. SHRI V. TULSIRAM: Will
the Minister of RAILWAYS be pleased
to atate : ‘ '

(a) whether the movement of goods
traffic is deteriorating .ln the country ;

(b) if so, the reasons therefor ;

(c) whether wagons are Heing exporied
to foreign countries ;
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[
(d) if so, the details of wagons expor-
ted to vatious countries “during tho last
three years and foreign exchange earned
by Government as a result thereof ; and

(e) the details of steps 'bcina taken/

proposed by QGovernment to meet tbe
domestic requirements of railway
wagons by the end of Seventh Plan ?

PHALGUNA 14, 1908 (S4KA4)
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THE MMNISTER OF STATE OF THH
MINISTRY OF RAILWAYS (SHRI MA-
DHAVRAO SCINDIA) : (a) No, Sir. *Oa
the other hand it has shown a significant
improvement,

(b) Does not airse.

(c) Yes, Sirm

(d) Details are as under :

Years Quantity Country Value in foreign exchange (Rs. ecquivalent)
(Rs. in lakhs)

1983-84 ‘ 758 Victnam 304.94

1984.85  — - -

1985-86 143 Uganda 754.52 .

1986-87 ) 93 Uganda

488,31

(c) There is a plan to acquire 96,000
wagoans during the Seventh plan period to
meot the requirements of traffic likely to
materialise during this period.

Compensation to Victima of Rallway
Accidents

1500. SHRI! V. TULSIRAM : Will
the Minister of RAILWAYS be pleased
refer 1o the reply given to Unstarred
Question No. 2652 on 20 November, 1986
regarding compensation to victims of rail-
way accidents and state :

(a) the number of persons killed and
injured as a result of 48 railway accidents
which took place on Indian Railways during
the period May to Octoher, 1986, rope-
wiso ; . : .

(b) the number of cases in which com-
psngation has been paid anod the total
amount thersof ;

(¢) the number of cases which are pen-
ding for more than six months ; and

(d) the reasons therefor ?e

THB MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI MA.
DHAVRAO SCINDIA): (a) Zone-wise
break-up of persons killed and injred in
48 train accidents during May-October,
1986, is as under :—

Zone No. 6f persons

Killed Injured

Central 3 l;—
Eastern 63 79
Northern 8 31
North Bastern 14 41
Nortbest Frontier 32 7
Southern - 1
South Central 13 32
South Eestern 14 21
Westera . 27 ve

(b) to (d) Compensation has not been
paid In these cases as the Claims Commis-
sioners appointed on the recommendation
of State Govis. concerned have not yet
given their award,
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You th Welfare Programme { Andhra
Pradesh

1501 SHRI V. TULSIRAM : Will
the Mini-ter of HUMAN RESOURCE
DEVELOPMENT be p’eased to state :

(1) whether there is 8 proposal uonder
consideration of “Union Goveroment to
start Youth Welfare Programme in the
State of Andhra Pradesh partncularly in the
backward/rural/tribal areas ; . .

(b) if s0, the detaila thereof and when
it is likely to be imp'emented ; and

(c) the expected amount likely to be
spont during 1987-88 a1d by the end of
Seventh Plan, scparktely ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENTY IN THE
MINISTRY OF HYMAN RESOURCE
DEVELOPMENT (3HRIMATI MAR-
GARET ALVA) : (a) to (¢) There' are two
major vouth orogrammes implemented by
the Central Governmen! 1n alt parts of the
couniry for young persons in the age
group of 15.35 ycars wiih a view to impro-
ving the total personaiity of the youth and
to prepare them far life and work. -

For fi.st degree students, the pro-
gramme of National Sarvice Scheme is
implemented through sState Governments/

- UT Administrations. In the State of
Andhra Pradesh, an aliocation of 1,16,000
stodeats has been made under the NSS in
the year 1987.88. The scheme of Nebru
Yuva Kendras are imp'emdented direetly by
the Central Government for the rural
youth. In ths State of Andhra Pradesh,
the Nsh:u Yuva Kendras are functioniog in
14 districts. lhe NYKs cover, through
their activitizs, youth belonging to back-
ward aad tribal areas as well. «
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Apart from the above two major pro-

-+ Brammes, there are other youth programmes

also impiemented by the Central Govern-
ment through state governmentc, voluntary
organisations, Nebru Yuva Kendras.
Natioral Service Scheme units, etc, like
promotion of npational integration, pro~
motion of adventure, assistance to volun-
tary organisations, scheme of training of
youth, assistance to youth clubs and
exhibitions for youth, 4 '

The approved outlay in the Seventh
Five Year Plan for varioas youth schemes/
programmes of the central goveroment is
Rs. 99 20 crores. For the year 1987-88,

Rs. 3408.00 lakhs bave been budgeted for
these programmes.

Ongoing Railway Projects in Andhra
Pradesh

1502. SHRI V. TULSIRAM : Will
the Minister of RAILWAYS be pleased to

- state :

(1) the number of on-going railway
projects in Andbra Pradesh ;

(b) the particulars of such schemes,
their estimated. cost (scheme-wise) with
location thereof ;

(c) the funds allocated for these
schemes during the last three years, year-
wise for each of the schemes and amount
utilised, separately ; and

(d) the time by ‘which the on-going
projects are expected to be compleied ?

THE MINISTBER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAYRAO SCINDIA) : (a) to(d) A
large number of Railway works are in

‘progress in Andhra Pradesh, whose details

are given in Pink Book of Railway Budget.
Required particulars of approved New
Line and Gauge Conversion Projects in
Andhra Pradesh are furnish.d in the state-
ment given below,
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Cost of Railway Operation Informs-
* tion System

1503. SHRI MOOL CHAND. DAGA :
will tbe Minister of RAILWAYS he

pleased to state :

(a) whether there iz any increase in®
the price of Railway Operation Infor-
mation System ; and

(b) if so, the reasons with details and
the target date of completion of the
project 7 :

THB MINISTER OF STATE OF THRB
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
The revised cost of Freight OIS project has
not yct been finalfsed, as it has a close
link with the type “of telecommunications
network technology to be selected, a deci-
sion oo which is yet to be taken.

Tbe target date for completion of the
project is December, 1993.

Eye Test of DTC Drivers

1504. SHRI MOOL CHAND DAOQGA:
Will the Minister of SURFACE TRANS-

PORT be pleased to state :

(a) whether Dethi Transport Corpora-
tion conducts eye test of drivers at the time
of recruitment and thereafter pcriodical
departmental check-ups are also being con-

ducted ;

(b) if so, the details thereof and if not,
the reasons therefor ;

(c) whether Declhi Transport Corpora-
tion has accepted free oye-test service from
the Automobile Association of Upper India
(AAUI) ; and

(d) if not, the amount of mocey to be
paid to Automobile Association of Upper
India for the same and its details ?

THE MINISTER OF STATB OF THB
MINISTRY OF SURFACE TRANSPORT
(SHR1 RAJESH PILOT): (a) and (b) Beaidea
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the fulfilment of requirem

certificate at the time of i::i!tlh:,lfiuz:din?;
renewal of a driving licence by the licen.
sing au_tboritios, thie DTC before recruiting
the driver gets doné an eye-test of every
driver. Ho is subjected to medical exami-
nation yearly after he attains the age of
35 years. 1o the iniervening period also,

eye-testing is being got done from th l
Fof road safety. o aoee

(c) Yes, Sir. .

(d) Does not arise.

* Harzbhang! Project

1505. SHRI SOMNATH RATH: Will
the Minister of WATBR, RESOURCES be
pleased to state :

(a) what is the present position of
Harabbangi Project in Oriesa and how
much amount has been spent so far

(b) bow much work has Been com-
pleted ; and

(c) the sources from which money has
been granted and the target date for com-
pletion of the project ?

THB MINISTER OP WATER RESO-
URCES (SHRI B. SHANKARANAND) :
€a) and (b) An amount of 'Rs. 13.14 crores
has been spent on Harbbangi FProject in
Orissa till Decernber 1986 and about 25%
of the work hai been completed.

(c) The project is being funded from

the State’s plan resources and is targotted
for completion by March, 1991.

Merger of LA. and A.Y.

1506. SHRI AKHTAR HASAN :
SHRI KALI PRASAD
PANDRY :

SHRI UTTAM RATHOD :
PROF. MADHU DANDAVATR:
SHRI MOHANBHAI PATEL :

SHRI AMARSINH RATHAWA!

Will the Minister of CIVIL AVIATION
be plensed to state ;
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(a) whether the merger scheme of
Indiag Airlines and Air India has not been
found feasible and heoce abandoned ;

{b) if so, the rezsons for this decision ;
and '

(c) if not, whén the merger is to take
place ?

-

THB MINISTBR OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) to (c) The pro-
posal for merger of Indian Alrlines and Air
India is under consideration. No fnal
decision has yet been taken rcgerding th
sot up to be adopted. .

-

_Grlevances of students opting for
vocational subjects in Delhi Univer-

sity
-1807. CHOWDHARY AKHTAR
HASAN : Wil the Minister of HUMAN

RESOURCE DEVELOPMENT be pleased
to state : )

(a) whether Government are aware of
the reports regarding lack of adequate
attention to students who opted for
vocational subjects in B.A. (Pass course)
and B.S¢. (General) of Delbi University ¢

(b) if so, the number of such students
and their grievances ; and

(c) the steps beiog taken for their
redressal ? '

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN TH2 MINISTRY OF
HUMAN RBSOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD : (a) Yes,

8ir.

(b) and (¢) The information is being
collected from the Delbl University and
will be laig on the ¥able of the House.
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Accidents fnvolving Delbi Prmoaport
Corporation Buses

1508. SHRI RADHAKANTA
DIGA_L :
SHR1I CHIR ANJI LAL
SHARMA :
PROF. CHANDRA BHANU
DEVI :
SHRI ARIF. MOHAMMED
KHAN :
SHRI K. PRADHANI :
CH. RAM PARKASH :

will the Minister of SURFACE

TRANSPORT be pleased to state :

(a) whether recently a study conducted -
by the Punjab, Haryana and Delhi Chamber
of Commerce and Industry (PHDCCI
revealed that the Dethi Transport Corpora-

tion buses are taking major toll of life ;

(b) whether Punjab, Haryana and
Delhi Chamber of Commerce and Industry
is also of the opinion that most of the
Delhi Transport Corporation accidents sre
duc to the rash ond negligent driving by
Delhi Transport Corporation drivers ;

(c) the number ©f persons killed and
injured by Delhi Transport Corporation
buses during 1986 and since January,
1986 ; and

(d) the steps
accidents 7

taken to check guch

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) Yes, Sir.
According to the article, Delhi Transport
Corporation accounts for 20% of total
accidents, - '

() No such observations

_ _ have been
made in the articla.

(c) The information is as under ;—

Year Number of persons
' Killed Injured

1986 198 1673

1987 (upto 31st 11 127

January, 1987)
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(d) Besides, refresher tinining, enforce-
ment of speed limits, provision of speed
governos s In city route buses, incentives in
the shape of best drivers are some of the
measures adopted by DTC to improve

safety.

Recommeadations of Eradl Commission

SHRT KRISHNA SINGH :
SHRI PRAKASH V. PATIL :
DR. KRUPASINDHU BHOI :

SHRI DHARAM PAL SINGH
MALIK :

SHRI P. NAMGYAL ;
CH. RAM PARKASH :

1509.

Wwill the Minister of WATER RE-
SOURCES be pleased to state :

(a) whether the Bradi Commission on
distribution of Ravi-Beas river waters bet.
ween Punjab, Haryana and Rajdstban, has
submitted its report ;

(b) if so, the main recommendations
and observations of the Commistion ; and

(c) what steps have been taken to
implemert the same ?

THE MINISTER OF WATER RE.
SOURCES (SHRI B. SHANKARANAND) ;
(@ to (c) The Ravi and Beas Waters
Tribunal submitted its report to the
Government on 30.1. 1987 which i8 under _
consideration. ’

Development of a new Technique

Cancer Cure
1510. SHRI K. RAMACHANDRA
REDDY :
SHRI MUKUL WASNIK :
SHRI BANWARI LAL
PUROHIT :
Will the Minister of HEALTH AND

FAMILY WRBLFARE be pleased to state @ °
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(a) whether a tcchnique which involves
applying heat in tumorous tissucs has beep
developed as a cure for patients of capcer 3

(b) whether its efficacy has been tested
in India and treatment started in All Irdia
Institute of Medical Sciences, New Deihi ;

(c) whether this trcatment for cancer
will ba made available to patients in the
country ; and

(d) what is likely to be the cost of
this treatment and whether a poor patient
would be able to afford this treatment ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR.
DE) : (2) Some literature from Western
countries have suggested the usefulness of
hyperthermia a8 an aid to (reatment for
cancer,

(b) No, Sir.

(e) and (d) Do not arise in view of (b)
above.

Bomb explosion at Meenamhakkam
Alrport, Madras

1511. SHRI K. RAMACHANDRA
RBDDY : Will the Ministar of CIVIL
AVIATION be pleased to state :

(a) whether it is a fact that in the first
week of Jaouary, 1987 there was a bomb
explosion at the international Te minal
Complex at Meenarnbakkam  Airport,
Madras causing damage to the wall ;

(b) if 5o, the total loss thereof ?

(c) whether an inquiry has been
ordered in this regard , and .

.
(3) if so, the findings thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) On 4th January,
1987 an explosion ocgured outside Madras
Airport.
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(b) A portion of the cempound wall
of the airport was damaged and its repair
cost Rs. 500/-,

(c) end (d) A casc has been registered
with the Police.

Black-out at Bowbay Afrpors

1512. SHRI K.

REDDY :
SHRI SHARAD DIGHE :

RAMACHANDRA

Will the Minister of CIVIL AVIATION
be pleascd to state :

(a) whether there was a  black-out at
the Bombav Airport on 9 December, 1986
which led to the closing of the airport for
seven hours ;

(b) whether the International Airports
Autho Ity of India has ordered an enquiry
into this incident ; and

&c) If so0, the results thereof ?

THE MINISTER OF STATE OF THB
MINISTRY OR CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) The power
supply st Bombay Airport was off bstween
14.40 hours to 20 10 hours on 9.12.86.
However, during the poriod 14.45 hours to
20.00 hours, the air traffic rervices were
provided through battery eopcrated sets to
acconmadite arrivals and departures.

(b) Yes, Sir.

{c) The ccmmittee appointed by the
Chairman, I.A.A.I. to enquire into the
maltcr, h.s submitted its report (o IAAI
which is heing studied by them for appro.
priate ac’ion.

{ Translation)

Navodaya Schools fn Border Hili
Districts of Uttar Pradesh

1513, SHRI HARISH RAWAT : Will
Minirer of HUMAN RB3DUJRCHE
VL) £3NT papoiied to state

oz
d w
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(a) whether Navodaya schools are to
be opened in border hill distticts of Uttar
Pradesh such as Almora and Pithoragarh
during the current financial year ; and

(b) If not, the reasons for not giving
sufficient priorities to these border hill
areas ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAH]) : (a) and (b)
The scheme for ¢stablishment of Navodaya
Vidaalayas envisages openiug of Vidyalayas,
at the rate of one in each district of the
country daring the 7th Plan period. All
the hill and b..rder districts are slso covered
by this. During 1986-87, a Navodaya
Vidayalaya has been established in the hil)
district of Nainital. New schools are
being opened every year in a phased
manner, based on av:zilability of land and
buildings '

Cancellatlon of Indian
Flights

Alrlines

1514, SHRI HARISH RAWAT : Will
the Minister of CIVIL AVIATION be
pleased to state @

(a) the number of l.ights
the Indian Airlines during
months and the reasons for
these flights ; and

canceiled by
the last four
cancellation of

(b) the loss incurr=d by
Airlines as a result thereof ?

the Indian

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : During the period
15t October, 1986 to 31st Yanvary, 19897,
906 flights of Indian Airlines were cancelled
due to reasons such as adverse weather
conditions, air traffic, control, seccurity
conscquental reasons, etc

(b) In case of cancellation of flight,
passengers generally travel on the same or
on the noxt day by the next available fight
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or by re-routing of tickets. However,
some expenditure is incurred by Indian

Airlines on providing refresbment/hotel
accommodation to the passengers hooked
on flights cancelled. The pumber of

passengers getting their. tickels cancelled is,
according to Indirn Airlines, negligible,
Indian Airlines has not undertaken any
exercise to quantify the loss in revenue,
following cancellation of fights.

World Bank and lnternaﬂonal
Development Agency Assistance for
Irrigation Projects of Uttar Pradesh

1515
the Minister of WATER RESOURCES be

pleased o state :

(a) the namcs of the irrigation projects
in Uttur Pradesh for which loans have hecn
sanctioned by the World Bank and Inter-
national Development Agercy during the
Jast two years ;

(b) the tota} amonnt of losns S0 sanc-
tioned and the extent to which irrigation
"capacity of the Siate is hkely to increase

thereby

(¢) whether some more projects of the
State are pending with these two {institu-
tions for grant of loans ; and

(d) if so, the names -of those projects
and the steps being taken by Govérnment
to ensure that loans arc  sanctioned
speedily ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B SHANKARANAND) :
(a) and {b) Internaticnal Development
Assocition of the World Back hes pro.ided
an agsistance of US $ 125M. for rehabilita-
tion and umodernisation of the Upper
Ganga Cana! System in Urttar Pradesh, in
June, 1984. The first phase of the
project which is receiving assistance from
the IDA is scheduled to be implemented
over a period of six years -and s expected
to iocrease the irrigated area by $000 ha.

(c) No, Sir.

(d) Does not arise.
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Survey to agsess Commercial Prospects
of Vayudoot Services to Pithoragarh
and Chamoli

1516. SHR1 HARISH RAWAT:
Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whether his Ministry bas carried
out any survey to asscss the commercial
prospects of liking Pithoragarh and Chamoll
districts in Uttar Pradesbh through Vayudoot
service ;

(b) if so, whether it bas been found
profitable from commercial point of view
to link these districts through Vayudoot ;
and

{c) if so, the steps proposed to be
taken to Construct airsirips jin these
areas ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) and (b) The
techno.economic survey of Pithoraearh
coirducted by Vayudoot reveal:d that
there was adequate traffic to justify an
economicaliy viable servicc. No such
survey has been conducted in respect of
Chamoli.

(c) The Government of Uttar Pradesh
his plans to construct airstrips at Pithora-
garh and Gauchar.

Effect of Doctors and Nurses Strike

In Delhl

1517. DR. CHANDRA SHEKHAR
TRIPATHI : Will th: Mipister of HEALTH
AND FAMILY WELFARE be pleased to
atae :

(a) whether it is a fact that during
the last two m :nths paticnts had to suffer
great hardship due to to Lthe strike of dootors
and nurses in many hospita's of Delhi ;

(5) if so, the names of sach hospitals
and the number of days when the nurses
and doclors remained on strike ;

(c) the number of paticnts dicd as @&
result of ihe strike ; and
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{d) whether Government have in view
some long term measures to avoid recur.
rence of such situations ; if so. the /etails
th=-cof and if not, the rtasons therefor ?

THEB MINISTER OF STATE IN THR
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR-
DB) : (a) Yes, Sir.

(b) A statement is given below.
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(c) Mo deaths can be directly attriby.
ted to the strike of Doctors and Nurses,

(d) There are established mecha-
prisms of redressal of grievances and settfe-
ment on disputes. The endeavour of the
Govenmont sll along has been to persuade
the employees to take recourse to such
mechanisms instead of goiag on strike,
This approach will be contipued.

Statement

Part (b)

Name of the Hospital

The number of
days Nurses
remained on

The number of
days Doctors
remained on

strike strike
Dr. Ram Mnoh.r Lohia Hospital 6 days ‘4 days'
Safdarjang Hospi'al 17 days 4 days
Lady Hardinge Medical College
and Sm:!. S.K. Hospital 16 days 5 days
All India Institute of Medica!
Sciences 17 days - 3 days
Lok Nayak Jsi Prakath Narain
Hospital 18 days 3 days
New Delhi Municipal Committee _ -_—
Municipal Corporation of Deihi 17 days —_—

{English]
Shortage of Aircrafts with Afr India

SHRI SHARAD DIGHE :
SHRI D N. REDDY :

1518.

Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whethzr it is a fact that at present
Air-Indis is short of aircrafts and is not
able to cope up with the rush in European
aud other sectors ;

(b) if s0o, whethe: Air-India is planning
to buy or obtain on lease any more air-

crafts ; and

(c) how much business bas been lost

to other airlines since April 30 last on
account of shortage of aircrafts ?

THE MINISTBR OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) Air Iodia needs
additional aircraft capacity. Duriog April
November, 1986, its passenger load factor
on India-Continent route was 63.6/e°
During the same period passenger load
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factor on the India-USA, Ind'a-Singapore
and [India-West = Africa ‘roatgs was
74.2%. 70.4% respectiveiy, These high
load factors indicate necessity to have
more ai-craft capacity.

(b) Air India had placed an order for
six Alrbus A310-300 ai craft. Five of
theswe aircraft have already been inducted
in service gradvaly from Ap:il, 1986.
Sixth afircraft is expected _to be received
shortly. With the approval of QGovern-
ment, Air India has placed a lotter of
intent with Boe#ing company to purchase
two Boeing 747-300 aircraft for ‘delivery
in 1988. Air-India is al'so contemplating
acquisitien of gsuitable Boeing 747-200
aircraft as replaccment for the lost aircraft
‘Kanishka’.

(c) It is difficult to estimate the *loss

due to shortage of aircraft.
) -

Farmers’ Participation in Water
Distribution

SHRI C. MADHAV REDDY :

SHRIMATI BASAVARAJES-
"WARI :

DR. CHINTA MOHAN :

1519.

Will the Minister of WATER RE-
SOURCES be pleased to state :

(a) whether any schemes has been
formulated for participation of fa:mers
In the distribution of irrigation wafer ;

(b) if so, the details thereof ; and

(c) if not, the reasons therefor ?

THE MINISTER OF WATER RE.
SOUCES (SHRI B. SHANKARANAND) :
(a) to (c) Uander the Centrally Sponsored
Command Area Development Programme
a scheme has been furmulated to provide

Central assistance to the States on matche |

ing basis for management expenses of the
Farme:s® associations at Rs, 100 per
hectare for the first two years and Rs., 75
pet hectare for the third year.
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Bus Services From Airports

1520. SHRI C, MADHAYV REDDY :
DR. D.N. REDDY :
SHRI SRI HARI RAO :
SHRI V. SOBHANADREES-
WARA RAO :

Will the of Miunister of CIVIL AVIA.
TION be pleased to sta‘e :

(a) whether bus services for the bene-
fit of air pissengers have been provided
at all the major airports of the country
condecting the respective air terminals
with the city centres, railway stations and
hotzls ; and

(b) if so, the detai's thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYILER) : (a) and (b) Indian
Alrlines provides coach scrvice to passenge-
rs, on payment of charges, from City office
to Airport at the ime of asrival and depar-
ture of flights at all airports except Bom-
b.y, Culcutta, Dsthi and M dras, At
Bombay, Calcutta and Delhi, M/s Ex.
Szrvicemen Airlink  Transpor: Services
(BEATS) are providing bus/crach services
from airport to the city cenure wlich also
conneCts important hotels. At Bombay

and Indira Gandhi International Airport
Dethi, M/s BATS aro a'so providiog coach
service between the two terminals for the
benefit of passengers. At Ind.ra Gandhi
International Arrport, Dslhi, Delhi Trans-
po:rt Corporation also cruns buses at frequent
intervals frow airport termlral to New
Delhi and O:d Deihi railway stations and
the Inter-State _Bus Terminal, At
Madras Arrpoit, M/s P.llavun Transport
a State Government Transport Undertak-
ing, is providing bus seivices for the
pasacngers.

Sinking of Cargo vessel M.V, Vishva
Anurag of Shipping Corporation of
India

1521. SHR®C. MADHAV REDDJ :
SHRI P M. SAYRED :
SHRI BALASHEB VIKHE
PATIL :

Will the Mintster of SURPACH
TRANSPORT. be pleased to stars ; .
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(a) whther a cargo vessel, MV Vishva
Apor:ge of ths Shipping Corporation of
India sank off the Japsnese coast on 141h
Jaovary, 1987 ;

(b) if so, whether any inguiry has been
eopducted i: to this incident ;

(c) if =0, the.dktails of the findings ;

(d) the number of crew and petsons
on board the :hip ard the number of those
who were drowned alongwith the ship ;
and

(e) the details of the cargo on the
ship and the total Josses as a result of
the drowinyg of the ship and its cargo ?

THE MIiNISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) Yes, Sir.

(b) and (c) Initial inquiry was conduc-
ted by KushikinoM . itiine Safety Agency,
Japan. Siaking of the -hip was caused due to
shifcing  of nvavy stee plsies in no, 4 hold
due 0 stormy wetheir which caused a hole
io the ship’s sde increby causing (ngress of
water 1nto the shp  Preliminary isquiry
under the Muerchaos Shipping Act and the
enquiry by SCI are under progress,

(d) 58 persons were on board, No
person was drowned.

(e) Vessel was loaded with 10903
MT of stecl and QGencral caigo including
74 contamners. The o1 ire cargo wus lost
with the slup except for 21 courainers
which were floating aad have beeu salvaged
in partly damged coodition. The estima-
ted loss @, u resujt of the sinking of the
ship is yet to be worked our.

Foreign Studends Aficted W ith AIDS
VYirus

1522, SHRiI C. MADHAV REDDI :

SHRI YASHWANTRAO GAD-

AKH PATIL :

SHRI S.M. GUBRADDI :
SHRI Q.3. BASAVAKAJU :
SHRI K. PRADHANI :

Will the Miaister of HEALTH AND
BA LY WELFARB be pleased to state :
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(a) 1be total number of foreign students
stadying in India and the number of them
who hcve been found 50 far to be sfllicted
with the AIDS virus ;

(b) the cauntries {0 which such
affected students belong, the Univerlties
which they are studying and for what
period ;

(¢) whether Government have decided
to repatriate those foreign students in
India who are found to be afflicted with
AIDS virus ; and

(d) whether it is proposed to screen
the foreign students coming to India for
study ?

THE MINISTER OF STATE IN' ' THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA.
DB). (a) Tac information regarding number
of foreign studends study.ug in Inda is
nut available with this Muistry. How-
cver, so far 1127 students have been
screenzd of which 11 have bcen found to
hwe AIDS iafection.

(b) The affectel
countrie 5 as under :

students belong to

Kenya - 6
Tanzania — 4
Malawi -— 1

Information regarding the universities in
which thc affecied students wcre studying
and tbe duration Of their study is not
avaijlable with this Ministry.

(c) Yes, Sir.

(d) Yes. Instructions have becen issued
to Stale/U.T. Governments/all Uaniversities
for health screening of ell foriegn students
(new and old admissions) tacluding screen-
ing for AIDS3.:

Quacks in Capital Pract.sing Ayur-

vedic and Unanl Systems of Medicine

SHRI SUBHASH YADAY :
SHRI DHARAM PAL SINGH

MaLIK :

Will the Minister of HBALTH ANP
FAMILY WELPARE bo pleased (0 #ta10:

1523.
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(n) whether Government are aware
that a large number of quacks exist in
the Capital practlsing in Ayurvedic and
Unanl systems of medicine ;

(b) whether in addition to tne above,
7,000 registered and unlisted doctors are
also practising in the Capital and using
sob-standard drugs prepared in the most
uuhxglenlc conditions ; and

(c) if so, whether any inquiry has been
conducted in this regard and the action
taken by Government thereon 7

THE MINISTER OF STATE IN THRE
MINISTRY OF HEALTH AND FAMILY
WEBLFARE (KUMARI SAROJ KHAPA-
RDE): (a) to (c) The information is be ng
collected and will be placed on the Table
of the Sabha.

Check at Alrports on Forefgners for
AIDS

1524. SHRI SUBHASH YADAYV :
SHRI M. RAGHUMA RED-
DY :
SHRI PRAKASH CHANDRA :

Will the Minister of HEALTH AND
FAMILY WELFAREF be p'eased to state :

(s) whether it is a fact that some
tourists from USA and Buropean countries
tre carrying with them the AID8 disease ;
and

(b) if s0, whether ths Union Govern-
ment propose to put a check at the Airports
oo the {reigners while landlng in India to
avoid break-out of this dreadful disease and
if not, the reasons therefor ?

MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR-
DB) : (a) Yos, Sir. .

proposal at
is uader

no such
pasition

(b) There s
Y. faesiar, ta
taitant reyiew.

THE MINISTER OF STATE IN THE
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Progress in Setting op of Indira
Gandhi Open Unliversity

" 1525. SHRI CHIRANJI  LAL
SHARMA @ Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state

(a) the progress made so far' in start-
ing acdemic programmes by the Indira
Gandhi Open University, New Delhi;
and

(b) the tim= by which it would start
enrolment of the students etc. ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SMT KRISHNA SAHI1) : (a) apd (b) The
University has already announced 2 diploma
programmes, one in Distance Education,
and the other in Management. About
4300 students have been enrolled in these
2 programmes which started in Janvary
1987. Work on starting a few more
diploma courses is in propress. The
undergraduate rrogrammes of the Univer-
sity are expected to commence some time
in 1988,

The University has set up 4 Regional
centres and 22 Study c3ntres so far.

Modemisation of Internattonal Alrports

1526. SHRI GURUDAS KAMAT:
Will the Minister of CIVIL AVIATION
be pleased to state :

(a) the details of the proposed moders
nisation of International Airports In the
country ;

(b) the financial allocations made for
the purpose ;

(c) whether Government would consi-
der pioviding passenger amenities particulary
outside these airports ; and

(d) if so, the detalls thereof 7
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THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL. AVIATION (SHRI
JAGDISH TYTLBR) :.(a) The air traffic
centrol systems at the international air-
ports at Delhi and Bombiy are proposed
to be modernized by insla’lation of S-rcon-
dary Surveiliance Radar. Flight Data and
Radar Data Proce:sing Systems, Instrge
ment Landing Systems. Te-minal VORs
and Surface Dctection Bquioment.

(b) A provision of Rs. 300 lakhs has
been included for the scheme in BE
- 1987-88.

(¢) and (d) Amenities like car parking
arca, shuftle coach service, pre-paid taxi
rervice., Porterage, Po'ice Ass’stance and
Publib Call Offices are already bprovided
out:ide the 'e minal buildings of interca-
tional airports. These facilities will also be
augmentced alonpwith development of new
terminal complexes.

News Item Captioned ‘Ayurveda can
Treat AIDS”*

1527. SHRIMATI MEIRA KUMAR :

Will the Misister of HEALT!I! AND
PAMILY WBIPARE be pleased to
state :

(a) whether * Government’s attention
has been drown to the=  report appear.
ing in the Hindus han Times dated 9 Fep-
ruary, 1987 u-der the caption ‘Ayurveda
can trzai AIDS’ ;

(b) it so. the details thereof ; and

(c) whether anv steps are being taken
by Government to promote Avuivedic
medicines for the treatment of AIDS ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARL SAROJ KHAPAR-
DE); (a) -nd (b) Yes, Sir. The Government
has come across the press report appear-

ing in 1he ‘'Hindurthan Times'’ dated
9.2.87 captioned ‘Avurveda can treat
AIDS’., 1t has be.n claimed theren that

clinical featmres of Ojakshaya described in
Ayurvedic texts correspond to AIDS,
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(z) The Central Council for Resenrch
in Ayurveda and Siddha bas at present ng
propasal bcfore it for carryingout resedreh
studies in this field.

[Translation]

Construction of Barrage on Ganga at
Kanpur

1528. SHRI JAGDISH AWASTHI ;
Will the Minister of WATER RESOUR.
CES be pleascd to state :

(a) whether state Government of
Uttar Pradesh submitted a Project in 1982
for the copstiuction of a bzerage on Ganga
at Kanpur ; and

(b) if so, the time by which the work
is likely to start op this scheme ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKAR ANAND):
(a) Yes, Sir. '

(b) A recommendation to locate the
barrage cite about 1 km. upstream of
Bhaironght near Kappur was made in
January, 1983. The modified Project
Report for tbe barrage at this site is
awpited from the Stufe Government.

- [English]

Teaching throngh Hindi Medium in
Railway Girls High School, Asansol

1529. SHRI SALAHUDDIN : Wil
the Minister of RAILWAYS be pleased to
state @ '

(a) whether Government have 2RY
propcsal to introduce teaching through
Hindi medium in Ratlway Girls High
School, Asansol, West Bengal; and

(b) if so, whether the demsnd bas beed
examined and steps teken to meet €
same ?

THE MINISTBR OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI



241 Writien Answers

MADHAVRAO SCINDIA) : (a) and (b)
The propo al has been examined. As: 8
QGirls High Schools in Hindi meoium are
alreadv functioning at Asansol, teachiog in
Hindi medium in Railway GQirls school is
not considered necessary due (o constraint
of resources.

Representation of SCs/STs in Rallway
Service Commissions

1530. DR. V., VENKATESH : Wil
the Minister of RAILWAYS he pleased to

state @ .

(a) the total number of employces in
each of the Railway Secrvice Commissions
and other offices under the Railway Board
as on 1st January, 1987, in various classes
of services and posts ;

(b) tbe number of Schedaled Castes
and Scheduled Tribes, amongst these men-
tioned in part (a) above ;

(c) the reasans for urder-representation
of the Scheduled Castes and Scheduled
Tribes, if any, in the above services and

posts ; and

(d) the steps taken during the last
three years to increase the representation
of these communities in these services and

pests ?

THE MINISTER OF STATB OF THB
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (d) The
information is being collected from the
Railway Recruitment Boards and other
offices and will be laid on the table of the

Sabha.

New Methods of Male Coniraception

1531, SHRIMATI MADHUREE
SINGH : Will the Minister of HEALTH

AND FAMILY WELFARB be pleased to
state :

(a) whether Government have explored
the possibility of effective and acceptable

pew methods of male pontraception }
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(b) whether some countries huve found
chemical which causes infertility 01 mmobi-
lises sperm cells ; and

(¢) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR-
DE) : (a) The efforts are beu g mude o
develop effective and accep'asble newer
contraceptives for regulation of male
fertility,

(b) Yes, Sir.

(c) Several chemicals including nitro-
furens, thiophences, elkylating :gents bis-
dizmines, dinitropyrroles, mctbaiibure,
chlorobydrip, 6-desxy-6-hclosugars  ele.
showed strong male antifertility activity in
apimal studies which wae reversible, at
Icast with some of these chemicals, when
the treatment was withdrawn. However,
undesirable side effeets together with the
possible conception of a genetically d«fec-
tive foetus has discouraged further s udics
with these agents.

[Tranalation]
SC/ST Employees fn Civll Aviation

1532. SHRI RAM BHAGAT
PASWAN : Will the Minister of CIVIL
AVJATION be pleased to state :

(a) the total number of employees in
the Minist y at present indiciting 1he
number thereof in Class I, II, 11T and 1V
separately ;

(b) the percentage of Scheduled Cas.e
and Scheduled Tribe employees in each
class/category ;

(c) action taken by Government to
enfure that SC/ST employees ure appointed
against the reserved posls 1n accordancc
with the reservation policy ; ard

(d) whether Government would appolnt
the required number of SC/ST employees
by issuing specia] advertisements ?
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THE MINISTER OF STATE OF THR
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TATLER): (a) and (b) Ths
total numbder of employees working in the
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Ministry (Mair) and the percentage of
Scheduled Castes and Scheduled Tribe
employees in each class/category is ag
ynder (==

S1. No. Class/Category Total s/c Percentage S/T Percentage
number of
employces
1. Class I (Group A) 18 1 6 1 6
2 Class I1 (Groip B) 79 5 6.5 2 2.5
3. Class Il (Group ©) 76 12 16 1 1.3
4. Class IV (Group D) 44 17 39 3 ?
(BExcluding Sweepers)
$. Class IV (Group D) S s 100 —_— -—

(Safajwala & Parrash)

(o) and (d) The policy of the Govern
ment laid down from time to time for
implementing the reservation policy is being
followed by the Ministry. Reservation
rosters are maintained as prescribed. In
the event of non-availabllity of Scheduled
Castes/Scheduled Tribe candidates, the
reservation points meant for Scheduled
Castes/Sch *duled Tribe candidates sre got
de-reserved with the approval of the com-
petent authority.

The appointments in the grades of
Class I II and III are made through the
Department of Personnel and Training and
in the grad. of Class IV through the
Bmployment Exchange.

Revle v by US State Department
regarding Kanishka crash

1533. SHRI MADAN PANDEY:
Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whsther Government’s attention has
been drawn to the review made by the U.S:
State D:partment recently segarding the
Kanishka aircrash ;

(b) If s0, whether this has disclosed
strong possibility of the iInvolvement of
terrorists in this aircrash ; and

(c) if so, the reaction of Government
thereto :

THB MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) to (¢c) The US.
State Department has not made any slate-
ment recontly about Kanishka crash.

Medical Faclliies for AH India
Petrol Pump Employees

1334. SHRI MADAN PANDEY :
Will the Minister of HEALTH AND
FAMILY WELFARE be pledsed to state :

(a) whether the All Indiu Petrol Pump
Employees have urged the Goveroment to
make available medical facilities for
them ;

" (b) M50, whether Government have
taken any decision to this effect ; and

(c) if so, the details thereol and if Dot,
the Feqsons therefor 7
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THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH & FRAMILY
WELFARE (KUMARI SAROJ KHAPAR.
DRB) : (a) No such proposal has been recei-
ved by the Government,

(b) and (¢) Do not arise. -

© [Eaglsh)

Raflway Pi-ojects im Kerala

1535, SHRIMULLAPPALLY RAMA-
CHANDRAN : Will the Minister of
RAILWAYS be pleased to state :
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(a) whother the work on any railway
development projccie in the State of Kerala
has stagnated due to paucity of funds ;

(b) if so, the details of such projects
with extent of work done on each of them j
and

(c) whether any of these projects will
be given priority under the Annual Plan
for 1987.88, if so, the details thereof ?

S

THE-MINISTER OF STATE OF THR
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (¢)
Details of ongoing New Line Projects in
Kerala including funds proposed in 87-88
are as under :— :

Sl. No. - New Line Estimated Expegditure Outlay Funds % ;ga
cost upto in 86-87 proposed progre:s
3/86 Original for 87-88
one .
(Figur;s in Ra. crores)
1. Ernakulam 45.50 17.23 3.00* 4.00 47
Alleppey
2. Alleppey- 28.00 0.78 1.00%* 3.00 1
Kayankulam
L 4

"Construction of Trichur-Guruvayur
Budget.

rail line is proposed asa new work'lu 87-88

* This outlay was increased to Rs. 6.75 crores in the latter part of the year.
“* This outlay was increased .to Rs. 2.50 crores during latter part of the vear.

Fire Incident in Alr-bos from Dubai
to Trivandrom

1536, SHRI MULLAPPALLY
RAMACHANDRAN : Will the Minister
of CIVIL AYIATION be pleased to state :

(a) whether any enquiry was made to
determine the ocause of the fire on Air
India's Air-bus which arrived at Trivandrum
from Dubai on 21 Decomber, 1986 ;

(b) if so, the findings thereof ;

(c) whelher any exccutive responsibility
has been fixed for the accideut ; and

(d) the action taken by Government
in this regard ?

THE MINISTER OF STATE OF THB
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER); (4) and (h) Yes, Sir.
Fire was due (0 No. 4 wheel brake ass e
bly over-hcating.
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(c) and (d) Further investipation is in
progress to establish the cause of the
accident and reisons thereof.

Untroduction of more Trains between
Bombay and Kerrla

1537. SHRI
RAMACHANDRAN : Wijll the Minister
of RAILWAYS be plecased to state :

(a) whether Government have received
any represcatatio: for introduction of more
tralns between Bombay and Kerala ;

(b) if so, the details thereof ; and

(c) the decision of the Government
thereon ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
M ADHAVRAO SCINDIA): (&) and (b)
Ye:, Sir. Suggestions have been received
for nroviding more travel facilities between
Bombay and Kerala. ’

(c) 1: has been decided
new biweekly train between
Cochin from April, 1987.

to introduce a
Bombay and

Vayadoot Services 1in
Regivn

Southern

1538. SHRI MULUAPPALLY
RAMACHANDRAN : Will the Minister of
CIVIL AVIATION be pleased‘to state

(2) the number of statiops in the
Southern region where Vavadoot services
are operating at present ;

(b) the details
Kerala ;

of stations located in

(c) whether Government have received
any proposallrepresentations to extend
Vayudoot fucilitics to Northern Kerala ;
and

(d) if so, the decision of the
ment in this regard ?

Govern-

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI1
JAGODISH TYTLER): (a) and (b) Of the 17
stations airlinked by Vayudoot in Southern
R:jion, Cochia i3 located in Kerala,
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(c) and (d) Yes, Sir. This proposal
was  about introduction of Vayudoot
services on Mangalore-Calicut-Cochin &
Coimbatore sectors. Mangalore, Cochin
and Coimbatore are already airlinked by
Vayudoot services, Calicut is Included
in the list of stations proposed to bo aire
linked by Vayudoot during the current plan
period,

[Translation]

Creation of a Railway zone In Bibar

1539. PROF. CHANDRA BHANU
DEVI : Will the Minister of RAILWAYS
be pleased to state :

(a) whether it is proposed to creato a
Rallway Zone in Bihar during the Seventh
Five Year Plan ;

(b) if so, details thereof ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a)to (¢) In
view of severe constigint of resources, it is
not proposed to sanction any additional
Zones at present,

Earnings of Indian Alrlines

1540. PROF. CHANDRA BHANU
DEVI : Will the Minister of CIVIL AVIA-
TION be pleased to state :

(a) the amount of profit earned by
Indian Airlines in 1985 and 1986 ; and

(b) the target fixed
the year 1987 ?

ia this regard for

THE MINISTER OF STA1TE OF THE
MINISTRY OF CIVIL. AVIATION (SHRI
JAGDISH TYTLER) : (a) During the
financial year 1985-86 Indian Airlines
earned a net profit of Rs. 63.22 crores.
During the curreat financial year (1986-87),
Indian Airlines have estimated a net profit
;f !§s. 69 crores (both inclusive of Income®

ax).

(b) For the financial year 1987-88,
Indian Afrlines bave a provisioral target of
Rs. 85 crores as net profit (inclusive of
Income Tax),
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(Englisk]
Road Accidents in Delhi

1541. DR. G. VIJAYA RAMA RAO :
Will the Minister of SURFACE TRANS-
PORT be pleaced, to state

(a) whether road accident are on the
ircrease in Delhj ;

(b) the causes identified for this trend ;

(c) whether these causes include un-
planned and upscientific construction of
road dividers, high curves, too many traffic
lights and speed breakers ; and

(d) whether representative Traffic
Advisory Committee comprising of experts,

officials and users are proposed to be set '

up in four Zones in Delbi in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) The number
of road accidents per thousand vehicles in
Delhi has shown a dceclire as indica'ed
below :

Year Road Accidents

(Per ‘000 Vehicles)

1984 6.99
1585 6.60
1986 6.00

(b) and (c) Do not arise.
(d) No, Sir.

Shortage of Co ches in Katlhar-Jog-
banl and Forbesganj-Saharsa-Samasti-
: pur Sectloas

1842, SHRI D.L. BAITHA: will
the Minister of RAILWAYS be pleased to
state ¢

(a) whether thereis serious overcrow-
ding in trains on Katihar-Jogbani se:tion of
Norjh east Froatier Riilway and Forbes-
ganj-Saharsa Samastipur scction of
North Bastern Railway owing to the shor-
tage of coaches in trains ;
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(b) whether this fact was brovght to
the notice of Railway officials several times,

(¢) whether even afier assorances,
acute shortage of ccaches in trains conti-
nues resulting in serions overcrowd:ng ; and

(d) if so, the steps proposed to be
taken to remedy the situation ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI MA.-
DHAVRAO SCINDIA) : (a) to (d) Due to
overall shortage of M., coaches, trains do
run with less number of coaches, resulting
into overcrowdirg. The positicn is likely
to improve only after the new Rail Coach
Factory at Kapurthala goes into production.

Fast Food Restanrants

1543, SHRI D.L, BAITHA : Will the
Minister of HEALTH AND FAMILY WE]L.-
FARE be pleased to state :

(a) whether fast food restaurants have
been started in Delhiand other big cities of
India and if s¢, the number of such restau-
rants, city-wise ;

(b) whether a study bas been made as
to the food items Served in these fast rese.
taurants which are exposed to health proe

_ blems ; and

(c) if so0, the details thereof ?

THE MINISTER OF STATE IN THR
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR.
DE) : (a) to (c) The information is being
collected and will be laid on the Table of
of the House.

Mcemorsndum from Sclentists of
Indian Council of Medical Research

1544. SHRIMATI GEETA MUKHER-
JEE : Wil the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether any mer orandum has besn
received from the working scientists of the
Indian Council of Medical Resesiit, ;
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{b} if 0, the details (hercof ; and

(c) the decision taken on their demands?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMART SAROJ KHAPAR-
DE) : (8) The ' Ministry of Health and
Family Welfare in the Government of
India bas not received any such Memo-
randum,

(b) and .(c) The question does not
arize. . ' '

Development Corporation for Women

1545. SHRI P.M. SAYBED Will the
Minister of HUMAN RESOURCE DEVE- "
LOPMENT be pleased to state :

(a) whether Government are cont-
ewplating to set up a Developient Cor-
poration for Women ;

(b) if so, the details of the scheme
indicating the class of women who are to
be benctited ;

(c) the financial resources and the
quantum thereof ; and

(d) other details such as coverage by
the scheme of tbe women In  various States
etc. ?

THE MINISTER OF
THE DEPARTMENTS OF YOUTH AF-
FAIRS AND SPORTS AND WOMEN
AND CHiLD DEVELOPMENT IN THE
MINISIRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MARGARET
ALVA) : (a) No, Sir, The Central Govern-
. ment will fisanc:ally assist the State Govern-
ments in setiing up such coiporations.

STATE IN

(b) to (4 These Corporaiions
actively ~upport ana p;omote schemes for
women's roups amd women from the
weakeF Z...u8 9f BOcicty,

would

The Corporations would adt as a catale

Y.ic ageat for geaerating #3ODOMIO  AGIIVie
. L ]
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tier among women, Corporations would
ascertin @

~— jdentification of potential areas of
employmeat ;

— assistance In “project formulation
and raising the required finance ;

— arranging raw material for work-
ing women in . multiple occu-
pations ;

=~ providing training and consultation
facilities ; and

— providiog infrastructure for
keting the products.

mars

~ The Central Government would provide

{unds to State Governments through enquiry
participation in. the ravio 49 : 51 so0 that
the State Governments have an incentive
and assistance to set up such Corporations.
The Corporation would also ohtain credit
under the  differential rate of interest
scheme or any other concessional scheme.
A budget allocation of Rs, 50.00 lakhs
has been made for the year 1987-88.

Provision of Bgildings for Schools in
Delhi

1546, SHRI P.M. SAYEED : Will
the Minister of HUMAN RESOURCB
DEVELOPMENT be pleased to state :

(a) the number of Government aided
schools in the Union Territory of Delhf
which are still holding their classés in
tents ;

(b)  the pumber of schools which bave
been provided with buildings during
1986-87 so far ; and f

(c) the time by which all the scbools
in Delhi would have their own buildings
and the main reasons for delay in the
process of construction of such school
buildings ?

THEB MINISTER OF STATE IN THBE
DEPARTMENT ;; OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(BHRIMATI KRISHNA SAHI) : (a) 11.
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(b) During 1986-87, Delhi Adminis-
tration has constructed 11 Schools® buil-
dings and provided 72 Schools with pre-
fab s‘ructure. Municipal Coerporation of
Delhi bas provided its 14 schools with
duildings.

.(c) Coostruction of school buildings is
an ongoing process. Availability of funds,
availability of land for construction and
opening Of new schools every, year, all
determine  availability of buildings to
schools,

Leakage of Chlorine in Calcutta Port
Trust Store

1547. SHRIMATI GEETA MU-

KHERJEE : Will the Minister of SURFACE

TRANSPORT be pleased to state :

(a) whether some of the
Port Trust personnel and firemen were
taken seriously ill after chlorine gas leaked
from a cylinder at the office of tbe CPT
Controller of Stores on Garden Reach Road
on January 7, 1987 : and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) and (b) On
7.1.87 when 4 chlorine cylinders declared
to be empiy we:e being removed from the
Stores of ihe Port Trust, one cylinder
atarted leaking Forty CP.T. personnel
were taken to the Hospital, out of whom
cighteen were hospitalised. - The discharge
of all patients was compleied by
18.1.1987.

Payment by Metro Authorities to
State Government

1548. SHRI INDRAJIT GUPTA : Will
the Minis‘er of RAILWAYS be pleased to
state :

(a) whether it is a fact that the Wess
Bengal Government has not been paid the
cost of laying tram tracks in the Bhowa-
nipur erea by the Metro Railway aut-
borities ;
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(b) if so, the details and reasons
therefor ; '

(c) whether it is alio a faet that the
State Government has decided to move the
Court for the reallsation of the sum from .
the Metro ; and

(d) if so, the details thereof and
Government’s reaction thereto 7 -

THEB MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) and (b)
In terms of the Profect Report for Metro
Railway Calcutta, which was eccepted by
the West Bengal State Government, tram
services are not required to be restored on
the corridors which would be served by
Metro Raliway and hence no payment is
due to the West Bemgal State Government
on this account.

(c) No communication to this effect
bas been received from the State Govern-
ment. ' }

(d) Docs not arise.

Contalper Handling Facllitles at
Ports by Non-Resident Indians and
Private Sector

1549. SHRI INDRAIJIT GUPTA :
Will the Minister of SURFACE TRANS-
PORT be pleased to state :

(a) whether Government are consider-
lng a proposal of opening up container
handling facilities at the ports to non-
resident Indians as woell as the private
sector ; and

(dj if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJBSH PILOT) : (a) The
concept of using funds of the
Private scctor for the.development of Port
facilities bas been accepted in principle.

(b) The details are yet to be worked
out,
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Proposal for Allowing Entry of Private
Sector Into Dredging

1550. SHRI INDRAJIT GUPTA:
Will the Minister of SURFACE TRANS-
PORT be pleased to state :

(a) whether Government are considering
a proposal for allowing the entry of private
sector into dredging ; and

(B) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) There is
no ban on tbe private sector in participating
in dredging works in the country. They are
already allowed to do so.

(b) Question does not arise.

Demand for Passengers Shipping Service
Between Haldia and Madras

1551. SHRI SOMNATH RATH :
Will the Minister of SURFACE TRANS-
PORT be pleased to state :

(a) whether there is a demand from the
public for a passenger shipping service
between Haldia and Madras via Poris of
Paradip and Gopalpur in Orissa ; and

(b) if so, the reiction of Government
thereto 7

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOTY): (a) Director
General of Shipping has reported tbat there
is no such demand from the public.

(b) Does not arise.

Construction of Hostels for Women

1552. SHRI CHINTAMANI JENA :
SHRI AMARSINH RATHAWA!:
SHRI D. L. BAITHA :

Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased

to state :

(a) the present hoste) accommodation
for womun in Delhi and in other metropolitan
sities ;
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(b) whether the present accommodatiop
is ot sufficient and several women seeking
jobs in those cities are forced to turn away
for lack of an adequate and safe place to
stay ;

(c) whether there is any proposal to
copstruct more hostels for Women In all
four metropolitan cities ; and

(d) if so, the details of hostels likely to
be constructed during the Seventh Five Year
Plan period in each city ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE

- DEVELOPMENT (SHRIMATI MARGARET

ALVA): (a) Government of India has
sanctioned grapt-in-aid to voluntary
organisations for the construction of 44
hostels "for 3623 working women in the
metropolitan cities as under :—

Sl. City Number of Beneficiaries

No. bostels Working
sanctioned Women

1. Bombay 12 1,098

2. Calcutta 4 197

3.  Delhi 13 1,537

4. Madras 15 791

(b) No survey bas been conducted to as-
Certain the number of working women secking
hostel accommodation in the metropolitan
citiecs. However, no specific case has been
reported to the Government of India forciog
of women being forced to turn away for
lack of adequate hostel facilities.

(c) and (d) It is proposed to cxrand
the programme duripg the Seventh Five
Year Plan substantially. However, State/
Union-Territory-wise allocations arc Dot
made under the Programme. Government
of India will consider further proposals op
receipt of applications from voluntary
organisations in the metropolitan Cities
through the concerned State Government/
Union Territory Administration,
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Painkiller Drogs

1553. SHRI ARIF MOHAMMED
KHAN : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to

stale :

(a) whether Government have seen tbe
press reports about certain  commonly
avajlable painkiller drugs which are stated
to be extremely dangerous and can cause

even death ;

(b) if so, the reaction of Government
to these reports ; and

(¢) whether ény study bas been made
about other dangerous side effects of these

drugs ?

THBE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) Yes, Sir.

(b) On receipt of information about the
inter-action of. Dextropropoxyphene with
Central Nervous System depressants like
alcohol, tranquilizers which had appeared in
the Western press, Government in the year
1978 and again in 1985 bhad through State
Licensing Authorities asked the manufacturers
of D:xtropropoxyphene formulations to
alert the prescribing doctors by giving
necessary “warning note” and *“‘precautionary
statement” in the package insert and other
promotional literature of Dextropropoxyphene
formulations as has been asked in the
developed countries like U.K. and USA.

(c) The reported side effects of
Dextropropoxyphene and other similar drugs
pertain to Central Nervous System depression
when the therapeutic dose of the drugis
exceeded or waen concurrently other CNS
depressant drugs like alcohol, barbiturates,
tranquillizers, are taken.

Paiukillers Cantainiag *“‘Dextropropryphemc™

1554. SHRI MOHD. MAHFOOZ ALI
KHAN : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to

state :

(a) whether Government are aware that
certain companjes manufactyring painkiliers
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containing the basis drug ‘“dextropropory-
phene™ are not inserting the warnlng note
and other precautions on their packs as
Eeqiuired by the Drug Controller of India ;
an

) (b) 'if 50, the action taken to ensure
implementation of the directives issued by
the Drug Controller of India ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) Yes, Sir.

(b) The firms marketing Dextropro-
poxyphene formulations not inserting the
becessary warning note and pre-cautiopary
?tatement have been directed to act
immediately on the direction and insert
necessary warning and precautionary
statement in the package insert/promotional
lltcrature of Dextropropoxyphene formula-
tions manufactured by them. They have
also been asked to explain the reasons for
not abiding by the directives in this regard.

SAARC Workshop on Women

1555. SHRIMATI BASAVARAJESHWARI:
Will the Minister of HUOMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether the SAARC workshop on
women which was held in Dhaka in January,
1987 has called for abolition of polygamy
polyandry and a ban on unilateral divorce : ’

(b) if so, whether the workshop has
made a number of other suggestions ;

(c) if so, how many of the suggestions
have been examined by Government ; and
to what extent they bave been accepted ; and’

(d) the steps being taken to ‘implement
them ? '

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
& SPORTS AND WOMEN & CHILD
DEVELOPMENT IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(YSHR;!WATI MARGARET ALVA): (2)
@8, OIr. '

(b Y“n Sir,
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(c) and (d) The Conference has been
held very recently and the suggestions made
therein relate to various Departments and
Ministries of the Goverpment of India.
Some suggetions rclate to amendments to
personal laws of certain minority
communities. The policy of the Government
has been that any amendment to the
persopal laws of a minority community
would be made with the initiative of that
community,

As for the other suggestions, the
following legislations, to mention a few,
bave already been enacted for raising the
legal status of women :—

() Equal Remuneration Act.

(ii) Suppression of Immoral Traffic in
Women and Girls Act, 1956 which
has been twice ammended in 1978
and 1986 respectively. The Act
has now been renamed as Immoral
Traffic Prevention Act.

v

(iii) Child Marriage Restraint Act.
(iv) Special Marriage Act, 1955.

(v) Maternity Benefit Act.

(vi) The Dowry Prohibition Act, 1961
which has been twice amended in
1984 and 1986 respectively.

(vii) The Family Courts Act, 1984,

(viii) The Criminal Laws (AmendmePt)
Act, 1983 (o deal stringently with
rape cases and dowry deaths.

(ix) Consequential amendment has been
made in the Criminal Procedure
Code, 1973, for making a new
Section (Section 304 B) in the Code
" for dealing with tbe offence of

“Dowry Death”, following the
Dowry Prohibition (Amendment)
Act, 1986.

(x) The Indecent Representation  of
Women (Probibition) Act, 1986, has
been passed in 1986,

(xi) Hindu Succession  Act, 19356,
provides for equal share for the
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mother, daughter, widow excepting
in coparcenary property.

Apart from the afore-mentioned legis-
lative measures, many administrative
measures are also being taken for legal
literacy, self-employment, training in skilled
labour etc. etc, for women.

12.00 hrs, '

[English)

PROF. MADHU DANDAVATE
(Rajapur) : Mr. Deputy Speaker, Sir, 1
want to take up with you an issue which
concerns Members of Parliament from both
the sides of the House, op the day of the
Budget MPs from both the sides were
invited by the television authorities to
‘express their views on the Budget. We
accepted that. 1 told the interviewer that
if this criticism of mine is not palatable it
is better that you drop the interview
altogether.  But they have totally distorted
our criticism and in some cases the operation
leaders’ interviews were dropped gltogether.
Sir, this is discrimination against those who
criticise the policy of the Government and,
therefore, I have given a privilege notice
against the Minister for Information and
Broadcasting.

MR. DEPUTY-SPEAKER : 1 will go
through it,

PROF. MADHU DANDAVATE :
I would like you to consider that.

MR. DEPUTY-SPEAKER : 1 will see.

MR. MADHU DANDAVATE : Pleaso
consider that.

MR. DEPUTY-SPEAKER : 1 will go

through.

(Transiation}

SHRI MOHD. MAHFOOZ ALI KHAN
(Etah) : Some Station Masters have beep
sitting on hunger strike in front of the Rail
Bhawan to press for their demands sincé

24th.
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" {English) [ Transiation)
MR. DEPUTY-SPEAKER : On the SHRI VIJOY KUMAR YADAV

Railway Budget, you can speak.
[ Transiation)

SHRI MOHD. MAHFOOZ ALl KHAN !
At least they should be beard. The hon.
Rai'way Minister is here. Out of them, 12
persons have been hospitalised and or two
of them may die. You should hear them

before they die.

{English]

MR. DEPUTY-SPEAKER :
already spoken on this matter.

You havé

[(Transiation)

SHRI1 MOHD. MAHFOOZ AL!1 KHAN :
At least you can send your representative
there who may coantact them to know what
their demands are. They are on a hunger
strike. It will be very unfair to them.,
They will die of hunger. At lesst you should
hear the grievences of the Station Master.

[English]}

MADHU DANDAVATE
Let the Railway Minister make

PROF.
(Rajapur) :
a Statement.

MR DEPUTY-SPEAKER : On the
Budget, you can speak anything. No, no I
cannot direct,

SHRI AJOY BISWAS (Tripura West)
Sir, 198 rural bank employees have gone on
strike,

MR, DEPUTY-SPEAKER : You can
give in writing.
SHRI AJOY BISWAS: Their main

demand is parity in pay-scales. I bave given

a Calling Attention motion.

MR. DEPUTY-SPEAKER :
Please take your seat.
SHRI AJOY BISWAS : Please allow

the Calling Attention motion.

MR, DEPUTY-SPEAKER : I will see.

I will see,

(Nalanda) : I also wanted to say the same
thing that rural bank employees are sitting
on hunger strike,

(English]

MR. pEPUTY-SPEAKER : It is the
same thing, I have already told.- Now papers
will be laid on the Table.

12.04 hry.

PAPERS LAID ON THE TABLE

(English)

Apnual Report of and Review ou Betwa
River Board, Jhansi, for 1985-86 and
Apnpual Report of Narmada Control
Authority.

THE MINISTER OF WATER
RESOURCES (SHRI B, SHANKARA-
NAND) : 1 beg to lay on the Table—

(1) (i) A copy of the Annual Report (Hindi
and English versions) of the Betwa River
Board Jhansi, for the year 1983-86
along with Audited Accounts.

(ii) A statement (Hidi and English

versions) regarding (a) Review by the

Government oo the working of the

Betwa River Board Jhansi, for the year

1985-86 and (b) showing reasons for

delay in laying the papers mentioned
- at (i) above.

[Placed in Library, See No. LT-3013/87]

(b) A copy of the Appual Report (Hindi and
English versions) of the Narmada Control
Authority, New Delhi, for tbe pcriod
from 1st July, 1985 to 30th June, 1986
along with Audit Accounts,

[Placed in Library. See No. LT-3814/87}
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MINISTRY OF
MADHAVRAO SCINDIA):

on

Notlfication under Indian Rallway Act.

THE MINISTER OF STATE OF THB
RAILWAYS (SHRI
1 beg to lay
the Table a copy of the Railways Red

Tariff (Amendment) Rules, 1986 (Hindi and

Boglish versions) published

in Notification

No. G.S.R. 1054 in Gazette of India dated
the 6th December, 1986 issued under section

47

of the Indian Railways Act, 1890.

[Placed in Library. See No. LT-3815/87]

Notifications under Merchant Shipping Act.
Major port Trust Act and National High-
ways Act and Review on and Annual Report
of Central Inland water Transport Corpora-
tion, Ltd. for 1985-86 and papers vnder -
Major Port Trusts Act.

THE MINISTER OF STATE COF THE

MINISTRY OF SURFACE TRANSPORT

(SHRI RAJESH PILOT): 1

beg to lay on

the Table —

(1) A copy of the Merchant Shipping (Pay-

(2)

ment of Expcnses to wituesses) Rules,
1986 (Hindi and English versions)
published in Notification No. G.S.R.
21(B) in Gazette of India dated the 7th
January, 1987 under sub-section(3) of
section 458 of the Merchant Shipping
Act, 1958.

[Placed in Library. See. No. LT-3816/8 7]

A copy each of the following Notifica-
tions (Hindi and English versions) under
sub-section(4) of section 124 of the
Major Port Truats Act, 1963 :—

(i) G.S.R. 1256(E) published in Gazette
of India dated the 5th December, 1986
approving the Cochin Port Employees
(Welfare Fund) Amendment Regulations,
1986.

(ii) G.S.R. 1257(E) published in Gazette
of India dated the 5tb December, 1986
approving thee Candla Port Employees’
(Leave Amendment Regulations), 1986.

(iii) G.S.R. 1258(E) published in Gazette
of India dated the 5th December, 1986
approving the Visakhapatnam Port
Employees’ (Allotment of Residences)
- Amendment Regulations, 1986,
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(iv) G.S.R. 1259(E) publishad in Gazette
of India dated the 5th December, 1986
approving tbe Kandla Port Employees’
(Recruitment, Seniority and Promotion)
Amendment Regulations 1986.

(v) G.S.R. 1260(E) published in Gazette
of India dated the 5th December, 1986
approving the Cochin Port Employeces’
(Family Woelfare) Amendment Regula-
tions, 1986.

(vi) G.S.R. 126/(E) published in Gazette
of India dated the S5th December, 1986
approving Visakhapatnpam Port Em-
ployees’ (Classification, Control and
Appeal) Amendment Regulations, 1986,

(vii) G.S.R. 1289(E) published in Gazctie
of India dated the 17th December, 1986
approving the Mormuguo Port Employees’
(Grant of Conveyance Allowance) (First
Amendment) Regulations. 1986.

G.S.R. 1290(E) published in
Gazette of India dated the 17th Decem-
ber, i986 approving the Bombay Port
Trust Provident Fund (Amendment)
Regulations, i986.

(ix) G.S.R. 1297(E) published in Gazette
of India dated the 20th December, 1986
approving the Kandla Port Employecs’
(General Provident Fund) Amendment
Regulations, 1986.

(x) G.S.R. 1298(E) published in Gazette
of India dated the 20th December, 1986
approving the Kandla Port Employees’
(Festival Advance) Amendment Regula-
tions, 1986.

(xi) G.S.R. 1313(E) published in Gazette
of India dated the 24th December, 1986
approving the Cochin Port Employees’
(Allotment of Residence) Amendment
Regulations, 1986.

(xii) G.5.R. 1314(E) published in Gazette
of India dated the 24th December, 1986
approving the Mormugao Port Employeel'
(Leave Travel Concession) - (First
Amendment) Regulations, 1986.

[Placed in Library. See No. LT.3817/87}
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(3) A copy of Notification No. S.0. 849(E)
(Hindi and English versions) published
in QGazette af India dated th: 1%th
Novem%er, 1936 declaring the highway
starting from Willingdon Island and
terminating at Cochin on national high-
way No. 47 as a National Highway
under section 10 of the National H:gh-
ways Act, 1956.

*
(Placed in Library. See No. LT-3818/87)

(4) A copy each of the following papers
(Hindi and English versions) under sub-
section(1) of section 619(A) of the
Companies Act, 1956 :—

(i) Revitw by the Government on the
working of tte Central Inland Water
Transport Corporaiion Limited for the
year 1985-86.

(ii) Annual Report of the Central Inland
Water Transport Corporation Limited
for the year 1985-86 along with Audited
Accounts and the comments of the
Comptroller and Auditor General thereon.

[Placed in Library. Sce No. LT-3819/87]

(5) A copy each of the following papers
(Hindi and English versions) under sut-
section(2) of section 103 of the Major
Port Trusts Act, 1963 ;—

(a) (i) Anoual Accounts of the Visakha-
patnam Port Trust for the year 1985-86
together with Audit Report thereon,

(i)) Review by the Government on the
Audited Accounts of the Visakhapatnam
Port Trust for the year 1985-86.

[Placed in Library. See No. LT-3820,87]
(b) (i) Annual Accounts of the Tuticorin

Port Trust for the year 1985-86 together
with Audit Report thereon.

(ii) Review by the Government on the
Audited Accounts of the Tuticorin Port
Trust for the ycar 1985-86.

(Placed in Library. See No. LT-3821/87)

(¢) (i) Annual Accounts of the Madras

PHALGUNA 14,

1908 (SAKA) Papers Laid 266
Port Trust for the year 1985-86 together
with Audit Report thereoa,

(ii) Review by the Government on the
Audited Accounts of the Madras Port
Trust for the year 1985-86.

{Placed in Library. See. No. LT-3822-%7]

Minutes of consultations between Mr. Abdul
Sattsr Foreign Secretary of Pakistan and
Mr. A.S. Gonsalves, secretary in the Minis-
try of External Affairs of India re concrete
measures for de-escalation along the border.

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI EDUARDO FALEIRO) : 1 beg to
lay on the Table Minutes (Hindi and
English versions) of Consulations between
Mr. Abdul Sattar, Forecign Secretary of
Pakistan and Mr. A.S, Gonsalves. Secretary
in the Ministry of External Affairs of India
held at Islamabad from 27th February, to
2ad . March, 1987 regarding concrete
measures for de-escalation along border.

(Placed in Library. See No. LT-3823/87)

Annnal Accounts and Audit Report of Uni-
versity of Delhi for 1985-86; Annual Report
of and Reviaw oo Lalit Kala Akademi, New
Delhi for 1985-86 of Indian !nshtute of
Advanced Study, Shimla for 1985-86 etc.

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUM\N RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : I beg to
lay on the Table —

(1) A copy of the Aunual Accounts (Hindi
and Epglish versions) of the University
of Delhi, for the year 1985-86
together with Audit Report thereon.

(2) A statement (Hindi and English versions)
showing reasons for delay in laying the
papers mentioned at (1) above, i
[Placed in Library. See No. LT-38.:4/87]

(3) (i) A copy of the Anoual Report (Hindi
and Eoglish versions) of the Lalit Kala
Akademi, New Delhi, for the year 1955-
86 along with Audited Accounts,



267

f"apers Laid

[Shrimati Krishna Sahi}

(4)

&)

(6)

. Council of Philosophical

m

(ii) A copy of the Review (Hindi and
English versions) by the Government on
the working of the Lalit Kala Akademi,
New Delhi, for the year 1985-86,

[Placed in Library. See No. LT-3824/87]

A statement (Hindi and English versions)
showing reasons for delay in laying the
papers mentioned at (3) above.

(Placed in Library. See No, LT-3824/87]

(i) A copy of the Annual Report (Hindi
and FEoglish versions) of the Indian
Institute of Advanced Study, Shimla,
for the year 1585-86 along with Audited
Accounts.

(1i)) A copy of the Review (Hindi and
English versions) by the Government
on the working of the Indian Iostitute of
Advanced Study, Shimla, for the year
1985-86.

[Placsd in Library. See No. LT-3825)87])

(1) A copy of the Annual Report (Hindi
and English versions) of the Indian
Research, New
D:lhi, for the year 1985-86.

(ii) A copy of the Annual Accounts
(Hiudi and English versions) of the
indian  Council of Philosophical
Research, New Dclhi, for the year
1985-86 together with Audit Report
thereon.

(iii) A copy of the Review (Hindi and
Eoglish versions) by the Government on
the working of the Indian Council of
Philoscphical Research, New Delhi, for
the year 1985-86. - 7

(i) A copy of the Annual Report (Hindi
and Englisb versions) of the Technical
Teachers’ Training Institute, (Western
Region) fcr the year 1985-86 along with
Audited Accounts.

(i) A copy of the Review (Hindi and
Eoglish versions) by the Goveroment on
tbe working of the Technical Teachers'
T-a'ning Institute. (Western Region) for
Lae year 1985-86. ’

™~
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A statement (Hindi and English versions)
showicg reasons for delay in laying the
papers mentioned at (7) above.

- [Placed in Library. See No, LT-3827/87)

)

(10)

aan

(13) Two

A Copy of the Annual Accounts (Hindi
and English versions) of the Visva-
Bharati, Saptiniketan, for the year 1985-
86 together with Audit Report thereon.

A statement (Hindi and English versions)
showing reasons for deiay in laying the
papers mentioned at (9) above.

{Placed in Library. See No. LT-3828/87]

(i) A copy of the Annual Report (Hindi
and English versious) of the Indian
Council of Historical Research. New
Delhi, for the year 1985-86 along with
Audited Accounts,

(ii) A copy of the Review (Hindi and
English versions) by the Government on
the working of the Indian Council of
Historical Research New Delhi, for the
year 1985-8¢6.

{Placed in Libra<y. See No. LT-3825/87]

(12) (i)'A copy of the Annual Report (Hindi

and Uoglish versions) of ths Indiao
Council of Social Science Research, -
New Delhi, for the years 1985-86 slong
with Audited Accounts.

(ii) A copy of the Review (Hindi and
English versions) by the Government On
the working of the Indian Council of
Social Science Research, New Delhi, for
the year 1985-86.

[Placed in Library, See No. LT-3830/87)

statements (Hindi aud English
versions) explaining the reasons for 0ot
laying the Anpual Report and Audited
Accounts of the Indian Institute ©f
Technology, Kharagpur, for the Yeaf
1985-86 within the stipulated period of
pine months after the close of %
Accounting Year.

(Placed in Library. Seo No..LT-3831/87)
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(3) A Statemel;t (Hindi and English version3)
showing reasons for delay in laying the
papers mentioned at (2) above.

(14) A statement (Hindi and English, versions)
explaining the 1casons for not laying the ;
Audited Accounts of the Indian Institute
of Technology. Delhi, for the year
1985-86 within the stipulated period of
nine months after the close of the
Accounting yecar.

[Placed in Library. See No. LT-3834/87)
{i) A copy of the Aonual Report (Hindi
and English versions) of the National
Institute of Health aod Family Welfare
New Delhi, for the year 1985-86.

4)

[Placed in Library. See No. LT-3832/87]

(il) A copy of the Annual Accounts
(Hindi and English versions) of the
National Institute of Health and Family
Welfare, New Delhi, for the year 1985-86
together with Audit Report thereon.

(iii) A ‘copy of the Review (Hindi and
English versions) by the Government on

Notifications under Drugs and Cosmetics
Act; Annual Report of and Review on Cent-
ral Council for Research in Homoeopathy,
New Delhl for 1985-86 etc.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

WELFARE (KUMARI SAROJ the working of the National Institute of
KHAPARDE): I beg to lay on the Health and Family Welfare, New Delhi,
Table— for the year 1985-86.

(1) A copy each of the following Notifica- (5) A statement (Hindi and English versions)

tions (Hindi and English versions) und'er
section 38 of the Drugs and Cosmetics
Act, 1940 :(—

(i) The Drugs and Cosmetics (Third
Amendment) Rules, 1986 publ.ished in
Notification No. G.S.R. 1049(E) in
Gazette of India dated the 29th August,
1986. '

(ii) The Drugs and Cosmetics (Second
Amendment) Rules,
Notification No. G.SR. 1060(E) in
Gazette of India dated the ith Septem-
ber, 1986.

(iii) The Drugs and Cosmetics (Fourth
Amendment) Rules, 1986 published in
Notification No. G.S.R. 1115(E) in
Gazette of India dated the 30th
September, 1985,

[Placed in Library. See No. LT-3833/87]

(2) (i) A copy of the Annual' Report (Hindi
and English versions) of the Central
Council for Research in Homocopathy,
Delbj, for the year 1985-86 along with
Audited Accounts.

L J
(ii) A copy of the Review (Hindi and
English versions) by the Government
on the working of the Central Council
for Research in Homoeopathy, New
Delhi, for the year 1985-86.

1986 published in -

©)

M

®)

showing reasons for delay in laying the
papers mentioned at (4) above,

{Placed in Library. See No. LT-3835/87]

(i) A copy of the Annual Report (Hindi
and English versions) of the Gujarat
Cancer and Research Institute, Abmeda-
bad, for the years 1984-85 and 1985-86.

(i A copy of the Annual Accounts
(Hindi and Enpglish versions) of the
Gujarat Cancer and Research Institute,
Ahmedabad, for the year 1985-86
together with Audit Report thereon.

(iii) A copy of the Review (Hindi and
English versions) by the Government on
the working of the Gujarat Cancer and
Research Institute, Abmedabad, for the
years 1984-85 and 1985-86.

[Placed in Library. See No. LT-3836/87]

A copy of the Annual Accounts (Hindi
and. Bpglish versions). of the Indian
Council of Medical Research, New
Delbi, for the year 1985-86 together with
Audit Report thereon.

A statement (Hindi and English versions)
showing reasons for delay in. laying the
paptrs mentioned ai (7) above,

[Placed in Library. See No. LT-3837,87)
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{9} (i) A copy of the Annual Report (Hindi
and Fnglish versions) of the National
Board of Examinations, New Delhi, for the
year 1985-86 alopg.with Aadit Accounts.
(ii) A copy of the Review (Hindi and
Bnglish versions) by the - Government on
the working of the National Board of
Examinations, New Delhi, for the year

1985-86.

(iii) A statement (Hindi and English
versions) regarding Review by the
Government on the Audited Accounts of
the Nationa! Boards of Examinations,
New Delhi, for the year 1985-86,

(¢ 10) A statement (Hindi and English versions)
showing reasons for delay in laying the
papers mentioned at (9) above,

[Placed in Library. See No. LT-3838/87)

(11) () A copy of the Annual Report (Hindi
and English versions) of the Institute of
Post Graduate Teaching and  Research,
Gujarat - Ayurved University, Jamnagar,
for the year 1985-86 along with Audited
Accounts.

(ii) A copy of the Review (Hindi and
English versions) by the Government on
the working of the Ibnstitute of Post
Graduate Teaching and Research,
Gujarat Ayurved University, Jamnagar,
for the year 1985-86. -

(12) A statement (Hindi and English versions)
showing reasons for delay in laying the
papers mentioned at (11) above.

[Placed in Library. Ses No. LT-3839/87]

(13) A statement (Hindi and English versions)
explaining the reasons for not laying the
Apnual Keport and Audited Accounts
of the Vistwayatan Yogashram, New
Delhi, for the year 1985-86 within the
stipulated period or nine months after
the close of the Accounting Year.

[Placed in Library. See No. LT-3840/87]

(14) A statement (Hindi and Snglish versions)
explaining the 1easons for not -laying the
Anpnual Report and Audited Accounts of
the General Council for Research in

Yoga and Naturopathy, New Delhi, for
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the year 1985-86 within the stipulated

period of nine months after the close of
the Accounting Year.

[Placed in Library, See No. LT-3841 /87

(15) A statement (Hindi and English versions)

explaining the reasons for not laying the
Appual Report and Audited Accounts of
the Central Research Institute for Yoga
for the year 1985-86 within the stipulated
period of nine months after the close of
the Accounting Year.

[Placed in Library, See No. LT-3842/87]

—— r—

12.06 hrs.

COMMITTEE ON PUBLIC
UNDERTAKINGS

Fourteenth Report and Miputes

[English]

SHRI K. RAMAMURTHY (Krishna-
giri) : 1 beg to present the Fourteenth
Report (Hindi and English versions) of the
Committee on Public Undertakings on
Air India-Workings Results and Traffic
Growth and Minutes of the sittings of the
Committee relating thereto.

12.6-1/2 hbrs.

STATEMENT RE SUMMIT MEETING
OF THE AFRICA FUND

[English )

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI NARAYAN DATT
TIWARI): Members are aware that a
Summit Meeting of the AFRICA FUND
took place in Delbi on the 24th and 23th
January, 1987. The Summit was attended
by the Presidents of Algeria, Congo. Peru,
Yugoslavia, Zambla and by the Prime
Mibister of Zimbabwe. Nigeria was repre-
sented by Rear Admiral Augustus Alkhomu,
Chief of Geperal Staff. The President of
Argentina was unable to attend himself Fﬂd
was represented by a Special Reprosentative.
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of the A/rican Fund

The Heads of State of Government at
the Summit Meeting re-affirmed their grave
concern at the deterioration of the situation
in Southern Africa arising out of the
unabated practice of the pernicious system of
apartheid by the recist Pretoria regime. It had
spurned the repeated calls made by the interna-
tional community to dismantle apartheid and
bad instead stepped up its oppression and
subjugation of the disenfranchised and
dispossessed people of South Africa. As the
Members are aware, the depredations of
apartheid are not coofined oaly to South
Africa and Namibia. South Africa bas
intensified its campaign of intimidation,
blackmail, destabilisation, economic disrup-
tion and even blatant military aggression
against the neighbouring states. ,

The Heads of State or Goveroment at
the Summit Meeting issued an Appeal to the
upiversal conscience for urgent, concerted
and resolute action for the complete dis-
mantling of apartheid. They called upon
all npations of the world, internatiomal
financial and other organisations, non-
governmental organisations aond individuals
to contribute generously to the Fund in
demonstration of their un-flinching solidarity
with the struggle against apartheid.

The Summit also adopted a plan of
Action for the Fund which provides for
specific measures to  strengthen the economic
capability of the Frontline States, to assist
them in enforcing sanctions against South
Africa and to effectively withstand any
retaliatory action by the racist regime; it also
sete out measures to support ths liberation
movements in South Alfrica and Nambia.
The plan of Action has identified the priority
areas where urgent assistence is required,
sod wherzver feasible, cost estimates have
been provided. Tne Plan of Action is a
projection of what the Fund aims to do and
will be refined further as complete details of
projects become available. The broad areas
where the Fund would act include :—

(i) Measures to relieve shortages of
essential commodities consequent
upon ¢nforcement of sanctions
against South  Africa, iocluding
establishment of & strategic rclease

Teserve |

of the African Furd

(ii) To strengthen the transpaort and
communications affected by (he
struggle against racism ;

(iii) To respond effectively to the
pegative trade effects of actin
against the South African regime |

(iv) To ensure the continued ava'lubil ty
of oil and other form: of epergy :

(v) To assist in cnsuring safe functioni 18
of vital economic installations and
network ;

skills for
of national

(vi) To develop human
effective management
economics ;

'(vii)_ Rehabilitation of migrant luibonr.

expelled from South Africa ;

to the liberation move-
South Afn;fa aad

(viii) Support
ments in
Namibia.

_(ix) Mobilisation of public opinion and
financial resources.

The Summit also adopted the Rules of
.Procedures for management and opsration of
the AFRICA Fund A sub-commifize of
the whole with Z,mbia as Chairiuan has
been provided for screening of pr jects
and evaluation of recommendation made by
national execuiing agenciss The Siate Bank
of India will maintain the accounts of the
Fund. Ia addition to coatributions in
convertible currency, provision is also being
mads= for recceiving donations ia rupees from
the Indian public. :

The Fund will mainly concentrate on
emergency requirements of front line States
related to the struggle against apartheid. It
will work closely with the regional organisa-
tions such as SADCC which is already
engaged in long-term economic development
programimes,

India is also simulianeously engaged in
cooperating with the countries is ;n Africa
through a variety of measures as part of our
biliteral programmes.

We all have a moral responsibility to seq
that aportheid fs eradicated. Until tha,
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bappens, and to facilitate that end. the
Summit has app:aled for the extension of
all possible mateiial support to the Front-
line States. It is in this spirit that on behalf
of the Government and people of Iodia,
PM bas announced our condribution of Rs.
50 crores (equivalent of US § 40 million)
over a 3-year period to the AFRICA Fund.
Nigeria has also announced .8 contribution
equivalent to US $ 15 million over a period
of three years and Peru and Algeria US §
10 million each. Other countries have
indicated that they will be making generous
contributions. As such the Fund has got
off to a fiying start with approximately US
$ 70 million.

A number of Governments and organisa-

tions have shown keen interest for
cooperating with the AFRICA Fund. The
Prime Minister has writtsn to all Hcads of
State er Governmont forwarding a copy of
the Appeal and the Pian of Action.

PROF. MADHU DANDAVATE
(Rajapur) © 1 suggest a discussion under
Rule 193 on this Statement.

MR. DEPUTY-SPEAKER :
notice ; I will consider.

You give

————

12.09 hrs.
MATTERS UNDER RULE 377

LXranslation]

(1) Finaocial assistance to Orlssa Govern-
ment for construction of a flyover at
Jajpur-Keonjhar road railway station

*SHRI ANADI CHARAN DAS
(Jajpur) : Sir, Jajpur-Keonjbar Road is an
important railway station in Orissa. The
Railway line intersects the link road
connects national highway No. 5 at Pani-
koili. Every day thousands of trucks
carrying iron ore from Gandbamardan arca
of Keonjhar district ply op this road. In
addition to thic, many other vehicles ply on
this road every day. On the other hand,
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" Crossing of that railway station.

*The speech was orginally delivered in
Qriya.
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.oqu trains, passenger trains and express
trains pass through the railway line every ten
to fifteen mioutes. In such a situation,
t?ousands of vehicles keep . waitipg on both
sides of the road. This is creating heavy
trafﬁF congestion at Jajpur-Keonjhar Road
causing great inconvenience to the vehicular
traffic as well as the puablic. Therefore, it ig
necessary to consiruct a flyover at the leve]
s This will
provide a great relief to everybody and will

g0 a long way in avoiding the frequent
accidents.

It is regrettable that the fly over has not
been constructed despite repeated demands.
The Government of Orissa is financially not
sound enough to bzar the cost of the fly.
over. As such, I demand that a fly-over is
con.structed at Jajpur-Keonjhar Road station
doring the 1987-88 financial year.

(i) Financial assistance to Rajasthan G .
ment to meet the drought situation t;;etr;.

State, particularly In R
Bl ity cularly In Robat tebsil of

SHRI MOOL CHAND DAGA (Pali):
Mr: Deputy Speaker, Sir, Rajasthan has been
faciog drought for the last four years in
succession and the situation, particalarly in
the Western Rajasthan, is very pitiable and
deplorable from every point of view. People
are not getting employment there. Very few

people are epgaged in the drought relief
works.

Economically, the condition of Rajasthan
bas become worse. Very few relief works,
particularly in the Pali district, bave been
undertaken. Thousands of people are faciog
starvation and the cattle arc dying daily for
want of water and fodder, There js an acute
shortage of drinking water. In many villages
there is no drinking water. Thbus ths
people have neithcr employment nor have
then fodder for the cattle. The farmer I8
heart-broken. The condition of agricultural
labourer is'even worse. Thefts and dacoitics
have started taking place i the villages-
The officers at the helm of affairs in the
Gove.rz.xment do not go to the villages. The
condition in the Pali district and particularly
in the Rochat tebsil is continuously
deteriorating and in the absence of relief
works and fodder for the animals, the
situaton is causing concern,
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I would like to draw the attention of the
Government towards this situation and hope
that the Government- would provide funds
t0o implement the jural employment
scheme and other schemes meant for
alleviatin the poverty and will also make
available opportunities for employment
there. The Rajasthan Government should
provide more funds to start relief works.
The State Government should make arrange-
ments for fodder otherwise the livestock will
perish.

[Engitsh]

(iii) Need to protect the Padhanpat forest In
Orissa -and develop it as a wild life

sanctuary.
SHRI SRIBALLAV PANIGRAHI
(Deogarh) : Deogarh town in  Orissa

situated on the National High way No. 6 in
the midst of forests and hills with Padhanpat
fall is a beauty spot in the State. Large
pumber of tourists from different part of
the country visit this place to enjoy nature.
But it is a matter of regret that necessary
tourist facilities are yet to be provide there.
Secondly, probably due to depletion of
forests in tbe catchment areca and regular
fite accidents, the volume of water of the
stream is gradually getting reduced causing
concern in ail the quarters. If this is not
averted, not only the beauty of the place
will be seriously affected but also drinking
water will pose a problem in this town,

What is therefore required is protection
of the Padbanpat forest with ermphasis on
large scale plantation of the special species
required for the purpose and.developing it as
_a wild l.ife sanctuary, so that the beautiful
environment of the area could be maintained
deserving a proper place in the tourist map
of the country.

In view o®the importance of this project
of the State

and the paucity of funds
Government, [ would request the bon.
Mipister of Forests and Epviropment,

Government of India to please consider this
Matter sympathetically_.

[Transiatic n}

(iv) Demand for an Ayurvedic Researh lnsti-
tute in Kbatilabad district of U.P.

DR. CHANDRA SHEKBHAR TRIPATHI
(Kbalilabad) : Mr. Decputy Speaker, Sir,

the country bas made much advancement in
the field of medical science. But if onc says
that only Allopathic system of Medicine has
made progress and the ancient medical

systén: of the country has deteriorated,
pobody can deny this. In comparison to
the propagation abroad of medicines

prepared with the hzrbs of our country, the
use of these herbs in the Ayurvedic
medicines in our country has been much
less in spite of their availability here. Herbs
are found in large quantities in Basti, Gonda,
Gorakhpur, Bahraich and in the Jungles and
billy areas of districts adjoining tbe border
of Nepal. 1 think that if research is
conducted on the use of herbs, the people
of this area, which is backward from the
point of wview of Allopathic System of
Medicine, will be able to get cheaper and
safe medicines and the poor people will also
be able to get treatment. In the districts
wich have been mentioned above, there are
pot sufficient pumbers of allopathic hospitals
and dispensaries were people may get
treatment. In case, some one falls seriously
ill, he has to be taken only to Varanasi which
is beyond the means of a common man.

Taking these circumstances into consi-
deration I would like to request the
hon. Miajster that to make available
medical facilities ia the backward
districts of eastern U.P., an Ayurvedic
Research Institute may be set up in Basti
in Kbalilabad district s0 that the available
herbs are utilised i the preparation of
Ayurvedic medicines and the poor people
may get medical facility there.

(v) Need to provide security to Shri Sumil
Dutt,, M.P., who is on a Peace March
* to the-Golden Temple, Amritsar.y

SHRIMATI VIDYAVATI CHATUR-
VEDI (Khajuraho) :- Mr. Deputy - Speaker,
Sir, it bas been reported in he newspapers
that the terrorists have threatened- to siop
Shri Sunil Dutt, M .P., who is on Padyatra
for the cause of peace and nutional uaity
which will termipate at the Gol jen Temple,
from entering the temple and alio to kill
him. I demand that arrangemeats should
be made to protect his life.

R
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[ English)

(vl) Demand for news telecast in regional
langusges instead of in Hindi over T.V.
in the morniong sessfon.

SHRI P. KOLANDAIVELU (Gobichetti-
palayam) : The Doordarshan has introduced
‘Break-fast T.V.” from February 23, 1987
onwards in which they have introduced the
Hindi news Bulletin for ten micutes ig the
morning. It is suggested that a News
Bulletin in the regional languages be telecast
.instead of the Hindi News oo the -morning
T.V. for the b:netit of the people of the
non-Hiodi speaking States like Tamil Nadu,
Karnataka, Kerala and West Bengal.

(vli) Demand for books on freedom move-

ment, on life of National Leadets etc.

also In Nepali and other Indian languages
not included in the Eight Schedule of
the constitution.

SHRIMATI D K. BHANDARI (Sikkim) :
The Union Government publishos books on
various subjects iu {aopuages which are
included in the Eighth Schedule of the
Constitution. This woik is mustly done by
the Publications Division of the Information
and Brodcasting Mjnistry There are books
published on the freedoin movement, on the
life of the national lcaders on Hora and
fauna aod on the art aod culiure of the
inculcaie in

country. Such books help to
the munds of the people the feeling of
Nationalisme and Indiapoess. Throogh

these books one can pecp in to thie cultural
beritage of the country. Unfortunaicly, not
a single book has been published in other
Indian languages which bave not fund place
in the Eighth Schedule of the Constitution.
Nepal is one of these unforiunate languages.
Theie 15 not a single bock published by the
Publications Divisiop in Nepali and in other.
such languages even on the freedom move-
" ment or oo the lives of our great natiopatl
leaders ke Mabatima Gandhi,. Jawahar Lal
Nehru, Rajendra Piaad and Indira Gandhi.
Thus a lasgze chunk o the people has been
left out trom the opportupity to kuow about
our great national heritage. I would, theie-
fore, request the. Government that books
shouid also.be published in Indian languages
other than those mentioned in the Eighth
Schedule of the Constitution,

(vili) Need to provide more ENU rakes for
Bombay Suburbsn Railway train.

SiiitI S.G. GHOLAP (Thane) : It is a fact
thot approximately 2.5 million commuters
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travel by Western Railway and 2.7 million
by Central Railway daily. During the
preceding decade, the commuters® traffic had
been iocreasing at the ‘rate of 10% per.
anoum. In the absence of matching capacity
having been created for carrying commuters,
considerable gap between the demand and
capacity has resulted, Consequently, there
is very heavy over-crowding on suburban
trains, particularly- during peak hours,
The EMU rakes have a capacity of seating
about 900, but. more than 3500 commutets
travel by these rakes during peak hours.

Therefore, it is requested to the Minister
that he should look into the problem and
should provide more rakes for Bombay
suburban railway trains. :

It is further submitted tbat the only
solution for over-crowding of trains is to
run 12-car rakes instead of 9.car rakes, and
it has actually been started to run on
experimental basis only. People of the area
are satisfied with the system of 12-car rakes .
apnd, therefore, 12-car rakes system- should
be accepted as permanent one ; and for that
purpose, more EMU rakes should be
provided immediately,

—— ————

12.21 brs, .
RAILWAY BUDGET, 1987-88—
GENERAL DISCUSSION— CONTD
| Erglish] |

MR. DEPUTY-SPEAKER : Now wa

take up further general discussion oo the

Budget (Railways) for 1987-88.

There are only two hours left, includiog
the time for Minister’s reply, according to
the time allotted. If ] have to give a
chance to every Member who hgs given his
pame, your cooperation i8 needed. So,
please focus on the points while making your
speech. Otherwise, how can I accommodate
everybody ? (Inrerrupiions) Even by extending
the time by one hour, it cannot be done.
There are 50 Members in the list. So,
please be to the point. If you have some-
thing more to say, during your spcech oD
the General Budget you can say that more
funds should be aliotted to Railways.

Now Shri Anoopchand Shah,
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(Translation}

SHR1 ANOOPCHAND SHAH (Bombay
North) : Mr. Deputy Speaker, Sir, I would

like to conve; my “thanks to the hon.
Minister of State of the Ministry of
Railways, Shri Madbavrao Scindia, for

presenting a progressive Railway Budget, 1
would also like to say that there are some
problems relating to Bombay and the
suburban trains in Bombay which I would
place before the Railway Minister. Oo a
point referred to by the hon. Minister in his
speech, a number of telegrams and lettors
have been sent to us by the people of
Bombay. He has said that the responsibility
of urban transport likes with the State
Government and the local corporation and
in this way he has absolved himsell of the
responsibility. The people, particularly the
people of Bombay suburban, have expressed
their strong reaction that tha Railway
Ministef and the Central Goverament wint
to absolve themselves of the responsibility
of looking after _the needs of suburban
railways and of providing facilities to ths
suburban commuters and want
their responsibility to the State Government
and the local bodies. It is true that you
want that the State Government and the
local bodies should contribute and share
resposibility with you on cost shariog basis.
but ultimately it is the responsibility of the
Central Government. The
ment and the Corporation caooot take any
action and lead io this regard. Therefore,
if you want to slove some problem con-
cerning the urban transport, you should
¢onsult the State Governmeat,« local bodies
and the represcntatives of Bombay in the
Lok Sabbha and Rajya . Sabha snd then try
to find out solution to the problem and for
this a conference of the Railway Board and
the General Managers of Central Railway
and the Western Railway should be called
at the carl.est and a solution be found in

regard to the cost sbaring basis. This is my
suggestion.
L]
12.24 brs.
[SHRIMATI  BASAVARAJESWARI

in she Chair}

Last jyear we have cxporied LMU'’s
Coaches to other countries. If it is a&:-fact,
l would like to know wby such cxport has

“should be

to pass on

State Govern- -
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been made when there is a great demand of
these coaches in the Bombay Suburban, We¢
provided maximum EMU’s
coaches. Only then you can provide better
transport facilities to the commuters. But
EMU coaches have not been provided to
the Suburban section in Bombay and some

coaches have been exported. 1 hope that
you will clarify the matter in the House so
that wé may also be able to place the
factual position tefore the people of
Bombay.

Thirdly, you have stated in your speech
that all the shburban trains in Bombay are
running i losses and they have to be”
hzavily subsidised. Shri Shanta Ram

Gholap, Shri Dighe and all other Members
of Parliament from Bombay have spoken on
this point. But we can not prove whether
the suburban train; in Bombay are runoning
in losses or in profit. This you cannot state
beccause you have no separate account of it.
I can challange you' that if you waant to
show the corrcct position as to whether these
services are ruoning in profit or loss, a
separate suburban zone may be formed in
which all' the suburban services of the
Western Railway and Central Railway may
be included. BY doing so, you will be able
to koow within one year whether thesec
scrvices are runniog in losses or in profit. I
think you have used this word in your
speech, “‘most of subufban services” and you
have npot said “‘all suburban services’.
‘Iherefore, I thiok that you also agree that
the Bombay suburban services do not run in
losses. Rather they are runniog -'in profit. '
1 would suggest that a suburban division or
a scparate zonec may be formed for the

suburban services of Bombay. This will
make the entire position clear,
We also demand that more EMU

coaches should be provided to the suburban
railways of Bombay hecause present railway

“lines or the existing stations do not have so

much capacity as to absorb more commuters
than the present ones. Therelore, there is
only one solution that more 12-coach-trains
should be run. At present, one pair of a
train in the Central Railway and one pair
in the Western Railway are running and
they are making 6 trips cach up apnd down.
If you provide more coaches, then we will
be able to run more than one train of
12 coaches,
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[Sbri Anoc pchand Shah]

I wculd also request that instructions
"should be issued to the Railway Board that
survey should be carried out of all the sub-
urban stations where there is possibility of
constructing p'atform for a 12.-coach train

- and provision for construetion of platform
should be made after conducting survey in
the suburban Central Railway and the
Weéstern Railway of Bombay.

Besides, the overbridges that you have
taken up for <onstiuction are going to be
completed. I do not know whdther your
officers and the officers of the local bodies
meet and discuss together these matters or
and whether our Members cf Parliament
have got due represer tation in the Suburban
« Users. Consulative Commiitee, DRUC,
ZRUC and other commitiees of the national
level. At present, a member whd is in the
Suburban Ra lway Users  Coosulative
Committee wants that his suburban train
-should not be cancelled. If we want to
extend suburban train from Andheri to
Borovalli, the member representing Andheri
tries to stall it. Ycu should, therefore,
ensure that, the members of the Railway
Users Consultative Committee should work
keeping in view the- interests of the whole
division and the suburb At present, there
is no proper representation  im  the
Committees. Therefore, I would like that
instructions may be i sued to the General
Managers of the Central Raillway and the
Western Rjilway to hold meetings with the
local M. Ps, particularly to solve the pro-
blems suburban trains of Bcmbay. We are
bringing these small matters before you
because no ooc listens to us there. The
railway officers do not bothar. 1 would
again request ycu to give instruction to
G. Ms of the Westero and the Central
Railways to periodi.ally eall the meceting of
the Memters of Parliament and hold dis-
cussions with them so as to “solve the
problems of suburban trains in Bombay.

I hope that you will (ry to solve the
problems keeping in view the few suggestions
which I have placed before you. In the
end, 1 would once again convey my thanks
to you for presentiug a surplus Budget and
hope that a part of it will be spent on the

®*improvs mzot of suburban trains.
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SHRI AJAY MUSHRAN (Jabalpur) ;
Thapok you for calling my name, Madam,
because my pre-delivery ,period has been too
long. I hope that the delivery of my
speech will also be uninterrupted by you.

MR. CHAIRMAN : Only five minutes,

We have agreed that each Member will take
only five minutes,
SHRI AJAY MUSHRAN : I stand to

support the Railway Budget which Has been
put 2cross by the Railway Minister. There
is po doubt that while presenting the Budget
he bas shown a ve:y clear headed farsighted-
ness and a definite desire to take the
Railways into the modern age. I will also
like to congratulate the Prime Minister for
selecung a Railway Minister who has been
able, for the first time to make the Railway
peoplc realise that they are a family and not
a metcenary force. 1 am very glad that for
first time this spirit is very exhibitive in all
the functions of various departments and at
various.places where they deal with the men,
public and with every body. There is no
doubt that the budget fully encompasses the
requirements of modernisation, electrification
and replacement of old tracks or bogies or
wagons, and even the new trains have
been introduced in spite of the fact .that the
money is always a coanstraint.

The honourable Railway Minister deserves
particular congratulations for having included
war widows by giving them 75 per cent
concession, I bope, this concession will also
be given to those widows of the -Army, Navy
and Air Force whose husbands have laid -
their lives not in actual war but in actual
service, in these areas where they serve with-
out their family.

He also deserves congratulations for
promotion of sports. Apd while we are
talking of sports, it has been our experience
that once a sportsman bas done his bit he
goes not into the history but ioto the
oblivion. 1 may make one of my suggestions
here, that among the trains which the
Railway Minister has. declared at page 6 5
of his speech in paragraph 6.2.1, one of
them shouid be named after P.T. Usha, on¢
of the new . trains which you are starting
particularly from the arca where she belongs
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to, because that will be a very great incentive
for people who excel in sports to be brought
into history.

I am also very bhappy that he has not
forgotten to promote. progress through ¥
Railways in those areas which bave always
been neglected. Most of my honoun:aple
friends here bave charged him with giving
more than what Madhya Pradesh deserves,

Very few of us know that Madhya Pradesh .

has always been a2 most backwar_d State so
far as the d:velopment of Railways was
conceroed. 4

SHR! MURLI DEORA (Bombay

South) : That is why the Minister is there
from Madhya Pradesh.

CBAIRMAN :
Let him continue.

Please do ot
Do not

* MR.
interrupt him.
interrupt.

SHRI AJAY MUSHRAN :
make my delivery difficult.

Do not

MR. CHAIRMAN : You contioue, Mr.
.Ajay Mushran. You are already losing your
time. _

SHRI AJAY MUSHRAN: Madam,
through ali statistics, which I do not want to
state becausc you have givo me about five to
ten minutes only...(Inferruptions)

MR CHAIRMAN : Not ten, only five

minutes please. _ . :

JAY MUSHRAN : But can
as:’.ui:-1 :}olu:‘ that State by State, Madb.ya Pn.;-
desh was the most neglected. Thus, with this
understanding that he belongs to Madhya
Pradesh and as a Madhya Pradeshi and
particularly belonging to the centre of not
only Madhya Pradash but the whole conntry
I can’ only assure that- he deserves _all
congratulations tor making new  trains

available.

* My other co]léagucs have llways. been
charging him tbat he has- been p'arual.to
Madhya Pradesh. Now, if a train going-
from East to West or North to South has
to pass through the Centre, we cagqot_ belp
it, unjess of coursc he can devise in the
twenty-first century some system where a
train can jump across Madhya Pradesh and
enter the other areas of the country. He has
got to go tbrough Madhya. Pl:aflesb and
therefore whatever trains he is glvm.,' from
Bast to West and North to South, if they

L3

pass through Madhya Pradesh, I am sure
my fricods will continue to feel jealous.

I have got a few suggestions which I will
put across. We have got a safety pers
formance review for 1985-86. This doals
with certiin figures that are given on page
8—train accidents and their causes. This
shows that in most of the accidents the staff
is to be blamed. 1 am not saying that they
arc to be blamed and they should be
punished because I am very suie that the
investigations are being done and they are
being punished. The point which I want to
make here is that this also shows that their
on-the job training requires to be looked
into, I am very sure, the hon. Railway
Minister will, in his speech, throw some
light as to what is being done so that they
arc trained on the job b:cause there are
some categories of railway personnel, who,
because of their reservations, come to a
much higher grade of driver or chargeman or
guard much quicker than normally they
would have become had they not been in the
reservation.

Talking about passenger amenities, we
have got here the year book of 1985-86.
This deals with the passenger amenities. I
am very impressed by these figures. And
every one of us has said that there has been
a definite improvement about drinking water
facilities, catering facilities, hvgienic condi-
tions both in trains as well as on the
platforms. I only wish to make one point
because 1 had the fortune of seeing partis
cally all railways as a member of the
Estimates Committee, that when a train
reaches the platform particularly of stations
which ore not big junctions, the train
accupants i.e. passengers in train should be .
treated as baratis and the entire staff from
Station Supdt., Station Master, - electrician,
sweeper to all the people who are posyibly
required, should be present so that when the
trains develops some defects When it has left
the last station, that can be set right. There
are a lot of examples where the passcngers
have to run here and there to get the
concerned persons in the event of some
defect. But this system of their being
available, will definitely improve furtber the
image of the railways.

- Talking about the amenities I would also
like to talk about safety and securi y of
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lady passengers. lovariably it has been
found that there is &8 policemag on duty at
the station. But he is not found when the
train is there, Itis suggested that he shopld
also be a member of this barat reception
committes and if he positions hirmself before
the ladies compartment, then the local
Romeos do not get the chance to hover
around that compartment and make the life
of ladies miserable.

Now, 1 come to a very few demands of
my constituency. One is an old demand
for ecstablishing a zonal head-ql_xarter_s at
Jabalpur. Technically and administratively
the Railway Board bad recommended
Jabalpur only to bo the zonal headguarters.
But there has becen some delay because of
other than administrative reasons.. 1 bope,
this could be expedited. :

The hon. Ministet has declared that in

87 ters are goinz to -
the year 1 :87-87 7000 quar ; ;
be \-:ddy and another 7000 quarters will be

ready by 1987-88. The?e guarters are v.cfy
m\ich required as much in other arcas ‘aw. in
1abalpur because some .of these l_-axlway
colonies have definitely liv_ed of the;r age.
Particularly in_Kanti Iun_cnon where 5000 to
7000 railway personnel live, not mors tha.n
15 per cent of  railway accommodan_on is
available whercas railway accommodation i

availabie practically at all the other stations.

in the ratio of 25 per cent. So, we should

get some quota.

There is a 30-bedded bogpital in Katoi
" which bas got insuﬂicicpt number of doctors.
This should be looked lu;o: We saw w[tno
of the fipest hospitals 10 .the ;olm‘t“;
belonging to railways. The rgllwa'y Mos'c:)‘ a
at Jabalpur, the railway hospital in adras,
the railway hospital in Calcutta will put any
other bospital of the Hca}th ]?e_partment to
shame- 1 have no hesitation i congratula-
ting the Mlnister for this. ' If the same
standard is br‘ought into this
hospital also shall be glad.

Then, there is & small demand There
“shuttle i Jabalpur to
i ttle which goes from

;:a:si'hlurequcst that this should be extended

up to Bhopal,

There is another U ain which runs grom
2ina to Itarsi. This shonld be extende ;g
;h.opiﬂl. Out of these two trains, one shou

be extended up to Bhopal 50 that the poople
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from Mahakaushal region who go to the
State capital, can go by this traio, reach
there in the morning, finish their job and
come back home.

My next point is that there are quotas
of various berths from stations, particularly
from Katni. Katni as the Centre of India.
All'trains going from North to South and
from EBast to West pass through Katni, and
there are large number of people,

-

CInterruptiong )

AN, HON, MEMBER : He
local demands.

SHRI AJAY MUSHRAN : No, al
India passengers are stranded there, If
somebody is going from North to South, he
has to go via Katnl. So, if the quota is
extended, it can be made use of by all of us,

all Indians. This is from the national point
of view. ’

is making

I am grateful that he has included
Jabalpur as one of the model stations. which
are going to come up, but I am sure, be will
consider including Katni also because Katni
is the focal point of the country and he
must give a special sanction for making
Katoi as the model station.

MR. CHAIRMAN : Please cooclude
now. You have already taken more than
five minutes. ’ '

SHRI AJAY MUSHRAN: He bhas
started a very good train for all passengers
of Vidarbha region which goes from Bilaspur
to Bhopal via Nagpur. If twice a week this
train conld be passed through Jabalpur, then
we can also get the facility of this train.

I am very glad that you gave me little
more than five minutes. In the end I would
like to congratulate him again. Actually, the
speech which I had prepared before he pre-
sented the Budget was something very
different So, I had to re-do the whole thing.
I found in his Budget no point where I could
show any dissatisfaction because there was
no dissatisfaction. 1 congratulate him and
1 am sure that he will consider some of our
local demands. Thank you very much. I
once again support the Railway Budget.

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): Can he give
me the draft of his speech ?

. MR. CHAIRMAN : Hec waants the draft.
You can pass on to him,
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[Translation]

SHRI SHAMINDER SINGH (Faridkot):
Madam Chairman, ss compared to the
previous years’ Railway Budgets, this
year’s Railway Budget has been presented
with a reformative outlook in the Railways
which hes been commended by the bon.
Members from all sides.
to the hon. Minister though the Railway
Ministry is the biggest Ministry among
all the Mibistries. There are cert#n
shortcomings also in it towards which I
would like to draw the attention of the

born. Mipster.

In the first IiInstance, drawing the
attention of the hon. Minister towards
Jalandhar, which is being developed into
a model station, I would like to requestthat
if he wants to develop any station in
Punjab into a Model station, then first of
all it should be Shri Amritsar Sakib, If
you develop two Model stations there,
then Jalandbar may be ooe of the two.
But if only one station is to be developed,
then it should be Shri Amritar S8ahib.

. Secondly, the hon. Minister bas said’

that as compared to the previous years,
21 per cent more goods have been loaded
tbis year and it will be increased further.
But T feel that you were able to achieve
this target only because the railway emylo-
yees worked well. If the railway emplo-
yees did a commendable work as a result
of which you were able to load 21 percent
more goods, then they
bonus for this or spme other incentive
should be given to thcm and they should bs
commended. If due to tbeir ideness and
inactivity in the previous years performance
was not good, then those who wcre respon-
sible for this should be punished suitably.

The hon. Minister bas said that
botween the departure and arrival of the
two trains there is not much time left, In
this connection, I would suggest that two
engines may be attached with each train
_Instead of one. Just try and see so that
where they run with 30 or 40 wagons,
let them run with 80 wagons and pass
whithin 2 minutes- This will facilitate
rmooth traffig,

Its credit goes

should be paid . 2%

" already facing a 1ot of difficulties,

‘There s one more point Thermal
Powe.r Plants are very much esseotial for
Iedia’s progress and reports keep on pour-

. ing from different places that such and such

thermal plant has suiffered losses for want
of cdal'and there is no rake for leading
coal. This difficulty is always ther =,
You might also be reading thfs in the
newspapers. There should be arrangements
for rakes as per the requirement of ther-
mal plants to channelise this systim.

Every year labourers from U.P. ang
Bibar come to Punjab during harvesting
season. These people sit on the roofs of
the coaches for want of accommodation jn
the train. I would request in thir connec-
tlon that "people should pot travel on
roofs in our country and some arrange-
ments should be made 'so tha: they ean
sit comfortably in (he compiriments
and reach their destination, In thiq
connection I would lke to say that a
survey should be made ¢o ascertain the
nuu_:ber of labourqrn who migrate to Punjab
during scason days. Accordingly special
trains should be introduceq. There should
be relief camps for them, if not permapent
at l.east teu?porary, to stay at the railway
:Laet;:nl til trains are available £,

For defence purposes ma i
have been cancelled in Puujalb?y P:rj;;?f
ha_ve been facing lot of difficulties due t;
this, N.ow that an agreement has since
been arrived at, you €in very weli restart
Previou:ly buses ‘used to ply fo
20 hours in 24 hours but now they lr
‘for.<12 hours only. pDye to reduction pi:
plying of buses by 8 hours, people ‘are
due to canceliation of tialos (he dnfﬁcul;ltci)::
bave incrensed manifold. Previog]y ther
used to come 4 trains but-ndw it ‘io
only one. As a resuit of this the p-au.f
sers  have been facing great  hardshi
These who bave no money four resérvatin;:;
are put to bardship even more Tnereror__
I would request the hon, Minister :,
restart the cancelled trajns at ths eacliese °

There is one train ca
] lled 1y
Bpx:eu which stargs from Fe:oz.:::
Cbair car facilities may pleass be provl'dié
inj¢, More ¢oaches may be attached ¢o
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the other night trains for the convenience
of these who are not able to pay for the
réservation so that the poor people can
travel comfortably,

Madam, there is no dirsct train for

Delhi from Moga. Moga I8 a very big
city of Punjab. About one and a balf
lakh people live there but there is no
direct train from there to Delhi. Pcople
have to come either to Ludhiana or to
Kotakapura for reaching Delhi from Moja.
I would, therefore, request the hon.
Minister that a train must be introduced
connecting Moga to Delhi so that passen-
gers can reach Delhi from Moga direct.

Madam. Chandigrarh is the most
benutiful city in Asia, Ludhiana is the
largest industrial town in northern India
There is only a 100 Kkilometer rail link
from there to Chandigrarh. There has
been 2 consistent demand for this lines for
the Iast 20 to 30 years in the Parliament
but it is not understood why the hoan.
Railwav Minister is not paying any atten-
tion towards it. Attention must be paid
to it. A survey shoutd be made. There
should.alzo be an overbridge there. A big
road ruos from Shri QGangagar to Cbandi-
garh. 300 buses pass over it whitin a
span of 12 hours and the level crossing is
invide the town and it i» within the shun-
ting vard. Duae to shunting, it remains
ctrsed for hours together. An over-bridge
should be constructed over it or agrrange-
ment for a sub-way should he made as
early as possible because the inconvenience
causcd by it involves people of three States
right from Sriganganagar to Chandigarh.
This d'fliculty may
earlv,

There i¢ one more thing. If we go
to railway stations, we find that our soldiers
remain seated on their luggage. Many &
time it is scen that though it Is written
on the Compartments ‘“Reserved for
Milhary Personnel’’, the scats therein
fall -hort of them and they do not get them.
I am of the view that some thing better
for the soldiers should be done.

SHRI AJAY MUSHRAN : This is
the firs' good thing that you have said.
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SHRI SHAMINDER SINGH : I thiok the
bon. Railway Minister that be has brought
about an appreciable change in the Rajl.
ways and with the blessings of the God the
hon. Minister will make the railways
far better as compared to the psst years,
All our good wishes are with him.

SHRIMATI VIDYAWATI CHATUR.
VEDI (Kbajuraho) : Madam Chairman,
keeping the ttme factor in view, I request
yoﬁ that there should be no injustice to me

.in the matter of going time to me because

all hon. Members have bzen speaking
for 15 minutes each.

I spport the Railway Budget presented
by the hon. Minister and I admit that it
is a development oriented budget. In fact,
the Teeord set by thé Railways for achiev-
ing its target without increasing the
freight charges and without increasing the
fare and by meeting challenges is in itself
commendable,

. Similary, he has aleo not increased the
flect but 21.6 million tonnes more goods
a8 compared to the previous year have
been loaded during the current year, which
9.4 million tonnes more than its target,
It is the efficiency of the management.
Alongwith it, our Raiways have broken the
world record. Rather I would say that
we have left behind even the developed
countries, For this congratulate all the
Railway employees, big and small alike,
and above all, I congratulate our hon.
Minister of the State under whose guidance
and leadership this work could be executed.
He deserves congratulations for this.
During the few years just before indepen-
dence, railways were known as a profit msk-
ing establishment but they were running at
‘loss for some decadas now. Now this Depart-
ment has again tried to become a profit-
earning body. I hope that there will be
more profit in future so that the old reputa-
tion of the Railways may be maintained.

As has been said in the Budget, Rs.
1350 crores will be debited to the Depreci
ation Reserve Fund next year which will be
Rs. 109 crore more then the current year.
All this will ba done through mobilisation
of interpal resources. An amount Of
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Rs. 350 crores bas also been provided
for peasion, which in itself- is very impor-
tant. Total expenditure will be Rs. 7.550
crore out of which Railways would get
a profit of Rs. 69 crore after paying a
dividend of Rs. 652 crores toward Revenue.
It is also very commendable.

Alongwith this, the hon. Railway
Minister hat also announced various
concessions and facilities Facilities have
been given for movement of fodder to the
areas suffering from drought and floods.
At the same time, the facilities given
to the farmers, the youth are in themselves
very imvortant. Tbe farmers of our
country will take advantage of this facility
and tour different Statess. Pandit Jawabar-
lal Nehru had said that we should estab-
lish new pllgrim places which may be seen
by the villagers, whether it is Kcraba or

Bhillai or the Chittaranjan factory. They
will come to know by seeing all thcse
as things as to how much progress our

country has made end our youths also will
take advantage of it.

The facilities viven by our hon.
Minister are wvery eommendable. I alsv
congratulate him for making announce-
ment that cushioned berths will be provided
in the sccond class slerper coaches. He
has also prescnted schemes for track
renewal ang Railway electrification. It is,
in fact, proper since for pretty long time
old railway lines have been in use and
their renewal was very essential. Now when
we are proceeding towards development,
their electrification is very necessary.

Alongwilh it, our sensitive Minister . ..
(Interruptions) . . . Try to understand. You
do not understand what sensitive means.
The facilities given by our hon. Minister

: tp widows, physically bandicapped persons
like deafs, dumbs and blinds are indicative
of his cordiality, modesty and kind nature.
You have given facilities to the war widows,
On the same lines, widows of the freedom
fighters should also be provided facilitiss.
Their contribution in freedom struggle
Cannot be minimised. It i¢ omly on
accouut of their sacrifices that democracy
there in our country and we are seated

here. If you give these facilities to their
widows, we will be very grateful to
you:

I have some complaint to make to the
Minister of State for Railways. W¢c duly
accept with respect whatever is pasced in
the Parliament and the State Assemblies
and the bon. Minister also gives due respect
to that. But I would like to say that 1
have drawn your attention @ number of
times that a railway line, which is quite
‘important, from Lalitpur to Banda via
Khajuraho should be conSiructed. A
resolution to this effect was also passed
unanimoutly in the 1980-84 State Aacembly.
‘But no provision for this rail line has been
made till date. I would like to draw your
attention to the fact that when Indirasi
want there in May 1984
statue of Shri Chandra Shekbar Azad she
gave an assurance to the people’s represen-
tatlves that she would look into the muatier
personally. Unfortunately, ‘he is no more
amongst us. It, therefore, becomes our
duty to fulfil her commitment taking into
consideration her sentiments. 7This isa
dacoit-infested area. You have provided
railway line for the dacoit infested areca
from Gupa ‘o Etawah. On this very basis
this line should alzo be construcied. Ycu

also belong to the same Bundelkhand
region about which I am speakiuog.
Gwalior comes under the DBuopdeikhund
area, Regarding its boundaries, I would
say .

““It Jamuua, ut Narmada,

It Chambal, ut Tond”’

The people of that region caupnot

imagine that Bundelkhand can be neglecied
despite your being in the Governmen.. They
think that as their representative is weak,
their aspirations are not being fulfilled. I
bope, respecting the feelings of the people,
you will sanction this work. )

At present, a number of new railway
lines are being laid. On the oste hand,
you talk of socialism and on the other, you
are bestowing more facilities to those who
are already havirg them. We have no
objection to it but you should not neylect
those who need these facilities.

to wunveil the



295  Rallway Budget 198788

[Shrimatj Vidyawati Chaturvedil

At present, no train runs between
Yhansi and Manikpur from 7 a.m. to 7 p.m,
1 have requested a number of times to'run
a fast train from Delhi to Calcutta via
Jhansi-Manikpur. Now you have to attach
two coaches at Agra for Gwalior. If this
(ast train is introduced, this facility will be
availed of by all the people catching trains
on this line., Therefore, 1 strongly
demand and hope that this will' be taken
note of.

13.00 hrs,

As one hon, Member has said, if the
work relatirg to the railway level crossing
is handed over to the State Governments,
nothing concrete will be done.
yourse!f get this work d®ne through your
Department. A number of accidents
involving animals as well as peop'e take
place at the railway crossings. This issue
shou!d be taken seriously. Let the
Railways do this work also alongwith many
other works which are being done by
them. ' '

the railway line from
Lalitpur to Banda constructed. Every “one
canaot go to Khajuraho by plane. You
must provide for funds in the Budget for
this purp~se, even if these are provided
as a token. I understand your difficulty,
If yoe cannot provide money in the Budget
even as a token, you should give an
asaurance that this will be provided in the
pext yeat"s Budget, '

.You must get

In the end I would say something about
Shansi. The quota earmarked- for Jhansi
Rartlway Stalion is qute uonadequate. This
should be increas=d.... (Intarruptions). . . . .

[English]

MR. CHAIRMAN : You
address the Chair,

have to

{ Tyanslation) .

SHRIMATI VIDYAWATI CHATUR-
VEDI : Madam, I am addressing you only.
I would like to draw the atteatlon of the
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hon. Railway Minister that the space for
railway office In Jhansi is quite inadequate,
Every room of that office has beeo parij.
tioned and cabins made for the employees
to carry on their work. Due to it they find
it diffcult to perform their duties ' propely,

‘I bave myself seen the difficulties being

experienced by them. You are carrying
out constructions at so many places. Some.

thing should be done for that station
also.

Recently when I was coming t0 Delhj
on 26th, I found that the gnnouncement of
the arrival and departure timings of the
trajns over the loudspeaker had been
stopped after 10 O'clock. Trains arrive at
Jhansi railway station mostly after 10
O’clock asd no unnouncement is made
almost the trains which are to come or
Ieave immediately. In the absence of the
announcement the coolies as well as the

passengers, both Illiterate and educated
ones, get confused.

One accident was averted on 26!h.
The attendents in the 2 tier or Ist class air-
conditioned coacheh go to sleep inside
the cabin after locking the doors. Ths
passengers keep on knocking the doors
but get no response. ‘A passenger had to
go to the guard for help but there was no
railway employee to help him. A youth thus
narrowly escaped death. We saw all this
with much apprehension. Such things shovld
not happen. Ooce perbaps Shri Keyur
Bbushan, myslf and one more M.P. were
going to Bhopal to attend some meeting.
We asked the attendant to wake upusat
Bhopal. But we all reached Hoshangabad
and Itarasi, The atteudants go to sleep
inside the ocabin after locking it. They
have to be made alert.

With these words, I support the Dem-
ands and convey my congratulytions to
you and your family of the railway em-
ployees.

[Engliah]

MR. CHAIRMAN : Now the Hous®
stands adjourned for lunch to meet a!
14.05 "hrs.
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13.03 hrs.

The Lok Sabha adjourned for Lunch
till five minutes past Fourtgen of
the Clock.

The Lok Sabha re-assembled
after Lunch at ten minutes past
Fourtesn of the Clock.

L)
[MR. DEPUTY-SPEAKER in the Chair)

RAILWAY BUDGET, 1987-88 —
GENERAL DISCUSSION—Contd. "

" [English) .

MR. DEPUTY SPEAKER :
Dileep Singh Bhuria may speak,

Now, Shri

[ Transiarion)

SHRI DILEEP SINGH BHURIA
(Jhabua) : Mr. Deputy Speaker, Sir, the
hon. Railway Minister bas presented ‘a
very good Budget for the first time. I
would like to congratulate him for this.
_..(Interruptions).. Madhya
India and is the heort of fndia. Ifit ia
stropg, India will become strong. ..(Inter-
ruptions)...1 am _bappy that the Railways
have made much prozress and will continue
to make progress. I bope that when we

enter the 21st centuary, India will bave a

dis:inct place in the
world.

railways of the

Mr Deputy Speaker, Sir, I would oot
take much time of the House and would
confine myself to few points concerning my
constituency. The clectrification of track

from Gangapur to Ratlam is to be com-

pleted within this year. It should be
expedited. A bullet
running in Japan, should be introduced
bstween Delhi and Bombay and it should
be connected with Ratlam. It will fagilitate

the people of that area.

There is ro train for going to Calcutta
frcm Abmedabad. If such a train is
introduced, it will benefit a large number
of labourers who go there for work, This

Pradesh is ip.

rain, like the ooe:

train should run upto Calcutta via Ratlam,
Ujjain, Bhopal. The train from Hyderabad
to Ahmedabad should also run via Bhopal
and Ujjan-Indore.

Madhya Pradesh abounds in minerals.
The entire coal is supplied outside the
state for power houses. Due to this, the
condition of ‘roads is very bad there.
Madhya Pradesh is lagging far behind so
far as the development of Railways is
codcerned. The peoplc of the tribal areas,
which are very backward, have not seen a
train t Il todav, You should end at least
this disparity. 1 would request the hon,
Railway Minister that a scheme shopld be
formulated for laying railway lines, in the
tribal areas for their development, I
would also request that if a thermal power
station is set uvp there, it will end the
burden of the railway line. Furvey for
laying railway lin¢ from Indore to Dahod
has been comple ed. The Government
should take further steps in this direction.
A train_ thould be introduced between
Ba:jar and Rajhara which is an adivasi
area. The mdivasi areas of Madhya Pr.desh
are very backward. Therefore, trains should
be provided there,

I would also like to say that the Railway
coach factory near Bhopal in Madhya
Pradesh, which iz a heavy  industry, is
being installed at a very slow pace. There-
fore, its installation should be speeded up.
More and more industrics should be set up
in Madhya Pradesh besause raw material is
available there, We are prepared to
provide land, sleepers and other raw
materials for this purpose. Theréfore, raw
industries should be set up there.

One more thiog I would like to say.
The trains which were cancelled, should be
restored now. The Dehradun Express and
Jan_afa Express should be. restored becaumse
the cirCumstances uuder which these trains
were cancelled have since changed. There-
fore, these trains should be restored so
that the pecople living there can avail of
the facility of these trains.

I thank you, Mr. Deputy Speaker,
and once agalm, I thank the hon. Miri-ter
for presenting a good Budget,
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SHRI R.P. SUMAN (Akbarpur) : Mr.
Depuly Speaker, Sir, I am grateful to yon

for providing me an opportunity to speak.

The Budget presented by the bon. Railway
Minister is a commendable. In fact, it is
a pedple’s Budget. Many amenities havé
been provided in the Budget. He has
provided relief to the people by not increa-

sing the rates of railway fare. This is a
welcome step by the hon., Railway
Minister.

. Besides this, I would like to draw tbe
attention of the hon, Minister to scme
specific points. First of all, I would like
to say that arrangements for drinking water
should be made at all the railwav stations,
T bad writtcn to the Railway Department
about it and I was to'd that the arrange-
ments for drinking water bad been magde.
In this repard 1 would like to tell that still
there are so many railway stations where
drinking water facility is not available,

Secondly, I would like to say that at
every railway station there must be at least
one raised platform because lower platform
causes much difficulty to the ladies, old
men and chi'dren in getling in'o the truin,
Therefore, there mus! be atleast one raised
platform at every railway stution.

One more thing I would like to mention
in particular, It aprears that some facts
bave been concealed by the Railway
Department from the hon. Minister. I bave
seen the report in whieh it has been
mentioned that the encroachment on
railw.y land has gone up from 68,000
acres to 98,000 acres in 1985 and the
encroachmert cases bsre continuously
focreasing. Therefore, some effective steps
shonld be taken to save the railway
property from encroachments,

I will raise two or tbree.points more.
There has been a continn 'us demand for a
railway bridge at Avodhya but the hon.
Railway Miuster is pcrhaps facing some
difficulty in granting approval to it. A
Thermal P.ower P.oject of 440 MW,
capacity 15 under construction ar Tanda
nea: ~vyo.hya. The State Government has
BAL....uxd a sum of Rs. 20 crores for the
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construction of a bridge nearby from where
one will be able to go -directly to Bombay
via Gorakbpur, Basti, Tanda, Akbarpur,
Sultanpur, . Pratapgarh and Allahabad,
Therefore, if alongwith that bridge thia
bridge is also constructed, that will save
you half the cost. Instead of Rs. 65 crores,
you can consiruct the bridge with Rs. 35 to
40 cro:e only. A short distance train runs
between Tanda and Akbarpur and it has
been demanded ™hat this train should be
extended upto Faizabad via Akbarpur,
It will provide great relief to the local
people. We welcome the introduction of a-
superfast train from Lucknow to Bombay,
A large number of pcople from Faizabad,

Azamgarbh, Barabanki, Bastl and Jaunpur
live in Bombay and thcy face too much
diffieulty in coning from and going to
Bombay. Therefore, if this super fast train

is started from RPRaizabad to Bombay via

Lucknow, that would be much helpful and

beneficial to the people of 5 to 7 districts,

Therefore, this train should start from

Paizabad to Bombay via Luckbow,

Besides, there bas been a continuous
talk about 83.up and 84.down QGansa
Yamuna Express. I want that it should
run every day via Jaunpur, Faizabad and
Barabanki. From Varanasi, half of the
train should run via Sultanpur aod half via
Faizabad and ot Lucknowdhese two shou!d
be converted into one tiain. I hope that
the hon. Minister will acecrd sanction
to it to provide railway facility to the

. people. *

1 also would like to say ome more
thing. A Railway track exigts along the
bank of Saryu river in Tanda. The people
of Ayodhya have been demanding that
Saryu Express should be connected with
Ayodhya. If this train is started from
Tanda *upto Allahabad via Akbarpur,
Gosainganj, Ayodhya, Faizabad, Sultanpur
and Pratapgarb, it would be more useful as
more people will be benefited by it.

Moreover, Faizabad Is a headquarter
and the commissioner’s headquarter is also
there. But there is no overbridge i
Faizabad. I want that an overbridge should
be coostructed there. The reservation quots
should also be increased at these stations
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because a Jarger number of passengers
board triins from thete and they will te
much benefited by it.

One more point I would like to submit

is that there ig a big problem of railway
crossings on the r1oads which cross the
railway line. Therefore, it is necessary that
railway cros:sings must be provided at lemst
at the newly
converti nee of
oth=r people.

passengers, farmers and

With tbese words I conclude.

[English]

DR. AK. PATFL (Mechsana) : Mr.
.Deputy-Speaker, SirI rise to express my
views on the Railwas Budge! which the hon.
Minister for Railways has presented to
this House. First of all, I would like to
congratulate the hon. Minister for his
excellent speech. but not for the exceliert
.Budxet. I saw the Prime Minister and his
other colleagues congratulating Shri
Scindiaji for not raising the fares and
freights, bu’ the fact is that the fares and
freights were raised in the month of

December, 1986.

AN HON. MEMBER : Not fares, but
only freights.

DR. AK. PATEL ;: Because of the
Increase in freights in December, 1986,
the Railway Minister is going to colleet
about Rs. 1000 crores during 1987-€8.
From Ist December, 1986 the freight
rates were revised in a manner ttat they
would bring in something hke Rs 80
crores per month to the Railways.
During 1980-81, per passengers  per
kilometre fare amount was 3 97 paise and
it was raised t0 7 15 paise in 1983-86.
The freight in 1980-81 was 106.50 paise
per tonne per kilometre, it was rai ed to
21.50 paise in 1985 86. Ag'ain it was
Increased by 15 per cent last year, A
look a8t the sommary of the Budget will
confirm my views.

tbe gross traffic
Rs. 6819

During 1986-87,
Teceipts were eltlma_tod at

constructed roads for tbe

crores. The gross traffic receipts for 1987-
88 on the other hand, have been placed at
Re=. 8179 crores. The Jifference is as
much ag Rs. 1360 crores. Such a large
increase in their gross traffic receipt in two
successive years has not taken place for a
long time. Although 1 grant that there has
been certain improvement in the handling
of freight traffic which might have added to
the ¢ross traffic receipts, the fact is that
Scindia Ji has already arranged for more
than Rs, 1300 crores for 1987-88. He,
ther efore, had attually no option but not
to raise fares and freights, '

I have complimented tbe Minister for
showing goine improvement In freight
traffic also. However, ore has to view it
in conjunction with the fact that it is not
known to many Membars in this House
because we travel by two-tier AC and not
by second class sleepers. For the last so
many months so many trains have been
cancelled due to which, the passengers
have to undergo a lot of difficulties. I
think that it was resorted to under the
pretext of som< Defence purposes. But
now that it is over, _I request the hon.
Minister to start these trains again so that
the passengers may not undergo difficulties.

Now I would like to mention about
some problems faced in our State and in
particular in my constituency. *1 would
like to say that Gujarat ix totally neglected
this year and there is no scheme to develop
the rallway facflities there. Especially in
my constituency, Mechsara the Railway
Station is nearly 16 or 17 years old. At
that time the whole town was towards East
of the Railway station. Now the city has
devreloped on the west too and more than
50 per cent of the population is on the
west side. But there was no passage initi-’
ally and today* people have to pass through
a ve.ry DArrow passage beneath the 1ailway
station which is very small and inadeqQuate
and a lot of accidents are occurring he.
cause of this factor. So, I would request
the hon. Minjster to sanction special budget
for the overbridge at Mehsana.

'I:here are a number of small scale in-
dustries in my constituency which are based
on coal. For want of wagons, they do not
get sufficient quota of coal and more
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tDr. AK. Patell

than that, alot of pilferage takea place
and the industrialists do not get ful) quan-
tity of coal. But they have to pay for the
whole freight. We do not know whether
the coal is stolen or under-weighed. God
alone koows as to what happens in reality
but they do not get the quantity that they
should get.

Abemdabad-Delhi itne is a narrow
gauge line and there is a long standing
demand o convert it i:1to broad-gauge. 1
request the hon. Minister to consider
this aspect also. i

Security provisions iao the Railways are
also not adequate, In Gujarat; in the
Godhra Railway Station, police staff robbed
one person who is working here fo Delhl
in' Coffee Board. It is really a very sad
thing that those who are supposed 1O pro-
tect the pzople and railway passengers are
behaving in this way. Severe action thould
be taken ag-inst such erring staff.

Last but oot least, we sece sometimes
that passengers w0 bappen to be  extra
tall or extra fat do not have sufficient space
to sit. I would request the hon. Minister
to make special arrangements for such type
of people too

[ Translation]

*SHRI G.S. BASAVARAJU (Tumkur) :
Mr. Deputy Speaker, Sir, I fecl privileged
to welcome the Railway Budget for the
year 1987-88. Our youthful Minister has
presented a surplus budget of about Rs. 69
coores. This is the budget which is more
beneficial to the middle class and fower
classes. Hence, 1 appreciate the efforts of
our bon, Minister for presenting such a
nice budget and I support it.

Hon. Minister has given liberal'conces-
sion to youth farmers, war widows. Trans-
portation of food grains eto, to the flood
affected areas has also got liheral conces-
sioq.
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Passengers have got many ° facilities but
at the same time they are facing a number
of problems, These problems are mainly
due to the inefficient functioning of the
Railway officers. Uven Members of Parlia-
ment are facing difficulties while travelling
by trains,

¥ Catering service is not at all satisfactory,
Bven drinking water is not provided to the
travellers properly. In the Ist class com-
partments also unclean plates, tumblers
are supplied. This bas to be rectified
immediately. I hope the hon.  Minister
will gitve due consideration for maintaining

" cleanliness in the Railways,

I am bhappy to note that about fifty
stations are going to be modernised. In
Karnataka State, Bellary station bas been
jincluded In the programme of modernisat-
jon. I request the hon. Minister to include

. Arasikere junction as it is at the heart of

the State. Tamkur railway station is another
fmportant station, The population of
Tumkur is about 6 lakhs. Most of the
people depend upon trains for their journey.
Hence I request the hon. Minister to
include Tumkur Railway station also in
the modernisation programme.

Our railways has a very bright future
under the capable .admibistration of our
young and energetic Minister. We are
lookiag forward to a prosperous 21st
century. At this juncture I would like
tuv urge upoua the hon. Minister to see
that trains run punctually. All the trains
tbroughout the country were maintaining
punctuality when Shri Hanumanthiah was
the Minister. Now I am sorry to say
that many trains are late by six to eight
hours.

Safety mesures are not satisfactory in
our trains. Railway protcction force is
also not functioning at the expected level.
I am reminded of some past instances.
I was working as an advocate and there
were hundreds of cases of thefts In railways.
The Railway officials and others responsible
for loading and unloading were involved
in such cases. The losses due to sach
thefts run into severall crores every year.
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Hence many people are afraid of trans-
porting their goods by train. I request the
hon. Minister to take stringent action acainst
raillway officials responsible for such

losses.

Bangalore has a beautiful railway station.
It is also a very important station conn:zc-
ting most of the cities of in South India.
I therefore urge upon the Minister to
set up Soath We:it Railwav headquarter
at Bangalore. At present most of the
employees here who are from other States
do not understand the problems of the local
people. Hence the c¢fficiency is going
down day by day. Therefore, 1 reques’
the bhon. Minister to ‘give priority to the
people Of Karnataka while makibg appoint-
ments for the railway statiops citua'ed in
the State.

The general comment on the Railway
Budget 1987-88 is that no hing has been
given to Karnataka. Some press comments
say that it isa big zero. He ce, I urge
upon the Minister to look into the follow-
ing urgent demands of my State aad to
allot more funds for their ear'y comple-
tion,

(1) Conversion of Mysore Bangalore
line.

(2) Completion of Chitradurga-
Rayadurga lina.

(3) Conversion of Bangalore-Miraj

line.

(4) Electrification and doubling of the
broad gauge line between
Jolarpet and Bangalore.

I thank you for giving me this oppor-
tunity to speak and with these words I

conelude.

SHRI YOGESHWAR PRASAD
YOGESH (Chatra) : Mr.. Deputy Speaker,
Sir, I codgratulale the hoo. Railway

Minister for presenting this Railway budget.
He bas left bis impression on the House
With this Budget and be has bosa greatly
2d mired for this Budget as the Govenment

1s being admired by the poor. Almost
the all hon. Members have apprecivied the
Railway Budget. He bas rxemn’ed the
Railway paszengers from additiona! burden
of fure anl the parce! rates have a'sn npot
been increased. Abnve all, no change
has been made in the freight ra‘es. The
foremost benefit of this will be that the
possibility of price-rise in the country wi'l
be checked ard it will provide ¢ eat relief
to the nnor. T wou'd like tn thank rhe
hon. Rrilway Minister for rememkering
the war-widos and giving them corcescions
in the budget. Simlar facilitv h->s also
been given to the handicapned. [T want
that similar facllity shou'd 2'=s0 h= exten-
ded to the widows of freedom fighters,

I regret to say that this Budget has
disappointed the people of Bihar. The
pending projects of Bihar hive not been
taken up. For exemple, the wok of doub-
ling the railway lire ftom Pan: to Gaya
is standstill. Patna isa the capital of Bihar
and is konown zall over ths wor'd fir 1ta
historical background. Gava is 2 r=ligioas
and cultural centre not only for the Indians
but for the psople of va'ionus other coun-
tries alse. Thle followe's of Buddhism
visit this place from Japso, Burma,
Thailand, Srilanka, China «te. This place
has special :ignificance for the Hindas
also Ii is a'so a very importint place
from the tourism point of view. But the
toarisis do not like to travel by ‘rain fiom
Patna to Gaya because due to the single
raiiway line, no train rurs there propely.
The road from Patna t~ Gava iv also in
a deplo able condition 2nd as o resuwit of
that thc perop'e of Bihar are nnt
commercial bencfits.  J¥ao  view of hg
above, double railw.y lire from Parea

e lting

to Gava should bz constrocted witnout
ny delay.
Our Prime M aister, Shri Rajiv

Gandh is trying to bring & ray of hope
in'he bfe cof Adivasiz. He i going through
imaccessible, muddy ard thorny path: ..nd
listeninz to their problems very .crioculy
while sitting insidc tneir dark huots on the
cots full of bugs. But the Railway programe
mes meant for the devel pment of adivasi
arcas have been pending for the last four
ycars, Laying of a railway line bo ween
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Ranchi ard Hazaribagh-Kodrama was
assured by the late Shri Kedar Pandey

jn 198!. He had hoped that the survey
work would also be completed in 1981
itself. The regional! imbalance in Bihar

i{s mosilv due to the Railways. Hazari-
bagh in Chhota Nagpur abounds in minerals
but most of the people living there have
not seen the train. Almost all the Railway
Minsters have assured to bring this place
on th: Railway map but these bave remai-
ned mere assufances. I hope that our
present Railway Minister wi'l fulfil our
demand.

The most backward tribal areas in
Bihar are Barwadi and Bhadriva in Palamu
district wher eas in Madhya Pradesh
Sarandib, Vishrampur Girimin tribal areas
in Sarguja are the most backward ones. In
1942, the constroction work of a 75 mile
long railwav trac from Barwari Railway
Junction ro Sarnadih was initiated which
continued upto 1946 but that construction
work is still lying incomplete. More
than one hundred culveris and ‘wo bridges
over Kopal Saphi and Kanpur rivers have
been constructe l.  ]n addition to these,
buildines at Hatar, Kurum, Paro, Houka
Binda. Surlo, Ugrh Bhainsa Murda and
Sarnadih Ratlway stations have been left
incomplete. T would request you to look
into thus aspect.

Ac vou are endowed with 8 progressive
pertonality, I have full faith that you would
certainly pav atiention to it

The platform at Pabharpur Railway
Station on the Grand Cord Line is much
below the proper lerel and several acci-
dents have occurred. Accidents are
comion there, Not much expenditure
is involved in it. I you raise the level
of plaiforra accidents can be averted,

With tbese words I thank you for giving
me an opporiunity to speak.

{Englieh]

SHRI GM BANATWALLA (Ponnani) :
Mr. Deputy Speaker, Sir, the budget Is
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indeed replete with welcome measures for
which due credit goes to the hon. Minister. I
must congratulate him for all these wel-
come measures that are there in the Rail-
way budgst. There are, however, certain
sreas which represent a very dismal picture.
Nearly 11,000 trains run per day to which
hardly 8 new trains will be added. One
understands the constraint of resources,
but it is also necessary to meet the growing
demands for tr.in facilities. You wil]
find that not more than 70 kms of pew
lines will be completed in the current year,
and hardly 33 kms =are to be completed
in 1989.88.

Look at the state of affairs with respect
to passenger amenities even with respect
to provision of cushion in the old second
class sleeper coaches, We are told that it
will take three long years to provide
just Cushions also. I hope greater atten-
tion will be paid to these areas.

The budget expects a surplus of Rs. 69
crores in 1987-88 but this surplus is a
product of a master stroke in window
dressing. It has alrcady been made clear
that the surplus is the result of December
1987 hike in freight rates whieh would
bring Rs. 1000 crores next year. Apart
from that, this surplus is also a result of
under estimating of working expenses. The
budget estimate of working expenscs during
1986-87 is Rs. 4,700 crores. The revised
estimutes are placed at Rs. 5,392 crores
whieh represent an increase of Rs. 692
in the year 1986-87. Take up the bhudget
estimate for 1987-88 and we find that
the working expcenses are placed at Rs.
5,750 crores that is to say a rise of only
Rs. 358 crores has been shown. Current
year working expenses recorded a rise of
Rs. 698 crores and next year you are
expecting a rise in the working expenses
to the tune hardly Rs. 3358 crores. This
points out the under estimation, I would
respectfully submit, the working expenses
and one wonders if one is due for a mid
term budget very soon.

The State Governments and local
bodies are sought to be made responsible
for partly financing the metropolitan
railway transport system. This is rather
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an unsatisfactory state of affairs because
these State Governments and the
local bodles are themselves facing a resou-
rce constraint ; ns such the implementa-
tion of the metropolitan railway transport
system will be seriously hampered. I
must therefore say that the Railways
should not look upon themselves mercly
as a commercial concern, they have also
to carry the social responsibility and $he
Railways should undertake that responsi-
bility fo: financing this mass transit
system.

Sir, in view of the paucity of time, I
may cut down some general observations
and come down to HKerala. I welome
the announcement for the new broad
gauge line between Trichur to Guruvayur
in Kerala. We have been since long
agitating for this line. I had been
raising this matter in the House aund also
making represntations to that effect, but,
Sir, lock at the stae of affairs. The
estimated co-t is Rs. 16.67 crores and the
budget allocations for 1987-88 are hardly
Rs.1 crores !

Sir, I must emphasise that this is a very
old projz¢ct and noglected Kerala is now
getting it afrer a lot of agitation and
waiting. The curviy for this rroject was
completed years back. The line has great
traffic potental. A l.rpe number of
pilgrims from ali over India come to Sri
Krishna Temple at Quruvayur, I must,
therefor &, emphasise that more and ade-
quate funds should be allocated for this
Trichur-Guruvayur line and the construc-
tion of the line should be given priority
and completed expeditiously.

Sir, in Kerala also in deference to your
Impatience and the bell, I, instead of
roawing o.l over Kerala, come down to my
constituency and just make a few observats
ions, Malappuram district—while Kerala
is neglected, Malappuram district is the
most neglected area over there. The gro-
wing traffic needs of this district have to be
adequately provided.

MR. DEPUTY.SPEAKER : Please

wind up.

DR. V. VENKATESH (Kolar) : Sir,
what about your constituency ?

MR. DEPUTY-SPEAKER : My cousti-
tuency ? Nobody is mentioning it.

DR. V. VENKATESH : I will mention
that.

SHRI GM. BANATWALIA : All
this must not be included in my time. I
never try to give trouble to anybody and
there is a talk going on.

MR. DEPUTY-SPEAKER : You
speak. Already you have taken seven to
cight minutes. You wind up.

SHRI G.M. BANATWAILLA : Take
the stations of this Malappuram district.
Their reservation quota should be increased
and this system of the surrendcer of reservat-
ion quota should be done away with. Sir,
lcok at Tatrur Railway Station Over there,
and Tirur Railway Siation and Parappan-
angadi Raillwasy Stiation. We have heavy
monsoon anJd hardly little space has been
roofed by a shade over there and t(he
stations are lef: without shade. o, thea
needs of these stutions should be tuken into
consideration.

I must a'so request the Gowvernment to
sanction electrification of wmporant sect-
ions of the Railway lines o K craila.

Wiih these woids I thatk v o sod it is
only in defercnce to your impatience that [
take my seat.

MR. DEPUTY-SPEAKER. . Impatience
not on my part ; sll the Membec .« are
impatient, that is the problem now. Shiimati
Usha Rani Tomar.

[Translation]

SHRIMATI USHA ANl TOMAR
(Aligarhd : Mr. Deputy Spcaker, Sir, I
would congratulate the hon. Ruilway

Minister for presenting & surplus DBuduet.
I am of the view that this Buduvet has been
actually presented for the benefil of the
poor- The peauple who huve assisied 1
preparing the Budget deserve (o te isuded
as well. The bo:. Mnister has been
congratulated by everyone vn this accuant.
He reallay deserves as much Cungratu-
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lations as possible. The hard work and
dedication with which the hon. Minister
has  worked in this Ministry is indeed a
matter to be congratulated. Since the day
the hon. Minister has taken over charge
of the Railway !JMinistry, its functioning
has been improving constantly.

Now I would like to draw the attention
of the hon. Mjoister to certain points. I re-
present Aligarh. Aligarh enjoys a unique im-
portance on account of it8 University where
students from India and abroad come for
higher education. It attracts lot of people
from outside. Thereisa T.A., passenger
train from Tundla which reaches Aligarh at
9.30 in the morning. It remains there till
530 PM for about eight and a half hours
at a stretch. If thiz train is extended upto
Ghaziabad or Delhi then the p:=ople of
these places wovld be greatly benefited.
I request that the train may be extended
up o Ghaziabad or Delhi. There i, another
train called Pravagraj which runs between
Delhi and Allababad. The bon. Minister
has instructed for its swoppage at Aligarh.
I am gratefui to the bon. Minister for it
but on its return journey from Allahabad it
do<:3 not stop at Aligarh. 1 would request
him to give imstructions for its Stoppage at
Aligarh during the return journcy also. The
entire ponulation of Aligarh would congrat-
ulate you for it. There is no Express train
runnine bctwezen Aligarh and Bareilly.
A pas>cagertrain i, avail able which starts
in ‘bz moroing and return: Aligarh in the
eveuing. In that train, passengers are

coasigerabiy hara sed by wnioward incidents
which occur almost every day. The Assam
Mail used 1o start from New Delhi for
Assain at 9.00 in the morning. The same
bas nevn renamed as  North-Bast Bxpress.
This train u ed to halt at Aligarh but now
it does not stop here. The passengers have
to face a lot of difficulty on account of it.
The ¢ arc no trains available in the mor-
ning from Delhi for Aligath. However;
the Puii Express starts at 7.15 a.m. and
ths Nilaocha! Exprecss starts at 6.00 a.m.
All persons cainnot travel by these trains:
Afier that there is only the Gomati Express
which siarts at 2.45 p.m. in the afternoon.
W ,at I want to say is that thers is no train
avallable beiwoen 7.15 a.m. and 2.45 p.m,
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to facilitate people to travel for Aligarh. I
urge upon the hon. Minister to  kindly
restart the cancelled train which used to
leave at 9.00 in the morning.

There is a hoarding at the  Aligarh
station with a motto, “‘Fam at yoor
service’. Perbaps this slogan might be
there at every station. But the fact is that
there to Serve Yyou
An employee should b2 on duty there. A
halt has been provided between block halt
Somna and Kulba stations on the Delhj-
Aligarh line. There a passenger train has
been running from Aligarh to Delbhi or
Agra for the past one year. This train
stops there but we do not have any railway
booking office at this place. The pecple
have to face lot of difficulties due to this.
Ticketless travel is also common In this
connection, I have requested the hon.
Minister and have also met him personally
to make booking facilities available there,
This would ensure that there would be
po occastoy to apprehend the people
travelling without ticket and being harassed
as a resull of it.

I congratulate the hon. Minister once
again for presenting a very good Budget and
bhope th1t action will be takenon my
suggestions.

[English]

SHRI N. SOUNDARRAAJAN (Sivakasi):
Mr. Deputy Speaker, Sir, I congratulate
one young and energetic Railway Minister
for preser:ting a surplus a budget witbout
effecting any increase in the freights or
fares for the passenger and goods traffic.
I also congratulate our Railway Minist_cr
making some historical improvement 18
the Railways. He has taken steps (O
increase the net tonne kilometre per wagon
per day to 1,296 in the year 198°-86
from 1,150 in the year 1984-85, and thereby
recording a toial transport output of 206
billion net tonne kilometres and thereby
crossing, for the first time, the tandmark
figure of 200 billion net tonne kilometres
without much increase in the ecoachiod |
floct,
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The hon. Minister also deserves conga-
tulations for introducing so many new
tralns aud also exterding the running of
manv traing. He has also introduced
more than 100 new traios in the suburban
sections In the past two years. All these
steps I really welcome.

Railway bave also taken up a progra-
mme to provide cuchions to all the old
second-class slzeper coaches., I welcome
this on my behalf and on bebalf of my

party.

I also welcome our Railway Minister
for minimisinz the incidence of loss and
damage claims and al:o for recording the
lowest ever figure of accidents,

This Railway Budge! consists of joys
and sorrows. The Railway Minister is
treating our Southern Railway in such
aJ inhuman way thit even a stz:p mo:her
cannot give B8uch inhumin treatment to
her unfortopate adopted son. If you go
through the figures for expenditure in 'he
year 1987.88, it clearly shows thit for
gauges conversion North-Bastern Railway
is allotted Rs. 16 cro:es, Northern Railway
Rs. 14 crores, So .lth-Ceniral Railway
Rs. 11 crores, Western Railway Rs.
3.20 crores but Sothern Railway only
Rs. two erores.

15.00 hrs.

So far as doubling is concerned,
Southern Railw.y is allotted Rs. 30 crores,
North Bast Frontier Riiiway s allotted
Rs. 23 crores, Central Railway is allotted
Rs. 22 crores and Northera Railway is
allotted Rs. 21 crores But our Southe.n
Railway is allotted only Rs. 6 crores.

Total expenditure during 1987-88—
Northern Railway is allotted Rs, 284
crores, South Eastern Rl vays is allotted
Rs. 256 crores, Western Railway s

allotted Rs. 213 crores, South Central
Railway is allotted Rs. 195 crores, the
C ntral Rajlway is aliotted Rs. 193 crores
But our Southern Railway is allotted only
Ra. 145 crores.

I request the hon. Minister
more attention and allot
to the Southern Railway.

to pay
more funds

Therc are some very important poi 1ts—
say formation of new lines in Tamilpadu-
Bang lore to Pomdicherry via Krishpagiri
Thiruvarnamali, Villuppuram, Gauge
conversion from Metre-gauge to broad
gauge~—Salem to Bangalore, From Samraj-
pagar to Satimangalem, for formation of
new line the proposal is pending with the
Railway Ministry. The people of that area
have not seen the train

I reques! the bon. Minisier to ogree to
my smggestions.
(Interriptions)

MR. DEPUTY SPEAKER: You give
this sugzes:i>n when vour turn comes.

[ Translation]

*3HR{ L. BALARAMVIAN (Vand.vasi) :
Hon’ble Deputy Speaker, Sir, I thank you
much fo- giving me an opportunity tospeak
on the Railway Budget for 1987-88 presen-
ted by our Hon’ble Minister for Railways,
1 thank the Minister and his team for
pres.nting a wise and popular Budget.

Ruilways play a vital role in develop-
mzni of our country and help in uniting
India with diverse languages and culiores.
Railways, therefore, are an urifying force
in our country.

Navertheless, there is a lot to do
in Railways. Muny Hon’ble Members
hete have mad. the Jdewand that more and
more arcas should be brought under
Railgays.

Even the Hon’ble Deputy Speaker made
a request ia respect of My cons:ituency.
1 also join his request, My constituenecy
and that of the Hoa’ble Depuly Speaker
are adjoining. As far as rail facilities are

The speech was originally delive.:d
in Tamil.
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concerned, hoth the constituencis are lack-
ing in thew». The constituencies are
thickly populated by small traders and
farmers. I request the Hon’ble Minister
to lay a new rai'way line between Pondi-
cherry and Bengalore. It should start
from Pondicherry and run through Dhindi-
vanam, Thi:uvannamalai, Chengam,
Thirupattur, Krichonagiri and Osur and
terminate at Bangalore.

industrially developed
area. It is a fast growing industirial
eentre in Tamil Nadue. Bangalore is also
a big industrizcl city of the South. In
Pondicherry, a new harbour iS coming up.
Hon’bie Minister may, therefore, consider
the idea of 1aying a new track and introdu-
cing a new train from Pondicherry und
Bangiloie so that ali the three States
pamely Tamil Nadu, Kerala and Karnataka
are benefitted and therc is an industrial
boom in all these three Stales. A survey
was made in thi: regard but work there-
after did not contitue. 1 request the
Minister 1o look into the matter.

Osur Eis an

Sir, nuxt is ubout the Chinglepet and
Thiruvannimalai »>egment. Thiruvaona-
malai 1s a religious centre it is ome of
the Sacred places of the five Elements
(Panch Bootba Sthal). Prilanthropisis and
theologists are very well aware that
Thiruvancamalai was the aboae of the
Great Ramana Maharishi. Foreigners
descend on this 1aternational tourist centre.
People from North India and nezarby
Madras flock to this place. But the sad
thing is prop:r iail ta.inties are not
availlable to them. I[he Chinglepeots
Thiruvannamalal segmenl was sutveyed
earlier but work regardmg laying tracks
has 1ot so fur siaried. I Jo nuo! know the
reason. I hope ibe Hon'ole Minister will
look inoto this .od do the needful
early.

Wagon movemcn! fiom South side to
North Iadia 15 very sl)w and sometimes
has to b: stopped teimporarily. This
could be preveuted f ths hwe bztweeo
perikunta (Tirupati) to Villapuram via
Cnoi cor Kutpadt and Tnituvannamalai is
cans..¢d 1mto broad-guage. This would
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also obviate rail traffic congestion in

Madras. (Further, it would facilltat
passenger movement from Madras (g
southern areas like Ramecshwaram,

Kanyakuma:i etc.

As1 told you, Sir, Thiruvannamalaj
is a religious centre. But the Railway
Station in Thiruvannamala: is lacking jg
basic amenitiecs. I request the Hon’ble
Mipister to {mmediately modernise the
Railway Station.

Next is about the Rapid Trarsit System
from Madras Beach.-Luz. As we are able
to make an arranpement to complete a
simi'ar projzct in M thara<htra, we shoulg
be able to do it Tamil Nadu also. The
issue thould not be politicised. The
Congress Government in the Cuntre must
persuade and  impress  upon the State
Government for early acqui-ition of lapd
and for ecarly provizion of funds for comple-
tioo of the Rapid Transit S,stem,

Lastly, I request the Hon’bl'e Ministes
to complete the electrification work bet-
ween Madrus and Coimbatore and Jalarpet
and Bangaiore without delav.

With this, I thank thz Hon’ble Deputy
Speiker for having given me this opport-
unity to speak and conclud.,

DR. CHANDAR SHEKHAFR TRIPA-
THI (Khalilabid): Mr Deputy Speaker,
Sir, the hon. Railway Minister has presen-
ted such a Railway Budget which has been
much commended by all the hya. Members.
I would also like to join the other
hon. Members in it. At 1the same time
I would like to draw the astentinn of the
hon, Minister towards some important
points relating to my constitueney and
hope that he will took 1nto them.

First of all I would like to copgratu-
late the bon, Minister because for the
first time no sdditional tax burden  has
been imposed on the generar public by
this Railway Budget. The Railway Deparf-
ment has acquitied itseef well in all the
spheres whether 1t i3 haulage, reductios
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in number of accidents and strikes or
sports. It shows the efficiency of the bon.
Railway Mipister and his Department.

Sir, it has a'ways been the motive of
the Goveanment to uplift the backward
and neglected areas. In this regard I
would like to draw yonr attention towards
the backward and poverty stricken  district
of Basti in cariern Utiar Pradesh, The
people have been demanding a railway
line there since 1962 because the develop-
mentof 4 to 5 lakh weavers living in
Bakbara and Amardowa town has not
been possible without railway link. No
transport facility is available there for
supplying raw material required by them
and for despatch of the manufactured goods

from there. Bakhara is also on the same
route which is n main manufacturing
centre of brassware in India, Today

thousands of workers are becoming jobless
because of the non-availability of transport
facility. On thc same route, there 45 a
town named Bansi which is a big rock salt
and rice market in Indian but its develop-
ment has also been hampered due to non-
availability of transportation facility, I
had requested the Railaway Minister last
year also and this year also I would
like to request him that for the
upliftment of the neglected and
poverty stricken areas, a ralway line from
Sabjanwa to Utravila via Bakhara Bansi
and Dumerivaganj should be constructed.

Similarly, Bhatni is a big town in
Allahabad where the R:gh Court and the
offices of the Accountant General are
situated. People from different districts
bave to co ne and go from there bu¢ even
today the people are facing many problems
due to non-conversion ef Bhatni railway
line into broad guage line., Therefore,
I would like to request the hon. Minister
that if this 1'ne is converted into a broad
gauge line, then th: various districts of
eastern Uttar Pradesh which have not
yet bren connected by rail with Allahabad,
will be connected with it,

Similaryi, in Valshali Express reserva-
tion quota bas been provided for Khalila-
bad, which is my consituency but this
train has no stoppage at (his station. As a
rewulv of it, ths people bave to catch

this train from the next railway station
which is 40 kar, away from there. There-
fore, I would like to request you thot when
reservation quota is available there, the
trains must stop, even if for two minutces, at
Khalilabad.

Now, I would like to draw the atten-
tion of the bon. Railway Minister towards
certain  very important jssuer. 64,000
acres of railway land wans under encroach-
ment ir 1975 which had increased to
98,000 acres in 1985. It proves that
encroachment of railwav land is increasing
very fast in Delhi itself, the Pure Drinks
in Connaught Place have unauthorisedly
occupied the land of Northern Rallway
worth several crores of rupees. P.A C. have
forcibly occupied 7.27 acres of land of
N.E. Rajlway in Uttar Pradesh. The
Railway property worth several of rupees
has heen uvoauthorisedly occopied by the
people for the last 40 10 50 years bat it
is unfortunate that our Railway Ministry
is unable to remove the unauthorised
occupants.

I would congratulate the hon. Railway
Minister for proposing improvements in
the catering service. We all travel by
trains. We do not know whether food
which is supplied in aluminiom casszrolls
has been prepared four days ea;lier or s

fresh. Earlier, one piece of sweet was
provided with it but now #1 has been
withdrawn., Similary, quantity of salad
has alsc been reduced though charges are
the same., Both the quality and quantity
have declined. I can confidenty say that
sub-standard food is supplicd by the

departmental catering. The hon. Railway
Minpister may tell us if at any time the
Railway Department has taken any sample
of the meals supplied by it and has got
that analysed. I would request him that
at least 10 times in a month sampjes of
food should be taken and anulysed mad
such arrangement should be made that
the person supplying sub-standard food
does not escape severe punishment.

The hon. Railway Minister bas provi-
ded facilitics to the Railway officers,
cmployces and countryman in the sphere
of medical care. education and other
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spherer but there is no mention in the
Budget about the achievements of the
Railway Minis'er in the sphere of famlly

planning which is of paramount importace
in our national life.
98 per cent deaths in rafl accidents

are due to btrain injury or head injurv.
1n the freatment cf bhe:d injury. a machine
for catscarning is required but it is no!
available in any hospital of Northern
Railway or North-Eastern Railway. The
victims of accidents cdie during the course
of diagnosis. Trerefore, I would request
that the Railway Ministry should make
arrangements for catscanning machines
ro that tte lives of lakhs of people receiv-
ing head injury may be saved.

Bven in this advanze age of develop-
ment we aro using steam engines in India.
You will be surprised to know that as
per the expert opinion c¢nly 10 per cent
encrgy from 100 tonnes of coal is received
whereas if the 100 tonnes of coal is used
in Thermal Power plants, we can generate
80 per cent energy from it. The shortage of
coal has been forecast and it is a very
precious item which we are wasting in
steam engines, Therefore, 1 would
request that the steam engines should be
replaced by diesel engines.

With these words I once sgain thank

the hon. Railway Minister.

*SHRI P. PENCHALLIAH (Ne!lore) :
M. Deputy Speaker, Sir, I rise to oppose
the Union Railway Budget for the year
1987-88. In November last, the Govern-
ment bad increased the freight and
passenger fares to the tune of Rs. 960
crores and that is the reasom why they
have not increased the freight and passenger
fares in this budget. It has become the
policy of the Government to increase the
fares through backdoor method without
showing any increase in the actual
budget.

MARCH 35, 1987

*The specch was originally delivered in
Telugu-

Ratlway Budget 1987.88 132p

Not only that. PBlections are going to
take place in come State: very ehortly,
The Governmert did rot increase the fareg
in this bvdeet keeping these elections ip
view. It is a ploy to calch the votes. Once
the -elections are over, the Government may
increase the fares any moment. There is ng
guarantce that the Government will ngt
enhance the freight and passenger fares ti
the next Railway Budget. In fact it may
increase the fares any moment from
DOw.

Sir, the Central Government have been
neglecting Andhra Pradesh right from the
beginring. Lot of injustice is being done
to our State in modernisation, electrific tion
and gavge conversion. Bairing one or two,
there are po major Railway lines in our
State. RayalaSe:ma is a pretty backward
area. Itisreeling under chronic drought.
There are no other modes of transport.
Railwag lines are few.

SHRI MADHAVRAO SCINDIA : Sir,
Bibinagar—Nadikudi has been given Rs,
7% crores. Guntur Macherla bhas been
given Rs. 8 crores for gauge conversion.

SHRI P. PENCHALLIAH : Sir, what
about Rayalaseema ? Even the three
fourths of the existing lines are meter gauge.
There are no express or super fast trains
running through this area. At present there
is 2 broad gavge line from Anantapur to
Gutti. If this line is extended from QGotti
to Done, the distance between Gutti and
Hyderabad would reduce byat least 100
kms. Hence I request the hon Minister
to take steps to extend Anpantapur-Gutti
broad guage line upto Done.

Sir, the conversion of Guntur-Macherla
meter gauge line into broad gauge was
sanctioned way back in 1974. The cop-
version work has not yet been completed.
Mo body knows when the electrification of
Kazipet-Sanatoagar line will be complsted.
Similarly no one knows when the Nadikudi-
Bibinagar line is going to be completed.
Steps should be taken to speed up the
work.



321 Ratlway Budget 1957-88 PHALGUNA 14, 1908 (S4KA) Rallnay Budget 1987.88 322

Sir, Bitragunta in Nellore district is an
important station in Andhra Pradesh. Even
during the days of British, it was one of the
most important stations, The:e iz a very
big shed with all the facflities here. After
electrification of Vijayawada-Madras line
the locosbed bad been shifted from
Bitragunta o Rayanapadu naar Vijayawada.
4000 and odd workers employed in this
jocoshed are being shifted to other places
gradually. Now only handful of workers
left at Bitragunta carrying on repairing
work of wagons. These workers are highly
skilled end experienced in wagon repairing.
So a wagon repairing urit should be
openzd at Bitragunta not only to put a stop
to the mass transfers of tbe workers, but
also to ensure quick repair of wagons. It
will bring the lost glory back to Bitragunta
station. I hope the hon., Minister would
concede to this demand.

[English]

SHRI SALBEM 1. SHERVANI (Budaun):
Mr. Deputy Speaker Sir, 1 rise to support
the Railway Budget and to congratulate

the Hon. Railway Minister for presenting
one of the finest budgets.
About ten years ago when Madhu

Dandavateji was the Railway Minister, at
that time also a budget was presented which
proposed no increase in either the passenger
fares or ibe fre'ght rates, But, if one
studies that budget i2 depth, one finds that
there is a lot of jugglery of figures in that.
This budget is backed by improvement in
the working of the Imdian Railway in all
spheres. The mere fact that about Rs. 120
crores have been appropriated towards the
depreciation reserve fund which is pearly
11.7% of the gross receipts and then
declaricg a surplus of Rs. 69 crores sreaks
In itself about the performance of the Indian
Railways, While, at that time the figure
was about Rs. 200 crores and it was about
2% of tbe gross receipts.

15.22 hys,
[SHRI SHARAD DIGHE i she Chairl.

I bave been listening to some of the
¢riticisms that bave been coming from the

members of the opposition. Ocoe of the
criticisms is that in November there was an
increage in the freight rates. They should
not forget that nearly Rs. 460 erores went
towarde the implementation of the Pay
Commission’s report which made it necess-
ary to go in for the increase.

I also happened to hear my colleagues
from Andhra Pradesh. Most of them have

been saying ihat nothing bas been
given to Andhra Pradesh. In fact, ) §
want to make a complaint to the Hon.

Railway Ministcr that Ardhra Pradesh bas
taken nearly 17 to 18 crores of rupzes
which is about 189, of the budges for
track renewals and broadgzaugze conversions.
I don"t know what they are complainiong
about and why they are crying.

The Railways does not only have the
responsibility of carrying passergers from
one place to another or transporting goods
from obe place to another; but it bas also
got a certain social responsibility. That 1s,
to reach the remntest part of our country.
Also, it bhas to go a Jong way in the
development of the nation. Keeping this
aspect in view and keeping ths improved
working of the Indilan Railways in view; I
would a'so like to appeal to the Planning
Commission to allccate more and more
funds to the Railways, so that the needs of
the people are met and the Railways is ablo
to continuously shew the 'myprovement.

I would not hike to tzke much time of
the House in going through certnin areas
which have alrezdy been covered in the
Budget speech. Rcaarding my own cou-
stituency, Budaun, I would say that it is an
old historical city of our courtry. Till today
it doezs not have broadgauge connection. If
the Bateili line iz extended upto Budaun
which is about 30 kilometres, it will not
only meet the needs of the people, but
also earn a lot of revenue for the Reijlways
because Budaunp is the largest producer of
potato and caulilower in that region.
Hundreds of trucks are transported every
day from Budaun. Similarly, there is broad.
gauge connection upto Btah bue if it is
extended to Kasganj this line which s
ropning at a loss will begome profitably.
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I would glso request the hon. Minister
about Paryagraj Express train which was
introduced between Detlhi and Allahabad.
This train stops at Aligarh, Kanpur and
PRatehpur on its way to Allahabad. A
number of :cats in the First AC coach are

reserved foc Kanpur passengers which
sauses irconvenience to Allahabad
passengers. If anp AC coach is attached to

Delhi-Howrah Express train it will take
care of Kanpur traffic and the Allahabad
passengers will be saved of the incon-
venience.

With these few words I thank you for
giving m= an opportunity to speak on the
Railway Budget. 1 support the Railway
Budget.

[ Translasion]

SHRI BHOLA RAUT (Bagaha) : Mr.
Chairman, Sir, through you, T thank the
bon. Railway Minister hecause for the last
so manv years, we have been seeing that
there used to be increase in the fares at
the time the Budget was presented and
this time also people had an apprebension
of this nature and cagerly wanted lo know
the increase this time in the fares. Keeping
all these factors in view, the Budget presen-
ted this time is without any increase in the
freight rates and farcs and is a balanced
one and duc to this, there is a lot of
satisfac ion among the gereral public.
Therefore, our Riilway Minister deserves
Jot of thanks,

Alongwilh this I would like to draw
youor kind =etlention towsrds my area.
*Champa.an district of Bibar used to be the
‘Karmabhu.ui’ of Mabatma Gandhi. The
struggle for independence was started from
Champaran tiself but 35 to 40 years have
passed since we achieved Swaraj and became
a democratic country but no new line has
been provided to Champarau, It is a very
backward area. No Jdevelopment, nothing
of the sort, has ever taken place there and
no big industry of any kind has ever becn
astablished there. Besides, about 14 years
ago, our lite Prime Minister, Shrimati
Indira Gandhi, had laid the foundation
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stone of the Chhitonl bridge o032 the com-
pletion of which the backward area of
Uttar Pradesh and 35 lakh population of
the Champaran district and 40 lakh popu.
lation of U.P. would have been connected.
This bridge project has becn hanging fire
for such a long period though it is an
approved plan. I am speaking about it
for the third time today. When Mr.
Bensi Lal was the Railway M.nister, I bhad
spoken about this thing here and Shri Bansi
Lal bad rcplied at that time that the
Goveruments of U.P. and Bibhar were not
prepared 1o pay their shares and this is the
reason why the work is not being started.
But I have come to lmow that both the
Governments are ready to pay their shares.
Recently, when the hon. Minister wisited
Bibar, Mr. Dubey bad requested that the
work -n the Chhitoni bridge might be
started soon, and had assured that they
will extend all sorts of co-operation in it,
I specially would like to make a mention
that to-day if somebody wants to go to
Gorakhpur from Bagaha—Bagaha is my areca
—then it should take two hours only
whereas now-a-days it takes 24 hours to
reach Gorakhpur from Bagaha, via
Mujaffarpnagar, Sonepur. It is a matter

which deserves consideration. You have
solved to complete the incomplete works
of Shrimati 1Irdira Gandhl but no
attention has yet been paid to Chhitonl
bridge. You kept the above scheme alive
hy providing one thousand rupees for it in
the Budgct. I would like that the hon.
Minister may pay special consideration to
it and get this project implemented immedi-
ately. One thing I would like to say that
it is the resolve of the Government that the
benefit of independence should reach each
and every village of the country. Railway
play an important role in the implementation
of this resolve. Hon. Member Shrimati
Prabhawati also has mentioned about this
and I slso want to say that not a single
inch of railway line bas been laid in the
district of Champaran, There is po railway
line in an area of 20 kilometers around it.
Kesarla Govindganj is an Assembly cons-
tituency. There is no railway line upto
a distance of 20 kilometeis. Harsidhi i8
also an Assembly cobstituency and there is
mo railway lige in it also. I have remained
the Momber of Rarliament from all these
areas and this has been happesing for ihe
last 35 years. The people of this ayes face
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lot of difficulties but they are not gefting
the railway facilities from anywhere. Loria
is also an Assembly econstituency and
Nauw:an ig also the area of late Shri Kedar
Pandey. This area too has no railway line
upto 20 kilometres. I suggest that a new
railway line from Hajipur to Bagaba via
Lalganj, Sahibganf, Kasarva, Govindganj,
Harsidbi and Loria should be laid. I think
it will henefit 10 lakhs of villagers who are
deprived of this facility to-day.

For one more thing I want to thaok
you specially, You heve instructed tbe
Railway Board to fulfil the backlog of the
quota of posts meant for the Scheduled
Castes and Scheduled Tribes which has
remained uncleared for the last 10 years,
You bave fixed the time lmit for this
work upto 31st March. I feel that this
qguota will not he fulfilled by 31st March
because the backlog exists in thousands of
vacancies in the Railways. Until and
voless vou are  vigilant you capnot clear
the backlog. My perscnal experience is that
no proper provisions bave been made at
the Railway Divisions where class IV em-
ployces are recruited altbough ther: is
shortfall of thousands of vicancies. There-
fore, I would urge upon you that this
may please be ex ended by 3 more moaths
so that the railway officials may get little
more time to clear this. backlog. 1 urge that
strict directions should be given to Zonal
Managers in this regard. I would like to
request you one more thing. There are
about 16 lakb Railway employces out of
which 4 lakh belong to scheduled castes
and scheduled tribes. They face diffcaliies
ic their promotions. [ would like to draw
your atten‘'ion towords it. Their promotien
depends on the C.R. written by officers.
When their promo:ion becomes due, they
are not aware that their C.R. has heen
spoiled and their promotion is stopped. I
would urge that their promotion should be
given on tbe basis of their efficiency and
ability and it should not be stopped on the
basis of their CRs.

One more thing I would like to request.
There is no first class bogie in the irain
running between Muzaffarpur and Bagaba.
All rejected coaches of other trains are
copnected with it. There are no bulbs, no

fans and due to there being no cover over
the window in the latrire, the platforia is
visible from inside the latrine. Such is the
miserable condition of this train. You may
please pay a little attention towards it.

I would like to submit one more thing.
The Vaishali Express, which was previously
known as Jayanti-Japata Express, had a
link Champarnan Express at Muzuffarpur
but pow th's arrangemcnt has been done
away with. Jtis my request to you that
the above arrangement may be restored.
People after getting down at Vaishali should
be able to catch connecting train at Muz-
affarpur so that they may have not to wait
till late at night. 1 therefore, request that
special attention may be paid to it, A plan
toconstruct at bridge over the Ganga at Patna
on Patna line has beco under consideration
for quite a long time. You may kindly
pay special attention to this also. Shri
Bansi Lal had said io our area that it will
be constructed but Bowhere in the Budget
it appears to bave been included,

I would like to say a few words ahout
the food packets. The food supplied in the
casseroles is prepared from Dalda ghee.
The rice and puri are al o prepared from
Dalda. Now, who will eat that food ? I bave
stopped eating this food. It will be better
if system of pantry car servico is r.siored.

I would once again like to draw the
special attention of the hon. Minijster
that on¢ sid¢ of Chhitoni bridge cormues on
the castern U.P. region to which Deoria,
and Balia, belong and it is a very baickward
area on the other side, there js Champaran,
the backward area of Bihar. Thirteco years
ago the foundaiion of the Chhitoni-Bagaha
rajlway line was iaid by the late Prime
Minister, Shrimati Indira Gandhi but no
attentioa bas been pa'd towards it. I have
been drawing attention towards it for tbe
fast three Railway Budgets. Shri Bunsi Lal
had told me that there are some hurdles in
taking up this work since the Governments
of U.P, and Bihar do not want to pay their
shases and as soon as both the Chief
Ministers pay thecir shares, construction
weik of this bridge will be taken up., I
have come to learn that both th: Chief
Ministers aro ready to pay thewr :larys and
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both the Chief Ministers have also assured
this to the Hon. Minlster that they will
mcke payment of their shares and that you
may take up the work. But it has not beep
taken up so far whercas you have resolved
that you would complete the incomplete
works of Shrimati Indira Gaodhi. By pro-
viding only one thousand rupces in the
Budget, you merely want to  keep this
scheme alive,
should take up the work of this bridge and
complete it very soon..

With these words I thank you for giviog
me time to speak and I hope that the hon.
Minister would consider my suggestions and
implement them.

[English]

PROF. NARAIN CHAND PARASHAR
(Hamirpur) : Mr Chairman, Sir, I rise t0
support the various proposals contained
in tbe Railway Budget for the year
1987-88. With a determined effort, the
Railway Minister has been able to bring
back efficiency and puntuality as also
safety to the railway system. Tbe figures
for the railway accidents have dcclined
appreciably and 1 must congratulate him
for this signal achievement. He has also
been able to show a surplus of Rs.69
crores after taking into accouct and absor-

bing the payments due to the recommend-
ation: of tbe Fourth Pay Commission
amounting to Rs. 462 crores of rupees,

This is & good achievement. He has also
been able to inciease appreciably the con-
tribuiion to the Depareciation Fund as
well as to pay the {ull dividend,

One of the weak points of his Budget is
the scant attention paid to the new railway
lines. I would bring to bis notice and
also through you to the notice of the Plan-
ping Commission that the country dese:ves
better treatment. The railway system is
not meant for moderanization only, it is
meant for linking the nation also. The
railway system provides sinews for our
nation and all regions of the country expect
justice st the bands of the railways.
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The National Transport Policy Commit.
tee gave its recommendation at para 9.32,
page 163 of the Report and I would like
to quote a few sentences from tbe same :

“From our poiat of view, during the
next two decades, the railway npetwork
wi'l have to be expanded by at least
5000 kms involving a capital outlay of
Rs. 1250 crores at constant prices.”

If this one recommendation is accepted,
then the whole country can be linked up
but the Minister unfortunately has ignored
this and has included it et point 13 of his
speech. 1 would request him to give it a
littJe more upgradation and bring it earlier.
He says :

““An important feature in the financing
of the railway investmenrt in the Tth
Five Year Plan has been a considerably
higher internal resource generation hy
the railway themselves.”’

In Point 13 be says :

“There is a very heavy demand
from all parts of the country for
rew lines. At prese¢nt, there are
35 on-going new line projecis in-
volving a total route lemgth of
2940 kilometres,”

This is the on-going and committed
responsibility of the Railways, If this is to
be fulfilled and the target set by the
Railway Transport Policy Committee’s
Report is to be achieved, then over the
pext 15 years or so, i.e. by 2001 AD,
heavy doses of finance will have to be
injected into the railway system. I would:
plead with the Plaoning Commission to
1ok into this aspect also and give due
priority to it.

I fully agree with my friend Sbri Bhola
Raut who spoke just now that all the
foundation stones which were laid cither
by the Prime Min‘ster or the Rallway
Minister in any part of the couatry must be
given due respect and they should pot be
treated as jokes. Therefore, the projects
for which these foundation stones were laid
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must be completed on a priority basis,
because the Prime Minister’s words or
action or the words or action of the
Railway Minister, are public gestures
to the pation that these lines would be com-
pleted at an early date on a priority basis
We should recognise the fact that there was
some urgency behind sucb actions and that
was why these foundation stones were laid.
They were not meant for just satisfying the
public or for making a commitment just for
commitment’s sake, These are meant to be
completed and hence these lines should be
expedited.

In this respect, I would bring to your
kind npotice the fact that only 109 kilo-
metres of new railway. track was added to
the system Jast year and what you have
promised this year is only 123 kilometres.
If you are to complete thesie works at this
rate, then it will take you another 50 years
or s0. You should be able to complete
300 to 400 kilometres of railway track
every year, 80 that you can complete the
target set for the on-going projects.

In our own State, Himacbhal Pradesh,
one railway line was started for coostru-
ction by Shri L.N. Mishtra at Amb in Una
District of Himachal Pradesh on 22nd
December 1974. It was with the approval
of Dr. Parmar for bearing the cost of land
that the project was started and the f-und-
aiion stope was laid. This year only Rs.
2.5 crores are given fo: this line, which
is not sufficient at all. 1 request that
this line :hould be eompleted within the
Seventh Plan itself, b:cause it is the first
broadgauge line to be constructed in
Himachal Pradesh since Independence.
Land for this line shou'd be acquired im-
mediately upto Amb, upto which point this
project has been sactioned. This shculd be
done within this year, i.c. 1987-88.

In this connection, I would plead that
land should bo acquired for these committed
projects well in advance because otherwise
co9ts will escalate heavily, We all know
that the price of land is going up. Whatever
Your sanctioned ecstimates are, upto that
point you must acquire the land.

Similarly, there is the railway track
upto Najagarh which should be comnected

to Ropar-Nangal system. Our Chief
Minister bad #ot one project surveyed. This
is a deposit project of Bilaspur-Rampgarh-
Mandi and Nangal railway line and the
project at Bilaspur i3 @ remunerative one
because a big cement factory has come up
there. So, this should be treated as a
project-oriented line and you should start
constructing it very soon. Ia this regard X
would suggest one new approach. When
you give priority for the project-oriented
line, the entire cost is borne by the
Railways. When (he Bhakra-Nagal project
was constructed at the instance of Late
Jawaharlal Nc¢hru from Ropar to Nagal
Dam, the railway line was constructed as
a deposit work, as a part of the projeot. If
some project is very important and very
significart for the railways and for the
nation, then let the project estimates include
the cost of the railwav line al-o so that
later on when the project is completed, the
assets and the track could be transferred to
the Railways as was done in the case of
Rop:r-Nagal railway line. which was later
iven to the Railways., This would speed
ub the project.

Secondly, you bave floated new bonds
from wdich you are expecting Rs. 250
crores. A part of this money which will be
available to you, should be injected into the
pew system.

Many other services are required like
passeng¢r amenities. I would request that
for speeding up the mail and express trains
in those sections where electrification is not
immediatecly possible, you should resort to
dieselisation. In your reply to the budget
speech, you should give u- a definite date as
to the time by which you should be able to
dieselise or electrify all the trains which
you term as mail or express trains, so that
no part of the country is allowed to have
slow trains or trains which do aot move
properly.

Similarly, there are some other impog-
tant problems., I would appreciate and
also recommend ths plea made by some
members with regard to the concession given
to the war widows. A}l the widows of
freedom fighters including those of c¢x-INA
personnel who laid their lives for t:c sake
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of our couniry or struggled in their youth
for the benefit of our country or struggled
in their youth for the benefit of our nation
and to bring freedom to our nation and
are no more, should also be treated at
par with war widows and this 75 per cent
concetsion atould be made available to
them also, This facility should be extended
not only to the war widPws and widows of
freedom fighters and ¢x:INA personpel but
also—as mentioned by Sbri Ajay Mushran
to the widows of those Army jawansin

Atmy, Navy, Air Force and Para-military
force, who died not in war time, but while
on duty inside the country in peace
time. Because, it is not a widows’s choice
that ber husband died, when he was oper-
ating ip war- If he dies while performing
his duties, it is an equally great sacrifice
fot ber. So, this concession should also
be extended and I would plead that various
other passenger amenities which have been
asked for-Kangra valley railway and Nagal-
Rampur which are on the borders of

Himachal Pradesh—require special atten-
tion. 1 welcome the various propossals and
the one ilem that bas inspired me most is
that you have taken to your heart modernis-
ation of the Railway Stations, and 67
Railway Stations have been 8selected for
modernisation I welcomec the move to
include Jalandhar here because it is a
station for Jammu and Kashmir, Himachal
pradesh and Punjab and I would also plead
to include more stations. Shimla has also

been included, which is a good thing. 1
would request Mr. Scindia, through you
that these mocei stations should be selected
ip such 8 mannsr and upgraded in a way
that at least oane station from sach State is
gelected, as & first priority case and then
the other stations.

Secondly, the conditions of the other
stations should also be looked into <o that
the passengers feel that they ure part of the
pation and they are being looked after
properly, as the rai way network expands

rapidly, coverine all parts of the country by |

pneglecting no State and it becomes really a
symbol for bpational integration and a
symbo! of our forward march towards pro-
§:+> and prosperity.
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DR. DATTA SAMANT (Bomboy South
Central) : Mr. Chairman, Sir, the young
and dynamic Railway Minister has presem
ted the Railway Budget in the House in a
dramatic way, I think with the resources
available at his disposal, he has presented
the Budget properly. If you coonsider all
the aspects, about 92 per cent of the total
receipts is spread over the operatiag
expenses or the working expenses, and the
remaining amount that is, i.e. about Rs.
1200 crores, has been distributed for
electrification, laying of new lines apgd
other things. :

At present there are about 35 projeets,
for laying of new lines, for which about
Rs, 1700 crores are recquired, but the
p-ovision made is bardly Rs. 143 crores. I
think, with this speed, it will take about

one decade—12 to 13 years, to complcte
the projects.

Everybody is supporting the bon.
Min ister for the proposal to lay additional
lines. Apart from this, cushions are to be
put on the Second Class cnaches, which will
take another about 3 to 4 years.

As per schedule, about it new trains
to be added, all over the country this year,
but the bon. Minister is adding orly cight
trains, from this April.

Sir, for conversion into broad gauge, a
provision of Rs. 50 crores bas been made
in the Budget. For electrification, Rs. 183
crores has been kept in the Budget. For
reaewal of the tracks, very little share has
been kept in the Budget. For the passengpefs
a provision of hardly Rs. 9 crores bas been
made. Approximately 373 crores passengers
travel every year in the trains. Ifyou
calculate all these things, it comes to only
3 N.P. I thiok it is very meagre.

There are certain points, which I would
like to mention to the hon. Minister.
Everybody is paylig compliments for not
increasing the passenger fares.

Last year you had takeo about RS
1000 crores. The hon. Ministesis #
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fortunate that the procurement of wheat
and rice went up by about 10 million
tonnes. Because of this, goods transport
bad also increased last year.

Due to ban on the import of steel, last
year, the internal transport of this metal
also increased. Diesel prices have also
gone up. So, all these things have come
to the rescue of the hon. Railway Minister,
He bas shown that he has utilised well all
the opportunities which have come in his
way. So, goods transport have also gone up
300 million.

Apart from these things, I would like to
point out certain things 1egarding the lay-
over petiod of coaches of certain tralas.
For example, the 141/142 Bapress between
Howrah and Madras its wagons are lying
for 28 hours ; for Geetanjali Bxpress the
period is 24 bours ; for Lucknow-Delhi
Express (which runs only for ten hours) it
is 14 hours; for Decocan Queen in
Maharashtra whose run is only for 8 hours,
its coaches are lying for 16 hours. I
think the Minister knows many more
things. If the time-table is adjusted, they
can be made to provide better transport.

The speeding up of the trains is possible
e.8. of Frontier Mai!, Kalka Mail, Grand
Trunk Express, Bombay-Howrah Malil etc.
I think their timings are the same for tbe
Jast 20 years, inspite of doubling and
impiovement, diesclization, and. speedy
engines being brought in. Therefore, if
some more study is done, I am sare the

Minister will be able to give better
service.
Sir, you are from Bombay. I do not

know how the hon. Minister is saying that
on account of Bombay passengers, there is
a loss. Out of 373 crore passengers which
the Indian Railways transport, every year,
130 crores i.e. one-third of the passengers
are from Bombay, Bombay suburbs and
people coming 10 Bombay from all over. So,
the thing I am going 'o discuss i1 so
important.

Bombay V.T, is not the station for
Bombay people. Bombay Qentral is not

the station for Bombay people, It may be
for Bombay, but people from everywhere
are coming there. And all theso stations
are neglected,

Reparding Bombay VT’s platforms on
both the sides, some suggestions were made
about eight years back. Egpenses estimated
are lardly Rs. 10 crores. The hon Minister
has spent Rs. 6 crores. But because of not
incurring the expenses of Rs. 4 crores, all
the things ate delayed. 1 think this is a
minor thing. The provision you have made
viz. Rs. 1 crore is very little. Things are
pending for ten years,

In Bombay Central for having offices
upstairs, and doubledeck platforms, the
expense is about Rs. 7 crores. It bas been
started only just now, and you have made
a provision of only Rs. 10 lakhs. My
suggestion is that the hon. Minister can
look into these amall thingy : Kurla-passen-
ger terminal Rs. 24 crores are the expenses.
Hardly Rs. 3 crores bave been spent. You
have now made a provisinn of about Rs, 3
crores, which is very little,

The whole route between QGujarat and
Bombay Is connected by the Western
Railway. There we have the Vasai bridge,
needs repairs badly. So far, you have
spent out of Rs. 16 crores, Rs. 7
erores,

For Computerizatior, you have made a
provizion of only Rs. 40 crores. For
Matunga-Parel workshop, you have provided
only Rs. 1 crore. Regarding all these
things, I would make a request to tbe
Minister : in Bombay, you have spent hardly
Rs. 20 crores. Bombay 1is becoming a big
city.

Now about the Konkan Railway. From
Robha to Ratnagiri, Sindbu Durga, Goa and
Mangalore—on this line daily the State
Transport buses are transporting about
5.000 passengers on one side, 300 to 300
buses arc there. I Lnow Ibis because that
is my native place. The State Tranrsport
buses are transporting about 5,000 pasecn-
gers in one direction. And, therefore,
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though this area is not economically _deve-
loped. there is need for this railway.
Therefore, 1 request only for a survey to
de done. Let him give this assur.ance: 1 do
pot bother if he is urable to Dl‘OYlde money
during 1987-88. Regarding this Kookan
Railway project, [ wouold request t.he hon.
Minister to come with me. I will show
bhim all this area. Since 5000 pa sengers
are travelling on one side every cay, 1
request the Minister to do this.

Now about Mankhurd-Vasi railway line.
1 think you have made a provision of Rs. 4
crores. The total project is for Rs. 49
crores, Government of Maharashtra is
going to spend Rs. 80 crores. It has come
forward to do it by issuing debentures. You
have 30 far spent about Rs. 8 crores. This
Railway Is going to return your Investmel.n
withio five years, You capn compare this
position with the railway lires in other
areas. Within five years the whole of the
investment will be recovered by Governmcpv.
So, I urge upon Government to do this.
They have started the work on bridge and
other thinge. I have Scen l.m letter saying
that it will be done very quickly.

w about Maratbwada. The four
rail:::; lines including Aurgngabad-Manmad
in this area are pending since the days of
the British. For all these lines, the pro-
vision made i8 hardly Rs. 3 crores. S.o, all
the people of Marathwada are aFltated
about this. I request the _hon. Minister at
Jeast to complete that project of Ras. ’3d0
crores, viz. from Aurangabad to Mankmad,
and then Parbhani to Parna and Mudkhed.
There is a provision of hardly Rs. 19.900.
For the line between Latur and eraj,. J
think Madam Indira Ji has made a pra.mlse
twice to the people there. But not a s!n.gle
paya paisa has becen allotted, as a provision

for this.

Maharatwada-Maharashtra broad-gauge
rallway line is already thcre.. The
Maharashtra Governu_:ent has wnttte:lh.n
Jetter to the hon. Minister saying tha thy
are going to collect some money f'ron:l fo:
people and they are prepared to srn for
it not for Maupur-Belapuz. They bave a
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written a letter that from the employment
guaranlee scheme all the work of widening
and putting up a line will be done by the
State Government. When they have come
forward and have written a letter to you
twice, I urge the hon. Minist=r to consider
these projects very emphatically.

As for as Konkan Railway is concerned,
about 5000 passengers are going from Goa
to Mangalore. Please consider this project
and implement it. Thank you.

[Translation)
*SHRI RADHAKANTA DIGAL
(Pbulbani) : Mr, Chairman Sir, I rise to

Speak a few words on the Railway Budget
for the yeor 1987.88 presented by hon.
Minister, During the past ope yecar there
has been remarkable improvement in the
efficiency of Railways. The trains are
ruoning in time., [ congratulate the hon.
Minister for that. But it needs further
improvement. 1 hope the efficient Minister

Sbri  Scindia will pay proper attention
to it,

While speaking on the Railway Budget
I would at the out set like to speak about
Orissa. Sir, ¥ come from Phuolbani district
of Orissa whieh has not been connected by
train so far. Itis the most backward
district in the State. The abence of railway
line Is the main reason for the backwardness
of my district. The Khurdha Road Balpgrer
line via Phulbani was sanctioped at the
time of our late Prime Minister Shrimati
Indira ‘Gandbi. She had visited Phulbani
district during the last two days of her life.
The local people had reque:ted her to
provide rail communication to Phulbani.
The present Prime Minister Shri Raijiv
Gandhi was kind enough to tour the distriet
extensively. Hec has also realised the need
to provide rail line to Phulbani. The
survey work has started. The target date
of completion of the survey work was
31-12-87. But it js regrettable that the
survey work has not been completed so far.
Apother unfortunate thing is that there is
no mention of this line In th: Railwsy
Budget.

*The speech was originally delivered in
Oriya.
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Sir, our goal is to estahlish soclalfsm

in our country. But in the budget more™

attention has been paid towards the deve-
lopment of urban areas. Unless the rural
areas arc connected by rail how csan the
objective of socialism be achieved in our
country., As such, T urge upon the Govt.
to expedite the survey work and on its
comopletion necessary steps be taken for
immediate construction of this line. Tn any
case the consiruction of this line should be
compl=-ted by the end of the 7th Plan.

Sir, there has been inordinate delay In
the establishment of recond railway division
&t Sambalpur in Orissa The project was
sanctioned two years ago but no further
progress bas becn made as far as the fun-
ctioning of this new railway division is
concerned. A conspirscy was hatched by
some vested interest to shift this division
from Sambhalpur, However, that situation
no longer exists, The hon, Minister has
assured us that this project will not be
shifted to anv other place. But I request
the Minister to provide adequate funds so
that necessary works for the railway division
could be started soon.

A word about Talcher Sambhalpur line.
I am happy that the construction work has
been started. But the progress is very siow.
If this line is completed the Western Orissa
will be connected by rail witb coastal
Orissa. [ hope that the Minister would
provide adequate funds so that this line ia
completed soon.

Now, I take this opportunity to congra-
tulate the hon. Minister for making satis-
factory progress in the construction of
Koraput Raigarh lire. The transport of
machinery to Asia’s largest eluminium plaat
at Damanjodi will be easier on completion
of this line which will pass through Koraput
a district predominantly inhabited by tribals,
The hon. Minister bas made special pro-
vislon and thus helped to expedite constru-
ction of thls line. Therefore, I congratulate
him. )

Now, I would like to givea few
suggestions to the Minister and cenelude my
Spesch. Some hom, Members have referred
10 Delhi-Purl bound Nilachg! Bxpress, The

catering service in this train is not satig.
factory. I request the hon. Minister to
direct the congerned authoritles to improvs
the catering service. Thera bave been
incidents of dacolties and theft in this fraim.
In order to check such activities and to
provide security tn the passengers T supgest
to the Minister to Introduce night pat-olling
system in all the compartments of Nilachal
Express. The performance of reilwaysig
respect of freight traffic during 1986-87 is
very satisfactory. Tbe number cf rallway
accidents bave been reduced. The M'nister
has taken necessary steps to imrrove the
overall performance of the railwavs There-
fore, I congratulate him and support the
railway budget wholeheartedly.

Lastly, I thank you for givina me the
opportuaity to take part in the dehate and

conclude.

SARI RAM SAMUJHAWAN (Saidpur):
Mr. Chairman, Sir, I am gratefu! to you for
giving me an opportunity to spesk. All the
Members have whol:-heirtel'y welcamed
the Railway Budget for 1986 87 presented
by the bon. Rallway Minister and bave
conveyed their thanks to him. I also
convey my thanks to him. The Budget,
which he has presented,1s a w. 1] balanced
and progressive one. In this Budget, the
passenger fares and the freight ratcs bave
not been incrcased. He deiervs our eon.
gratulations for this. We congratulate him
alse givirg concessions to the handicapped,
farmcts, the youth and the war widews.

T would like to say something about my
constitueney. Since the time of Shri
Kamalapati Tripath there iv a metre gauge
line in the area. One line runs frcm
Varanasi to Bhattani and Gorakhpur and
a ¢ her from Varanasi to Ghazipur, Buliia
and Chagra. At that time work on the
conversion of this line into broad gauge
line was staitad and lot of work had been
cirried out, A 'ot of work relating to earth
wo k and constiucticn of bridges and
culverts has been completed but it sesms
that no further work will be carrisd out.
People were hopeful for the last many years
that the work will proczed furthar but their
bopes did not com: through. I demand
that tracks should be provided there
immediately for converting this Iine inta
bdyoad gauge ling,
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The other railway line rans from Jaun-
pur to Oudihar and ita distance is 63 km,
This is a very old line. But unfortunately
all the stations on this line have heen con-
verted into halt atations. Only PFaterbi
station has got the status of a full fiedged
station. There Is no provizion of signal.
Nor there is any system at the station
through which the passengers may be
informed of the arrlval and departure time
of the trains. This is a very backward
region I want that all these stations may
be restored as a full fledged stations and
the passengers should get facilities they
used to enjoy earlier.

16.00 nrs.

There is a crossing between Chandwak
and Kcerakat on a turn over near Kerakat,
So far as I remamber, at lecast 15 persons,
whether thay were travelling by bus, truck
or jeep, have been killed on this spot in the
accidents during the 1last three years.
Re:ently, an accident took place there on
30th in which two persons werekilled. They
were carrying borses loaded with goods.
The horses also died in the accident. [
would like that the crossing should be
constructed in such a way that accidents do
not occur here.

Very poor people live in QGhazipur,
Jaunpur, Ballia and other eastern districts
of Uttar Pradesh. They go for work in
other cities to earn their livelihood. A
good number of people from these districts
live in Bombay. I would request that train
facility should be provided to them. At
present, they come to Varanasi for boarding
Mahanagari or other long distance trains
for going to Bombay. I would request
that the Mahanagari train be extended upto
Jaunpur so that the people of that region
may get facility to po Bombay to earn their
livelihood.

I would like to make a denand that a
train shou'd be in‘rodueed for going te
Gorakhpur or to Chapra from Jaunpur se
that the passengers m3y reach there in time.

I have told you about the metre gauge
lins.

With these words, 1 express gratefulness
to you and congratulate the hon. Minister

MARCH 3, 1987

Ratlway Budge: 1987-88 340

for preseating such a good Budget. Bvery-
body bas praised him and I share the same
feelings and hope that the Rajlways will
contipue to make progress.

SHRI NARENDRA BUDANIA (Churu):
Mr. Chairman. Sir, I am grateful to you for
giving me an opportunity to speak. Our
youthful Railway Minister has presented a
very good, attractive, people’s walfare
oriented Budget which has heen praised in
every quarter of the country. All the hon.
Members in this House have praised this
Budget. 1 also praise it and give my suppert

to it and convey my thanks to the hon.
Minister.

So far as the Improvement in the
Railway administration is concerned, the
officials and the employees have become
ceficient. I would like to submit through
you to the Rallway Minister that there are
many regions in the country which are
backward and where there is need to
provide railway facilities. The poor people
of those regions are still deprived of the
railway facilities. Therefore, there |is
urgent need of providing railway facllity
there. I have also been elected to this
House from such a backward region. I
would like to place here the points neces-
sary for the development of the eastern
region of Rajasthan. The hon. Member has
mentioned about providing a number of new
railway lin+s and new railway trains huat ]
would like to say that between Jodhpur and
Delhi the same train Jodhpur Mail is
continuing which had been started before
our country achieved independence. No
new trpin has been introduced thereafter
tbat. Peopnle bave been making demand
for the 1ast 15 years that a super fast train
should be introduced from Jodhpur to Delhi.
If a train from Jodhpur to Delhi via Churu
is started that entire area will be covered
and the people will be benefited
greatly,

Besides this, people from all the regions
are making demands vociferously that new
railway lines should he laid in their areas.
There are some places in our arca whsre
the pesople have not even reen railway hoe
and the train. In our Churu regiol,
Taranagar is a tehsil headquarter and an
Assembly constituency which has not been
linked with the railway line. Due te this,
devcloyment is not taking Pplacc in that



141 Ratlway Budger 1887.88 PHALGUNA 14, 1908 (SAXA) Ralhway Budgei 198788 342

region. 1 would like that for the develop-
ment of this area, a new railway line should
be construcied from Churu to Taranagar
and Taranagar to Nobar.

Simllarly, I have some more suggestions.
For example, if the present local trains are
extended a bit further that will not entail
any extra expendilure whercas the people
of that region will get some more ficilities.
1 bave been making representations that in
our region that a loeal train—First RM and
Secodd RM-runs between Merata City to
Ratangarh. It reaches there in the morning
and remains there till evening. If this
train is extended upto Cburu district head-
quarters, it will facilitate those people who
cannot reach Chburu district beadquarters
even after spending a lot of money. In
thit way four teh-ils will be linked with the
district headquartera 1 have received the
reply from 1the Rallway Minister but it
appears from it that the officials have not
given him coriect information. They bave
told bim that there is no terminal facility.
I would like to tell you that I have myself
seen that terminal facility is available there.
Therefore, the train should be extended
upto Cburu. The Reilways will earn lakbs
of rupees from it. The Railways will diot
have to spend a tingle paisa.

Another train runs between Hanuman-
garh of Ganganegar district and Rajgarh and
if it is extended upto Churu and is given
connection with the train which runs from
Churu to Jaipur in the evening, it will benefit
lakha of passenzers who travel in Lhis train.
Mr. Chairmar, Sir, my constituency is the
mos: backward desert region. Large mumber
of people are uncmployed there. There
are no employment oppaortunities. The hobo.
Minister shou'd pay atteotion towards it.
Our hon. Prime Minister visits the back-
ward areas of the country to take satock of
the situation. He has resolved to bring the
poor above the poverty line and give them
employment opportunities. In my arca
there is no industry. There are no employ-
ment opportunities’ If the Government sets
up a railway coach factory there, it will
provide empl. yment to thousands of people
aad lead to the development of that
region,

Now [ would draw your atteation
towards the reservation facility in my
constituency. The people of my area who

travel to Assam and Calcutta for business
and other purposes have to face econsidera-
ble difficulties because reservation facilities
ar not available here. In my district
there are three very large Tehsils, namely,
Dungargarh, Rujgarh and Sujangarh bu
reservation facilities 4 re not available here.
I want to suggest that the Bikaner Mail at
Dungargarh. the QGanganagar-Jaipur
Express at Rajgarh snd Jodhpur Mail at
Sujangarh should be provided with a reser-

ation quota of additional 40 seats. This
would benefit the people of the area.
In my constituency, the rallway lines

were laid in the pre-Independence days. In
those days the railway tracks were laid on
the paths which linked one village with
another. Thus the roads became closed to
the villages and there were no thorough-
fares left [Earlier people made use of
bullock-carts or camel-carts for travelling.
But now the Railways have closei the paths
by laying sleepers. These were laid some
4-5 years back on account of which the
people are facing lot of difficulties. The
hon Minister bas presented a very fine
Budget which will benefit the poor. Hence,
rural poor have nl!so fo be t.ken care of.
These people have to walk mmore than ten
miles to go from one village to the other
du- to this railway line. Accidents also

occur fre‘qu'ently because pcople want ta
take a shorter route by walking across the
sleecpers. You may have heard about the
serious accident in my area in which about
22-23 soldiers were killed. The reason
was that the route was closed by the
sleepers. When the soldiers’ truck was
trying to cross the railway track, they w-=re
crushed to death by a running train. The
rule is that the State Government should
provide half of the expenditure on laying of
the rallway tracks., My submission is that
the Railways should bear the expenditure
while copstructing the railway line on the
paths which existed there before the railway
track was laid. I want to submit further
that an unmanned gate should be instalied
there. We do mnot want that a sentry
should be poated at the gate or any other
sort of empenditure may be incurred. I
would request you to provide facilities to
the villagers 10 enable them to drive motor
cars and camel carts from there. It would
be & great relief for them.
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1 want to submit ope wmore point. In
my ares, a local train used to run between
Rewari and Bikamner which has been cancel-
Jed. It was a very important train the
canecliation of which bas created a great
deal of discontentment among the people.
We tried to make the people understand
that it has baen done for defence purposes.
But¢ now that issue is no longer valid.
WheD we repeat the same thing now, the
people think that we are talling them lies.
Hencel wou'd reguest that this traio
should bz restarted immediately so that the
people could avail of this facility once
again.

Again, in the Budget for the year
1987-88, you have taken a good decision
to open 50 halt stations in the rural areas.
1 want to submit that there were some
stations in my area where trains wused to
halt but now they no longer stop there.
Talchbapur is a large town where the train
going from Jodhpur to Delhi used to halt,
However, for the last four to five years
tkis train does not stop here due to which
the pcople of this area are facing lot of
difficulties. The Railway administration®s
plca that it is not feasible to stop the train
there is n >t relevant. I would request you
to arrange for stoppage of the Jodhpur Mail
at Talchchapur once again. Similarly. the
people have been demanding for quite some
time for st ppage of the Link Express at
Dudhwakhara. 1 want to submit that the
Bikancr-Delhi Express should balt there
for the benefit of the rural people.

I tnank the bon. Minister once again
for presenting a surplus Budget which
wouid provide more facilities to the
passengers.

[English]

SHRI BALWANT SNINGH RAMOO-
WALIA (Sangrur) : Quite a large number
of my colleagues from the ruling party have
spoken on the Railway Budget with a heavy
dose of appreciation. So, I'think I need
noi again appreciate the Budget. I shall
only put the diffisulties and reguirements
of Punjab and the country as a whole,
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I will request the hon. Minister to
clestrify the railway track between Delhi
and Amritsar and between Delhi and
Ferozapur because both these tracks are of
vital importance so far as national interests
are concerned because foodgrains are to be
carried, lifted snd taken from Punjab to
other parts of the country. The Punjab
Government had been pressing the Govern-
ment of India and F.C.1. to lift the food-
grains. During the last one year the food-
grains purchised by the agencies of Punjab
on behalf of the Central Government are
lying in un-covered godowns. 50% food-
grains are lying in the covered godowns
and 509 are lying in un-covered godowns
and the mystry and injustice is tbat the
Punjab QGovernment which is the only
purchasing agency had to pay Rs. 25 crores
a8 demurrage to the Railways and other
agencies. So, something should be done so
that the foodgrains are lifted.

New wagons and ncw trains stould be
kept at the disposal of the Food Corpora-
tion of India to do this job. FCI puts the
blame on the Railways They say that
they are not getting co-operation from the
Railways.

At Kapurthala, a coach factory was
given to the Punjab Government with the
purpose and objcct of giving more employ-
ment to the local people. So, I will urge
upon the hon. Minister (o see that the
completion of Kapurthala Railway Coach
Factory is expedited and more peceple

from the local areas are absorbed. Sir, my
colleague just now mentioned that the
trains were cancelled in  Rajasthan,

Haryana and Punjab. Now that the un-
certainty about (he defence preparedness
and what is in the minds of Pakistap is
over, I will humbly request the Goveroment
kindly to restore the cancelled trains in
these States.

In this context, I would like to mention
that Sardar Barpala, Chief Minister of
Pugjad, has written a pumber of times to
the Railway Minister for the coanstruction
of an over-bridge at Burpnala Town, bhis
native town. Sir, Sardar Barnala s a8
bridge between the, forces of pational unity
and integrity and secularism. Why not 8
simple bridge is sanctioned and constructed
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in his native town ? I think Mr. Ranga
and other seator colleagues in this House
would agres with me. Therefore, Sir, this
bridge should be sanctioned and taken up at
the earliest, .

Sir, there I[s a problem of unmanned
railway crossings In many places in Punjab.
Of course there are a large number of un-
manned railway crossings throughout the
country. But in Punjab the problem Is
more serious because most of the farmers
in Punjab have adopted mechanisation in
agriculture. There are a large number of
tractors and trolleys which are used by
these farmers and while moving these
tractors and trolleys in unmanned rajlway
crossings, great risk is involved. We read
in the newspapers that there is an accident
bappening at the unmanned railway cross-
ings involving either a trolley or a traclor
being crushed. So, Sir, this aspect should
be taken intn account and therefore these
unmanned railways crossiogs should be
changed into manned ones. I visited Patna
recently and I bave been told that certain
land properties of the Railways have been
forcibly occupied by the Bihar Police. This
should not be permitted and every effort
shou'd be made to vacate those laads belon-
ging to the Railways.

Sir, coming to the G.R.P., I may point
out here that the G R.P. should be made
anpswerable to the Railways. Now, the
general trend is that those who arc uufit are
sent to G.R.P. If somebody is posted in
G.R.P., he feels that he bas been given the
maximum punishment. This is how ithey
take the transfer to G.R.P. There is
8o much corruption and mismanzgement
prevalent here. I don’t blame them very
vaguely but I would say that they should be
made fully responsible and the G.RP.
should be made aoswerable to the irrespec-
tive General Msnagers (Railways).

Sir, in regard to the agitations of the
Station Masters, I would urge upon tha hon.
Minister kindly to bave negotiations with
them who are on hunger strike unto death
and do justice to them. With these words—
with some hope that the Minister will do for

Punjab—I thank you Mr. Chairman for
giving me the oppertunity to speak.

[Tran lation]

SHRI GANGA RAM (Firozabad) :
Mr. Chairmap, Si-, the hon. Minister’s
Budget for the year 1987-88 1{s laudable
and is being appreciated every where. I
would congratulate him for it and I am one
with the House in congratulating him. But
I expect that he would further accelerate
the pace of work in this Miristry and bring
about improvements in its various winsgs.

" These are my hopes and aspirations.

It is a matter of great delight that the
hon. Minister bas presented a surplus
Budget of Rs. 69 croses in the House.
However, my friends from the Qpposition
have somewhat criticised it by saying that
taxes worth Rs. 1000 crores had already
been imposed in December 1986. Ion this
connection, one of my colleagues has
clarified that it was essential to do so in
view of the increased burden as a result of
the Fourth Pay Commission Report. Thus,
there does not seem to be any reason for
criticising it.

The most satisfying fact is that out of
the surplus of Rs. 69 ciores, atout Rs.
5.07 crores would be paid towards General
Revenue ani sufficiently increased amount
of Rs, 9.20 will be adjusted in the Depre-
ciation Reserve Fund Cootribution. It
will be a 8reat achievement by the
Rallways.

In the Budget there is also a provision
for the establishment of the Indian Raillway
Financial Corporation. This Corporation
will have an authorised capital of Rs. 200
crores and paid up capital of Rs. 50 crores,
We hope that like the two other corpora-
tions of the Railways in the Publia Sector,
namely, RITES and IRCON, this one would
also prove beneficial for the people and the
nation.

The Railway Minister has started s
very good system of disposal of peusion
casos, I am a member of the Advisory
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Committee of the Department of Personnel
where pension cases are dealt with. Thero-
fore, I am aware of the situation. Railway
Ministry has started the Pension Courts with
the assistance of the Personanel Department
of the Government of India. The Depart-
ment is assisting in the early settlement of
the pension cases of the retired employees
of the Railways and it would continue to
do so in future. I congratulate the Rail-
way Ministry for it.

A little while ago, my friend Shri Bhola
Raut had made bis submissions in regard to
the reservation in posts for the Schedule
Castes and Schedule Tribes. In the metter
of reservation of jobs for the Schedule
Castes and Schedule Tribes, the Railway
Minpistry has taken a laudable stop by
deciding to clear the backlog. The hon.
Minister has promised to look into the
system of reservation in the area of promo-
tions as well. In the yeir 1985, I bad
once informsd the hon. Minister in his
office that we are getting complaints of
harassment to the Schedule Caste and
Schedule Tribe employees and had sugges-
ted that a special cell should be established
for the purpose by the Railways but no
action has been taken on it till now. I
would request that a special cell should be
set up so that we have to write lesser
number of letters to the hon. Minister and
the gricvinces are redressed there.

Sir, I want to request the hon. Minister
that the second class coaches are ina
miserable condition. We have to improve it.
Similarly, increasing number of incidents of
crime are heing committed which should be
controlled. Specinl efforts must be made
in this regard. In the Budget, special
provisions bave not been made to control
such incidents. However, provisions are
there in the Budget to provide comfortable
cushions in all the old sleeper coaches. As
it is, the condition of the seats and berths
of the second class coaches is deplorable.
The hon. Minister may sometime see it for
himself by travelling im a second class
¢oach. .

Sir, In this connection, 1 would like to
submit about the miscrable condition of
the Avadh Express. I have informed the

koo. Minister about it several times in the

Houze and through ocorrespondence, The
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condition of the Avadh Bzxpress, which
passes through Lucknow and Agra to reach
Kota, is extremely miserable. I myself
have travelled by that train several time.
The door of the first class coaches cannot
be bolted and they are almost falling down,
Although some repair work has been done
recently, the situation has still not improved
much. I want to request that special efforts
should be made to improve the situation.
Again, although this train is an Express, jt
becomes a passenaer train between Lucknow
and Kaopur and from Tundla to Agra and
Kota.

It was said earlier that the line between
Tundla and Kota will be eclectrified soop
which would increase the speed of the
train. I would request you to ensure that
this train runs like au  Express between
Lucknow and Kanpur and hetween Tundla
and Kota and wherever there Is need,
electrification may be done.

I bave written several times and have
also submitted in the House 1hat an A/C
Two Tier compartment with at least 40
berths should be attached to the Avadh
Express which would benefic the people.

There i85 a provisicnm in the present
Budget to develop 67 railway stations into
Model stations which is a good step. I
hope tkat Agra, the city of Taj Muhal and
a cenire of tourist attraction, bas heen
included in the list. If it has not been
done, then it may kindly be included.

1 am grateful to the hon. Minister that’
provision has been made for one side stop-
page at Firozabad of the Magadh Express
which is a super fast train at the request of
the representatives of the people. But the
train does not stop during the return
Journey. This is a small matter which
should be examined and provisions made
for its twoway stoppage.

The Gomati Express does not stop at
Tundla junction whereas it halts at Aligarh.
We bhave been urging again and agaio that
it should halt at Tundla but we have Doi
been successful so far. I would request
you to pay immediate attentian to it

My area, falling within the Chambel
Valley, is a dacoit iofested  area. The
Railway Ministry has approved s railway
line from Btawah to Guna, a similar type
of area. There appear: (o be no reascd
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as to why the old railway line from Agra
to Bab carnot be relaid on our request and
also on public demand. Attention towards
(his should be paid as it will put a good
jmpact on the manifold problems of this
packward area.

With these words I express my thanks
to you for giving me time.

SHRI JAGANNATH PRASAD
(Mobanlalganj) : Mr. Chairman, Sir, I
am grateful to you that you gave me time
to speak  while welcoming the Budget
presented by Shri Scindia 1 congratulate
him for presenting 2 Budget which [Is
good for all. 1 also congratulate Shri
Scindia for the reason tbat he took action
on all the letters that were written by me,
and might have bcen writien by other
Members also, and replied to all of them.
All the hon. Members of this House, who
spoke, showered 1ot of praises on the bon.
Minister and I also share their feelings.
At the same time. I would like to suggest
a few things about my area and my state.

[16.34 hrs.] .
[SHRI ZAINUL BASHER in the Chairl

Unnpao is &8 very old “station in Uttar
Pradesh where the platforms are not quite
long. To-day’s larg sized trains stand
far away from the platform for which the
passcngers face difficulties T suggest
that the length of these platforms may
please be increased.

Outsiders have encroached upon the
surplus land of the railway at Unnao about
which I had sent a letter to the hon.
Minister. He was kind enough to write
to the department to remove these encro-
achments. The concerned department
had also intimated that they would get the
eneroachments removed but these have not
been removed so far. It is feared that
this would cause a heavy loss to the
Rallways. It is oy request to you to
protect the raflway land. .

1 want to make one more small request
to you. Long back, the 30 Dn Delhi-
Lueknow Mail used to stop at Sandila and
Balaman but now its stoppage has been
cancelled as a result of which passengers
face lot of difficulties. 1 resquest that to
order that tris train must stop at
Sndila and B:laman stations again. [
had sent & suggestion to you that the metre
gauge line from Budhawal to Sitapur may

' be converted into a broad gauge line ro

that the railway line between Gorakhpur
and Delbi becomes a direct broad gauvge
line. Perhaps, you have aot the survey
conducted for this, Tt would not involve
much expenditure and it would save a lot.
of time of the passengers.

The Lucknow workshop is a very old
workshop, The machinery brought here
recently is of the latest techoologv. It
requires extensive training to handle it.
Therefore, the Railway Department should
send their personnel for training. 1 hove
that the hon. Minister would pay attention
towards it aod benpefit tbe country by
engaging the personnel on the lafest
technology machines.

Io Alambagh in Lucknow, the railway
land has been sold to the L.D.A. which bas
resulted in huge losses to the Railways.
I would suggest that whatever surplus
railway land is lying in Charbagh, Bendari
Bagh and Alambagh, staff quarters may
please be constructed on it by forming a
society of the staff members. This would
result in proper utilisation of the railway
land,

There is a very big bospital In Charbagh,
Lucknow. It belongs to the British era.
It is very small one, The staff strength
there is about 22 thousand. As and when
some particular disease afflicts the staff,
they have to come to Delhi. I suggest that
more beds may be provided in this hospital
and advanced arramgements should be made
there so that the patients have not to come
to Delhi,

) I am grateful to the hon. Raflway
Minister for construeting an overbridge
in my <onstituency at Kakori and Alam-
nagar. Its construction has been verv good.

The concession that you have given to
the war widows is also a welcome

step.
Simllary, you should

also give facilities

“to the widows of the freedom fighters. |

tpink rhe matter is under your considera-
tion. It ma yplease be approved early.

The ex-M.Ps of both the House face
lot .Of difficulties. Tberefore, travelling
facilities should bs extended to them also.
As the ex-M.L.As in the Assemblies are
getting facilities, the ex-M.P.s may also
be given the same facilities.

i Il once again congratulate the hon.
oister for presenting a very good Budgct

which is in the interest of the country.
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SHRI1 LALITESHWAR SHAHI
(Muzaffarpur) : Mr. Chairman, Sir, through
you, I want to draw the attention of the
Railway Ministry towards some important
points. Tt is a fact that after a long time
2 Budget has been presented before us which
is not a deficit budget but a surplus one.
T congratulate the Minister for this. I also
congratulate all his staff members through
him as they have created a very good
atmosphere. But the points T want to
present before you relate to future. The
pace at which the traffic is growing in India
and industrialistion is taking place, we have
to make planning from that angle and npew
railway lines will have to be laid at those
places where demands bave been made.
Keeping these three points in view, we will
have to consider how to mobilies the
resources in future so that we are able to
lay more and more railway lines.

The Hon. Prime Minister has said that
there is buoyancy in the capital market and
fn the economy. It is true. The capital
issues of the projects of the public sector
or the private sector are being over
subscribed. Are the Railwayt thinking of
taking advantage of this situation of over-
subscriotion for themselves ? Because, the
Railways says that they do not have money,
tbey are short of resources and as such they
cannot lay new lines. On the other hand,
pew railway lines are required. These two
situations should be co-ordinated. There
should be a scheme for this so that the
advantage of the buoyancy in the capital
market could be availed of for the expansion
of the Railways. Therefore, T wgould like
to give a very minor suggestion that there
is a lot of buoyancy in the capital market,
there is money in the banks, there is money
with the oprivate individuals. As such a
consortium may be constituted by combining
all these and arrangements should be made
to entrust them small stretches of separate
railway lines measuring 60 kms, 70 kms. or
100 kms at different places for their
construction. Any project would be for 9
or 10 years during which period the capital
will be realised. Thereafter the property
will go to the Indian Railways. It should
be scrutinised. Otherwise, the pace at which
we want to proceed will not be achieved.
These are my views which I deemed fit to
OXPpress.
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Secondly. the entire world wants to Tun
faster. For example, recently, the Managin,
Director of Telco went to Japan to see the
Honda company where he asked what way
the inventory. They replied that the
inventory was zero. Goods arrive at 11.30
and are used during 120" clock shift and
vehicles are rolled out. In our country, we
bave to keep the inventory for 3 mOonths
because there are lot of hurdles in the way,
Sometimes the train does not reach, some.
times truck is withheld, sometimes it goes
out of order. Therefors, we cannot think
that these goods will come in such a Manner
and we may function with no-inveatory,
But, when we are to take tbe nation forward
we will have to accelerate the pace. w.'
bave to create infrastructure so that ajj these
hurdles are overcome. Therefore, in that
context, we must think of some fast TUbning
trains also. If we start thinking from to-
day, we will be able to implement them
after S years. Some people live in illusions
and some people keep dreaming. Byt in
some cases these dreams are translated into
reality. If we do not think of a go0d thing
for future, how will we be able to achieve it?
Then can we not think that after five years
bullet trains will be running in our oounm;
at a speed of 200 kilometers per hour and
we would cover 200 kilometers within an
hour. Therefore, we will have to think and
plan about future. Then only we will be
able to achieve anything.

There are few other things. For example,
it is proposed to provide Rs. 3.84 crore this
year to the Diesel Locomotive Works,
Varanasi but the production target will
remain the same as it was earlier. It is not
clear why it has not been increased ?2 It
bas been stated that 670 route kms. will
be energised and 11 more electric locomotives
will be produced by Chittaranjan Locomotive
Works which would be inadequate to cover
670 kilometres. There is no mention as to
whether you are going to import or not?
This shortcoming came to my notice. 1
want to know about this from you. I bope
the hon. Minister will be kind enough to tell
about tbis in his reply.

There is one thing more which bas not
been mentioned.  Our income bas increased,
haulage bas increased, our administrative
development has been good but a lot of the
Railways® money is drained off towards thefd
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and claims. Notbing special has been said
In this regard. It is possible that the hon.
Railway Minister may throw light on this in
his reply.

So far as the administration is concerned,
previously there used to be kings ; now it is
democracy. It is the function of the
administration that it should realise money
wherever it is possible and distribute where
there is a need, But what is the position
of the Indian Railways ? Suburban traffic
consists of 54 per cent. The income is
11.7% i.e. about 12 per cent from 54 per
cent suburban traffic. I am talking of
passenger earnings and earnings from second
class passengers are 77 per cent. The
Raijlways are not giving attention to that
sector which contributes 77 per cent earnings.
This I will tell you later on as to how it is

happening.

Now ] will say few words about my
constituency. I am afraid that as it isa
Natiopal Assembly such thing should be
avoided, otherwise it may be said that matter
concerning a specific Stite is beiny raised.
But the matter is such that one is constrained
to raise it. Some years ago one third
wheel movement of tbis country used to
start from Bihar for coal fields and iron ore
fields. At that time 40 per cent mioerals
were being extracted from mines of Bihar,
Now that 40 per cznt has been reduced
because coal mines have been fund in other
states also. Coal! fields have been found
im Singarauli and in Madhya Pradesh also
Western coalfields have come into existence.
In other places also bauxite has been found.
That 40 per cent might have been reduced
to 35 per cent now. But what is tbe
condition ? The situation is such that 56
per cent track of Eastern Railways isin
Bihar but when it is proposed to introduce
new trains, Bihar is neglected.

Ranchi-Jamshedpur-Dbanbad are such
three stations from where trains bound for
Calicutta and Patna leave almost at the same
time. You need not read the sign board
to know which train will leave for Calcutia
and which for Patna. The bogies, which
are condemned, whose colour has faded,
which are in a worn out condition, from
whose roofs water leaks, which bave no
ligbts and whose wipdows do not close, then
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take it that it is bound for Patna and the
bogies which are well painted and clean
indicate that tbe train is bound for Calcutta,
This is the definition which anplics there,
‘1t will not be proper if 1 do not m:ntion
the situation prevailing there.

So far as tbe schemes are concerned,
our scheaer come under four categories.
Sanctioped schemes, surveved schemes and
the schemes whose potertial is good and
those schemes whose survey should have
been carried out but has not been conducted,
We can take schemes of any category like
Samastipur to Darbhanga coversion of
broad gaupe line—sanctioned  scheme,
Chitoni bridge —sanctioned scheme Electri-
fication of Shri Rampur to Mughalsarai—
sanctioned scheme. You will find that a
token allotment of Rs. 1,000/- is made to
any type of there schemes, whether it is con-
version scheme, clectrification or restoration
scheme. This thing has been going on for
the last 3 to 5 years. 1 would like to
request you that this token sllotment of
Rs. 1000/- in the case of Bihar should be
done away with and the w rk worth to be
taken up should be started, 1f you cannot
camplete four schem=s, then complete one
scheme. But do not neglect them in this
way ;—ihis is my request to you,

Another thing is that all trains coming
fr.om different Siat2 capitals arrive in Delhi
city between 6 am. to 10,15 a.m. If you
want [ can nam: th-m. Oaly the Magadh
Express from Patna arrives here at poon,
Wnza we wrnite about it, we are told that
f:ommuter service i3 crowded and the track
15 oot available. Not oaly I but many
persons have received this reply. I would
like to ask when Shii Dandavate introduced
train from Pune was the irack available ?
Whe=n Lalit Babu introduced Jayanti-Janta
was th2 irack available 7 When Kamalapati
Tripathi introduced Mahanagri and Ganga-
Kaveri, was the track not busy at that time ?
Wh:n Shri Scindiz cx'ended Taj Express
upto Gwalijor. was not the track busy at
that tim: and when Bansilal iotroduced
Himalayan Queen up to Bhiwani, was the
track avai'able ? When all the tracks are
busy, how these trains were introduced ?
Why our train has not been introduccd
This is being done only in the case of Biha
When we write letters, we get evasi
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reply that the track is busy. You make the
track available. Set up a new terminal
station at Dalhi near Jamuna river like the
one at Nizamuddin. The population of
Patna is 20 lakb, It should not be neglected
in this way.

Now I will come to the survey. Surveys
of Ranchi— Hazaribag— Girdih area,
Lohardaga—Tohari, Muzaffarpur—Sitamarhi
region, Arrah—Sasaram arca has heen
carried out. For electrification, survey of
Gomu-Gomia, Baraka Kana, Garwa, Dechri
— Sone bas been carried out. The electri-
fication of track of Sri Rampur-Mughalsarai
is a sanctioned project. So far as the
question of traffic is concerned,
trafic on Gomo, Barka-Kana, Garhwa
north line accounts for 30 million
tonnes gross Kilometers. The higgest coal
field exists in Bibar which is 62 km. long and
32 km wide. The Government gets maximum
revenue from here but this too bas not been
mentioned anvwhere. 1 1ecall an Urdu
couplet—"**Tanzul ki had dekhana chahata
hum, ki shayad wahin ho taraqi ka jeena™.
If you want to totally necglect us, we don’t
mind it but you should pay attention towards
ft. But bow much more you will neglect
us? So far as the survey report is
concerned, this work is also carried out hy
your Department. Survey of Dehri, Danjari,
Pipardi was carried out but the reply came
that it is not viable. Tbe Government of
India haa sanctioned a Rs. 40 crore scheme
of Pyrite Phosphate Chemical Limited and
work has be:n started and it has indicated
that there will be so much load but there
is no mention of it in the survey report. If
full survey is not carried out, how will it be
viable 7 Both things are in your bands. As
you are ringing bell, I will conclude my
apecch by reciting a couplet :

‘“Mehfil unki, saqi unka.
Ankhen apani aur baql unka’’.

(English]

SHRI GOKUL SAIKIA (Lakblmpur) :
Mr. Chairman, Sir, in participating in
Railway Budget of March 1987, 1 must say
tbat the Railway Budget has not served any
purpose for the general people of Assam.
No doubt a new train has been introduced
from Gauhati to Cochin yet this train will
help only the outsiders and the rich people
of Assam,
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The Railway Minister is aware of the
fact that railway is the only means of
communication in Assam but no new
extension has been made.

Seccondly, there has been no proposal to
extend the railway to the seven neighbouring
States. Railway in the seven neighbouring
States is required not only to serve the
people but is most essential during external
emergency for military purpose.

Due to lack of ‘flyovers’ in various
railway crossings of Assam, numerous
accidents have occurred which many people
lost their lives. For instance, on 1ith
September 1986, a great railway accident
occurred in my constituency which clajmed
38 lives as there was no provision of closing
the gate at the railway crossing to control
traffic, nor any chowkidar was appointed to
control the traffic.

I personally visited the spot of accident
and on enquiry it was confirmed that the
accident occurred due to railway authorities
negligence, but no compensation was given
to the victima.

The railway station of North Lakhimpur
Assam 1{s established in such a place where
a railway crossing exists on the main road
which leads to Lilabari airport, the one and
only civil hospital, and schools. Due to
lack of flyovers, the railway crossing remains
closed for most of the time which causes
great inconvenience to tbe passengers going
to the airport, school-going students and
patients going to the civil hospital. Last
month, on 26th January 1987, an advocate's
wife expired as the blood required for her
life could not reach the hospital in proper
time due to the railway crossing being
closed. The railway station of North
Lakhimpur is the last station—there being
no railway track beyond that. The railway
station has been established where main road
exists; 80 cither flyover is essentially required
or the railway station should be established
in some other placs.

1 regret to inform you that tbe speed-
limit of the tiains plying in Assam is very
slow, that it never reaches its destination in
time which causes great difficulty and incon-
venience to the passengers. For instance,
the train from Guwahati to Delhi, whicb
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covers 2050 miles, takes 40 Lours, but it
takes 10 to 12 hours from Guwabhati to
Lakhimpur, Guwahati to Tinsukia which is
only 200 to 250 km.

The second class passenger sufier a great
deal while travelling as unauthorised and
ticketless travelling predominate and cause
great rush and over-crowding. The com-
partments are also very unhygienic as water
from the bathrooms flow into the
compartments.

The condition of the waiting rooms is
very poor. Lack of proper security and
electricity cause great inconvenience to the
night train passengers.

16.58 hrs.

[SHRIMATI
in the Chair)

Apart from all these shortages, the long-
standing demand made by the people of
Asgsam for a railway division at Raogia has
been overlooked.

BASAVARAJESWARI]

Previously there was a great agitation
demanding a division at Rangia. but due to
the negligence of the Central Government,
till now no concrete proposal has been made.
If the railway division at Rangia be
establised, apart from the communication. it
would bave 8lso solved the upemployment
problem of the people of Assam.

The Railway employees of Assam are
also facing accommodation problem, The
bousing facilities available are not adequate.
Lack of water supply and eclectricity are
predominant difficuities. So, the adequate
facilities be provided to the employees as
lack of facilities will decrease the incentive
to the railway service.

in conclusion, 1 must say one thing that
unless and until the Central Government
extend some coocrete and practical help
towards development of railways in  Assam,
the people of the Siate of Assam will not be
satisfied. Thank you.

{Traustation}

SHRI1 MANVENDRA SINGH
(Mathura) : Madam Chairmen, 1 welcome
thia Railway Budget wbole-heartedly and
also convey thanks on bebalf of all the

people to the Railway Ministry for presenting
such a unique and extraordinary Railway
Budget. I think it is for the Jfirst time that
a Railway Budget has been presented in
which railway fares have not been increased
and a special relief has been provided to
every section of the society.

17.00 brs.

One characteristic of the Railway Budget
is that “‘an important feature in the finance
of the railway investment in the Seventh
Five Year Plan is the creation of higher
internal resources in sufficient quantity by
the Railways iwself.” Through this Budget
the Railway Minister has made promise to
this House and to the people of this country
that be will remove deficiencies in the
departments of Railway Mipistry and will
link the profits earned by it with the
economy of the country.

1 would also like to read out two lines
which show that the Indian Railways hava
made their distinct place in the world in the
matter of loading of goods. He has written
that “the Indian Railways are amongst the
leaders in the world in fr:ight capacity
utilisation leaving behind almost all railways
even of the developed world.”” This is a
matter of great pride for us. The hon.
Minister has also said that ‘‘each wmonth of
the year 1985-86 was an all-time record for
freight loading for that particular month in
the history of the India Railways.”

I am of the view that the Indian
Raijlways with their activities and the
schemes that have been formulated, will
accelerate th:ir development and will con-
stantly set higher records,

Besides this, the facilities provided in
this Budget by the hon. Minister are quite
praiseworthy. He has worked out a pro-
gramme for providing cushioned berths for
the passengers of second class compartments
which is also praiseworthy. It will make
the journey of second class passengers more
comfortable. He deserves our congratula-
tions for this also since majority of the
people in India travel by second class. They
should be provided maximum facilities.
Making of such provision by the hon.
Miaister is also a welcome step,
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I would like to congratulate the hon.
Minister for reduction in the number of
railway accidents io ths year 1985.36 by LI
per cent, In compurison to the last year
the peicentage of the accidents between April
1986 1o December 1386 bhas been reduced
by 12.7 pzr cent. Another thing is that the
amount of compensatioo in accidents has
been doubled by making it Rs. 60 crore in
comparison to Rs. 30 crore last year. 1
congratulate him for this also.

1 would like to give some suggestions
also. 1 would suggest that a scparate railway.
division may be created for suburban
railways. 1 had urged for this during dis-
cussions on the Ratlway Budget last time
also. Large scale industrialisation has taken
place around big cities and capital towns as
around D:lhi, the capital of India.
Thousands of industriies have been set up
and new industrial areas have been
established. Lakhs of commulers travel by
trains to reach their place for work. Due to
the indeguate train facilities, people have
started living in big cities resalting 1n the
contipuous increase of the population,
shortage of houses and inadequency of
transport facilities in these big cities. If more
and more suburvan tramns are run, these
problems will be lesseaed because the
commuters coming from Mathura and Agra
will bz able to go back in the evening daily.
These traios should be fast trains.

1 have onc suggestion to make. The
population of Mathuta 1rom where [ come
has increased In view of it bridges shoald
be constructed there. I want the bon.
Mmister to gel the pcuessary suivey con-
ducted in this regard  With the increase in
population tiraffic has incrcused as well
Consequenily, tratlic jatns bave become a
daily fcaiure which create serious problem.
Apurt from that, 1 am grateful to the hon.
Minster for having made allocations in the
Budget for Mathura-alwar raillway lioe. 1
want the allocations to be incieased in order
to accelerate th: pace of work and to
conpeci Rajastban with Uttar Pradesh.

Madam, along with it, I want to suggest
pew raillway line for Mathura. I would
requsst that this line should go upto Aligarh
via Cpatta, Shergarh and Naujhil. The river
Yamuna divides Mathura into two separate
districts. Qa one side there is Central and
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Western Railways which cover Delhi,
Bombay traffic and on the other side falls
the Gaziabad-Tundla-Caluctta line. A
barren stretch of land measuring several
kilometers lies in between. I would suggest
tbat this area should be surveyed in the

near future and a new railway line should be
laid,

Madam, I would also like to submit that
a new train called the Malwa Express bas
been started. I have requested several times
in this connection that Mathura is a place
of pilgrimage and a large number of pil-
grims come here from Madhya Pradesh.
Therefore, a halt for this train should be
provided at Mathura Again, the hon.
Minister has mentioned the setting up of
Model Stations in the Budget. Mathura is
the birta place of Lord Krishna and isa
very important place of pilgrimage and its
significance is not confined to India alone
but to the entire world. Therefore, I would
urge that Mathura Janction which connpects
Western Railway with Northern Railway
should be developed into a Model station.
Besides, ¢nough number of sheds have not
been provided for the platform. Hence,
more sheds should be provided. The
passengers have to face lot of difficulties on
a¢count of inadequacy of sheds,

Madam, along with it [ want to submit
that the metre gauge line between Mathura
and Vrindaban should be exteunded upto
Achhnera. 1 have heen urging for it since
quite a long time. The train at present goes
much empty btut if it is extended upto
Achhpera, then the passengers would be
benefited. Again® various kinds of con-
cessions in fare have been granted to war
widows disabled and the blind. I would
urge that widows of the freedom fighters
should also get these concessions. I would
make strong demand for grapting concessions
to freedom fighte s’ widows.

Madam, I want to submit to the hon.
Minister in the end that the Chapra-Gwalior
train which terminates at Gwalior remains
there for 14 hours. In this connection, I
would suggest that it must be extended upto
Agra or Mathura so that the passengers of
those places could be benefited as well.

Madam, with these words, 1 want to
sxpress my gratitude and also thank the hos.
Minister.
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SHRI R. DHANUSKODI ATHBITHAN
(Tiruchendur) : I am happy to partizipate
in the debate to support ihe Railway Budget
presented by the youog and dynamic Railway
Minis‘er Shri Scindiaji. He has firm deter-
mination and courage to develop the world’s
second largest railway network in an effective
way to serve the people of Bharat.

1 congratulate the Railway Minister for
the ecarly completion of the M:elavitan —
Tuticorin Harbour broadgauge line. 1 also
coongratulate the Minister for sanctioning the
full amount for the completion of Willi-
vakkam-Pattabiram-Quadrupling line and
for also increasing the frequency of Tamil-
nadu Exprese from tour days to five days a
week .

1 am very grateful to the Minister for
the inciusion and sanctioning of Jolarpet-
Erode and Salesm Mettur Dam Electrification.
The hon. Minister his referred in his speesch
that in the year 1987-8:, clectrification of
the entire trunk route from Delbhi to Bombay
in the Western Railway will be completed.
1 would congratulate the Minister, if he
announces any spzacific time limit for the
clectrification of trunk routes in Southern
Railway. The allo:zation for Dindigul-
Karur-Tuticorin  broadgauge line i3 very
meagre. 1t is only Rs. 4 crores. It isa
very important line, Itis the backbone of
Tamil Nadu Railiway system. So, 1 urge
upon the Railway Miaister to ullot Rs. 10
crores more for the carly completion of this
important project. The fund alloted to
Madras Repid Transit System is also
inadequate. In this way, it may not bs
completed even for another 15 years. So, 1
appeal to the Minister to take speci.l
interest in this system and allot more funds
for the early completion of this project.

Sir, I would also like to mention here
that, the all tment made to the Southera
Railway is very limited, compased to other
zones. Th: funds aliotted to the Central
Railway is Rs. 200 crores ; Westera Railway
is Rs, 225 crores; and South-Central Railway
is Rs. 200 crores. But one of the biggest
railway zones —Southern Railway—has heen
allotted only Rs. 150 crores.

Raltway{ Budger 1987-33 3¢2

So, I want to draw the attention of the
Minister that he should advise the top
officials of the Railway Board to look
beyond Bombay hecause Southern Railway
is completely neglected. If you see beyond
Bombay, there are cities like Bangalore,
Kaoyakumari, Ramsshwaram and Madras.
which are also equally important, So, while
planning, they should allot equal funds to
all thesz zones. For the allocation of bridge
works, there also, the Southern Railway is
neglected. Thz Western Railway got Rs, 12
crores ; the South-Central Railway got
Rs. 10 crores ; the Northern Railway got
Rs. 12 crores, but the Southern Railway had
got only Rs. 6,5 crores. i.e. only half of the
amount allotted, compared to other zones.
This clearly shows the step-motherly
{reatment,

Road ovcrbridge in Tirunelveli Juaction
on Madurai Road is very-very essential and
due consideration should be given for its
early construction.

About my constituency, the Sethu Link
Express, winich sturts from Tirunelveli upto
Madras, should be extended to Tiruchandur.
It 1s a lemple city. 1f it is extended upto
Tiruchandur, it will benztit our constituency
p:ople also, who are doing business in
Madras. Its name should also be changed
to Tiruchandor Express. Two additiogal
coraches should be provided in the Nellai
Express, which staris from Tiruchandur,
Now, oaly two coachzs have bzen provided
in the Nellai Express. From Tiruchaodur
to Tiruaclveli, it takes 24 hours. It is only
50 kms. 3o, it should be reduced to 1}
bours only, so that it c.n attract peopls who
are travelling by trains.

The fast trains ke Vaigar Express and
Palisvan Express, which run o:siween
Madarai and Madras b: extended to
Tuunelveli and Coimbatore. My request to
you s mainly because, most of the people
bave migrated to Coimbator: from my con-
stitutency for doing their business. So, I
would request the hon. Minisier to consider
providing a new train connecting Tirunelveli
and Coimbatore. A new raillway-line may
please be provided connecung Ramashwaram
Tutwcorin, Tiruchandur and Kanyakumari
and it should also link the cities which are
falling near the sea-shorei. Al .Liose
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cities have important temples, very famous
temples from the national point of view.
So, these sea-shore cities should be linked
by railways.

We are having the slogan, ‘‘Kashmir to
Kanya Kumari, India is One.,” But the
Railways have the slogao, “Kasbmir to
Trivandrum, Iandia is One.” Kanya Kumari
is unnecessarily neglected by some bureau-
crats in the Southern Railway, having their
own motives.

The over-bridge in Suchindram, which
is located between Nagercoil and Kanya
Kumari is planned to be coostructed in a
single span. It should be constructed in
multiple spans, in view the future develop-
ment of Kanya Kumari, It is not only a
national tourist centre ; it is also attracting
international tourists. So, due importance
should be given to Kanya Kumari.

1 also urge upon the Minister that alil
the Express trains terminating at Trivandrum
should be extended to Kanya Kumari, so
that a national outlook could be developed
amongst Indians. All Indians should fecl
that India is one. So, the Minister should
give due importance to this matter.

In Nagercoil, enormous land is available.
So. in Nagercoil, they can arrange to have
one Railway Coach Workshop. Enormous
land and water facilities are available at
Nagercoil. So, 1 conclude my speech
congratulating our young and energetic
Railway Minister for all the efforts he has
made, and for giving a very good Railway
Budget, under the leadership of our great
and beloved Prime Minister Shri Rajiv

Gandhi, With theso words, I support the
Rallway Budget,
{Trassiation]

SHRI ABDUL HANNAN ANSARI

(Madbubani) : Madam Chairman, Sir, 1
support the Budget presented by the hon.
Minister. It is a very good Budget. It is
for the first time that such Budget has been
presented and the entire credit of it goes to
the hon. Minister. Many new programmes
have been chalked out. There are proposals
to incrrase the speed of trains and to set up
hal' srations. Howsoever much the hon.
M...ter may be praised for all this, it
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would not be enough. But it is to be
regretted that whereas the whole country has
been taken into consideration while granting
railway facilitics and proper distribution has
been made on that basis, Northern Bihar
and Northern Uttar Pradesh have pot been
given due attention. May I ask as to why
are there such imbalances between regions ?
We should pay equal attention to all areas
and then provide solutions.

Railway line laid during the pre-
independence days and the engines which
operated on this track in those days have
still not been replaced. These are
dilapidated ccndition. Many bon. Members
bave aleo discussed this isewe. I would
narrate my personal experience. Once while
1 was travelling from Samastipur, it o
bhappened that a portion of the ceiling fell
off and struck my child and his head had to
be bandaged. I have drawn your attention
several times towards the dilapidated condi-
tion of Coaches there. The attention of
the hon. Minister of Railways, the Divisional
Manager and the General Manager has also
been drawn to it but it is not known why is
such a step-motherly treatment being given

to Bibar? It is pot being given due
attention.

You will be surprised to know that train
takes minimum 7 hours to reach Madhubani
from Samastipur which is a distance of bot
more than 50 kms. If you want I can
furnish dozens of such examples and I can
also provide the timings of all the trains in
tha.t arca.  Are these bullock carts or
trains 7 It is in such a bad shape. Thousands
Pf people bave courted arrest in profest. Is
it allowed to be 30 because the people in
that arca are not protesting? Do are their
protests not loud enough or do they not
know to utter sweet and placating words ?
Are you prepared to thinpk only about those

areas where the people bave become
accustomed to violent methods ? Is the
Government prepared to listen to their

demands only and pot pay much beed to
tbF people who believe in peaceful ways ?
Kindly let this exploitation and once and
for all.. When the late Shri L.N. Mishma
was the Railway Minister he had sanctioned
the conmstruction of a broad gauge line
between Samastipur and Darbbanga. Late
Shri Kedar Pandey had inagurated it-
The material for ita goaauruction WM
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unloaded there but when Shri A.B.A. Ghani
Kban Cboudbary became the Minister, the
material was taken away from there and
was supplied to Murshidabad. Whbat was
the rationale behind it? Did some pew
developments take place 7 Or were some
defects discovered ?

We are going to lay about 125 kms.
long new railway tracks this year. Why
that project is not being completed ? Funds
are available for every other area except
that one. Would not that backward area
become even more backward ? Why is not
your attention drawn to it ? Are you waiting
for scme public agitation to take place ?
Today thousands of people are courting
arrests, campaigns are going on through the
pewspapers in this regard. The situation is
becoming explosive. The people of that
area are fecling that the regional imbalance
is taking place and we are being neglected.
Hepce, 1 would reqguest tbe hon. Shri
Madbavrao Scindia with due respect :

“Gul phainke hain auron ki taraf aur samar bhi
Ael abra karam kuchh nazar 1o fdhar bhi*'.

For heaven’s sake let this place be saved
from destruction. These are the things which
give rise to anger in the hearts of the people,
In spite of the project being sanctioned and
the required materials unloaded for the
purpose of construction, the project is being
put off. It is bringing a slur on the pame
of justice and one should never let justice
suffer,

Just before me the hon. Members from
Nortbern Bihar and Basterp Uttar Pradesh
took up the case and expressed their anger
and impatience over the issue. The anger
bas been expressed directly or indirectly.
We want that justic should be done in
regard to these areas. Sometimes Ks. 2.650
crores are spent and sometimes Rs. 2,980
crores are spent. Where the populatioa is
10 large, allocations should at least be made
on the basis of population. It should not
be that crores of rupees are spent for under-
ground railways in the cities and quite inade-
quate provisions are made for the rural
areas or whatever bas heen provided is
snatched away. These are the things which
create hatred in the hearts of people. I want
to sumit that railway | ines from Samastipur
to Darbhanga, Darbhanga to Jainagar and
then Sokri to Hasanpur &ce all sanctioned

projects. Sometimes Rs. 10,000 and some*
times Rs. 5000 are alloted und thus by
giving bit by bit projects are neither
completed nor are they done away with. If
you are not willing to complete the projects,
then why do not say so clearly ? And if you
are willing to do it, then let it be done. If
funds are in short supply, then you should
formulate a scheme to raise the amount
from the public, At least this stigma should
be removed.

With these words 1 now conclude and
thank you.

SHRI KALI PRASAD PANDEY
(Gopalganj) : Madam. Chairman, Sir. I
rise to support the Railway Budget for
1987-88 presented by the hon. Minister of
State of the Ministry of Railways.

Besides me, a number of other bhon.
Members as well as the people of the country
bhave welcomed this Railway Budget. In
reality, this Budget has a tilt in favour of
the poor. But the question arises that if
this Railway Budget is in favour of the poor,
the Government should pay attention towards
them. Due to the Ilimitation of time. I
would submit my points in a few words.
I am also a member of N.E. Railway
Committee, If Shri Scindia see minutely,
he will find tbe sad state of affairs in regard
to the food packets being served in the
railways. Ours is a poor country where
most of the pcople are unable to get two
square meals. The quality of the stuff in
the food packets is very bad and they are

pot fit for buman consumption. The
condition is such that 200 to 400 food
packets are taken in the train. The

accompaping inspector makes a pot that
so much packets have heen sold to the
passepgers and the rest of the packets dre
declared condement and thrown out. So
far as the system of meals is concerned,
paotry cars were being operated in the
trains. The rajlway staff is also available.
Then what was the need of introducing
food packets in the railways ? The quality
of stuff in the food packets was good in the
begining and the people had also praised
it but with the passage of time, the quality
of tbe foodstuff has deteriorated.

Mr. Deputy Speaker, 8ir, I would like
to draw the sttention of the hon. Mibister
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through you to Rule 47. When Rule 47
was passed, it was hoped that if any officer
or an employee of the Railways commits
some wropg, action will be tuken against
him immediately under Rule 47. But I
would tell you stout a case of Bihar. 1
had spoken about it to the hon. Scindia
Sahib also and raised this question in the
House also. You are a Mipister and we
can make our humble submission to you.
A constable in the railway performed bis
duty in the first shift. Then the constable
of the second shift took charpe from the
constable of the first shift. The constyble
in the second shift also did bis duty. During
the third shift, a theft took plac: The DIG
discharged from service the constable of the
first shift whereas the theft had occured in
the third shift. The cook and the steno
of the DIG had been let off even after they
had been apprebended for theft, You are
a Minister. When some person from Bitar
makes complaint to me, 1 convey that to you.
Just now Shahiji had said that the economic
condition of Bihar can be likeped with a
person who is atout to die and whom_we
try to keep alive with the help of Cor.amme.
Shrimati Indira Gandbi bad lald_ the
foundation stone of Chittoni—Bagah r.mlway
bridge in 1974 and now even the piece of
marble stone is missing there. You bave just
allotted Rs. 1000 to Rs. 1,5C0 only to keep
the scheme alive like Coramine. After t_be
carth work of Bhatni-Varanas: railway line
and the work relating to bridge had been
completed, laying of track had only
remained. But Varanasi w_hich is a
pilgrimage centre has been f]epnvcd of t_his
facility. You bave not paid any attention
to it. If at Jeast the railway tr.ack h.ad been
constructed taking into consideration the
hug amount that bas been s'pent on.the
earth work and in the copstruction of bnf:!ge,
this line would bave been put into opcrz_mon.
The people of the constituency which 1
represent bad once given tumultuous welco'me
to Scindia Sahib when bhe was passing
through Siwan. At that time, the station
was fully decorated. All the Members of
this House have spoken about broad pauge
line. Skri Scindia has also said House
that this Budget is in tbe interest of the
poor. But even today 75_ peér cent poor
people of the country living in far flung
areas travel on the metre gauge lines. Yhere
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is a metre gauge line from Gorakbpur to
Siwan. Io reality those lines are used by
smugglers for smuggling rice and other
things. Therefore, I would request you to
pay attention to the metre g.uge lines,

Now I would like to submit one more
point in regard to my -constituency. Survey
of Bhatni to Thambe railway line has heen
conducted. But no action has been taken
on this survey. Sirrilarly, there s no
railway line from Sasamusa to Gopalganj
which is a headquarter. There used to be
a statior called Harkua statiop. If Sasamusa
is linked with Gopaulganj, it will give relief
to the common people there. With these
words I conclude.

SHRI NAND LAL CHOUDHARY
(Sagar) : Madam Chairman, Sir, the
Railway Budget presentcd by the bon.
Minister of State of the Ministry of Railways
is being welcomed by every quarter ard 1
also welcome it. He deserves our apprecia-
tion because he bas presented a very good
Budget.

He has shown a number of achievements
m the Budget but I would like to say about
my coostituency. Bina-Katni section in
the Sagar region bas not been uble to draw
the attention of the hen Minister. Bipa is
a Junction. RPPF and IOW offices were
there and a Guard Traioing Centre was also
there. There was a proposal to set up a
railway coach manufacturing factory there
but that has been overlooked. Sagar falls
on Bina-Katni section and it was included
in the list of stations to be developed as
Model Stations. News to this effect was
published in the newspapers that Sagar had
been included in it but it is a matter of
regret that now Sagar bas been excluded
from it. I would request that Sagar may be
included in it. Sagar is a very important
place and is a seat of a university and is
an ancient city. Therefore, it is very
Decessary to developed it as a Model Station.
We had represented in writing to tbe bon.
Minister that earlier Utkal Express and
Kalinga FExpress used to stop at Khurai
station on Bina-Katnij section but now they
do not stop, The hon. Minister has pro-
posed to increase the number of stoppages
at 50 stations. I would request that a halt.
should be provided for Utkal Express at
Khurai because that is an important wheat
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growing centre. Good quality of wheat is
grown in the Khurai region as compared to
the whole of the country. The traders
of Khurai go to Bombay. Thercfore, a halt
for Utkal Express is very pecessary to give
facility to those people.

A pumber of hon. Members bave
suggested that ex-Members of Parliament
should also be provided railway pass facility.
They should be given this facility.

We receive a number of complaints
about promotion of the employees belonging
to scheduled castes and scheduled tribes that
irregularities are committed. I would
suggest that a special cell should be
constituted for solving their problems.

For going to Hyderabad by the Southern
Express from Bina a quota of four berths
for Sagar may be allotted in the second class.
Similarly, a quota of twelve berths may be
allotted in the second class in G.T. Express
for going to Delhi, A demand for linking
Bina, Katni with Bombay and Allahabad
has been made for a vary long time. We
submit that as new trains are proposed to
be introduced, tbe Lucknow-Bombay fast
express train may be run on the Bina-Katni
Section. The Damoh Shuttle may be run
from Kaini for a longer period for going to
Sagar, Bina, If that train is Introduced
from Katni, it will give facility to the people.
I would also submit that Itarasi-Bina
Express may be extended upto Bhopal. 1
will also suggest that a super fast train may
be introduced for Howrah via Indore, Guaoa,
Bina, Sagar, Katni and Allahabad. Many
passengers have to go to Allahabad to
immerse the ashes of dead bodies and
for performing ‘mundan’ ceremony. It is
my special request that a train should be
run for Allababad linking Katni and Sagar.

(English)

SHRI MURLI DEORA (Bombay South) :
Madam Chairman, I am happy to join my
other colleagues in really, thanking the young
and dynamic Railway Minister for presenting
such a good or rather princely Railway
Budget.

At the outset, I would like to thank him
for really sparing, for continuously two
Vears, the Bombay suburban railway
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commuters. Nearly four and a half million
commuters travel in Bombay city everyday
— 2.2 million in Western Railway and 2.3
million in Central Railway—-and this Is the
second time in the budget when they bave
not been taxed, and I would like to
cor.gratulate the hon. Minister for that.

The hon. Minister has given a surplus
budget of Rs. 69 crores and if really one
goes through the accounts and the figures,
it is much much more than Ris. 69 crores.
I really wish my hon. friend Shri Madbu
Dandavate, the former Railway Minister,
was here today to seo what was the per-
formance of the Railway Department then
and what is realiy tha performance of the
Railway Department as on today.

I would like to mention two small
firures. During the Fifth Plan, when Shri
Dandavate was the hon. Railway Minister,
the budgetary support to thc Plan from the
Government was to the tune of 74 per sent
and the internal resourcss gencrated from
their own funds were only 26 per cent. It
went up when the Congress Party cama back
to power io 1980. In the Sixth Plan, tha
budgetary support came down from 74 per
cent to 58 per cunt and the intermal
resources went to 42 per cent, it is really -
hoartening that in tho third yecar of the
Seventh Plan, today the budgetary support
has gone down to 37 per cent and the
internal resource generation has gone up to
63 per cent. We talk about public sector
performance and if this is the wey the other
public sectors also behave, I am sure, there
would not be any problem to our overall
budget deficit in the country.

1 must further oengratulate the hon.
Minister and the Railway Department as a
whole for the Depreciation Regerve Fund
(DRF) contribution which was to the tune
of 2.9 per cent during Mr. Dandavate’s time
and which bas gone up to nearly 11.7 per
cent as on today. If we had thought of
2.9% DRF that time, the Budget deficlt
would have been almost Rs. 1100 crores or
1200 crores, instead of R=. 69 crorey. These
figures speak well of a good managed
Railway Department and you Mr. Minister
and your other Department people deserve
of very hearty congratulations from this
august House.
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I would like to comment op one or two
more peints. Tbe actuals of 1985-86 are
Rs. 6428 crores and the revised estimates of
1956-87 just completing is Rs. 7503 crores.
T do not know why the hon. Minister is so
pessimist to about the Budget estimates for
1987-88 coming to Rs. 8179 crores. You are
really rot following the same growtb speed
which you have achieved in 1985-86 and 1986-
87. I think the Railway Depariment, the way
it is bchaving, the way it is doing to-day in
the passcnger traffic as well as the freight
traffic, they will collect much more than Rs.
8179 crcres which will be further good for
the cconomy as a whole.

I would like to inform the Minister—
1/4th of the total population of our country
to-day lives in urban areas, 175 million
people live in big cities in our country and
by the and of the country 1/3rd of the total
population will live in urban areas. 1 am
not saying that more money should not be
spent for the rural arcas. They must spend.
But the time has come that something more
and something substantial bas to be done
for the big metropolitan cities,

In para 20 of your speech you have
referred to the metropolitan transport
project. You have guoted the example of
Mankhurd to Belapur. 67% of the cost of
this Project is to be provided by the
Maharashtra Government and 83% will be
provided by the Railways—Union Govern-
ment itself. 1f you are going to follow the
same example, 1 do not think there will be
any project which will come in Bombay or
Calcutta or Madras or Delhi. I do not
know why you did not follow the example
of Calcutta tube Railways, 1 am unot against
the Calcutts tube Railways, What I am
trying to tell you is hoew much yoa are
spending—more than Rs. 700, 800 crores.
What | am trying to say—you have come
out with one good suggestion. This year
you are raising Rs. 300 crores by issuing
Railway Bonds. What is to be done is to
have something like the Project Lined
Bonds. We talk ahout the capital market
in our country. The Prime Minister spoke
in his Budget—Rs. S800 crores every year
js gencrated through the capital market.
36% of the total capital market in India is
coming from Bombay city itself. Bombay
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has so much money, The people are
interested to invest. 1 would request the
Minister tbat he can establish other things-
suburban Railways as has been said by Shri
Dighe and Shri Anoopcband Sbah.

I want to say one thing. In order to
mobilise funds for Western Railway and
Central Railway, the two corridors of
Western Railway and three corridors of
Contral Rajlway, and putting the six
corridors joining the two Railway system
itself. you should bave a separate suburban
transport corporation for Bombay city,
Whatever funds you want {0 raise, you have
Project Link Bonds and the citizens of
Bombay city will not bave not only the
pleasure of contributing but they will have
the sense of participation itself. The very
commuters who are travelling in the very
train, they will also be the subscriber to ths
Bonds. Tbis will set up really a new
example. You will not have the problem
to get the money and we will not have the
problem of a general improvement of the
suburban railwny system.

1 do not want to go so much into the
details about Bombay Railway system.
But in one rake, against the designed sitting
I capacity of 900 and capacity of 1800
people, nearly 4000—4100 passengers are
travelling every day. During tbe peakhour
traffic,c, you know what happen hetweens
Church Gate and Malad and Bori Bander to
Mulund, Bbanduk and Kurla. It is so
much over-crowded. The city's population
is growing further. They have money. They
can contribute the money. If service is
good, tbe trains are on time the quality of
service is good. I would request the
Minister, please do not depend on the State
Government or the local autherities for
more funds as for as Bombay Project is
concerned and come oyt with this idea so
that tbis Plan for tbe suburbap commuters
can be finalised.

"1 want to say about two more small
pointa. If one sees specially the Bombay
city, where there is s0 much peed for the
bawkers and shops, unfortunately, sometimes
you sce tbe platforms. There are so mm¥
hawkers whether it is Churchgate or Bori
bunder or V.T. or Malad or Mulland.
There is so much crowd and because of
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these hawkers, the commuters who are
coming out of the trains are finding it
extremely difficult haviog no space even to
move out of the platforms. [ would there-
fore request the hon. Miaister to see that
there is some scientific arrangemcnt made
whereby you have a very limited number of
hawkers dealing in books, fruit selling or
catables. There should only be two or
three at the most in the platforms and thers
should not be so many bawkers,

I would like to draw the attention of
tbe hoo. Minister to today’s Economic
Times where there is a news item. Itis
stated that 250 million dollars worth of
4.% 1akb tonnes of rails would be allowed
to be imported. We know that our steel
plants at Bhilai, Rourkela and Durgapur are
starving of orders. I do not know why the
Government is allowing to import steel rails.
The very artile says that the public sector
steel planis have npot been—specially
Bhilai—able to supply the steel rails. Hence
this import is there. I do not know why we
sre wasting the valuable foreign exchange
given by the World Bask by way of loans.
We can utilise the foreign exchange for some
other projects, [Iherefere, ] would request
the Governmient to  establish a better
communication and coordination with the
Railways so that whatever the future needs
of sicel are there-—because you are con-
cerned only w.th the raw material, that is
steel — whether they are plates or rakes or
rails, thoy can be manufactured in our own
steel plants, Tbis can be dcne. I once
again copgratulate the hon. Minister for his

Budget.

L{'ranstasion]
SHRI K.N. SINGH (Hapur) : Madam.
after listening to Shri Murli

Chairman, _
D:zora, 1 wiil confine myself to Gbaziabad
only. Ghazijabad is a city thrrugh which
almost all ths east bound trains from I?c.lhi
either pass or siop shere but the condition
of Ghaziabad station is so bad tbat it can-
not be explained in words. Hon. Minister
bas seen it and knows its condition. The
condstion of the platform 1s pot good and
even 1 the hospital building, which was
constructed a few days back, work has pot
yet started,

"Delhi to Ghaziabad.

Since Ghaziabad is the biggest city in
the National Capital Region and tkc entire
House is aware of this fact that a number
of departments of Government of lndia are
being expanded in that township, a number
of Government buildings b.ve been either
raised or arec being raised, but only two
railway tracks are functioning lor going from
I was told that a third
track is also being made ready but 1 am of
the view that the problem is not going to be
solved by one or two more tracks, Keeping
in view the numher of daily paesengers and
other conditions prevailing there, Ghuziabad
should be connected with Delhi by laying
4 to3S (racks. I know that there is a
problem in New De¢lhi and old Delhi put
you can open a railway si,tion 1o the (rains
Yamuna area to solve this problem so that
all the trains coming from the cast may stop
therz. In this way you can reduce the
rush.

Being the biggest city in the INauonal
Capital Region, it was intended that more
and more population should be sent to
Ghaziabad. In this conocciion, the co-
operation from the Railways is requircd on
a large scale and the role, which snould be
played by the Railways, could be much
more. We can send more und more
population there with the co-uvperation of
the Railways but no doncrete step, have
been taken in this cirection. I know that
due (0 passing of trains th.ough ovur area,
the traflic remains jammed lor 24 buurs on
2 or 3 roads and loog lines are formed at
the level crossings from 4 A.tvi. to 11 P.M.
The gate opens for 2 minutes and i1s closed
again. The reason being (bat theie 1s no
overbridge on this level crossings. lhough
our friend had promiked that bridges wiil
detinitely be constructed on at least 1wo
gales, yet taking advantage of this opport-
unity, 1 would once aguiu 1equest him 10 do
the needful because 1 know he makes ctlorts
to remove the problems expressco by the
hon. Members. [ hope that h- would tuke
concrety steps to solve the acutie problems of
our area also.

1 have to say one more thing. You will
find that there is a heavey rush of people
coming from Meeiut to Ghaziabad. tlere,
only you are in a position at tuls moment.
A beavy rush of people is also :h .. .rom
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Aligarth, WMeerut and Garhmukteshwar.
Around fifty thousand people come there.
But you will find that one train runs for
Delbi from Aligarh which is called Aligarh
Ghaziabad-New ©pelhi train but due to
number of togies being less, there is heavy
rush in that train. Once somebody gets
inside, it become difficult for him to coms
out. This is the reason why the people of
that area have named it *“Animal Going
New Dealhi”. That train has been named
as “‘animal’” You can ask any body as to
by what train he is going . He will reply
that he is going by “animal”. It is a matter
of regret. From 8 AM. to 5 PM, no
train goes for Aligarh, Therefore. 1 would
urge upon you to attach 5 to 10 more bogics
in this train and thus reduce the rush.

Maiizm, 1 would like te say one more
thing that persons who do not have reserva-
tion tickets enter the reserved compartments
and create rush, During the time of Pt
Kamalapali Tripathi a raid was conducted
which was very successful. The raiding
party went up theit houses and caught them.
pPeople cntzr into the bogics of those
passengers who travel with reservation, with
their children, !adies etc  They create scenes
there and usc abusive laoguage. [ am of
the view that you will defipitely make efforts

which would stop such activitics, This is
what 1 am confident of.
I have got one more proposal. In our

counry, allahabed Ayocdpya and Vaianasi
ate such place where pecople from inside the
country aud aiso f.om abroad come. There
was & piopusal 1D tlis regard that a train
will bv mircduces which will go to Ayodbya
from Allababad connccting Varanasi. I think
pecopic wno cuwe l1om oulside, do not get
puses because of which they face a lot of
ditfivulties, I feet that im case the above
proposal is executed, then a very good train
could be run which would connect all the
three places. This will be convenient for
persons coming from within the country as
well as for the foreigners.

1 would like to thark you that you have
introduced a train from Varanasi to
Lucknow. I would urge that if you could
extend this train upto Kanpur, our entire
vastern district will be connocted with
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Kanpur which is an industrial estate. Ther®
is no need for you to spend anythinS
because this train reaches Lucknow at 9.00
A.M, Since that time no other train crosses
Kanpur upto 12 O’clock. I request that you
may consider this and extend it up to Kanpur,

You have introduced one train called
the Ganga Yamuna. This train runs thrice
a week via Sultanpur and thrice a week via
Faizabad upto Varanasi, I would request
you, for which my other colleagues have also
requested, that you may bifurcate this train
from Luckocw and run it daily upto
Sultanpur and Faizabad. You need not
incur any expenditure on it. The only thing
you have to do is to arrange an engine for
it. You yoursIf can see the benefit which
would accrue through the sale of tickets.

I was talking to you about Ghazlabad
that all th: trains, be they super fast, fast
or passenger trains, passing through
Ghaziabad, should stop there. This will
increase the importance of Ghaziabad which
will benefit the aopulation of that place.

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : So that
reserved compariments may become more
crowded.

SHRI K.N. SINGH : No, this will not
happen. You will have to make separate
arrangements for it definitely.

I want to place two things before you.
You have promised to gi-e 125 quarters to
railway staff in every Division, which is very
less. The number shou.d be increased. I
was told by a railway employee that the
doors of the rooms in railway quarters are
so small that even a cot cannot pass through
them. Therefore, I request that these doors
should be made a bit wider you should also
fulfill your promise of providing one more
room in the quarter.

You are giving food facilities to the
guards and drivers in the Railways. He
will give his ration and get food. But you
have not extended this facility to the T.T.B.
working with them, You have said that
they do not come under running staff. I feel
that you may extend this facility to them
also, whether or not they belopg to (e
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running staff so that their food may be
prepared and tbey may not be required to
spend their money. 1 feel that despite their
pot being treated as ruoning staff, you can
exteed this facility tc them. Therefors,
you may please extend this facility to TTEs
also.

With these words, I thank you because
despite being a prince, you have prepared a
people’s Budget.

(English ]

SHRI SARAT DEB (Kendrapara) ;
Madam Chairman, railways is the most
important mode of transportation in India.
Probably nowhere elic in the world, the
railways is being used so commoanly, parti-
cularly for long distance traffic as in India
and as such pcople right from commone.s to
millionaires, Government entreprégeurs (0
private entrepreneurs including other Dzpart-
ments of the Government depend a lot on
this railways syetem. Therefore, we should
notlook to the Railways only from the
profiteering or profit-making point of view.
It is because, Railways not only plays an
important role in the national economy but
also plays egually with the commoners’ life
also. Ih=rerore, Railways should aot treated
as a mere passenger or a goods carriec : it
should also be a promoter of different
Depirtmeats particularly i relation  to
tourism. Theretore, keeping these things in
view, we have to bear two things io our
mind. First is, we should see that proper
attention is paid, particalarly to those back-
ward and underdeveloped States; and
sscondly we should see that the fars and
freight is not so much, looking to the poor
paying capacity of the commoners. Of
course, in this regard, I would like to say
that the young Railway Minister is realty
just like a superfast Express, noa-stop., What
he should have done today, he reached the
destination as sarly as 10 the last November.
Therefore, he is very cunningly...

SHRI SHARAD DIGHE (Bombay
North Central) : It is unparliamentary.

SHRI SARAT DEB: I do not mean
tbat. He has cleverly put it and 1 definitely
appreciate his labour that has been put on
to improve this Railways. There is no
doubt about it.
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Repardinog other thigs, giving propef
attention to the entire nation, of course,
when I say this, I know it is more easy to
say than done. But still it is a task which
I think, with dynamism you should take up.
In this matter, Madam, I just want to come
to my own State, i.c. Orissa. In the course
of the debate, a lot of friends, even from the
Treasury Benches also made certain com-
plainis that with regard to certain projects
whose foundation-stones were laid even by
the late Prime Minister, Shrimati Indira
Gandhi, they have not been given atteation to
so far, So also, in my State, no less a person
than the present Prime Minister himself has
gone and laid the foundation-stone for a
separate division at Sambalpur as well as
given the assurance that the railway line
fromy Talcher to Sambalpur will be taken up.
The present Minister has given some hope.
But 1 do not think that it is suofficient
enough to e@ncourage the people of Qrissa.
Similarly, about another project, namely,
Stage 1i—Jagpura-Banspani, I want to
emined you that you yourself in your
report have said that wherever these two
lines have been constructed for carrying
miacrals and all that, they were proved to
bz more beneficial and profitable. In this
regard, this is a line purely mecant for
commercial transpoitation but unfortunately,
in the second stage. no fund has been
provided.

18.00 hrs.

Thirdly, Mada-Chairman, you know,
that 1o Southeastern Railway, tbe lino
between Puqi to Calcutta 15 supposed to be
prestigious line of Southeastern KRatlway.
But 1t you look to the track cuadition, it 18

s0 borrible that every now and then,
accidents occur. Due to this, t;pe entiro
route 15 disrupted. Ilheietore, 1 would

request the hon. Minsier because Puri is
one of the two places where the ranway has
got a hotel of 1ts own and 1t 15 really a
prestigious hotel not oniy 1n India hut even
outside lndia. It any hotel 1» koown in
Puri, it 18 only the Southern Raitway Hotel.
If 1s making profit. That is a good sign.
When you have got your own intrastructure,
1 cannot understand why you should not pay
sutficient atiention to that particular line
which you should have. Similarly, you will
sov that 1n the mam line from Celoutia to
Bbubaneswar, there 18 Do eleciii, LICLOD
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anywhere. Not only that. For electric
traction, instead of doing it via Mahanadi,
KatjolJi and Berupa rivers, you cuan do the
traction on the Cuttack by-pass via Mundalit
There is no reason why you should no.
consider the clecttic traction. Similarly, 1
would like to bring to the notice of the
hon, Minister that whenever there is
any natural calamity in Andhra Pradesh,
particularly in between Visakhapatnam and
Vijayawada, what happens is the entire State
of Orissa is cut off from the Soutb and
West und all the trains are diverted from
Madras via Secunderabad and Nagpur.

In this regard, I want to say this : if you
just put in a little effort, there is apother
train which goes from Bhubaneswar to
Bombay via Secunderabad, the Konarak
Express ; if that train can be diverted via
Kharagpur and Nagpur, then, at least we get
conpnected to Madras and Bombay when
pnatural calamitics occur. )

Similarly, 1 want to bring another
to tbe notice of the hon. Minister.

MR. CHAIRMAN:
conclude.

poiot
You bave to

SHRI SARAT DEB : It is for the first
time that 1 am speaking and I have got the
chance to speak. 1 bave a lot of problems
jn my State.

MR. CHAIRMAN : Time is short.

SARI SARAT DEB : Time is short but
there sic a lot of problems. Particularly 1
prefer to travei by train and 1 have travelled
all over the country and I keep on travelling,
Y herefore, lrom my owa experience, 1 would
like to say tbat in Orissa also, the superfast
wain, the Coronandal Express, is also not
toucbing Cuttack. It is by-passing Cuttack
railway station,

1 would hike to say that similar type of
train with the same¢ speed shouid be
introgucta oveiweeu Puri and Calcutta so
that the tourist powential can be increascd.

I would like to bring to the notice of
wo¢ hon. Minister apother point. In the
selecuion of the model swtions that he has
aone, 1 canpot understand why there is no
:.vn principle or basis on which you have
sesssicd model stauons. That is why, you
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are subjected to criticism. If you can lay
down certain principle by which you will
take up model station, I do rot thing you
will face any criticism. I would like to offer
a sugge-tion in this connection. If you
make a critcrion that at least each and every
capital of the State should be taken as a
model station, then I think no State in the
country will have a chance to criticise you,
The condition which is prevailing in
Bhubaneswar railway station, the capital of
Orissa, if you go there—unfortumately I do
pot think the hon. Minister has so far
visited Orissa, 1 very much like him to visit
Orissa and sece for himself the prestigious
hotel which is there in Puri, in what condi-
tion it is you yourself can see the condition
of Bhubaneswar railway station and the
railway station at Puri which attract the
maximum number of tourists not only from
inside the country but even from abroad. If
you go to the bookirg office. The booking
clerk sits there. Hardly there is any space
for any stool to be kept in that room.

Unless and until the working condition
is improved in Bhubaneswar and Puri
railway statiops, naturally we will fecl we
have been left out,

Lastly, 1 submit. some points reguarding
the security measures. As hon. Members
have already said, I would also like to add
that as tbe trains that euter jnto Bibar and
UP arrive in the railway siatious, it becomes
free-for-all. Even bonafide passengers who
purchase tickets are deprived of their seats.
One thing is certain. Such things happen in
the arcas which are known well. 1 cannot
understand as to what is the problem in
providing some poOlice escorts in such areas
when the train is comijng.

Last but not the least, 1 waat io bring
to the notice of the hon. Munisier the fuct
that the highest revenue that you are geiting
is from the Second-Class passeogers. If you
look to the condition of the Second-Class
hogics all over the country, except in ceitain
super-fast trams, they are in such horrihie
conditions. Except the wheel and axle part
cf 1t, no other thing 1s ut for carrying the
passengers. The position 13 simijar in the
case of Furst-Class compastments also. You
are talking of providing cushion a the
scond-class. That 13 most welcome. But
gt the condition of tbe First-Clase. Though
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there is rexina, there is no cushion inside.
Also, you please look to the condition of
the bath-rooms. You will ind that there is
only a hole and there is nothing eclse pro-
vided. The interest that he has shown is
most wzlcome. [ do hope. as the other
friends of mine have doae, stick to this and
there will not be any further taxation burden
on the common man,

MR. CHAIRMAN : Shri
Pattnaik.

Jagannath

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIMATI SHEILA DIKSHIT):
Madam, I would like to request that the
sitting of the House bec extended up to
¥ p.m. this evening.

SHRI V. S. KRISHNA IYER :
(Bangalore South) : When is the Minister
going to reply ?

SHRIMAT! SHEILA DIKSHIT: 1
would also like to inform the Members,
through you® that the hon, Minister of State
for Railways will not be present. He has a
meeting to attend at 6.15 p.m. for which he
will leave immediately. 1 will he here to
take down tbe notes. If hon. Members
agree to this, we can extend the sitting of
the House till 7 p.m,

SHRI V. S. KRISHNA IYER : When
is the Minister going to reply ?

SHRIMATI SHEILA DIKSHIT: The
reply will be on Monday,

MR. CHAIRMAN : Is it the opinion
of the House that the time of the House bz
extended up to 7 p.m, ?

SEVERAL HON. MEMBERS : Yes.

MR. CHAIRMAN : The House is
extended up to Seven of the Clock. I call
upon Shri Jagannath Pattnaik to speck.

SHRI1 JAGANNATH PATTNAIK
(Kalahandi) : Madam, the Indian Railways
bave pliyed and are playing a very vital role
in the socio-economic life of our county and
rightly they descrve to be proud of what
they bhave achieved in 1986 and also in
1987. The glory and achlevement of the

Indian Railways is a pride for the whole of
tbe countsy because Indian Railways belong
to the nation and we all belong to this
nation. While appreciating this, we the
people of Orissa are ashamed to ses our
position in the Railway map of the country.
If sufficient attention could have a been
given, then with the existing natural
resources, there could have been an infrast-
ructure for the bealthy economic and
industrial growth in the State. But proper
and due attention has not been given for a
long period. That is why we are suffering.

Before coming to some of the basic
problems of my State, just I want to quote
from the Railway Reform Committee’s
observations :

“Ths entire planning effort needs to be
revamped and re-organised with an
integrated approach in a systematic
basis.”’

18.08 hrs.

[(SHRI SHARAD DIGHE fn the Chalr
Our bagis principle is to establish
socialism ie. eradication of regional
imbalances. And I would like to point out
some of the most urgent problems of our
State. The work on the Talcher-Sambalpur
line with a distance of 172 kms has started.
T would request that more allocation of
funds should be there. Further, there is
Jakbpura-Banspani line which covers mosr
of the mineral belts of the country from
which we earn foreign exchange also, it will
be very useful if we link them with Para-
deep. As far as Paradeep is concerned, you
must be knowing that South Korea has
agreed to give a loan for the development of
that Port, in turn they wiil take 400 million
toones of iron ore. The sanctioned Khurda-
Bolangir line which covers most of the tribal
arca of the State i.e., Phulvani and which
is pot linked with the railway-line should
be expedited and more allocation should be
made.

Survey on Malkangiri-Jeypore, Banai-
garh-Raipur snd Longigarh-Ambaguda lines
should be taken up. There are two metre-
sauge lines from Rupsa-Bangriposi and
Naupada-Tunpur. They should be converted
to broad-gauge lines. If that is not possitle,
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at least the present position should be
strengthened,
The Samaleswari Fxpress which is

coming to Calcutta from Sambalpur should
be extended upto Raigada. Also, the
Jharsuguda Express should be extended upto
Raigada. The Mabhanadi Express should be
linked with the capital.

The Railways should not consider it only
from commercial point of view. The basis
philosophy of our country is unity in
diversity, national integration and eradica-
tion of regional imbalanes. They must be
given emphasis, Keeping that in view, I
think the Hon. Railway Minister will take
note of all these points.

[Translation)

SHRI M.L. JHIKRAM (Mandla) : Mr.
Chairman, Sir, I am thankful to you for giving
me an opportunity to speak on the Railway
Budget and I praise the Budgst presented by
the hon. Minister of Railways without taking
much time. 1 would restrict myself to
certain specific demands of my constituency.

Firstly, Nainpur Junction is the largest
junction on the metre-gauge line and the
headquarter of the Railway Division was
located here eatrlier but due to some reason
it was shifted elsewhere. 1 would request
you to re-establish the Divisional head-
quarter here.

Secondly, in conpection with the pro-
posed development of certain Model stations,
I would request you to include Nainpur
station in the list. Along with it, the
Jabalpur-Gondia line which is 2 meter-gauge
line should the converted into a broadgauge
one, I had submitted to you in this
connection scveral times earlier also and 1
would reiterate my request for changing this
line into a broad-gauge one and extend it
upto Mandla Fort and a station should he
established at Mandla because at present,
the station is located at Mandla-Fort.

Apart from that i would submit that the
Jabalpur-Mandla-B.laspur line has been
surveyed any hence the proposal it should be
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placed before the Planning Commission so
tbat coostruction work of this line could
start. I want to assure you that this line
would prove to be useful.

You bhave decided to establish 50
additiopal halts thir year. Ip this conpection
I would urge you to provide for a halt at
Simria which is on the metre-gauge line and
is situated between Nainpur and Mandla
I would wurge the Planning Commissior;
through this House to allocate maximum
funds so that railway-lines could be laid for
the development of the backward and hilly
area. Till we develop our rural areas, our
country will not develop properly.

Mr. Speaker, Sir. there are 7 capal
crossings in my constituency. In this
conoection, the Rajlways have stated jhat
Rs. 20,000 have to he deposited for the
construction of each crossing. The Depart-
ment of Irrigation has deposited Rs. 1 lakh
and 40 thousand but construction work has
not begun so far,

) In the end, 1 would request the hon.
Minister to visit Nainpur at least once in
order to personally see the miserahle condi-
tion of the railways in this area.

(Englisn]

' SHRI A.G. SUBBURAMAN (Madurai):
Sir, I appreciate the hon. Railway Minister
for having presented a Rs. 69 crore surplus
budget for the year 1987-88 after providing
Rs. 62 crores contribution to the Govern-
me‘nt general revenues. The other good
tpmg in the budget i the rise in the opera-
tional efficicncy of the Railways that has
taken place over the last 4 years. Apother
welcome feature is the concession in fare
provided for the young, the handicapped,
the farmers, the martyrs and the freight
concession on the movement of fodder.
Induction of six new super fast and two
Express trains and increasing the frequency
of Madras-Hyderabad Charminar Express
and Madras-New Delhi Tamil Nadu Express
are also welcome measures.

.lnspite of these, 1 feel that the Railway
projects as far as Tamil Nadu is concerned
are very much inadequate and not satis-
factory., To meet the ever increasing
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requirements of tbe passengers, there is no
, provision for introducing a new super fast
train between New Delbi-Madras like the
Rajdhani Express running between New
Delhi-Calcutta and New Delhi-Bombay. So
also no provision has been made for adding
of airconditioned chair cars in the metre
gauge Vaigai Express runping between
Madras-Madurai and Pallavan Express
running between Madras-Tricby. While the
Railways are making AC 2 tier cars for
metre gauge, some¢ AC chair cars suited to
metre gauge should also he made and added
to the ahove two express trains. This is
necessary for the present in view of the non-
conversion of Madras-Madurai metre gauge
to broad gauge.

Further, Sir, thc Karur-Dindigul,
Madurai-Tuticorin broad gauge conversion
§s making a very slow progress with meagre
funds ailotment. So also the Madras Beach
to Luz Meygopolitan Repid Rail transit
system.

With these few words 1 request the hon.
Railway Minister to allot more funds for
1987-88 for Tamil Nadu projects.

[ Transiation]

SHRI RAMASHRAY PRASAD SINGH
(3ahanabad) : Mr. Chairman, Sir, I wanted
to draw the attention of the hon, Minister
to some points through you but he isnot
present in the House. Whoever may be
sitting here in his place should make a note
of what I have to say.

Firstly. the most Important point is that
the development of railways has oot taken
place uniformly with the result that it has
increased discontentment among people.
You can sce that there is discontentment
everywhere. In the initlal phase of the
development of railways, the British Govern-
ment had given priority to the Patna-Gaya
route in view of the communication require-
ments of that arca. By this you can very
well guess the importance of this line on
account of which its development was taken
up in the very initial phase. This area
enjoys international importance. People
come here from abroad but no changeor
improvement has taken place here for the
last 111 years. Just now some of our bon.
Members have also thrown light on It and
have snuggested that double tracks should be
provided here. You have been witnessing

the situation in Punjab ; the situation in
Bibar is no hetter. Though people may not
be demanding for a separate land, yst the .
disturbances are more there. The crime-rate
in my area is the highest because itisa
backward and an under-developed arca.

Next, 1 want to submit that whenever
any accident occurs on the Howrah-Mughel-
sarai (Grand cord) and Howrah.Mugbalsarai
(Main line) section, there is a serious traffic
jam because it is a very busy line and several
trains run on it. Consequently, this line has
to bear the burden of very heavy traffic.
In spite of all this, the Government has not
incurred any expenditure en this arca so far,

I want to submit another point. In spite
of its importance the Patpar Gaya tranch is
extremely neglected. In the post-indepen-
dence period attention has not at all been
paid to its development and maintenance. The
rolling stock belongs to the 19th century and
this line is also very old. Attenticn should
be paid to it. Whenever there is ap accident,
instead of blaming the Railway Ministry for
it, it is accepted as the will of the Almighty.
From this you can imagine as to how rmruch
it is neglected. I want t0o reiterate that the
Patna-Gaya line should be provided with
double track immediately. It should mot be
said that there is shortage of funds. You can
arrange for the funds. The financial institu-
tions and several capitalists can belp you in
this regard. I would only request that you
should not take much time in doubling the
Patna-Gaya railway line.

I want to submit also that the 350 Down
Gaya-Mughalsarai Passenger train starts
from Mughalsarai at 15.45 p.m. and reaches
Gaya at 20.25 p.m. After an hour’s rest
it should be converted into 10 P. G. hecause
the rake remains idle for 10 hours. Next
morning, a train should start at 4.00 a.m.
from Patna, in order to meet the essential
demand of the people of this area for a
morning train. Moreover, it would also
help in increasing the revenue.

The 93-94 UP-Down train which is also
called Ranchi-Patna Express should stop at
least for 2 minutes at Jahapabad because
now it has the states of a district. The
people working bere come from Patna and
Gaya. If this train stops at Jahanabad
tl_tlxen it would be convenient for those people..

once, & two-minute sto
oviies Do ppage should be
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Alosg with it, I would also submit that
there in a station Taregana on Patna-Gaya
line. On the south of it, a watch-tower
numbering 22 was stituated which was
constructed during the pre-independence
days but it has now been removed., Upto
a distance of 10 miles east of it and 10
miles west of it, roads have been construo-
ted for the development of the rural areas.
A numbr of accidents occur at the railway
croesing. In order to avoid accidents
this watch-tower should be re.constructed.

I want to submit one more point. On
the Mugha 'sarai-Howrah main line there
Is n station called Pandarak. On the east
of this station, a viilape called Kanhaipur
is situated. Dsmands were made in
writing for providing a halt here and it
recommended at the lower level. The
people of that arza have given in writing
thut they would bear the entire expendi-
ture. They have demanded a platform
and houses and have promised that what-
ever expenses would be there in regard
to the employees would he borne by them
for two years. You are going to provide
for 50 additional halts then one should
be provided here as well.

With these words I conclude.

SHRI MOHD. AYUB KHAN (Jhun-
jhuna) :  Mr, Chairman, BSir, 1 rise to
speak on the Railway Budget.

It is true that people cannot touch
grand huildings but theyv take away bricks
and stones of broken walls. The Budget
presen'ed by the Minister of Railways is
such that ha really deserves appreciation.
It is a historical Budget for which all the
cmployees of the Railway family from top
to bottem dcserve congratulations. But
pow they wiil have to make every effort
to sme that a better Badget is presented in
future and if next years Budget goes down
then that would be a Budget with great
chollenge to the general public,

Some concessions have been given in
this Budget, such as the concession given
to the wsar widows. I would like to sa
that raflway concession should also bE
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provided to the awardees of Paramvir
Chakra, Mahavir Chakra and Vir
Chakra,

In addition to it, railway concession
should be provided to the military perzon-
nel. Military personnel get two types of
leave—annual leave and casual leave. The
concession vocher is given to them only
for ona type of leave. Therefore, I want
that free railway passes should be given
to them on every leave. Besides, I would
like to say that the military personnel
cannot go on leave under any pre-fixed
programme. Therecfore, arrangement for
a separate military coech should be made
for them so that they may Join their duty
without any difficelty after availing of the
leave. Jawans defend our country. There.-
fote; whenever they go on leave or come
back to resume their duty they should get
opportunity to travel comfortably. If
they do not have comfortable journey that
would not be a matter of pride for the
country which they defend. Therefore,
the hon. Minister should pay attention
towards it,

When we talk of various amenities in
the Railways, why should we not instal
intercom in the trains. that will be very
useful to check theft cases in the trains,
Telephone facility is also necessary in the
trains so that we may convey messages
regarding reservation e!c. from one station
to the other. Such things are necessary
to remove these difficulties.

I belong to Armed Forces and I know
as to how much military equipments have
increased but in proportion to that we
do not have sufficient means. Especially
there is acute shortage of M.B.P.U. which
are used to carry tanks. We should pay
more attention to other things relating
to our military requirements such as
kitchen car etc. so that we may be well
equipped for any sudden military move-
ment and we may not have to cancel our
regular trains.

Now I come to my constituency.
Today Jhunjhunu is the most backward
area In Rajasthan. Maximum peopie ©f
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that area join military service, It i» a
good area but even today it is deprived of
good railway facilities, There are someo
Assembly constituencles in my Parliament-
ary Constituency where Railway facility
has not yst been provided. Therefore, if
not in vhis Budget, some provisions should
be made for them in the next Budget so0
that Railway facilities mav be made
available to them in future.

There is a Khetrl Copper Project. Khetri
is also an Assembly constituency. A goods
train runs between Dabra and Khetri Project.
Therefore, if two passenger bogies are
also attached to this goods train, that
will provide great relief to the people of
that area and particularly to those who
want to visit Khetrl Project.

There is one Pilani area where Shri
Birla usually goes. There are villages
where millionaires and billionaires live
who have thelr business all over India
In spite of it that area is a backward area
due to the non-availability of Railway
facility. The Mandawa hills and Udai-
purwari areas are also deprived of Rallway
facility.

Rich and big businessman live in
Jhunjhunuv area and they have to often
visit Ahmedabad. Bombay or Calcutta but
no direct train is available from there
for Bombay, Abmedabad or Calcutta.
The Shekbawati Bxpress comes there
from Jaipur and after one hour, another
train arrives there from Sawai Madhopur
which aimost runs empty. I thiok this train
has po  utility for this area and the
Government has to run this train in Josa.
If this train is run from Loharu to Ajmer,
the entire area will be benefited and it
will be much convenient to the passengers

who want to go to Ahmedabad and
Bombay,
In addition to this, another shuttle

train runs between Jhunjhunu end Sikar
and if this train is extended from Sikar
to Jaipur, that would provide facility to
the people of Jhunjhunu to go to Jaipur
in the morning and come back by
evening.

One more thing I would like to
say tbat while providing Railway serviess,
we ahould think about all parts of the
country equally. A large part of Rajas-
than is a border area where people live
in far flung areas ip small villages. There-
fore. the Government should pay attention
towards their development also. They
are very honest and faithful people. They
do not have any dispute as we see in
other parts of our country and they want
to serve the country. Therefore, railway
facility should be provided to them.

In the end I would like to congratulate
and thark the bon. Railway minister and
the employees and officers of bis Depart-
ment who have put in bard Jabour to
prepare such a good Budget. I would
also like 'o urge that in futore they should
bring a better Budget tban this year’s
so that we may also get some Strengih and
we may go to the people and tell them
that they will shortly see the good result
of the policles announced by the Hon.
Prime Minister and better Budgets will be
presented to them in future.

SHRI SARFARAZ AHMAD (Giridih) :
Mr. Chairman, Sir, firat of all I support
the Railway Budget presented by tbe
bhon. RRailway Mipister in ihe House. I
fully agree with the wviews expres-ed by
Shri Ayub Khan that it is a maiured aod
balanced Budget in real sense. It has
left good impact on the general public.
For this I would thank the hon. Railway
Minister and the officers and employees
from top to bottom of his Railway
family.

Our colleagues have said s0 many
things about it. They have drmewn the
attention of the hon. Minider towaids
the supply of packet Ffood in casscrolls
or regarding some other amenities. I
hops the Government will pay attention
towards these things because whaiever
has been said here is true to a great
extent and some action must be taken to
improve the things.

Though many hon, Members bave
stated about the condition of Bihar z2ng have
drawn the attention toward its picblema,
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vet T would like to say that Chhota Nag-
pur and Santbal Pargana are very backward
arcas in Bikar. The people of two to
four districts have not vyet seen the
irain. In this regard a propossl was given
much earlier for the construction of
railway line from Giridih to Ranchi via
Mozaribagh, I think this line will be very
vseful for this backward and tribal area.
There are rich reserves of ooal, manganese
and other miaierals, Therefore, Railways
c.n carn a lot from goods transportation
apl the people of this backward arca will
also wet travelling facility. There is a
Dumka district in my constituency which
shou'd also be connected with the Railway
hecruse the demands for separate Jhar-
khand state or such other similar political
;ssues which are raised there, will not be
rais~d if sone projects are undertaken in

thes: areas.

1 wouid think Shri Scindia for announ-
cing some programme for Jasidih and
IDeoprah.” People of that arca are much
delighted  that you have made 2 to 3
announcements for them. Firstly, you
have provided a stoppage of 103 up-104
Down Delex Train at Madhupur which
wli nt only be b:neficial to the p:ople
of Giridih but also to the pzople of adjoin-
ing arcas. Youhave announced a stopp:ge
of_93 up-94 Dowa Raochi Piina Superfast
irain at Chanderpura which has brought a
wave of happincss among the coal mine
workets Tne people are greatlly piaisiog
you for iatroducing 2 new tiaio from
Madr.s to Patna.

1 would like 10 say that as goon as
ira:n enters Bihar Stute pecople at once
understund that they bhave reached n

Binhar. The main reason for this is that
the main portion of Bihar from
Mughalsaiai to Azansol is not electrified

andJ as a result of that ae trains slowdown
theie or somclime stop because of the
steep ascent there. Therefore, if you
electrify this line the complaints of traia
stopping will be lessened,

pioposals made
1 also support
colleagucs

Sir, 1 support the
the other hon. Members.
pi1posal made by one of our
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that Raiiway facility should also be provi-
ded to the ax-M.Ps. I also support the points
raised by Shri Mohd. Ayub Khan regard-

ing the facilities to the Military
personnel.
With these words I thank you for

providing me am opportunity to speak for
two to four minutes on the Ralway
Budget.

SHRI UTTAMRAO PATIL (Yavatmal):
M Chairman, Sir, T would like to express
my views on the Railway Budget. I cong-
ratulate the hon. Minister cause no
Increase in the fares has been made in the
Budget, Besides, provision has been made
for providing other amenities and -security
to the passengers and the accident compen-
sation amount has been doubled, Conces-
sions have been given to the farmers,
youths and war widows for which also the
hon. Railway Minister deserves appreciat-
ion, The priority given to the renewal work
in the Budget is also a good thing. But no

provision has been made in the Budget for
those old tracks which were lald even
prior to indeps:ndence. In this regard I
wouid like to cite an example. Yavatmal
to Martizapur line is a narrow guage line
which is about 80 km. long hut till now
it has not hecome the property of Indian
Railways and is under the ownership of a
private company, This distance is only 80
km bqt this train takes 5 to 10 hours to
cover this distance, What to say of other
facilities, there is not even platform on
this line, I have been writing to the hon.
Railway Minister since 1980 about this
railway line and have been requesting him
in the House and outside the House
to solve this problem but nothing has come
out till now.

In this connection I had written a letter
to the Minister in 1980, whea he was in the
Railway Ministry. Tae hon. Minister had
replied that the contract for the operation
of that railway line had been given to a
British firm and consequently, the profits
are going to that ¢ompany &nd the terms of
contract would be valid upto tho year
1989. We cannot break the terms of con-
tract in the middle. Hence, it was replied
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:hat whatever has to be done about it will
be done in 1987. I have been raising this
issue in the Parliament every year in order
to remind him and keep it fresh in his
memory, The year 1987 has started and
the Budget has also been presented but the
hon. Minister has not made any efforts in
this regard. It is a matter of regret.

About this line, I had mentioned that
there were no platforms of other facilities
on this line. Once a train derailed on this
track, the enging was separated from the
compartments and the latter movzd back
by 10 kilometres due to ascent in front.
However, by the grace of Almighty there
was no accident but the people who wit-
nessed were shocked so much that they
would never like to travel on the saume
track again. I would request the hon. Minis-
ter kindly to pay attention to our demands
for the nationalisation of this line in his
1eply. Apart from this, there can be other
lines in the country, the nationalisation
of which may be under consideration of the
Governments. Ahout them also the hon.
Minister may give his opinlon in his reply.

Again, the trains which run from Cal-
cutta to Bombay pamely Calcutta Mail,
Howrah Express, Nagpur-Dadar Express
are in a very poor condition. The com-
partments are not cleaned and propersitting
and drinking water facilities are aiso not
provided. Bverytliing is in 8 mess in those
trains, I would suggest that proper faci-
lities should be provided in all these three
trains and proper atteation should be paid
to them. .

In this Budget, no provisions bas been
made for Vidarbha and Marathwada. All
the Members of Parliament from Vidarbba
had demanded that the Sewagram Express
must operate between Wardha and Bombay
and attetion must be paid to it.

The reservation quota at Nagpur
S$tation js meant for Delhi bound superfast
train. No such quotas are available for
Nagpur jtself. It is very cesential to pro-
vide for reservation quotas for journeys
from Nagpur to Delhi for tuose who travel
from Madhya Pradesh and Maharashtra.

I think that the hon. Minister will pay
attention to my suggestions. With these
words I would conclude.

[ Translation]

SHRI KHELAN RAM JANGDEB
(Bilaspur) : Mr. Cbairman, Sir, I would
congratulate the hon. Minister of Railways
for presenting a well-balanced budget. I
want to submit certain points regarding the
problems of my constituency.

Bilaspur is a large division of Madhya
Pradesh and yields a substantial revenue,
I want that a Railway headquarter should
be established here because the headqurter
of the South-Eastern Railwrys is located io
Calcutta which is incooveni¢nt for the
people of our area., Hence, it is essential
to have a headquarter in Bilaspur. When
we met the hon. Minister in this connect-
ion, he said 'that Bilaspur would be an
appropriate place for the formation of the
10th zone. I hope that a declaration in
this regard would he made in the current
session.

The work regarding coastruction of
platforms at Bilaspur is progressing very
slowly, I waot the hoo. Minister to give
the required instructions so that the pace
of the work increases and proper facilitics
are available,

A superfact traip which operates bot-
ween Bilaspur and Bhopal takes much time.
I would request the hon, Ministar to
reduce the tim= taken by this train. We bhad
requested that the train should be named
as “Mahamaya’ train. But they have
named it as "Mahanadi’ The river Mahanadil
does pot flow anywhere on its route.
The Bilaspur Mandla Railway line which
had been surveyed about 3 10 4 times
before is again being surveycd at present.
I request the hon. Minister to ensure thal
the suivey of this railway line is completed
at the earliest and that provisions are
made for it in the Budget.

There are no trains connecting BRhopsl
with Calcutta, I would suggest that a Rew
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train from Bhopal to Calcutta via Bilaspur
should be started. The Indore-Bilaspur
Bxpress is a very slow moving train. The
speed of this train should be increased
to make it covenient for the people to
undertake journeys to Bhopal. Again, on
acccunt of the cancellation of the Kalinga
Bxpress, there is a shortage of one super
fast train, In order to overcome it, my
suggestion would be to start a new Delhi-
Puri Super-fast traio in its place.

'In Bilaspur, fisheries is a thriving
business and fish are sent to Calcutta. At
present, facilities are not available for
transport:ng fish to Calcutta on the same
day. To cvercome this shortage, an addit-
jional bogie should be attached to Bombay-
Howrah Bxpress and Bombay.Howarh Mail
which w:uld fzcilitate the fish dealers to
transport their fish to Calcutta.

The 29 Down and 30 Up Express
should halt at Bilah for five minutes, At
present, this ‘raio is haltin; at small
stations. The people of this area are
demanding that this train should stop there.

In the end, 1 would congratulate the
hon. Ministe for presenting a good Budget.
With these word- 1 support this Budget.

SHRI LAL VIJAY PRATAP SINGH
(Sargujs): Mr. Cbairman, Sir, the Budget
presented by the hon. Minister is not only
a good one but also an uprecedented one.
J have been watching patiently for last iwo
days that hon. Members from both sides—
from th: Treasury Benches as well as from
Opposition—bave wholcheartedly commend.
edit. 1 also associale myscif with these

feeliogs.

One thing that I was able to comprehend
is bat all the hon. Members have made
additional demands for tbeir arcas. Thers
are very few places where railway lines
have not been lawd. If therailway lines
bave not so fur reached to some places the
Lon. Members have very humbly requested
*v.u 10 provide the 1ailway lines there. 1
suuw it very well that with the limited
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resources at your command, it may neot
perhaps be possible to spread the railway
petwork all over the country and equip all

the trains with necessary facilities. I am

here to make only a single reguest,
Fortunately, at present our Prime

Minister also happens to be the Finance

Minister of the country. I would only
like this much that the budgetory provis-
fons of the Railways may be increased and
this facility extended to all over the country
on a uniform basis because you know that
Railways are the life line of development
and without its emistence, development
catuiiot be thought of. Just think of the
big cities like Bombay, Delhi, Calcutta.
What would be iheir shape in the absence
of rail facility ? In the present days’
circumstances where there is no railway
facility, there is no development in the
district to which I belong, though railway
line has reached but only fo:r hau'age pur-
poses, Therefore, 1 request the hon.
Minister that bhe may please think of
extending it upto Ambikapur because
without it the pcople of that area,
especially the backward and tiibal people,
find them:eclves incapable of joining the
mainstream.

I have got a few more suggestions. A
passenger trgin also runs on this line. If
it is started half an hour or 45 minutes
carlfer, then the people of that area will
get connected with the entire country. Now
the situation is such that due to the delay
of balf an hour, it is not able to establish
links wiih good lines. Therefore, arrange-
ments should be made to run the 407 and
408 at least half an hour earlier so that it
could act the next connection.

Similarly, 1 have given lots of things in
writing and also tbrough other mecans.
(Interrupiions) 1 bhope that he will provide
these things to Sarguja so that the backward
people of Sargujs may join tbe mainstream
and get the railway facilities,

[ Transiation)

SHRI TAPESHWAR SINGH (Bikram-
genj) : Mr, Chairman, Sir,1 am grateful
to you for giving me some time to speak 08
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Railway budget. The Railway Budget for
the year 1987-88, which has been preren-
ted in the Houze, has been commended by
one and*all in the country. I have been
listening to the praises being showered for
the last so many days. Therefore, I thank
our young dynamic Minpister ard all his
colleagues in the Railway family on my
behalf also.

Some discussions have taken place
about Bihar. While supporting all these
discussions, I would like to draw your kind
gttention towards my constituency. The.e
was railway line in my constituency which
had been constructed between 1905 to 1907
under the British regime and 12 very good
wp trains and 12 down frains used to run
on it. The above line covered a distance
of 62 miles from Arrah to Sasaram, As and
when it was felt necessary the Government
of Bihar and the Government of India used
to get it run through Martin Railway
Company and whenever there was any
loss, the Government of Indin and the
Government of Bibar used to compensate
that. But unfortunately, the Janata Party
Government, which came to power in 1977,
allowed the Martin Company to close this
line, to sell the railway linzs, the coaches

and the station. If to-day, you go to that
area, you will find that the people of the
area who have been seeing this line for the
last § to 7 generations find rhat the entire
Arrah-Sasaram line, running al'ong the
road, has been cloved. I bad dwelt upon it
in 1980 at the time of discussion on
Rajlway Budget and the thes Kailway
Minister, Mr. Kamlapatl Tripathi, bad
announced in this House that he would
conduct a survey and get the railway line
constructed. The former Railway Minister,
late Shri Kedar Pandey, had also visited
my constituency and announced on behalf
of the Government of India that thia rajlway
line would be restored. Prior to this, the
other two to three railway lines, which
were run by Martin Light Railway Company,
Calcutta, were also restored but so far as
this railway line is concerned, Ssurvey was
conducted in regard to this line and money
was also spent but the flnal result of the
same has not been made known sofar.
Someone says this line is not viable, somse
other says that due to financial constraints,
it 1s not possible to construct this line. In

this conpection, it Is my Fumble snbmission
that this railway line cannot be convfructed
within a duy's time. Its construction will
take lot of time. Secondly, it is the
question of restoring the old line and a
reply had also been given in this House
that this line will be constructed. There
is considerable discontentment among the
people in my area on this issue. Demands
are being made before you to construct
railway lines ip the areas where the people
have not seen train, But depriving the
people of an area off of the facility where
trains have been running and peonle have
been availing of its facilities for 70 years,
will not be justifiable. The abave railway
line covers my entire constituency. At the
moment, the hon. Railway Minister {s not
present Fere but through you, I would urge
upon him to enquire into this with consider-
able attention ¢o that the o!d railway line,
the railway line functioning since pretty old
days, could be restored. If it is not con.
structed within one year, let it be construc-
ted within 5 to 10 years but it should
definitely be constructed so that the people
of the area may feel satisiied that their old
railway line is being coostructed. In this
connection, assurance had also been given
in this House that this railway llne would
be constructed.

Finally, I would like to draw your
attention to an important thing. Sasaram
falls on the main line and Calcutta bound
trairs from Mughalsarai pass through it. It
is a district headquarters in my area. Anp
over-bridge has been sanctioned there and
the construction work of the over bridge
has been going on there on behalf of the
Government of India for the last 5 years.
The construction work on both the sides
has been completed. Only the middle
portion remains to be joined but the work
has been stopped for the lust one and a half
year or two years. Despite official alertness
the contractor is not constructing It.

With thase suggestion I would like to
make a special request to the hon. Minister
that tbe Martin Light Railways, which
served the people of Shahbad district for
70 years, msy please be restored and the
Sasaram over-bridge may kindly be cor-
structed Immediately and commissioned,
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TEnglish]

MR. CHAIRMAN : There are four
more Members to speak. If the House
agrees, we may extend the time upto 7.20
p.m.

SOME HON. MEMBERS : Yes.

*SHRI MANIKRAO HODLYA GAVIT
(Nandurbar) : Mr. Chairman, Sir, I would
like to speak In Marathi. Iwelcome and
lend my hearty support to the Railway
dbudget for the year 1987 88 presented by
hon. Minister Shri Madbhavrao Scindia. As
the present reilway budget does not propose
any increasc in passenger fares of any class
or freight rates. the Minister deserves
hearty congratulation. 1 thank bim for
offering these concessions to the railway
paisengers.

There are some new proposals in this
year’s railway budget which have been
widely welcomed by the travelling public.
Some of these are :

(a) introduction of 8 superfast trains
from 1-4-87 ;

(b) frequency of certain trains has been
increased ;

(c) the routes of some trairs have been
further extended ;

(d) several concessions in fares bhave
been offered to youths, farmers,
handicapped persons and war
widows ;

All these facilities and concessions have
given great relief to the railway passcngers
all over the country.

The Rasllways bave undertaken some
very 8ood schemes during this year, They
jnclude construction of some new railway
lines, clectrification of track of 3400 kms,
coastruction of 3 km. bridge on Brahmputra
river at Tejpur at an estimated cost of RS,
73 crores and opening of 50 new railway

®*The speech was originally delivered in
Marathi.
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stations in the rural areas. I congratolate
the bon. Minjster for taking op the above
major schemes,

Now, I would like to draw the attention
of tbe hon, Minister to some of the pressing
needs of my constituency which hbave been
agitated for long and request him to acced:=
to the demands of the general public of
this area.

Presently Abm edabad, Madras-
Ahmedabad (No. 145-146) and Ahmedabad-
Trivendrum-Ahmedabad (No. 903-904)
trains go via Surat-Jaigaon-Manmad Doupd.
It is learnt that these trains will now be
diverted via Surat-Bombay from 1st April
1987. 1If the route of these trainsis
changed, the passengers of Dhule, Jalgaon,
Nasik and Nagar districts will haveno trains
for going to South India. Therefore 1
would like to urge tbe hon. Minister not to
change the route of those trains and main-
tain the old route. 1 also request that
Hyderabad-Abmedabad-Hyderabad traips
should also go via Dound-Surat route.

19.00 hrs,

I requost that Amalner-Bombay Bogie
meant for Bombay bound passengers of
Sorat-Bhusaval section should be attached
to “Indore Express or Flying Rani'> (114

up and 113 Do.) This will enable
the passengers of Amalner-Nardbeans,
Dcndanicha, Nandurbar, Nawabpur,

Sonegarh, Vyara, Bardoli to go to Bombay.
It is learnt tbat Divisional Manager of
Western Railways has recommended that
Amainer Bombay Bogie should be attached
to the trains going via Jalgaon. I would
like to point out that many trains of
central railway going to Bombay pass
through Jalgaon. That is why Jalgaon
passcogers have number of trains for going
to Bombay. If Amalner Bombay bogie is
attached to trains going via Jalgaon,
passengers of my area will bave no
means to reach Bombay. Therefore, I
would like to request you on behalf of
many passcoger organisations, municipali-
ties, rotary clubs and representatives of the
people of tbis area that Amalner Bombay
bogie should beartiched to trains which are

going via Surat,
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I would like to suggest regarding the
present catering service that the system of
providing food In aluminium casseroles has
not worked we'l, The food served is cold
and tasteless. While its actual cost is
opnly Rs. 175, R<. 7 are charged per
packet. Passengers have to waste lakhs of
ruopees for thi rtasteless food cvery day.
Therefore, I would like to point out that
the old system of serving food in plates was
better and it should be restored.

Trains on Surat-Bhusaval section do not
run on time. There are many complaints
of chain pulling. The irresponsible attitude
of railway employees and officials contri-
bute to late running of tramns on this
section. 1 suggest that more number of
RPB personnel should be deployed in the
trains on this section.

There is large scale transportation of
timber t1:ough passenger trains bound for
Surat which causes inconvenience to the
passezpgers. The officials Jo not care for
the passengers If the hon. Minister demands
a report, they wronuly report that the
transportation of timber in passenger trains
has stopped.

The law and order situation in trains
running on this section s rerlly serious. A
railway guard had to resort to firing in
self defence. An innocent woman passenger
was killed in the firing in December 1986.
I hope that the railway ministry is aware
of this incident which took place on this
section. 1 request the hon. Minister to
take necessary steps (o improve railway
admircistration on this section.

tnifjway hine was sur-
veyed 15 yeats back, I do not kuow
whether the Ministry is aware of this
survey because I have raised this guestion
several times but 1 am sorry to mention
that railway Ministry hus no! 1csponded to
me in response to this question. I have
80t an impression that this railway lire is
being neglected for a long time as it passzs
through the backward areas of Mabharashtra
and Madhyu Pradesh. So I request that
Mapmad Indor e-railway line should be sur-
Veyed and sanctioned as early as possible.

Manmad-indore

Doubling of Surat-Bhusaval :ection is
also an old demand #nd it sheuld also pow
be accepted. Surat-Bhusaval is a very
busy section. The department of Railways
also realise the need of doubling this
sectiop but | feel that as 1t is a backward
area it is being ignored by the railway
administration. Therefore, I request the
hon. Minister to pay personal atiention to
this and sanction doubling © this section
and thus do justice to the passengers of this
area.

1 want to mention here that Dondacha
municipality has ondertnken the task of
supnlying wate: to r1ailwny stations facing
acute thortagce of water on Jalgaon section
under water supply :chume. We have
taken up tbis work as our duty. I expect
that the Dep:rtment of Railways wiil also
show rcciprocal resporse by taking into
account the p'oblems of the people of this
atea and render cooperation in solving
them. 1T hive no boubt in my mind about
the favcourable attitude of the hon. Minister
towards solving (he problems of the
passengers,

Lastly, I would like to appreciate the
efforts of the hon. Minister to improve the
railway admunistration.

. With these words 1 thunk you fur
giving me an opportunity to speak and
support the railway budget,

SHRI KAMMODILAL JATAV
(Morena) : Mr Ch.irman, Sir, I think the
hon. Minister of Railways, Shri Madl aviac
Scirdia, for the Budget ne has prerenred
and to the railway cmplovecs who ¢xtendcd
their co-operation to S! ri Scindia.

The progress made by the Raijiway;
during the Jast two ye:srs liad never bzen
made before. There has becn lIot of
improvement in the railway traffic. A lot
of improvemen* has also been muade in the
catering service.

At the same time, I would Iike to rlace
two or three problems of my constitn TN
Morena, bef.re you. The Gwalior Y ¢
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railwav lin2 haid been sanctione=d during the
time of Madhavrao Scinda. I congratulate
Shri S-ind'a for introducing rail-ca- from
Qwalior to Sheopir but a2t the same tim:,
I would rcqnest Yhat the Qwalior-Sbe=opar
line mav be extendsd upto Bara or Sawai
Madhopir It iv a distance of only 50 to
60 kms. If this is done, the pecple of
both Rajasthan and Gujaral will be benefited
by it. One thing [ wonld like to say that
the Chhacr: Mail ruoniog from Gwalior
remain: thers for 17 howrs. I this
Chhapir mailis extended upto Agra, it
will fa.ilitate travelling.

I wan! to m:ke o1e request that cheap
trafns are rno: ova'l.ble for Ma hura,
Govardhan and 2auiit which are places of

pilgrimag>. Therefore, I submit that a
shu'tle trnin mav Db: inroduced from
Gwal.ur (o Mialhar, i, wili help a los

to the people

more requesi.  No
express tra n »top. ot Vamore, which is an
indusiri | rea, and ony passcngcr ftraius
stop there. It being 2n incusivial area,
the Qutab and Chhatishg rh express should
gtop there.  This will be much  he pful to
the people of thit srea.

I have got ong

For wan. of suffieicnt 1t ve, 1 conciude,
Iam graial (o you Jor giving in: cane.

SHRI 8HISHMA DEOQ DUBE {Bunda) :
Mr. Cou r.nep, Sir, like my o:her col! eagues,
I woul .!so like to congritula'e +hz2 b,
Railw.v “lio sic. for juesenting suc: a good
Budg.i. Dueto shotlags ol tiney I wil
spcak o ome point- unly.

Tne hon. Railway Minister is  kind
enough 0 ck.eud two iraias 1 our area
aamely, the C:itrakoot Eipress and
Bundsiknurd Bxoress., Coitrakoot Exprass
has bze: «xX'ended upto Jabilpur and
Bundelkbio | Espress upto Qwalior. We
bave be-n demanding 1rom tne very begin-
ning that the tima of Chnittakoot Express
should also be changed slightly. Most of
the ,-u:scngers from thers goto Kanpur and
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Luckanow. The Chitrakoot Express arrives
at Lucknow at night and also starts from
there at night, and that is why, it is a very
inconvenient train., Therefore, its time
should be changed to make it a bjt conve-
nient. ! do not know whether the Railway
Mipister has considered this matter or not.
¥ want that it should reach Lucknow at
10.00 A.M. and start from there at 5.00
P.M. From Jabalpur to Lucknow it is a 14-
hour journey. Thercfore, if its time is
changed, it will arrive at Jabalpur in the
morning and at Luckno~ the next mornng
and will start from Lucknow ia the evening.
Io this way, the passengers will be able to
arrive to two big cities during day time.

Sccondly, I would like to request that
111-112 Kanpur Pascenger, which runs
from Kappur to Banda, should be extended
upto Manikpur. There i3 po upper class
bozie ‘n this train. Therefore, I reqiest
you to attach onz upper class bogie in this
train. Th= malo benefit of extending it
upio Manikpur is that the passengers will
get one addi.ional train to go to Chitrakoot
which is a famous tourist centre in India.
This train can bz much beaeficial to the
tourists,

It has been seen that three to four
bogics are attached o this train, out of
which one bogie is provided for Miglone
generation and other for the Guoard. In
this way only two bogies are left for the
passecngcers. As a result of that, the
pasiengers have to travel on the roof of the
train which js very dangerous. I demand
that this t(rain should be extended upto
Manikpur and two more bogies should be
attached vo it. Many hon Members have
dcinnnded new trains and new railway lines
but I am demanding oniy two bogies. I think
it is not a difficult task. [, therefore, hope
that the hon. Minister will definitely provide
two bogics for this (rain. One bogie should
be available between Manikpur and Jbansi
ghould be d2tached at Jhansi und should
be artached with Calcu'ta bound train 80
from there may get direct
Railway service for Bornbay and Calcutfa.
It is a very backward area. I know that if
I ask you to diver: the trains that will nv¢

be possible. Therefore, you should &

least provide two bogics so that people fro®
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may directly go to Bombay and
facilities are

thers
Calcutta because employment
available there.

The sanction has already been given
long back for the construction of a over-
bridge . at level crossing in Manikpur.
Therefore, efforts should be made to
complete this work immediately,

Markundi is a very Important railway
station. Therefore, two minute stoppage
of Bombay-Howrah Express should be
provided there. Tbe o]ld Kole tribes are
the inhabitants of this area. They will
also get some benefits and it is also vesy
necessary from the business and trade point
of view., The pzople have becn demanding
the interlocking system in the Jhansi-
Manikpur region for quite a long time and
tody I once again repeat this demand on
the loor of the House. It will provide
gteat facility to the people of that area.

A road has also been constructed from
Manikpur to Markundi. There is railway
crossing on this road but no gate has been
provided to it as a result of which accidents
oftenly take place there. That road is not
being used. Therefore, 1 request you to
set up a police post there so tbat security
may be provided to the pedestrains.

Some flag stations are also needed there.
Provision was made for them but no con-
crete steps have been taken in this direc-
tion. One flag station is required before
Chitrakoot Dham, Karwi stations from
where Suryakund is very near. Second
flag statiom is required at Karacki on
Kaopur Banda liow betwe:n Akauna and
Regaul stations, I woild request that hoth
these flag stations should be provided
immediately. Tin-shed should be provided
at Regaul station. The Cuitrakoot Dham
station is very old aod in deteriorating
condition and therc is no place for sitting
at this siwation. Once our Minister of
State, Dr. Bajoai, who was waiting for
Qutub Express there, kept on  standing at
this railway statioa for a long time. Besides,
the railway station of Atarra Mandi is also
Veéry old and in deteriorating coadition.
Both these stations should be repaired and,

-

if possible, new stations should be construc-
ted there. Besides it, two ancient, histori-
cal and tourist centres namely Chitrakoot
Dham and Khajuraho are there which are
in the heart of Bundelkhand. In view of
it, new railway lines sbould be constructed
from Lalitpur to Tikamgarb and Chhatarpur
to Khajuraho. It will be very helpful for
the development of Bundelkhand region and

this line will cross through the heart of
Bundelkhand.
In Qutub-Narmada Express, Catering

facility should also be provided in two tier
and three tier slecpers as is being provided
in A.C. second so that long route passengers
of Second class may also not face any

difficuity. An A C. first class bogic should
also b3 attached with Qutub Narmada
Bxpress.

With these words 1 congratlu'ate the

hon. Railway Minister and appreciate tbhe
officers and employees of the Railway
Minister for presenting such a good Budget.
I also would like to thank you for giving me
en opporiunity to speak.

SHRI R.S. KHIRHAR (Sitamarhi) :
Mr. Chairman, Sir, after quite a long time
the Government has presented a Railway
Budget in the House which has shown profit
on the one hand and has provided various
concessions to the neglected section and
needy people on the other and for ihis the
hon. Railway Minister and the officers and
employees of his Ministry deserve apprecia-
tion inside and outside the House, They
are being commended by all sides, But we
should keep this thing in miod that India is
a Welfare State where the allocatioas of
resources are maide for the development
works. I think, while makiog statewise
allocations for the railway development
works, no State, big or small, should be
ignored as has been done in case of Bihar.
Some earlier speakers have also drawn your
attention towards it and have expressed
their dissatisfaction over the allocation made
for Bibhar State.

Sir, last month, i.e. in February 1987,
the bon. Railway Minister visited Bibhar and
duriog bis tour, I got an opportunity tQ
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welcome him at Patna, After his tour, the
people of Bihar had high hopes :ihat some-
thing would be given to them by the hon.
Minister because he had himself seen, and
listened to their difficulties and problems,
But when Budget came before us we found
that Bihar State has remained igznored as
usual. Though Shri Laliteshwar Shahi has
mentioned in detuil the problems of Bihar
ia his long speech and [ will not like to
repeat them, yet this much I would defini-
tely like to say that if the approach of the
Railway Minisiry remains purely commsr-
clal, we shall not be able to undertake the
public works. 1 am saying this because
whenever we make any demand for a Dew
rallway l!ine for the development and pro-
gress of that area, the survey i3 conducted
on the basis of demand and the Railway
Migpisiry replies that the Railways will run
there in loss. I can cite an example of
this. T come from Sitamarhi constituency
which is on Indo-Nepal border. It is the
native place of tic holy goddess Janaki. I
have writtec several letters that survey work
of this line was completed during the time
of late Shri Lalit Babu and its construction
work should bs completed but I Bget
a stereotyped rep y that the Railways on
this line will incur loises which means that
it is not commercially viabl:. Therefore, I
would request that if you keep only com.
mercial approach, then the general public
will not get anything tor its benefit.
Therefore, I would request that this
approach should be changed and public
welfare should also be taken into considera-
tion. There are certain long pending
demands such as Chhitoni bridge whose
foundation stone was iaid by late Shrimati
Indira Gandbi. There ore, it should b3
completed. It becomes the duty of the
poople belonzing to cur Pairtyin particular
to complete it.

Sir, I have just now mentioned about
the border area. Therc is a broad gauge
line between Darbnanga and Narkatlya,
the strategic importance of which has been
acknowledged by the Governpment as it
touches the border. Therctore, I would

like 1o demand that whereas on the one
hanuy Muzatiarpur-Sitamarhi reilway lLne
may o¢ piovided, on the other, that line
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may be extended upto Darbhange-Chitogi
Narkatiyaganj., With these demanes, |
codvev my thanks to the hon. Minister for
presenting such a good budget.

(English]

MR. CHATRMAN : On:2 more Member
wishes to speak on the Railway Budget. So
we oxtend the time by 5 minutes move.

I think, the House agrees to it.

Shri P, K. Mishra.

[ Translation)

DR. PRABHAT KUMAR MISHRA
(Janjgir) : Mr. Chairman, Sir, thrcugh you
and through tbe Minister of Purliamentary
Affairs, I would Jike to cocgratulate the
Minister of State of the Ministry of
Railways, Shri Madhavrao Scindia, for
presenting Railway Budget for 1987-88 in
line with the declarations and resolutions of
the Prlme Minister, Shri Rajiv Gandhi, and
also in consonance with the aspirations of
the people. Besides this, I would also like
to congratulate the rajlway emp'cyees due

to whose efforts our Indiun Railways are
regarded as one of the best Railways
among (he developing countries of the

world. T regard it as  a major achievement
on an inte/national level among the develo-
ping countries.

I would like to place a few demands.
The charging of surcharge from the Mem-
bers of P.rliament for travelling io the
Rajdhani Express in first ¢class  should be
done away with and they should be allowed
to travel by the Rajdhani Express without

paying any surcharge. Another thing,
which I would like to say is about the faci-
lities to be provided to the

tailway employees. The Government should
fucther increase facilities hke houses, hos-
pitals, schools etc. for the railway emplo-
yees, The old stalls at the stations which
arc being renovaled should be arranged
properly so that the stail holders, who bave
been there for a long time, may get mean?
of their hivelihood, More attenuion should
be paid towards clcanliness of the #tations
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The Government should pay special atter¢-
Jon towards overbridees and rallway cros-
sings. The suggestion of the people’s
representatives should be given doe weight-
age. It shold not be that decisions ar:
taken only by giving the utmost imporiince
to the suggestions of the railway officers,
In the matter of development, the cxpan-
sion of transport Is very necessary and for
this purpote, the Railways should not be
considered a medium of commercial acti-
vity but the facilities for the people shoulgd
be taken Into consideration.

Sir, the area which I repretent ic. the
Bilaspur division is an important division of
Madhya Pradesh. You will be surprised
to know that so far as I know. about 4700
wagons are loaded daily there ané probably
this single division earns more than what
several zonal centres earn eollect ively,

I will, therefore, place ceriain demands
in regard to Bilaspur. An over bridge
should be constructed on the eastern and
western side of Bilaspur st-tion. Quota of
reservation should be increased in  the
Bombay mail from Bilaspur railwav station
to Bombay and Howrah.

Korba is a very important industrial
- centre of Madha Pradesh and India. A
maw railway line should be provided there
for going to south becausc a nember of
vnits of BALCO, N.TP.C. MP.EB.,
SECL and other industrial institu ions
been establishcd the.e. Also, u number of
persons live there who undertake journey
to South. Therefor, u« pew railway lipe
should be laid at Korba. Schocl Shuttle
should be extended upto Koraba which
at present terminates at Bilaspur or a new
railway line should be laid between Bilas-
pur and Korba.

The Bilaspur Mandala railway line,
for which survey is qoing on, should be

compleled because It will help in the
development of cepper deposits arcoc ef
Maraijkhand and tribrl areas,

Th+te are muany coment fastories locas
ted at Bi'aspur snd Raipur which fall on
the same line. As the fresh utilisation s
the highest I would like that a new
railway line should be laid from Chapa
to Raipur linking al) the cement factories.

Taking into consideration there achieves
mente I would speciallv demand that =
tenth railway zone should b: established
in Bilospur. That s a =suitable place.
As other hon, Memb-rs have also spoken
on it, [ do not want {0 place this demand
in the new perspective, Bilaapur is the
suitable place for this purpose because
it gives maximum income. Urging for
establichment of the tenth zone of Railway
here [ would like that an announcemend
to this effecct mav be made in this
Budget.

In the end T would submit thst whes
our Riilway Minisjer had visited Koraba,
h: had made certsin announcements like
setrirg 1p of Urga station and renovation of
Koraba station. [ would request that tbese
promi: es thould be fulfilled.

Mr. Chairman, Sir, I am thankful to you
for giving me an opportunity to speak.

(Englizh]

MR. CHAIRMAN : The House stands
adjourned to re-.assemble tommrrow at
11.00 A.M.

19.26 hrs.

The Lok Sabha then adjourned il
Kleven of she Clock on Friday, March
6, 1987/ Phalguna 13, 1908 (Saka)
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